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Report of the Joint Committee constituted in the O.A. No. 606 

of 2018 (I.A. No. 163 of 2021) w.r.t. Compliance of Municipal 

Solid Waste Management Rules, 2016 and other Environmental 

issues in respect of State of Madhya Pradesh before the Hon’ble 

National Green Tribunal, Principal Bench, New Delhi. 

 

1. Introduction 

In pursuance to the order of the Hon’ble Supreme Court dated 

02.09.2014 in Writ Petition No. 888/1996, in the matter of Almitra H. Patel 

vs. Union of India & Ors., and the order dated 22.02.2017 in W.P. No. 

375/2012, reported in (2017) 5 SCC 326 in the matter of Paryavaran 

Suraksha vs. Union of India, the issue of solid as well as liquid waste 

management at the State level is being examined by the Hon’ble National 

Green Tribunal, Principal Bench, New Delhi in the O.A. No. 606 of 2018. 

In order to ascertain the correctness of the disclosures made in the six 

monthly progress report dated 12/03/2024 and the presentation on 

11/03/2024 of the Principal Secretary, Deptt. of Urban Development & 

Housing, Govt. of Madhya Pradesh filed before this Hon’ble Tribunal a 

Joint Committee has been constituted vide order dated 14/03/2024 by 

the Hon’ble National Green Tribunal, Principal Bench, New Delhi. The 

Joint Committee comprising the members of (1). Regional Director, 

CPCB; (2). Regional Officer, Ministry of Environment, Forest and Climate 

Change (MoEF&CC), Bhopal (3).  Senior Officer from Central Public 

Health Environmental Engineering Organization of Ministry of Housing 

and Urban Affairs, GoI with the direction to visit the selected towns: 

Gwalior, Jabalpur, Ratlam, Morena and Rewa and give their findings 

based on data provided by the State before the next date of hearing. In 

the above said Order, Hon’ble NGT directed that MPPCB will coordinate 

in organizing the visits and Regional Director, CPCB will file the report.   
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2. Constitution of the Joint Committee 

In compliance with the directions of the Hon’ble NGT, CPCB, Regional 

Directorate, Bhopal circulated vide letter CM-13011/1/2024-LAW-RD 

Bhopal/17519/36-42 dated 05/04/2024 to the concerned departments 

for providing the nomination of the Officers for the Joint Committee. 

Accordingly, the Joint Committee was constituted after getting 

nominations from concerned Authorities, Shri Vishwa Bandhu Meena, 

Scientist ‘D’, was nominated from Ministry of Environment, Forests and 

Climate Change (MoEF&CC), Regional Office, Bhopal, however due to 

transfer form Regional Office, Bhopal to Head Office Delhi, Dr. Satya, 

Scientist ‘E’, was nominated as Joint Committee member from 

MoEF&CC, Regional Office, Bhopal, subsequently she visited Gwalior 

and Morena city. Joint Committee has been constituted comprising the 

following members based on the Officers deputed / nominated from the 

Authorities concerned:   

1. Shri. P. Jagan, Regional Director, Central Pollution Control Board, 

Regional Directorate, Bhopal 

2. Dr. Yogendra Kumar Saxena, Scientist ‘C’, Central Pollution 

Control Board, Regional Directorate, Bhopal 

3. Dr. Ramakant, Deputy Adviser (PHE), Central Public Health & 

Environmental Engineering Organization, Ministry of Housing and 

Urban Affairs (MoHUA), New Delhi 

4. Shri. Vishwa Bandhu Meena, Scientist ‘D’, Ministry of 

Environment, Forests and Climate Change (MoEF&CC), Regional 

Office, Bhopal (Jabalpur, Rewa and Ratlam city was visited by Shri. 

Vishwa Bandhu Meena and after transfer of the member, Dr. Satya, 

Scientist ‘E’, was nominated as member of Joint Committee and 

subsequently she visited Gwalior and Morena city). 
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3. Terms of reference (ToR) to the Joint Committee  

An introductory meeting of the Joint Committee was held on 03.05.2024 

through video conferencing to discuss and decide further course of 

action. All the members of the Joint Committee, representatives of 

Madhya Pradesh Pollution Control Board (MPPCB), Bhopal and Urban 

Administration and Development (UADD), Bhopal were present and 

deliberated the Terms of Reference (ToR) to the Committee and the issues 

involved therein, which inter-alia include the following: 

 To verify the data gap of solid waste and liquid (waste water) 

management in Gwalior, Jabalpur, Ratlam, Morena & Rewa and give 

the findings based on data submitted to Hon’ble NGT (PB) by State of 

Madhya Pradesh through six monthly progress report dated 

12.03.2024 and presentation on 11.03.2024.  

 To check the operational status of Refused Derived Fuel (RDF), 

compost plant, waste to energy plants, Bio-mining & Bio-remediation 

of legacy waste facility, C&D waste processing facility, sanitary land 

fill facility for disposing of inert material etc. 

 To verify the status of sewerage network construction, household 

connection, sewage treatment plant capacity and treatment 

performance. 

 To verify the timeline and percentage (%) completion of newly under 

construction STPs.  

 To collect outlet samples of operating STPs for compliance verification 

with the standards directed by the Hon’ble NGT(PB) in order dated 

30.04.2019 in OA No. 1069/2018. 

 To monitor the source emission from the stacks attached to the waste 

to energy plants and collecting the leachate treatment plant outlet 

samples for compliance verification. 

 

Further, it was discussed regarding the field inspection of the Committee 

and decided to conduct the field visits in 3 phases and complete the 

inspections before monsoon.  
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4.Site inspections by the Joint Committee: 

As decided in the preliminary meeting, site inspections of the Joint 

Committee were held during 14th & 15th May 2024 at Jabalpur, on 16th 

May 2024 at Rewa, on 10th July 2024 at Ratlam, during 5th & 6th 

August 2024 at Gwalior and on 7th August 2024 at Morena to verify the 

factual status and collect the information in respect of various facilities 

available. Copy of Office order & Attendance sheet for all the cities visited 

by the Joint Committee is enclosed as Annexure-1. 

During the visit the Joint Committee has verified the data/information 

submitted by the state authorities to Hon’ble NGT through the six 

monthly report dated 12.03.2024 and the presentation made by the 

Principal Secretary, Deptt. of Urban Development & Housing, Govt. of 

Madhya Pradesh before Hon’ble NGT. The Joint Committee carried out 

inspections of various facilities viz. Solid waste processing facilities, 

Sanitary/Scientific landfill site, Bio-mining & Bio-remediation of legacy 

waste, C&D waste processing plant, MRF center, RDF plant, Composting 

plant, STPs, etc., located in Gwalior, Jabalpur, Morena, Ratlam and 

Rewa. MPPCB made arrangements to the Joint Committee for the visits. 

The Officers of the Deptt. of Urban Development & Housing, Govt. of 

Madhya Pradesh extended cooperation during the visit of the Committee 

by coordinating with respective Municipal authorities / implementing 

agencies and also furnishing the inputs.  
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5. Submissions of the Madhya Pradesh State Authority on the observations of the Hon’ble NGT 
order dated 14.03.2024 and comments of the Joint Committee:  
During the meeting of the Joint Committee the Deptt. of Urban Development & Housing, Govt. of Madhya Pradesh has 

submitted the following status for the observations made by the Hon’ble NGT in its Order dated 14/03/2024: 
S.No Observations of the 

Hon’ble NGT in the 

Order dated 

14/03/2024 

Submissions of the Deptt. of Urban Development & 

Housing, Govt. of Madhya Pradesh on the observations of 

Hon’ble NGT up to August 2024 

Comments/ Views of the Joint Committee 

(i) Out of 33,44,472 MT of 

legacy waste dumped at 

86 sites, only 6 lakh MT 

has been remediated. 

For remaining about 27 

lakh MT, no timeline is 

disclosed and therefore 

violations of MSW rules 

are evident. 

Out of 33,44,472 MT of legacy waste dumped at 86 sites, 53 

Urban Local Bodies (ULBs) have issued work orders and 

begun remediation work.  

Approximately 10,45,812 MT of waste has been processed. 

Due to the monsoon, remediation work was halted for three 

months. However, the remaining 22,98,660 MT will be 

remediated according to the timeline. 

Additionally in Gwalior Legacy Waste is 6,03,089 MT 

collectively which is being remediated and will be processed 

by March 2025. 

Legacy waste remediation work was under 

progress in all the cities visited by the Joint 

Committee and as per the concerned Nagar 

Nigam authorities the time line for completion is 

as given below: 

city Dumpsite 
location 

Legacy waste quantity in Lakh MT 

Total  Remed
iated  

Remai
ning  

% 
compl
etion  

Completi
on time 

Jabalp
ur 

Ranital 3.48 1.86 1.62 53 Not 
decided 

Rewa Kosta 0.824 Nil 0.824 0 Dec 2024 

Ratla
m 

Julwaniya 3.16 0.957 2.21 30 Dec 2024 

Gwali
or 

Kedarpur 8.76 2.44 6.32 26 Mar 
2025 Budhpark 0.756 Nil 0.756 

More
na 

RTO site 0.156 0.299 Excess quantity 
was identified 

Not 
decided 

Nivi 1.06 0.505 0.554 47 

The detailed status of legacy waste remediation 

work is given in the subsequent part of the 

report. 

(ii) At places like Indore and 

Bhopal, the 

residue/inerts are either 

being landfilled or 

capped. Landfill 

operation, wherever 

being done, has to be in 

As of March 14, 2024, the following progress has been made. 

 

Total targeted ULBs 87 ULBs 

Amount of Waste to be 

Remediated 

41.07 LMT 

Area to be reclaimed 440.26 Acres 

 

The current status of disposal of inerts/residue 

generated during the legacy waste remediation 

work in Jabalpur, Rewa, Ratlam, Gwalior and 
Morena is as given below: 

City Residue/inerts disposal status  Compliance 
of CPCB 
guidelines 
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accordance with MSW 

rules. To expedite 

remediation of legacy 

waste, the process 

adopted by Indore 

Municipal Corporation 

be explored with due 

supervision and 

following of CPCB 

Guidelines.  

Activity for 
Remediated 

Hearing  
14th March 2024 

Progress 
13th Sept 2024 

% 
improv
ement ULBs % Progress ULBs % Progress 

Tender Floated/ 
Completed 

33 38% 87 100% 63% 

Work Awarded/ 
Started 

33 38% 54 63% 25% 

Amount of Waste 
Remediated (lakh 

MT) 

6 15% 14.25 35% 20% 

Area to be 
reclaimed (in Acre) 

31.05 7% 87 20% 13% 

Strategy for Legacy Waste Dumpsite Remediation for ULBs in 

the State of Madhya Pradesh: 

1. Technology Selection 

 After studying successful models implemented in Indore, 

Bhopal, and other states. State selected model as 

approved by officials i.e bioremediation, bio-mining, and 

disposal of residual waste with land reclamation as the 

preferred model. 

2. Expediting Remediation 

 Approved funding of Rs. 226.34 Crores for project. 

 DPR Preparation: Appointed consultants to prepare DPRs 

for all 87 ULBs. 

 Model Tender Document: Provided a model tender 

document from the State to expedite the tendering process 

in all 87 ULBs. 

3. Capacity Building 

 Enhanced the capacity of local authorities and waste 

management agencies through training and workshops. 

4. Supervision, Monitoring and Evaluation 

 Conducted regular field visits with AE, JE, SE, and UADD 

officials to monitor the progress of legacy waste dumpsites 

remediation. 

5. Remediation works are implemented in strict accordance 

with the comprehensive guidelines outlined by the Central 

Jabalpur  Scientific land fill site (1 cell) provided for 
waste to energy plant bottom ash 
disposal but found barren during visit and 
inerts and bottom ash disposed at the 
backside of the plant.  

 Waste to Energy plant fly ash has been 
selling to brick manufacturers. 

 Inerts generated from the legacy waste 
remediation work are disposed in nearby 
low lying areas. 

Partly 
complied 

Rewa  Sanitary land fill site (2 cells) provided for 
waste to energy plant bottom ash & 
inerts disposal.  

 Waste to Energy plant fly ash has been 
selling to brick manufacturers. 

 Inerts are not generated during the visit, 
as the legacy waste remediation work 
was started just 3 days back. However, as 
per the operator the inerts if any 
generated will be disposed in the Sanitary 
land fill site located at the integrated solid 
waste management system developed by 
Ramkey in the name of M/s Delhi Solid 
Waste Management System.  

Complied  

Ratlam  No Sanitary land fill site developed. The 
inerts and good soil generating from the 
legacy waste remediation work are being 
disposed in low lying areas for which 
agreement has been made with 3 land 
owners. 

Not 
complied  

Gwalior  There was no sanitary landfill site in the 
city. The inerts generating from the 
legacy waste remediation work is being 
disposed in Nagar Nigam low lying area at 
Baran in the outskirts of Gwalior. 

Not 
complied  

Morena  No Sanitary land fill site developed. The 
inerts generated from the legacy waste 
remediation work is being disposed in low 
lying areas at the banks of Asan River and 
canal. 

Not 
complied  

The city wise generation and disposal details of 
inerts/residues, good earth/bio-soil, C&D and 

RDF are given in the subsequent part of the 

report. 
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Pollution Control Board (CPCB), ensuring effective and 

environmentally responsible mitigation of the 

contaminated site. 

By implementing these strategies, 86 ULBs have started 

expediting the remediation of legacy waste and improve 

the overall environmental health of their cities. 

(iii) There is no disclosure of 
management of good 

earth, inerts and other 

components arising out 
of bio-mining, which 

needs to be properly 

disclosed in quantifiable 

terms. 

Below table represent quantification of fractions derived from 
remediation of legacy waste and its utilization/disposal. 

Fraction 
of legacy 

waste 

% of total 
legacy 

waste 

Utilization/disposal of legacy 
waste 

Bio-soil 

(Good 

Earth) 

35-40% The bio-soil generated during bio-

mining is utilized for conditioning 

degraded soil, improving soil 
structure, and enhancing fertility. 

This bio-soil is incorporated into 

gardens, parks, and urban green 
areas, promoting sustainable 

environmental restoration. 

Inerts 

like C&D 

debris, 
etc. 

35-40% Inerts includes materials such as 

construction and demolition 

debris, stones and ash, which is 
used for filling in low-lying areas, 

following engineering practices. 

Recyclabl

es & RDF 

10-15% Segregated and sent for recycling 

to authorized facilities 

Other 

Residual 
Waste 

7% 

 

Used in filling low-lying areas to 

increase ground level. 

 

The quantities of generation and disposal of  
good earth, inerts and other components arising 

out of bio-mining/remediation in Jabalpur, 

Rewa, Ratlam, Gwalior and Morena cities have 
been furnished in the subsequent part of the 

report. 

(iv) With regard to waste 

processing, out of total 

waste generation of 

6671.5 TPD from 413 

urban local bodies 

(ULBs), waste 

processing facilities are 

 Out of total waste generation of 6798.44 TPD from 413 

urban local bodies (ULBs), waste processing facilities are 

existing for 6723.16 TPD. 

 Plant wise summary is as below –  

Plant Type No. of ULBs Capacity (TPD) 

MRF 405 3878 

 Except Rewa, all the cities visited by Joint 

Committee have poor management of solid 

waste processing due to lack of adequate 
capacity for treatment of wet and dry waste, 

O&M of existing machineries.  

 The committee observed that none of the visited 

cities are doing proper source segregation of 
solid waste. 
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existing for 6608.79 

TPD. Facilities to 

process wet waste exists 

for 3376 TPD, 700 TPD 

for energy generation 

and 3785 TPD for C&D 

waste. Processing is also 

being done by 360 

Material Recovery 

Facilities (MRFs) with 

capacity of 3878 TPD for 

composting and other 

kind of processing for 

which quantitative 

figures are not 

disclosed. 

Compost & 
CBG 

405 3376 

Waste to 

Energy (2 
Plants) 

45 
(Two Clusters 

of 28+16 
ULBs, 1 

Standalone) 

1050 

C & D 405 3785 
 

 Waste to Energy(WTE) plant installed at 

Jabalpur was not functioning properly, hence 

huge quantity of solid waste was accumulated 
nearby WTE plant.  

 Nagar Nigam Gwalior, Morena and Ratlam 

lacking infrastructure to process 100% waste 

generated, therefore  these 3 Nagar Nigams have 
proposed waste management facilities in their 

cities (Ratlam-MRF & CBG, Gwalior-MRF, CBG 

& WTE and Morena- MRF & CBG). 

(v) Status of solid waste 

management presented 

for 16 MCs reflects that 

there is zero gap of waste 

processing but, 

individually the kind of 

waste processing 

facilities set up and 

extent of their utilisation 

is not given. Further 

detail of utilisation of 

compost including its 

quality and 

management of other 

rejects is also not 

disclosed. In case of 

dump site status, it is 

The status report on solid waste management for 16 

Municipal Corporations is attached in Annexure 2. This 

report includes information on MRF, composting, CBG plants, 

C&D waste, and legacy waste processing status. 

 

Out of 16 MCs, Joint Committee visited 05 MCs, 

and committee is not in agreement with zero gap 

in these MCs. 

 The gap in generation and collection in Rewa city is 
10.66TPD, however the installed capacity for 
processing of solid waste is sufficient.  

 As per the data provided by the WTE plant for the 
last 6 months (Nov 2023 to Apr 2024) the gap in 
processing of waste is about 303TPD in Jabalpur 
city. The untreated waste is being dumped at the 
back side of the WTE plant. 

 The gap in generation and collection in Ratlam city 

is 14.99TPD, however the installed capacity for 

processing of solid waste is sufficient.  

 About 11.26TPD gap observed in generation, 
whereas the gap in processing is observed as 
380.26 TPD in Gwalior city. 

1194



 

9 

 

not disclosed as to how 

much legacy waste is to 

be remediated 

particularly at Ratlam, 

Rewa, Sagar, Satna, 

Singrauli and Ujjain. No 

timeline is given for 

completion.  

 

 In Morena city the gap in generation and collection 
observed as 19.94TPD. Whereas 100% gap 
observed in processing. Though the city is having 
one MRF of 35TPD capacity but during the visit the 
committee observed that it is not being used for the 
purpose from many days and not shown any record 
for its operation. During the visit it was found that 
all the unsegregated waste is being dumped at the 
legacy waste site Nivi. 

(vi) With respect to district 

wise status, gap in waste 

processing exists in 9 

districts. Town wise 

status for each district is 

not disclosed. Also, the 

details of legacy waste 

existing at district and 

town level is necessary 

to ensure that these 

towns provide waste 

processing for day to day 

waste generated to avoid 

legacy waste generation. 

Town Wise status for each district is attached in Annexure 3. 

 

Joint Committee visited the selected towns as 

per Hon’ble NGT order and observed gap in solid 

waste collection and treatment.  

Cities like Gwalior and Morena were dumping 

fresh solid waste also at legacy sites. 

(vii) In case of waste to 

energy plant set up at 

Jabalpur to generate 

11.5 MW of Power, on 

raising the query about 

nature of waste being 

fed, no satisfactory 

answer has been given. 

It appears that, power is 

being generated with co-

The Jabalpur Waste-to-Energy (WTE) plant was 

commissioned in 2016 and operates on a mass incineration 

model for mixed waste. At the time of commissioning, the 

plant was established to incinerate unsegregated municipal 

solid waste as the predominant method of waste disposal. This 

approach, while effective for managing mixed waste, also 

contributes to the management of by-products. 

As WTE plant is based on mass burning, the 

Joint Committee observed mixed solid waste was 

being fed, which lowers the calorific value of 

waste as well as generates huge quantity of 

bottom ash. 
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mingled waste rather 

than using segregated 

high calorific waste. This 

needs to be clarified in 

the next report. 

(viii) There exist a gap of 

1359.36 MLD in sewage 

treatment. Against the 

2183.7 MLD of sewage 

generation, 64 Sewage 

treatment plants (STPs) 

with 1436.59 MLD 

treatment capacity have 

been provided but, 

actually utilized 

capacity is 824.34 MLD 

indicating poor 

household. 

Updated progress of Sewerage- 

 Total sewerage generation is 2183.7 MLD in Madhya 

Pradesh. 

 Existing treatment capacity of 68 STPs is 1472.79 MLD 

(Currently 36.2 MLD increased with add of 4 new STP).  

 Utilization of existing capacity is 876.82 (52.48 MLD 

capacity increased) 

 Gap in treatment is 1306.88 MLD (Decreased 52.48 MLD) 

 Total House connections conducted 1029653 Numbers in 

different sewerage schemes in State. (37055HSC has been 

Increased) 

GAP of Sewage treatment due to not interesting of house hold 

owners and technical hinders. 

Joint Committee observed that due to poor 

sewage network & household connection, the 

existing STPs are underutilized and hence there 

exist gap with respect to collection and treatment 

of sewage. In Jabalpur 118.43MLD, Rewa 

38.55MLD, Ratlam 24.31MLD, Gwalior 

47.057MLD and Morena 21.10MLD observed by 

the committee. Rewa city is not having any 

operational STPs which is having 100% gap. 

(ix) Performance of STPs, 

particularly their 

compliance with the 

standards directed by 

the Tribunal in order 

dated 30.4.2019 in OA 

1069/2018 needs to be 

disclosed. Next report 

should include the 

performance. 

Total 68 STPs are operational. Out of these, SBR based 46 

STPs (1157.95 MLD) were constructed and performing 

standard norms. Other technologies based 22 STPs (314.84 

MLD) designed as per MoEE&FC notification 2017.   

 

Joint Committee collected samples from inlet 

and outlet of the STPs for performance 

evaluation and compliance verification as per 

Hon’ble NGT order dated 30.4.2019 in OA No. 

1069/2018. The details including analysis data 

furnished in the subsequent part of the report. 

(x) With regard to filling up 

of gap in sewage 

treatment, 44 STPs are 

under construction with 

the capacity to treat 

 Out of total sewerage generated, State has created 

1472.79 MLD treatment capacity. Remaining 710.91 MLD 

capacity gap will be fulfilled in under construction and 

sanctioned projects in AMRUT 2.0, SBM 2.0, NMCG 

schemes projects. 

 Gwalior and Ratlam have sufficient existing 

capacity of STPs, however, Joint Committee 

observed gap in collection and treatment of 
sewage in all the cities due to poor sewage 
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362.86 MLD of sewage 

for which outer time 

limit is shown to be 

December, 2027 but 

still, there will be a gap 

of 384.25 MLD which as 

per disclosure will be 

catered through 433 

STPs with 2157.32 MLD 

capacity which will 

become effective after 

two years from date of 

extension, extending till 

December 2028 and this 

is clear in violation of 

Water Act, 1974. 

 Details of under constructions projects are enclosed in 

Annexure 4. 

 

network and households service 

connections. 

 Morena Nagar Nigam have STP of capacity 
25 MLD, however generation is 31.10 MLD, 

hence requirement of new STP may be 

proposed. 

 The time line for filling up the gap with 
respect to under construction STPs to treat 

the sewage in Jabalpur is September 2024 

and for sewage network is June 2027 and 
Rewa is March 2025.  The STP wise 

completion time is mentioned in the 

subsequent part of the report. 

(xi) The next report should 

indicate status of 

sewage management 

indicating town wise 

generation, treatment, 

utilization, Performance 

of STPS and the gap with 

squeezed timelines. 

Status of report is enclosed in Annexure-5. 

 

 

Town wise generation, treatment, utilization, 

Performance of STPS and the gap with squeezed 

timelines has been incorporated in the 

subsequent part of the report. 

 

1197



 

12 

 

6.  Site inspections undertaken and observations of the Joint 

Committee: 

To assess the factual status of the implementation of solid and liquid 

waste management in the selected towns, site inspection was carried out 

by the Team of Joint Committee in presence of the Commissioner Nagar 

Nigam, officials of the Nagar Nigam and officials from the Regional Offices 

of MPPCB in the area of Gwalior, Jabalpur, Morena, Ratlam and Rewa of 

Madhya Pradesh State. During the site inspection an introductory 

meeting was held with the respective municipal authorities of the area 

concerned. During the visit of the Joint Committee, to assess the pollution 

load, treatment efficiency and compliance of the discharge standards 

samples of raw sewage before treatment and treated water discharged 

from the STP has been collected in each operational STPs visited and the 

samples were analyzed in the laboratory of Central Pollution Control 

Board, Bhopal. The following two estimations had been adopted: 

 Total solid waste generation was estimated considering per capita 

solid waste generation as 380 gm/capita/day. 

 Total sewage generation was estimated as considering sewage 

generation of 108 liter/capita/day. 

Based on the information made available by the Authorities concerned 

and site inspection of the Joint Committee, the factual status of 

implementation on the solid and liquid waste management in the area 

visited and observations of the Joint Committee are furnished below. 
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1. Status of Solid Waste and Sewage Management in Jabalpur 

City 

 

As per Hon’ble NGT order in OA No. 606/2018 order dated 14.03.2024, 

Jabalpur city was visited by Joint Committee during 14th & 15th May 2024 

and, a meeting with Commissioner, Jabalpur Nagar Nigam and other 

officials of Nagar Nigam was held on 14.05.2024 at Waste to Energy plant, 

Jabalpur.  

 

A brief presentation was given by Nagar Nigam officials on the present 

status of sewerage systems, Sewage Treatment Plants and Solid Waste 

Management of the Jabalpur city. Subsequently, the Joint Committee 

with the officials of Nagar Nigam and Regional officer MPPCB, Jabalpur 

visited the Waste to Energy plant, solid waste storage site near waste to 

energy plant, legacy waste remediation dumpsite, scientific landfills site, 

Bio CNG plant, construction & demolition waste processing plant, 

sewerage network system and sewage treatment plants. Waste water 

samples were collected from the inlet and outlet of the sewage treatment 

plants, drain passing through the waste to energy plant and solid waste 

storage site near waste to energy plant for the compliance verification of 

liquid waste discharge standards. In the waste to energy plant, stack 

emission monitoring was also carried out to check the compliance of 

source emission norms.  

 

A. Municipal Solid Waste Management as per Solid Waste 

Management Rules, 2016 

I. Generation and Collection of Municipal Solid Waste: 

Jabalpur is 3rd largest urban agglomeration in the state of Madhya 

Pradesh, also known as Sanskardhani situated at the bank of River 

Narmada. Jabalpur Nagar Nigam consists of approx. 13.75 lacs of 

population and divided into 79 wards within 6 zones and generates about 

522.50 TPD of municipal solid waste. The work of collection & 

transportation of municipal solid waste was outsourced to Jabalpur 
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Waste Collection and Transportation Management Pvt. Ltd. (JWCTMPL) 

(ESSEL group) with door to door garbage collection facility from all 79 

wards. There were 04 garbage transfer stations located at Chuii Khadan, 

Ranjhi, Aga Chowk and Damohnaka against the required 12 nos. of 

transfer station. Chuii Khadan & Ranjhi transfer stations are under JMC 

and Aga Chowk & Damohnaka transfer stations are under Essel Group. 

The details of the vehicles are given below in table which were deployed 

for collection of solid waste from the city and transport to waste to energy 

plant. All the vehicles were equipped with GPS system for online 

monitoring of collection and transportation of solid waste. As per the 

record in the month of April 2024 about15982.48MT (includes 463.69MT 

from slaughter house) solid waste collected from Jabalpur city. Copy of 

the invoice of solid waste collection is enclosed as Annexure-6. The details 

of vehicles for collection of waste in the city are as under: 

S. 
No. 

Component Essel group 
Available Nos. 

JMC group Available 
Nos. 

1.  Transfer Station 02  02 

2.  Mini Tipper 239 235 

3.  Refuse Compactor 22 02 

4.  Potable Compactor 03 07 

5.  Hook Loader 01 03 

6.  JCB 08 20 

7.  Dumper 19 20 

8.  Tractor 16 17 

 

II. Treatment and Disposal of Municipal Solid Waste: 

Waste to Energy Plant: Waste to Energy plant is having 600 TPD 

municipal solid waste processing capacity based on mass burning 

technology with power generation capacity of 11.5 MWH was established 

by Jabalpur MSW Pvt. Ltd. (ESSEL group) at Kathonda, Jabalpur on PPP 

model. 

As the waste to energy plant is based on the mass burning technology, 

the mixed waste i.e. dry waste and wet waste has been used for power 

generation. The waste collected from the city and nearby ULBs was 

processed at the plant by ESSEL group. As per the agreement clause 5.3 
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between plant operator and JMC, information provided by plant operator, 

JMC was to provide good quality of waste at the plant site and rejected 

waste to be returned back on their own cost. There was no practice of 

waste segregation in wet and dry categories at household level. The entire 

waste (dry & wet) of the city collected and stored at garbage transfer 

station and thereafter shifted to the plant. In these process, dry and wet 

waste mixed together which reduces the calorific value of the waste. As 

the calorific value of the mixed waste was not getting to the desired level, 

alternative fuel like rice husk, wooden powder etc. was used to enhance 

the gross calorific value (GCV) of the waste. As a result, they process more 

waste than the generated solely within the city by transporting waste from 

other ULBs, RDF, and additional fuels. JMC daily provides about 517.293 

TPD of waste to the plant out of which 40% of waste was not useful for 

directly use in the furnace of the waste to energy plant. 

 

As per information provided by plant official, the waste-to-energy plant 

was declared a Non-Performing Asset (NPA) in 2019 and is currently 

under the jurisdiction of the National Company Law Tribunal (NCLT) & 

run by Resolution Officer. Subsequent upon declared an NPA, the plant 

was not receiving the necessary major maintenance funds from the bank, 

leading to a significant decline in its operational efficiency. Due to lack of 

maintenance, the plant now required downtime for maintenance of about 

1-2 weeks every month. Frequent shut down of the plant operation 

majorly impact the performance of the plant for waste handling and 

processing of the city waste. Copy of the NCLT documents are enclosed 

as Annexure-7. 

 

As per record submitted by Nagar Nigam, for the month of April 2024, 

total solid waste collected and transported from the Jabalpur city is 

15518.79 MT & 166.69 MT of waste collected from nearby ULBs. Total 

solid waste processed in waste to energy plant for the month of April 2024 

is 16521.3 MT. It was informed during the visit that the WTE plant is also 
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consuming the waste stored at the back side of the plant as and when 

required for power generation, therefore the consumption quantity is 

more than the collection quantity.  Copy of the power generation & waste 

utilization is enclosed as Annexure-8. 

S. 
No. 

Month Total Solid 
Waste 
generation 

in Nagar 
Nigam 

Jabalpur  
(Column 1) 

Total Solid 
Waste 
received at 

WTE plant 
from Nagar 

Nigam 
Jabalpur 

(Column 2) 

Gap in 
collection  
{(column 1) - 

(column 2)} 

Solid Waste 
of Nagar 
Nigam 

Jabalpur 
used in 

WTE plant 
(Column 3) 

Gap in 
processing  
{(column 2) - 

(column 3)}  

1.  November 

2023 

15675 MT 15949 MT - 6604 MT 9345 MT 

2.  December 
2023 

16197.5 
MT 

15552 MT 645.5 MT 7042 MT 8510 MT 

3.  January 

2024 

16197.5 

MT 

14266 MT 1931.5MT 6285 MT 7981 MT 

4.  February 
2024 

15152.5 
MT 

15301 MT - 6067 MT 9234 MT 

5.  March 
2024 

16197.5 
MT 

16604 MT - 6288 MT 10316 MT 

6.  April 2024 15675 MT 15518 MT 157 MT 5726 MT 9792 MT 

Note:  

 Total solid waste generation is calculated considering population 

13.75 lacs and per capita solid waste generation as 380 gm/day. 

 In the month of December 2023, January 2024 and April 2024 gap 

in collection is 645.5 MT, 1931.5 MT and 157 MT respectively 

(average 911.33 MT for three months). 

 There is average processing gap of 9196.33 MT from November 2023 

to April 2024, which leads to accumulation of solid waste at the 

back side of waste to energy plant. 

 Copy of the record of Solid waste received from Nagar Nigam 

Jabalpur and processed by plant operator is enclosed as    

Annexure-9. 

As per the data (for the month of April 2024) provided by the waste to 

energy plant official, approximately 266.95 TPD of bottom ash and about 

18.32 TPD of fly ash was generated from the plant. Waste to energy plant 
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was non-operational during the visit of Joint Committee due to repairing 

of boiler sider (furnace refractory, super heater tube, duct & insulation 

repairing, etc), as the information provided by the Plant Operator.  As a 

result, huge quantity of waste was accumulated in the surrounding of the 

Waste to Energy plant. It was also observed by the Committee that in 

addition to the municipal solid waste, huge quantity of residues (bottom 

ash and fly ash) generated from waste to energy plant dumped around the 

waste to energy plant. However, the scientific landfill site constructed for 

the purpose was not used and found barren.  

 

Total Municipal Solid waste generation in the city was approximately 

522.50 TPD, the Waste to Energy plant installed was sufficient for the 

handling of the total waste of the city. As there was no practice of 

segregation of solid waste at household level, and fed as fuel to the boiler 

in waste to energy plant, large amount of bottom ash was produced while 

processing of solid waste in WTE plant during their operational period. 

 

On 16.05.2024, the operation of plant was restarted and the CPCB team 

conducted stack monitoring on 17.05.2024 for the waste to energy plant 

to check the compliance of emission norms as per consent to operate. It 

was observed that the emission parameters found to be PM (42 mg/Nm3), 

SO2(48 mg/Nm3) and NOx (244 mg/Nm3) and all the measured parameters 

are found within the prescribed limit in the consent issued by MPPCB. 

Copy of the test analysis results of stack monitoring are enclosed as 

Annexure-10. Copy of the CTO of WTE plant is enclosed as         

Annexure-11. 

 

During the time of visit of Joint Committee, Effluent Treatment Plant 

(ETP) installed at waste to energy plant with capacity 50 m3/day was not 

operational, hence sample was collected from WTE Plant Bypass Drain. 

The analysis results of the waste water sample collected from the Waste 

to Energy Plant By-pass Drain, Jabalpur (Sampling Date – 15 May 2024) 

are given below in the table: 
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S.No. Location pH TSS 
mg/L 

COD 
mg/L 

BOD 
mg/L 

O & G 
mg/L 

1.  WTE Plant  

bypass Drain, 
Jabalpur 

7.14 117 243 58 4.6 

Consent limits 5.5 – 9.0 100 250 30 10 

Note: The BOD and TSS are exceeding the prescribed limits given in the 

CTO.  

 

Sanitary Landfill site: One scientific landfill site for disposal of MSW was 

developed by Jabalpur Nagar Nigam at Kathonda. Total area of landfill 

site was about 8.99 hectare. Capacity of scientific landfill site was 246000 

MT. Bottom ash mixed from WTE plant was disposed at scientific landfill 

site. Capping of landfill site was not done. This site was situated near the 

waste to energy plant. 

Leachate treatment plant: Leachate collection tank at landfill site was 

provided, but there was no leachate collected in the tank and the ETP was 

found non-operational. 

Legacy Waste Treatment Facility: The legacy waste dumpsite was 

located at Ranital, Jabalpur spread over around 18 acre of land which 

was not in operation for more than 15 years. The approximate estimated 

quantity was 3.48 lakh MT. JMC awarded the work of bio-mining of legacy 

waste dumpsite remediation to M/s Pradeep Hanumant Jadhav in joint 

venture with M/s Hydroindia Engineering consultants under Jabalpur 

Smart City Ltd. Project. Approximately 1.86 lakh MT legacy waste was 

treated by the agency (Copy of work completion certificate issued by 

Jabalpur Smart City Limited is enclosed as Annexure-12) & 11 acre land 

was recovered. 39627 MT of enriched soil, 134949 MT of inert materials 

and 11424 MT of RDF was generated during the process of bio-mining of 

legacy waste dumpsite remediation. The balance quantity of 1.62 lakh MT 

on 07 acre land was proposed under JMC project Phase-II with 

remediation period of 01 year but no tendering has been finalized till the 
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date of visit. During the visit of Joint Committee, no activity was going on 

at the site and remaining legacy waste was found dumped.  

 

B. Sewerage System 

Centralized Sewerage Scheme of Jabalpur City was first introduced in 

year 2006 under JNNURM. Jabalpur city had total 69 nos. wards back 

then. Later on 55 nearby villages were included in municipal boundary in 

year 2014. This area is now being called Zone 06. So, now Jabalpur city 

is having 06 different zones with 79 wards consisting of total 300070 Nos. 

of Household (as per 20.06.2023 count) in the city, having approximated 

14,50,616 populations (as per DPR calculations taking base year 2025). 

Details of zones of Jabalpur city are as given below; 

Zone Area Househ

olds 
connecti

on 
required 

Househo

lds 
connecte

d as on 
Apr 2024 

Sewerage 

network 
length 

required 
(Km) 

Sewerage 

network 
length 

complete
d (Km) 

Timel

ine 
for 

comp
letion 

Scheme 

Zone 
01 

Central 
area of 

the city 

165999 9000 + 1 
Drain 

Earlier 
200 Km 

network 
was 

proposed, 
revised 

length is 
701 Km 

84 June 
2027 

JNNURM 
2006 as 

Phase 01, 
remaining 

work 
under 

AMRUT 
2.0 

Zone 
02 

Ranjhi, 
Adhart

aal 
area 

41274 23575 210 207 June 
2024 

JNNURM 
2006 as 

Phase 02, 
remaining 

work 
under 
AMRUT 

1.0 

Zone 

03 

Civil 

Line 
area 

6039 - 12 8 Nove

mber 
2024 

Zone 
04 

Gwarig
hat 

Rampu
r area 

27826 - 86 85 June 
2024 

Zone 

05 

Medica

l,Dhan
vantri&
Ganga

nagar 
area 

28803 7142 101 99 June 

2024 

Zone 

06 

Newly 

added 

30129 - 175 - June 

2027 

AMRUT 

2.0 
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55 
villages 

 

Jabalpur Nagar Nigam generates about 148.5 MLD of sewage from the 

households of city having population of about 13.75 lacs. Out of 148.5 

MLD, only 30.07 MLD of sewage is being treated in 07 STPs and rest of 

the untreated sewage is being directly discharged in to the municipal 

drains which ultimately join the River Narmada. As per the commissioner, 

the Nagar Nigam is working on the sewerage network construction & 

connection of households to it and construction of sewage treatment 

plants to fill the gap of collection and treatment. The Joint Committee 

observed that there are 07 operational STPs, 04 under construction STPs 

and 03 under trail stage STPs are existing in the JMC area for the sewage 

treatment, however during the visit out of 07 operational STPs, 05 were 

not working on their design capacity as there was a lack of sewerage 

network and connection with households, as a result, very small quantity 

of domestic wastewater is reaching to these STPs. The detailed status of 

the operational STPs as on 15.05.2024 is as given below: 

 

Details of Operational STPs, Jabalpur 

S. 
No 

Location Capaci
ty of 

STP 
(MLD)  

Capaci
ty 

utilized 
(MLD) 

Operational 
status of 

STP 

Scheme Gap in 
treatment 

(MLD) 

Technol
ogy 

1.  STP 

Kathonda 

50 16 Operational Project Uday  

 
 

118.43 

with 
respect to 

collection 
and 

treatment 

WSP 

2.  Jabalpur 
(Zone II 

Khatonda) 

32 3.2 Operational AMRUT, 
Operational 

Nov 2022 

SBR 

3.  Ranital 5.0 5.0 Operational Smart city 
project Ltd. 

SBR 

4.  Jabalpur 

(Zone-V 
Tevar) 

29 5.0 Not in 

operation 
during visit 

due to 
power cut 

AMRUT, 

Under trail 

SBR 

5.  STP, 

Navaghat-
Gwarighat 

0.55 0.32 Operational Nagar Nigam 

Jabalpur 

ASP 

6.  STP 
Gulauatal 

0.50 0.45 Operational Nagar Nigam 
Jabalpur 

MBBR 
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7.  Sidhhghat
-

Gwarighat 

0.10 0.10 Operational 15th FC ABR & 
AF 

Total  117.15 30.07     

 

Analysis results of the samples collected from the STPs, Jabalpur  

(Sampling date: 14-15 May 2024) 
S.No. Parameter Prescribed 

limits as 

per 
Hon’ble 

NGT order 

1069/2018 

STP 5.0 MLD Ranital STP 32.0 MLD Kathonda STP 50.0 MLD Kathonda 

Inlet Outlet Performance 

(%) 

Inlet Outlet Performance 

(%) 

Inlet  Outlet Performance 

(%) 

1.  pH 5.5-9.0 6.82 7.16 - 7.55 7.12 - 7.0 8.04 - 

2.  Suspended 

Solids 

(mg/l) 

20 56 15 - 42 20 - 54 18 - 

3.  COD 

(mg/l) 

50 160 49 69.375  76 46 39.47 68 57 16.18 

4.  BOD 

(mg/l) 

10 90 20 77.78 32 16 50.0 18 15 16.67 

5.  Oil & 

Grease 

(mg/l) 

- - 2.1 - - 2.4 - - 2.0 - 

6.  Fecal 

coliform 
MPN/100 

ml 

Desirable 

100 
Permissible 

230 

- 540 - - 4.5 - - 23 - 

7.  Phosphate 

(mg/l) 

1.0 - 2.48 - - 2.33 - - 0.13 - 

8.  Nitrate 

(mg/l) 

10 - 5.9 - - 12.91 - - 3.56 - 

 

S.No. Parameter Prescribed 
standards 

as per 

Hon’ble 

NGT order 
1069/2018 

STP 0.55 MLD Gwarighat 
(Navghat) 

STP 0.10 MLD Sidhghat STP 0.50 MLD Gulaua Tal 

Inlet  Outlet Performance 
(%) 

Inlet  Outlet Performance 
(%) 

Inlet  Outlet Performance 
(%) 

1.  pH 5.5-9.0 6.88 7.28 - 7.27 7.35 - 7.01 7.07 - 

2.  Suspended 

Solids 
(mg/l) 

20 680 41 - 120 24 - 32 16 - 

3.  COD 

(mg/l) 

50 148 49 66.89 213 53 75.12 129 65 49.61 

4.  BOD 

(mg/l) 

10 108 17 84.26 106 18 83.02 70 15 78.57 

5.  Oil & 

Grease 

(mg/l) 

- - 2.8 - - 2.4 - - 2.2 - 

6.  Fecal 

coliform 

MPN/100 
ml 

Desirable 

100 

Permissible 
230 

- 130 - - 33 - - 920 - 

7.  Phosphate 
(mg/l) 

1.0 - 0.62 - - 1.01 - - 2.24 - 

8.  Nitrate 
(mg/l) 

10 - 2.13 - - 6.69 - - 12.43 - 
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Analysis results of the samples collected from Drain at Gwarighat Before 

Confluence River Narmada, Jabalpur 

(Sampling date: 15 May 2024) 

S.N

o. 

Location pH TSS 

mg/l 

COD 

mg/l 

BOD 

mg/l 

O&G 

mg/l 

PO4 

mg/l 

NO3 

mg/l 

FC 

/100

ml 

1.  Drain at Gwarighat 

Before Confluence 

River Narmada 

6.99 134 137 87 5.2 1.53 6.80 920 

Note:  

 As per analysis of result, discharge level of suspended solids 134 

mg/l and BOD 87 mg/l are exceeding the prescribed limits 100 mg/l 

and 30 mg/l respectively as per general standards for of 

environmental pollutants Part A: effluents into inland surface water. 

 Test analysis results of waste water collected from drain at Waste to 

Energy plant bypass, all STPs and drain at Gwarighat are enclosed 

as Annexure-13. 

1. 50 MLD STP at Kathonda (Zone I): 50 MLD Waste Stabilization 

Pond (WSP) and 200KM sewer network was sanctioned under 

JNNURM in 2006 for treating the domestic wastewater in zone 1 of 

Nagar Nigam Jabalpur. The 50 MLD Waste Stabilization Pond (WSP) 

with 84 Km sewer network has been completed but only 16 MLD of 

waste water reaching to WSPs due to non-completion of laying of 

remaining 116KM sewer network. During visit, it was observed that 

2WSPs having more than 100m length & 50m width each and both 

the ponds were full with waste water and acting as a holding tanks. 

It was observed that the network of about 116 KM need to be taken 

up on priority basis. 

As per analysis of result, discharge level of COD is 57mg/l and BOD 

is 15 mg/l was exceeding the prescribed limits 50 mg/l and 10 mg/l 

respectively as per order of Hon’ble NGT OA 1069/2018. The 

performance of STP with respect to COD and BOD is 16.18% and 

16.67% respectively. 

   

1208



 

23 

 

2. 32 MLD STP at Khatonda (Zone II): The installed capacity of STP 

was 32 MLD with SBR technology. However, only 3.2 MLD sewage 

was receiving for the treatment due to incomplete sewage collection 

network and household connection. During the visit, the Joint 

Committee observed that the SBR basin 1, 3 & 4 were under 

maintenance and only SBR basin 2 was in operation.   

As per analysis of result, discharge level of BOD is 16 mg/l, 

phosphate is 2.33 mg/l and nitrate is 12.91 mg/l was exceeding the 

prescribed limits 10 mg/l, 1.0 mg/l and 10 mg/l respectively as per 

order of Hon’ble NGT OA 1069/2018. The performance of STP with 

respect to COD and BOD is 39.47% and 50% respectively. 

 

3. 5 MLD STP at Ranital: The installed capacity of STP was 5 MLD 

with SBR technology, STP was operational during the visit with inlet 

flow of 5 MLD and treated wastewater was discharged into the 

Ranital pond. STP was operational at full capacity during the visit.  

As per analysis of result, discharge level of BOD is 20 mg/l, Fecal 

coliform is 540 MPN/100ml and phosphate is 2.48 mg/l was 

exceeding the prescribed limits 10 mg/l, 230 MPN/100ml and 1.0 

mg/l respectively as per order of Hon’ble NGT OA 1069/2018. The 

performance of STP with respect to COD and BOD is 69.375% and 

77.78% respectively. 

 

4. 29 MLD STP at Tevar (Zone-V): The installed capacity of STP was 

29 MLD with SBR technology. CTO granted to the plant and plant 

was under trail and testing stage. During visit, the plant was not in 

operation, however as per information provided by Nagar Nigam 

officials, average incoming flow in the STP was 5 MLD.  

 

5. 0.55 MLD STP at Navghat-Gwarighat: The installed capacity of 

STP was 0.55 MLD with ASP technology. It was operational with 

inlet flow of 0.32 MLD. It was observed that untreated wastewater 
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was being mixed with treated water and disposed into river 

Narmada.  

As per analysis of wastewater, discharge level of Suspended solids 

is 41 mg/l and BOD is 17 mg/l was exceeding the prescribed limits 

of 20 mg/l and 10 mg/l respectively as per order of Hon’ble NGT OA 

1069/2018. The performance of STP with respect to COD and BOD 

is 66.89% and 84.26% respectively. 

 

6. 0.5 MLD STP at Gulauatal: The installed capacity of STP was   0.50 

MLD with Advanced MBBR technology, STP was ready and under 

trail & testing. The inlet flow noted as 0.45 MLD. As informed by the 

officials, the treated wastewater will be discharged into the pond 

after tertiary treatment with Chlorination.  

As per analysis of wastewater, discharge level of COD is 65 mg/l, 

BOD is 15 mg/l, Fecal coliform is 920 MPN/100ml, phosphate is 

2.24 mg/l and nitrate is 12.43 mg/l was exceeding the prescribed 

limits 50 mg/l, 10 mg/l, 230 MPN/100ml, 1.0 mg/l and 10 mg/l 

respectively as per order of Hon’ble NGT OA 1069/2018. The 

performance of STP with respect to COD and BOD is 49.61% and 

78.57% respectively. 

 

7. 0.1 MLD STP at Siddhghat-Gwarighat: The installed capacity of 

STP was 0.10 MLD with ABR & AF (Anaerobic baffled Reactor & 

Anaerobic filters) technology. Waste water from the nearby locality 

flowing in to the drain was being tapped and treated. STP was 

operational at full capacity during the visit.  

As per analysis of wastewater, discharge level of Suspended solids 

is 24 mg/l, COD is 53 mg/l, BOD is 18 mg/l and phosphate is 1.01 

mg/l was exceeding the prescribed limits of 20 mg/l, 50 mg/l, 10 

mg/l and 1.0 mg/l respectively as per order of Hon’ble NGT OA 

1069/2018. The performance of STP with respect to COD and BOD 

is 75.12% and 83.02% respectively. 
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Details of Under Construction STPs, Jabalpur 

S.N

o. 

Location 

of STP 

Capacity 

(MLD) 

Techn

ology 

Physical 

progress as 

on April % 

Status as 

on  

14-
15.05.24 

Completi

on time 

Sche

me 

Cost 

(Cr) 

1.  Lalpur 

(zone III & 
IV of 

Jabalpur) 

34 SBR 100 Electrical & 

mechanical work 
under progress 

AMRU

T 

32.30 

 
 

2.  Gaur Pul, 
gaur 

nallah 

0.7 MBBR 100 15th 
FC 

2.90 

3.  Jain 
Gaushala 

nallah, 
tilwara 

0.5 MBBR 100 Under testing and 
trail 

15th 
FC 

1.85 

4.  Babaha 

Nallah, 
Paraswad

a 

1.0 MBBR 95 Electrical 

& 
mechanic

al work 

remained 

May 24 15th 

FC 

3.13 

5.  Kharighat 1.0 MBBR 95 15th 
FC 

3.51 

6.  Civil lines 5.0 MBBR 10 work 

under 
progress 

June 24 15th 

FC 

4.75 

7.  Bhatauli 1.0 MBBR 05 Sept 24 15th 
FC 

3.00 

Total Capacity  43.2 - - - - - - 

 

1. 34 MLD STP at Lalpur (Zone III & IV): The installed capacity of STP 

was 34 MLD with SBR technology. Construction of STP was completed 

but not operational during visit, as per the plant officials they have 

applied for electricity connection which was yet to be provided by 

MPEB. At the time of visit, internal road construction was under 

progress. Waste water from the Khandhari nallah will be tapped and 

treated before it disposed into the river Narmada. The STP was located 

at approx. 1.5 Km away from river Narmada.  

 

2. 0.7 MLD STP at Gaurpul: The installed capacity of STP was 0.7 MLD 

with MBBR technology. Construction work of STP was completed 

however electric connection and mechanical work was under progress. 

Sewage of gaur nallah will be treated and will be discharged into Gaur 

River (tributary of river Narmada). 
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3. 0.5 MLD STP at Jain Gaushala nallah, Tilwara: Installed capacity of 

STP was 0.5 MLD with MBBR technology. Construction work of STP 

was completed however it was under trail stage but not operational 

during the visit. The sewage network was supposed to be connected 

with STP. 
 

4. 1.0 MLD STP at Babaha nallah: The installed capacity of STP was 1.0 

MLD with MBBR technology. STP was under construction with electric 

connection and mechanical work was under progress. 
 

5. 1.0 MLD STP at Kharighat: The installed capacity of STP was 1.0 MLD 

with MBBR technology. 95% of construction work was completed, and 

remaining work was under progress with electric connection and 

mechanical work installation. Sewage from nearby basti will be tapped 

through nallah and further be treated. 
 

6. 5.0 MLD STP at Civil lines: The installed capacity of STP was 5.0 MLD 

with MBBR technology. At the time of visit, only 10% of construction 

work was completed and remaining work was under progress. 
 

7. 1.0 MLD STP at Bhatauli: The installed capacity of STP was 1.0 MLD 

with MBBR technology. At the time of visit, only 5% of construction 

work was completed and remaining work was under progress. 
 

During the visit, total capacity of the STPs installed in the city was 160.35 

MLD, out of which construction of 117.15 MLD STP completed and 43.2 

MLD of STPs was under construction/trail stage, and total utilized 

capacity of STPs was 30.07 MLD, hence there was gap of 118.43 MLD 

with respect to collection and treatment, however due to lack of sewerage 

collection network and house service connection, plants were not 

operational at their designed capacity.  
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The brief outlines of the current status of compliance by Nagar Nigam, 

Jabalpur on the issues of MSW generation, collection & processing and 

Sewage generation & treatment and initiatives taken to bridge the existing 

gap as observed on 14-15.05.2024 is summarized below: 

 

S. 

No. 

Particular  Status as per six 

monthly progress 
report submitted to 
Hon’ble NGT  vide 

letter dated 
12.03.2024 and 

presentation made on 
11.03.2024. 

Status observed by the Joint 

Committee during visit on  
14-15.05.2024 

1. Municipal 

Solid Waste 
Management 

Total solid waste 

generation is 507.93 
TPD. MC, Jabalpur 
has installed Waste to 

energy plant of 550 
TPD at Kathonda. 

All the solid waste 
generated is being 

processed without 
any gap in 
processing. 

 

Total no. of wards in the city=79 

Total Solid waste generation= 
Approx. 522.50 TPD 
Current solid waste treatment 

facility = 600 TPD (Waste to 
Energy Plant) 

Details of MSW management 
(Door-to-door collection/ no. of 

vehicles/ GPS system/ 
segregation at source/ treatment 

of wet & dry waste/ legacy site) = 
235 numbers and 239 numbers 
of vehicles are deployed under 

JMC and Essel group respectively 
for Door-to-door collection of solid 

waste from the city provided with 
GPS. 

As waste to energy plant is based 
on mass burning technique, 
hence segregation at source is not 

being carried. 
Management of MSW generated= 

As operation of Waste to energy 
plant is not being maintained 

properly, hence large heaps of 
solid waste accumulated in the 
surrounding of waste to energy 

plant. 
Approx. 3.86 lakh MT of legacy 

waste was present at the Ranital 
dumping site, 1.86 lacs MT of 

legacy waste has been 
remediated using bio-mining & 
bio-remediation and balance 

quantity of approximated 1.62 
lakh MT on 07 acre land, is 
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proposed under JMC project 
Phase-II with remediation period 

of 01 year. 

2. Sewerage 
network and 
Sewage 

treatment 
plants 

Total operational 
capacity of STPs = 
112.5 MLD 

Average capacity of 
STPs utilized = 24.45 

MLD 
Total capacity of 

under construction 
STPs = 34 MLD 
Total capacity of 

proposed STPs = 5 
MLD 

 
 

Total Sewage generation at 
present in the city= 148.50 MLD 
Total treatment facility 

available= 117.15 MLD  
Average capacity of under 

construction STPs = 43.2 MLD 
Average capacity of STPs utilized 

= 30.07 MLD 
Gap in the collection & treatment 
of sewage = 118.43 MLD (148.50-

30.07) 
Operational 

 There are 07 numbers of 
operational STPs, however 

due to poor sewerage network 
and household connections, 
STPs are not working on their 

design capacity. 
Under construction  

 There are 07 numbers of 
under construction STPs, 

construction work of most of 
STPs is completed and STPs 
are either under trail stage or 

under progress of mechanical 
& electrical connection. 

Use of treated Sewage water = 
Treated sewage water is being 

used in agricultural land or being 
disposed in to drains. 
There are 05 major drains and 

09 small drains in the city. 
Total no. of household’s zone-

wise=300070 no. including all 
zones 

Laying of sewerage network in 
the city is under progress. 

 

 

C. Construction and Demolition Waste  

There was only one C & D waste processing plant with installed capacity 

of 50 TPD. Different fractions of waste obtained by crushing & screening 

and sending to sell in loose form as well as by making bricks, paver blocks 

out of these material. There were total 05 numbers of collection centers 
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with installed capacity of 20 TPD each, 08 dedicated vehicles allotted for 

collection of C&D waste. Toll free number for collection of C&D waste 

under the jurisdiction of JMC was 07612637500. As per logbook, total of 

45-50 TPD of construction and demolition waste has been received at the 

processing plant on regular basis (Copy of the logbook is enclosed as 

Annexure-14). 

 CTO is not granted for C&D waste processing plant; however, it was 

operational since last two years. 

 There were five conveyer belts provided with crusher unit out of 

which only one conveyer belt was covered. 

 During the visit, fugitive emissions from the crusher unit were 

observed. 

 Proper logbook at C& D waste plant is not being maintained. 

Observation of the committee:  

 The total municipal solid waste generated in the Jabalpur city was 

reported as 507.93 TPD in the report submitted to Hon’ble NGT. 

However, the municipal solid waste generated in Jabalpur city was 

observed as 522.5 TPD.  

 The existing waste to energy plant, based on mass burning 

technology, at Kathonda, Jabalpur with installed capacity of 600 

TPD was sufficient for processing of entire solid waste of the city, 

however due to poor operation & maintenance, the waste to energy 

plant was not operational regularly, thereby, large amount of 

unprocessed solid waste was accumulated at the back side of the 

plant.   

 As per the data provided by the WTE plant for the last 6 months 

(Nov 2023 to Apr 2024) the gap in processing of waste is about 303 

TPD in Jabalpur city. The untreated waste is being dumped at the 

back side of the WTE plant. 
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 In the month of December 2023, January 2024 and April 2024 gap 

in collection is 645.5 MT, 1931.5 MT and 157 MT respectively 

(average 911.33 MT for three months).  

 There was an average processing gap of 9196.33 MT from November 

2023 to April 2024, which leads to accumulation of solid waste at 

the back side of waste to energy plant.  

 The reasons for non-operational of waste to energy plant was to 

receive the mixed waste of low calorific value at the plant which had 

more content of inert materials. The inert material should be 

disposed of at scientific landfill site provided for the purpose instead 

of dumping near the WTE plant.  

 There was a lack of coordination between Jabalpur Nagar Nigam 

and operator of waste to energy plant to provide the facility of waste 

processing.  

 Open burning of solid waste found in the different part of the city 

during the visit of Joint Committee. JMC must ensure to stop open 

burning of waste in the city and take necessary action against 

defaulters, as per SWM Rules, 2016.  

 Legacy waste processing of 1.86 lakh MT was done and balance 

quantity of approximate 1.62 lakh MT was proposed under JMC 

project Phase-II with remediation period of 01 year, JMC should 

take immediate action to complete the project. 

 During the visit, total capacity of the STPs installed in the city was 

160.35 MLD, out of which construction of 117.15 MLD STP 

completed, and 43.2 MLD of STPs was under construction/trail 

stage, and total utilized capacity of STPs was 30.07 MLD, hence 

there was gap of 118.43 MLD with respect to collection and 

treatment, however due to lack of sewerage collection network and 

house service connection, plants were not operational at their 

designed capacity.  
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Photographs taken during Joint Committee visit of Jabalpur City 

 

Waste to 

energy Plant 

waste feeding 

pit 

 

Large heaps of 

solid waste 

nearby Waste 

to energy 

Plant 

  

Trommel for 

waste 

segregation at 

Waste to 

energy Plant 
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Waste to 

energy plant 

 

  

Stack 

Monitoring at 

waste to 

energy plant, 

Jabalpur 

 

 

Scientific 

landfill site 
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View of 

damaged 

liners at 

Scientific 

landfill site 

 

 

Partly 

Remediated 

legacy waste 

dumpsite at 

Ranital 

 

 

Joint 

Committee 

visit at C&D 

waste 

processing 

plant 
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Crusher unit 

at C&D waste 

processing 

plant 

 

 

Manufacturin

g of Paver 

blocks at C & 

D waste 

processing 

plant 

 

Waste 

stabilization 

pond, 

Kathonda 
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Waste 

stabilization 

pond, 

Kathonda 

 

Operational 

STP at 

Navghat-

Gwarighat 

 

Settling Tank 
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Discharge of 

treated 

sewage water 

 

STP under 

Trail stage at 

Gulautal 

Nallah 

 

Settling 

chamber 
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Sample 

collection 

 

 

Operational 

STP 32 MLD 

at Kathonda 

 

Overview of 

STP 
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SBR basin 

 

Under trail 

STP 29 MLD 

at Tevar 

 

Under trail 

STP at Tevar 

(non-

operational) 
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STP 5.0 

MLD at 

Ranital 

 

Sample 

collection at 

outlet of 

Ranital STP 

 

 

Under 

construction 

STP at 

Lalpur 
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Khandhari 

nallah near 

Lalpur STP 

 

Under 

construction 

STP at 

kharighat 

 

Under 

construction 

STP at 

Kharighat 
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Under 

construction 

STP 0.7 MLD at 

Gaur pul 

 

Under 

construction 

STP at Babaha 

Nallah 

 

Jabalpur 

Sewerage 

network 

Manhole 
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8. Status of Municipal Solid Waste and Sewage Management in 

Rewa City 

As per Hon’ble NGT order in OA No. 606/2018 order dated 14.03.2024, 

Rewa city was visited by a Team of Joint Committee on 16.05.2024, a 

meeting of Joint Committee was held at Nagar Nigam Rewa with the 

Municipal Commissioner and other officials of Nagar Nigam.  

A brief presentation was given by Commissioner, Nagar Nigam on the 

present status of Municipal Solid Waste Management, Sewage Treatment 

Plants and sewerage network of the Rewa town. Consequently, the Joint 

Committee along with the officials of Nagar Nigam and MPPCB visited the 

Integrated Municipal Solid Waste Management plant where material 

recovery facility, compost plant, waste to energy plant, sanitary landfills 

site is provided for processing of solid waste. Joint Committee also visited 

under construction Sewage Treatment Plants, legacy waste remediation 

dumpsite and Sewerage network system. Wastewater samples were 

collected from solar evaporation pond, leachate tank present at sanitary 

landfill site 1 (one) and Ghoghar nallah near Babaghat before confluence 

into the river Beehar. In the waste to energy plant, stack monitoring of 

the stack was carried out to check the compliance of emission norms. 

A. Municipal Solid Waste Management as per SWM Rules, 2016 

 

I. Generation and Collection of Municipal Solid Waste:  

Waste generation in Rewa City:  Rewa is a city in the north-eastern 

part of Madhya Pradesh state in India. The population of Rewa Nagar 

Nigam is approx. 3.57 lacs. The area of entire Nagar Nigam is 

approximately 102 Sq. Kms. and is divided into 45 wards within 4 

zones and generates approximately 125 TPD of solid waste, however 

as per the population of the city total solid waste generation should 

be 135.66 TPD. The work of collection of municipal solid waste has 

been outsourced to M/s Rewa MSW Holding Ltd. The waste is being 

collected from households via door-to-door garbage collection by 
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using 54 nos. of auto-tripper’s vehicles equipped with separate 

compartments for dry and wet waste and installed with GPS tracking 

system. Source segregation of dry and wet waste has been done in 

the city. There are 3 (three) transfer stations. As per the Municipal 

Commissioner out of the total generated solid waste, approx. 71 MT 

of wet waste, 50 MT of Dry waste, 2 MT of sanitary waste, 1.2 TPD of 

Domestic hazardous & 0.8 TPD of E-waste is being generated.  

 Waste generation in Rewa cluster: The Rewa cluster includes Rewa 

city also. As per DPR the cluster consists of 28 ULBs in 3 districts 

i.e. (Rewa, Govindgarh, Gurh, Hanumana, Manganwa, Naigarhi, 

Semariya, Teonthar, Sirmour, Chakghat, Mauganj, Baikunthpur) in 

Rewa district, (Satna, Kotar, Kothi, Jaitwara, Birsingpur, 

Amarpattan, Unchehra, New Ramnagar, Nagod, Maihar, Rampur 

Baghelan, Chitrakoot) in Satna district & (Sidhi, Rampurnaikin, 

Churahat, Majhauli) in Sidhi District. Under Rewa cluster 

approximately 260-391 TPD of waste is received at Integrated 

Municipal Solid Waste Management site, which is being segregated 

for RDF, Compost, recyclable and inert waste. As per the data 

submitted by Nagar Nigam Rewa, the monthly average Municipal 

solid waste collected under the Rewa cluster for the month of April 

is 328.73 TPD in which 147.9 TPD (44.99 %) of RDF, 38.7 TPD (11.77 

%) of compostable waste, 49.3 TPD (14.99 %) of inert waste, 26.6 

TPD (8.09 %) of recyclable waste and 65.7 TPD (19.98 %) of moisture 

loss. Municipal Solid waste collection under the Rewa cluster for the 

month of April is enclosed as Annexure-15. 

II. Treatment and Disposal of Municipal Solid Waste: 

For processing of solid waste, Nagar Nigam Rewa has installed 

Regional Integrated Municipal Solid Waste Management facility at 

Village Pahadiya near Rewa, where RDF processing plant of capacity 

120 TPD, Material recovery facility with capacity of 50 TPD, wet 

waste processing plant with capacity of 300 TPD and compost 
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section with capacity of 8.44 TPD are provided for segregation, 

composting and processing of the solid waste. M/s Rewa MSW 

Holding Ltd is the implementing agency for the handling and 

processing of Regional Integrated Municipal Solid Waste 

Management facility.  

Material Recovery Facility: For the segregation of dry waste, Material 

Recovery Facilities (MRF) facility of 50 TPD is provided where waste 

collected from the city is segregated as RDF, Compost, recyclable, 

non-recyclable and inert waste. Sanitary waste, domestic hazardous 

waste & E-waste are being segregated at material recovery facility 

available at Integrated Municipal Solid Waste Management site and 

sent to M/s Indowater management & Pollution Control Corporation 

for further processing for which agreement has been made. Copy of 

agreement is enclosed as Annexure-16. As per the record, the 

monthly average dry waste received and processed in MRF for the 

month of April is 47.87 TPD, out of which 9.72 TPD (20.30 %) of RDF, 

0.48 TPD (1.0 %) of inert waste, 37.73 TPD (78.82 %) of recyclable 

waste is segregated. MRF log book details for the month of April are 

enclosed as Annexure-17. 

 Refused Derived Fuel (RDF) plant: The segregation of Refused 

Derived Fuel is processed through RDF plant having installed 

capacity of 120 TPD. Solid waste collected from the city as well as 

clusters is processed in RDF processing plant. RDF processing plant 

with Trommel of 75 mm, 25 mm and 4 mm is used for segregation of 

RDF. As per the record, waste received at RDF processing plant is 

116.95 TPD out of which 102.40 TPD of RDF and 14.50 TPD of inert 

is being generated. Inert is being disposed at sanitary landfill site. 

 Waste to Energy Plant: M/s Rewa MSW Energy solutions installed 

6MW Waste to Energy plant which is having 350 TPD RDF 

processing capacity and the plant started commercial production of 
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electricity from11th February 2024. As per the record, the April 

month average RDF waste consumed in the WTE process is 425 TPD 

which is more than the designed capacity of the plant. As per the 

record submitted by the plant, the bottom ash generated is 63.10 

TPD (approx.15% of total waste consumed in the WTE plant) and 7 

TPD (approx. 2% of the total waste processed in WTE plant) fly ash 

is being generated in waste to energy plant. Bottom ash and fly ash 

is being disposed at landfill site-1. Copy of the waste consumption & 

bottom ash generation and its disposal details are enclosed as 

Annexure-18. Since the RDF generation from the Rewa cluster is 

only about 102.4 TPD whereas the requirement is minimum 350 

TPD, therefore the facility is collecting RDF from the legacy waste 

sites of Allahabad and Jhansi to meet the requirement. The monthly 

average RDF received and processed in waste to energy plant from 

Rewa cluster and Allahabad & Jhansi for the month of April 2024 

are 102.4 and 282.62 TPD, respectively. 

During the visit the Joint Committee has also monitored the source 

emission for the waste to energy plant stack for knowing the 

compliance of emission norms and found the PM: 29 mg/Nm3, SO2: 

36 mg/Nm3 & NOx: 198 mg/Nm3. All the monitored values are within 

the norms prescribed in the consent issued by MPPCB. Test analysis 

result is enclosed as Annexure-19 & Copy of CTO is enclosed as 

Annexure-20. 

 

 Wet waste processing plant: Wet waste processing plant of 300 TPD, 

for the processing of wet waste is provided. Segregated wet waste is 

processed in the wet waste section by culturing of the waste and 

processed in compost section for final composting as there is 

compost section of 8.44 TPD is provided. As per the record, wet waste 

received at compost processing plant is 192 TPD out of which 28.80 

TPD of inert is being generated. Inert is being disposed at sanitary 

1231



 

46 

 

landfill site. As per the data provided by Nagar Nigam, total compost 

supplied for the month of April 551.6 MT.  

 Sanitary Landfill Sites: There are 02 numbers of sanitary landfill 

sites at Regional Integrated Municipal Solid Waste Management 

facility at Village Pahadiya near Rewa with the capacity of 878567 

m3 under Rewa Nagar Nigam with approx. area of 3.40 ha. Sanitary 

landfill site is under supervision of M/s Rewa MSW Management 

Solution Ltd. Segregated inert material and reject from waste to 

energy plant is being disposed at sanitary landfill site-1 location. 

Leachate tank and solar evaporation pond are provided near landfill 

site, provision of ETP should be made for the treatment of leachate. 

During the visit sanitary landfill site-2 was not being used and 

planned for use in future. 

 Legacy waste treatment facility: At Kosta, legacy waste dumpsite of 

quantity approx. 82464.42 MT was found dumped near Rewa city. 

For the Bio-mining, Bioremediation and disposal of Residue waste of 

the legacy waste, work order has been issued to M/s Mishra Traders, 

Satna on 09.05.2024 (Copy of the work order is enclosed as 

Annexure-21). During the inspection, legacy waste bio-mining work 

was going on at the site by making windrows and culturing of waste 

and completion period for remediation of legacy waste is 7 months 

i.e.  December 2024. During the visit, some instances of fires were 

also observed at the legacy waste dumping site. RDF segregated at 

legacy waste dumpsite is collected and supplied to Waste to energy 

plant. 

Analysis results of the samples collected from the Leachate of sanitary landfill 

site and Solar evaporation pond of leachate  

S.No. Location pH TSS 
mg/L 

COD 
mg/L 

BOD 
mg/L 

O&G 
mg/L 

1. Leachate from sanitary pond, 

Sanitary Landfill no. 1, Waste to 
Energy plant Rewa 

7.85 359 4408 910 5.8 

2. Leachate from Solar Evaporation 

Pond, Waste to Energy plant Rewa 

8.67 149 1550 204 4.2 
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 Test analysis results of leachate collected from sanitary pond of WTE 

Plant found to be pH 7.85, TSS 359 mg/l, COD 4408 mg/l, BOD 

910 mg/l and O&G 5.8 mg/l. 

 Test analysis results of leachate collected from Solar evaporation 

pond, WTE Plant Rewa are pH 8.67, TSS 149 mg/l, COD 1550 mg/l, 

BOD 204 mg/l and O&G 4.2 mg/l. Test Analysis results are 

enclosed as Annexure-22. 

 
B. Sewerage System 

Rewa city is generating 38.55 MLD of sewage from the households of city, 

but due to non-availability of sewerage network and operational STPs the 

untreated sewage is being discharged into the drains which finally mixing 

in river Beehar and Bichhiya. As per the Nagar Nigam Commissioner, the 

work of sewerage network connection of households and expediting the 

construction and operation of sewage treatment plants is under progress 

which will be completed by March 2025. During the visit, it was observed 

that there are 05 Nos of STPs provided for the sewage treatment of the 

city, out of which 03 nos. are under construction, 01 no. STP had land 

related issue and 01 no. was completed in 2016, however none of these 

STPs were in operation and all the sewage generated in the city is directly 

discharged into the drains. The sewerage network work was also going on 

at the time of visit. Therefore, there is 100% gap with respect to the 

collection and treatment of the sewage generated in Rewa city. During 

Joint Committee inspection, waste water sample was collected from 

Ghoghar nallah near Babaghat before mixing into the river Beehar. The 

status of STPs is given below at table: 
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S.
No 

Location Capaci
ty of 

STP 

(MLD) 

Tech
nolo

gy 

% of 
Physical 

progress 

upto 

Apr 
2024  

Status 
as on 

16.05.2

024 

Compl
etion 

time 

Sche
me 

Cost 
(Cr) 

Present 
Gap in 

treatme

nt  

1 Jayanti Kunj 

 

 
 

 

 

12 SBR STP completed under NRCP in 2016, but not 

in operation due to flooding in the city in 2016 

damaged the electromechanical parts of the 
plant before it could be tested. Due to which 

the PHED is not able to hand over the plant 

to Nagar Nigam. 

100% 

2 Vivekanand 

Nagar 
Nallah 

6.5 SBR 48 Work in 

progress 
 

Mar 

25 

 

 
 

 

AMR
UT 

 

 
 

 

244.5
3 

100% 

3 Bichiya 

Laxman 

Bagh Road 

6.5 SBR 32 Mar 

25 

100% 

4 Laxman 

Bagh Road 

9 SBR 3 Work in 

progress 

Mar 

25 

100% 

5 Vibhishan 

Nagar 

3 SBR 0 Land 

issue 

Mar 

25 

100% 

 

1. 12 MLD STP at Jayanti Kunj (Civil Lines): The 12 MLD STP 

construction at Jayanti Kunj had begun under NRCP Scheme in 2013 and 

completed in 2016 by PHED. In 2016, the electromechanical components 

of the plant had damaged due to flood in the town and needs to be 

replaced the components or plant to be retrofitted. STP is located in 

sewerage zone No. 3B with capacity of 12.0 MLD based on Sequential 

Batch Reactor (SBR) technology. The Commissioner, Nagar Nigam Rewa 

has sent a letter to Executive Engineer, PHED on 30.04.2024 for making 

STP functional and handing over to the Nagar Nigam but till date of Joint 

Committee visit, no progress has been made with respect to 

repair/replacement/ retrofitting of faulty electromechanical parts of STP. 

Total sewage network has been proposed as 81.4 Km, out of which, 66.0 

Km of network laid on the ground. Though, lying of sewer lines is under 

progress, all 13926 household connection has not been provided which 

results the discharge of untreated sewage into the drain in the town. 

Therefore, there was a gap of 100% identified between the sewage 

generation and treatment disposal in the zone. 
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2. 6.5 MLD STP at Vivekanand Nagar Nallah: STP is covering sewerage 

zone No. 3A with capacity of 6.5 MLD based on Sequential Batch Reactor 

(SBR) technology. 48% of construction work has been completed and 

remaining work was under progress. Total sewerage network has been 

proposed as 114.8 Km, out of which, 74.1 Km of network laid on the 

ground. A total of 7542 nos. of households shall be connected with the 

sewerage systems. As the house connection has not been completed, 

untreated sewage of the area is being disposed of into the drain. Expected 

date of completion of STP is March 2025. The commissioning of the STP 

had been delayed and contract was terminated under AMRUT scheme on 

25.04.2022 due to poor performance of the agency. Therefore, there was 

a gap of 100% identified between the sewage generation and treatment 

disposal in the zone. 

 

3. 6.5 MLD STP at Bichiya Laxman Bagh Road: STP is covering sewerage 

zone No. 02 with capacity of 6.5 MLD based on Sequential Batch Reactor 

(SBR) technology. Only 32% of construction work has been completed and 

remaining work was under progress. A total of 124.60km sewage network 

has been proposed, out of which, only 47.4 Km of network laid on the 

ground. A total of 7542 nos. of households shall be connected with 

sewerage system. As the house connection has not been completed, 

untreated sewage of the area is being disposed of into the drain. Expected 

date of completion of STP is March 2025. The commissioning of the STP 

had been delayed and contract was terminated under AMRUT scheme on 

25.04.2022 due to poor performance of the agency. Therefore, there was 

a gap of 100% identified between the sewage generation and treatment 

disposal in the zone. 

4. 9.0 MLD STP at Laxman Bagh Road (Agriculture College): The STP is 

covering sewerage zone No. 01 with capacity of 9.0 MLD based on 

Sequential batch reactor (SBR) technology. As on April 2024, only 3% of 

construction work has been completed and remaining work was under 

progress. A total of 99.3 km sewage network has been proposed, out of 
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which, only 31.1 Km of network laid on the ground. A total of 10442 nos. 

of households shall be connected with sewerage systems. As the house 

connection has not been completed, untreated sewage of the area is being 

disposed of into the drain. Expected date of completion of STP is March 

2025. The commissioning of the STP had been delayed and contract was 

terminated under AMRUT scheme on 25.04.2022 due to poor 

performance of the agency. Therefore, there was a gap of 100% identified 

between the sewage generation and treatment disposal in the zone. 

5. 3.0 MLD STP proposed at Vibhishan Nagar: As per the Commissioner, 

the proposed STP will be covering sewerage zone No. 04 with capacity of 

STP is 3.0 MLD based on Sequential Batch Reactor (SBR) technology. 

Land allotment for the construction of STP is under process.  A total of 67 

km of sewage network has been proposed, out of which, only 2.5 Km of 

network laid on the ground. A total of 3481 nos. of households shall be 

connected with sewerage system. As the house connection has not been 

completed, untreated sewage of the area is being disposed of into the 

drain.  It was informed that the expected date of completion of STP 

construction shall be March 2025. Therefore, there was a gap of 100% 

identified between the sewage generation and treatment disposal in the 

zone. 

Analysis results of the sample collected from the domestic sewage from 

Ghoghar Nalla Near Babaghat before confluence into the river, Rewa 

S/No. Location pH TSS 
mg/L 

COD 
mg/L 

BOD 
mg/L 

O 
&G 

mg/L 

NO3 

mg/L 

1. Ghoghar Nalla Near 

Babaghat B/C 

Beehar River Rewa 

6.57 73 163 41 2.4 0.97 

Note: As per analysis of result, discharge level of BOD 41 mg/l is 

exceeding the prescribed limits of 30 mg/l as per general standards for of 

environmental pollutants Part A: effluents into inland surface water. Test 

analysis result is enclosed as Annexure-23. 
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The brief outlines of the current status of compliance by Nagar Nigam, 

Rewa on the issues of MSW generation, collection & processing and Sewage 

generation & treatment and initiatives taken to bridge the existing gap as 

observed on 16.05.2024 is summarized below: 

S. 
No. 

Particular  Status as per six 

monthly progress report 

submitted to Hon’ble 
NGT vide letter dated 

12.03.2024 and 
presentation made on 

11.03.2024. 

Status observed by the Joint 
Committee during visit on 

16.05.2024 

1. Municipal 
Solid Waste 

Management 

Total solid waste 
generation is 123.96 

TPD. MC, Rewa has 
installed Waste to 

energy plant of 6.00 
MW capacity, with 

350 TPD of solid waste 
processing. 
 

A. MSW management in Rewa 
Total no. of wards in the city=45 

Total Solid waste generation in 
Rewa city= 125 TPD (as per 

Commissioner Nagar Nigam) 
As per the population of the city 

total solid waste generation = 
135.66 TPD 
Total Solid waste generation in  
Rewa Cluster = 320 TPD 
 

Details of MSW management (Door-
to-door collection/ no. of vehicles/ 

GPS system/ segregation at source/ 
treatment of wet & dry waste/ 

legacy site) = Door-to-door collection 
by 54 nos. of garbage collection 
vehicles with separate 

compartments for dry & wet waste 
and provided with GPS. Segregation 

at source is being practiced. 
 

Current solid waste treatment 
facility- There is Regional Integrated 

Municipal solid waste management 
facility provided at Village Pahadiya 
nearby Rewa city. 

Waste to energy Plant = 350TPD 
Wet waste processing plant = 300 

TPD 
RDF processing plant = 120 TPD 

MRF = 50 TPD 
 
Gap=10.66 TPD with respect to 

collection of solid waste.  
 

B. Legacy Waste management 
At Kosta, Rewa legacy waste 

dumpsite of quantity approx. 
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82464.42 MT was found dumped. 
For the Bioremediation, Bio-mining 

and disposal of Residue waste of the 
82464.42 MT legacy waste work 
order has been issued to M/s 

Mishra Traders, Satna on 
09.05.2024. Work started on ground 
and as per work order it will be 
completed within 07 months. 

During the visit on 16.05.2024, 
instances of fires were observed at 

the legacy site. 
 

2. Sewerage 
network and 

Sewage 
treatment 

plants 

There are 05 nos. of 
under construction 

STPs present in the 
city with total capacity 

of 37 MLD. 

Total Sewage generation in the city= 
38.55 MLD 

 
Total present treatment capacity = 

Nil 
Total Existing / under construction 
/ proposed STPs capacity = 37 MLD  

 Existing STP = 12 MLD STP (non-
operational) 

 Under construction STPs = 22 
MLD 

 Under proposed STPs = 3 MLD 
 

There was no sewage collection 
network in the city. Hence, the gap 

identified in collection & treatment 
= 38.55 MLD (100 % gap) 

 
Major drains in the city= There are 
05 major drains in the city. As of now 

all the untreated sewage is being 
disposed in to the drains. 
 

Total no. of household’s zone-
wise=42933 no. including all zones 
 

No. of household connected with 
sewerage network= Nil as laying of 

sewerage network is under 
progress. 

 
Projects proposed under various 

schemes for Sewage treatment with 
timeline= Total sewage network 

proposed in the city is 487 Km, out of 
which 221 Km has been laid. Work 
is under progress and will be 

completed by March 2025. 
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Observations of the Joint Committee: 

1. The total Municipal Solid Waste generation in Rewa city was reported 

as 123.96 TPD. As informed by Commissioner Nagar Nigam, the 

present Municipal Solid Waste generation in Rewa city and Rewa 

cluster is 125 TPD and 320 TPD, respectively, however as per the 

population of the city total solid waste generation should be 135.66 

TPD. Hence there is gap of 10.66 TPD in Rewa city with respect to 

collection of solid waste. 

2. The waste is being collected from households via door-to-door 

garbage collection by using 55 nos. of auto-trippers vehicles equipped 

with separate compartments for dry and wet waste and installed with 

GPS tracking system.  

3. Source segregation of solid waste is being done at household level for 

wet waste, dry waste, sanitary waste, domestic hazardous waste and 

E-waste.  

4. There are 55 LMV, 04 Jayo, 04 HMV, 03 RC vehicle, 07 portable 

compactors and 02 loader/JCB are deployed for the waste collection 

and transportation to the integrated solid waste management plant. 

5. Solid waste was being collected from nearby ULBs also which 

ultimately transported to Regional Integrated solid waste 

management plant with 131 LMV, 10 Jayo, 10 HMV, 05 RC vehicle, 

19 portable compactors and 05 loader/JCBs.  

6. The existing Regional Integrated Municipal Solid Waste Management 

facility where RDF processing plant of capacity 120 TPD, Material 

recovery facility with capacity of 50 TPD, wet waste processing plant 

with capacity of 300 TPD and compost production with capacity of 

8.44 TPD, WTE plant capacity of 350 TPD which is sufficient for 

processing of solid waste for the Rewa city as well as cluster towns.  

7. Legacy waste processing was under progress by forming windrows 

using Bio-mining and Bioremediation. Proper safety and firefighting 

measures should be taken to avoid any incident of fire.   

9. Two numbers of sanitary land fill sites were constructed for disposal 

of inert materials. Compost has been selling to various companies. 

10. The total sewage generation of the Rewa city was reported as 38.55 

MLD. 

11. One STP was completed but non-functional since 2016 due to poor 

coordination between PHED and Nagar Nigam. The plant constructed 

by PHED has not been handed over to the Nagar Nigam. Due to this 

reason, city is suffering with discharge of untreated sewage into the 

drain. 
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12. 03 STPs were under construction and one STP was proposed to be 

constructed. The total capacity of the under construction/completed 

STPs was 37 MLD, it appears to be sufficient to treat the sewage of 

the city once all STPs starts fully functional by March 2025. 

13. There were no operational STPs in Rewa and all the untreated 

domestic sewage from the households was being discharged directly 

into the municipal drains which ultimately meets river Beehar and 

Bichhiya. 

14. The Joint Committee observed a gap of 100% with respect to sewage 

collection and treatment. Therefore, the Rewa Nagar Nigam is 

required to expedite the construction of STPs, laying of sewerage 

network and connection of households to the sewerage line for 

stopping the discharging of untreated domestic sewage in to Rivers. 
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Photographs taken During Joint Committee Inspection of Rewa City 

 

Joint 
Committee 

inspection at 
Rewa MSW 

Management 

solution 

 

Municipal 
Solid Waste 

 
 

Materials 
Recovery 

Facility (MRF) 
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Compostable 
Material 

 

Wet Waste 
processing 

section 

 

Waste 

Segregation at 
RDF Section 
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Sanitary 
Landfill site 

 
 

Inert Material 

disposed at  
Landfill site 

 

 
 

Leachate tank 

near Sanitary 
landfill site 

1243



 

58 

 

 

Legacy Waste 
Dumpsite visit 

by Joint 
Committee 

 

Legacy waste 
Dumpsite 

 

Formation of 
windrows 
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Small 
instances of 

fire/smoke 
detected at 

legacy waste 

dumpsite 

 

Waste to 

Energy Plant 

 

RDF being fed 

into Waste to 
Energy plant 

1245



 

60 

 

 

Online 
monitoring 

systems at the 
Waste to 

Energy plant 

  

Under 

Construction 
STP at 

Vivekanand 

Nagar 

  

Under 
construction 

STP at 

Vivekanand 
Nagar 
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Joint 
Committee 

inspection 
of under 

construction 

STP at 
Bichhiya 

 

Under 
construction 

STP at 

Bichhiya 6.5 
MLD 

 

Non-
operational 
STP 12 MLD 

at 
Jayantikunj 
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STP 12 MLD 
at 

Jayantikunj 

 

Laying of 
sewerage 

network in 

Rewa city 

  

Laying of 
sewerage 

network in 

Rewa city 
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9. Status of Municipal Solid Waste and Sewage Management in 

Ratlam City 

As per Hon’ble NGT order in OA No. 606/2018 order dated 14.03.2024, 

Ratlam city was visited by a Team of Joint Committee on 10.07.2024 and 

a meeting was held in Swachh Bharat Mission (SBM) office at Ratlam with 

the Municipal Commissioner and other officials of Nagar Nigam. 

A brief presentation was given by Nagar Nigam official on the present 

status of Municipal Solid Waste Management, legacy waste remediation, 

Sewage Treatment Plants and sewer network of the Ratlam City. 

Subsequently, the Joint Committee along with the officials of Nagar Nigam 

and officials of MPPCB visited the Municipal Solid Waste processing 

facility where Material Recovery Facility, Compost Plant, plastic 

processing unit was provided for processing of municipal solid waste. 

Joint Committee also visited legacy waste remediation site, Sewage 

Treatment Plants, Construction & Demolition collection centre. Waste 

water samples were collected from the inlet and the outlet of the 2 STPs.  

A. Municipal Solid Waste Management as per SWM Rules, 2016 

 

I. Generation and Collection of Municipal Solid Waste:  

Ratlam is in the north-western part of the Malwa region in Madhya 

Pradesh state of India. The population of Ratlam Nagar Nigam is 

approx. 331567. The area of entire Nagar Nigam is approximately 

39.19 Sq. Kms. which is divided into 49 wards within 6 zones having 

66200 households & 7836 shops and generates about 111 TPD of 

solid waste. The work of collection and transportation of municipal 

solid waste was being done by Nagar Nigam, whereas processing of 

solid waste was being done by M/s Mritunjaya waste management. 

The door-to-door garbage collection was practiced through garbage 

collection vehicles. For collection and transportation of solid waste, 

72 nos. of auto-trippers, 05 E-rickshaws, 04 dumpers, 05 tractors, 

06 JCBs and 02 compactors were being used and installed with GPS 
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tracking system. Approx. 70%-80% source segregation of dry and 

wet waste is being done in the city. As per the Municipal 

Commissioner, total solid waste generated was about 111 TPD, out 

of the total waste generated, approx. 66 MT of wet waste, 45 MT of 

Dry waste, 0.002 MT of sanitary waste, 0.02 TPD of Domestic 

hazardous & 0.8 TPD of E-waste was being generated. As per 

population of the city total solid waste generated should be 125.99 

TPD, hence there exist a gap of 14.99 TPD with respect to solid waste 

collection and treatment. 

II. Treatment and Disposal of Municipal Solid Waste: 

Nagar Nigam Ratlam is having Solid Waste processing facility with 

wet waste processing capacity of 80 TPD, dry waste processing 

capacity of 60 TPD and plastic waste processing capacity of 20 TPD 

at Village Julvaniya, Ratlam. M/s Mritunjaya Waste Management 

Ltd. was appointed as agency for the handling and processing of 

Municipal Solid Waste facility. As informed by Commissioner Nagar 

Nigam, 70-80% source segregation was being achieved. Mix waste 

was being segregated at MRF manually using conveyor belt. 

Municipal solid waste treatment facilities (MRF & Compressed bio 

gas) is proposed at Village Julvaniya, Ratlam with MRF Capacity of 

75 TPD and CBG capacity of 90 TPD at an area of 2.50 hectare. Model 

Request for Proposal (RFP) has been prepared and expected date of 

tender invitation was 31 July 2024.  

 Wet waste processing facility: Wet waste processing facility of 80 

TPD, was provided. Segregated wet waste was processed in the pits 

by culturing of the waste and regular churning of waste. A total of 

10 compost pits were provided for composting. As per the record, 

wet waste received and processed on 9th July 2024 at compost pits 

was 70.39 TPD out of which 12.44 TPD (17.67 %) of compost 1.97 

TPD (2.80 %) of inert was being generated. Compost was being 

given to local farmers free of cost & also being used by ULB for 
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gardening and inert was being disposed at low lying areas for 

which agreement made with 3 land owners. Copy of logbook is 

enclosed as Annexure-24. 

 Dry waste processing facility: For the processing and segregation 

of dry waste, MRF facility with manual segregation of 60 TPD was 

provided. On an average 45 TPD of dry waste collected from the 

city was processed and segregated in to recyclable, non-recyclable 

and inert material. Segregated plastic waste was processed at 

plastic waste processing facility. As per the record, dry waste 

received and processed on 9th July 2024 at MRF was 46.93 MT out 

of which 5.16 MT (10.99 %) Plastic, 4.76 MT (10.14 %) cardboard, 

5.32 MT (11.33 %) paper, 4.50 MT (9.59 %) glass, 5.39 MT (11.48 

%) rubber, 2.93 MT (6.24 %) metal, 6.29 MT (13.40 %) cloth, 5.02 

MT (10.69 %) packaging material and 7.65 MT (16.30 %) inert was 

being generated. Plastic waste processing unit was established in 

the same campus. Copy of logbook is enclosed as Annexure-25.  

 

 Plastic waste processing facility: Plastic waste processing facility 

having capacity of 20 TPD was provided. On an average, 5 TPD of 

plastic waste are processed using Aglo machine, Fatka machine 

and shredder. There are 01 bailing machine, 02 gatta machine, 01 

Aglo machine, 01 shredder and 02 Fatka machine (only 01 

operational). Out of 5 TPD of plastic waste processed, 3 TPD RDF 

and 2 TPD of plastic gatta were being made. RDF was supplied to 

the Wonder Cement, Nimbherda and gatta was sold to industry for 

further manufacturing of ropes, black pipes etc. 

 

 E-waste & Sanitary waste were being segregated and sent for 

further processing by 3rd party for which agreement had been 

made. Copy of agreements is enclosed as Annexure-26.  
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 Sanitary Landfill Sites: At present sanitary landfill site were not 

available in the city. Inert generated during the processing of solid 

waste and legacy waste bio-remediation was being disposed at low 

lying areas of agricultural lands. An agreement with 03 persons 

had been made for dumping of soil, inert and C&D material. Copy 

of affidavit is enclosed as Annexure-27. Sanitary landfill site had 

been proposed at Julvaniya, Ratlam with 82,024 m3 capacity at 

1.71hectare land. DPR had been approved by state level technical 

committee(SLTC) and RFP was being prepared.  

 Bio-mining & bio-remediation of Legacy waste: The legacy waste 

dumpsite located at Julvaniya, Ratlam was spread over around 

5.85 hectare land with approximate estimated quantity of 

3,16,689 MT. For the Bioremediation, Bio-mining and disposal of 

residue waste, work order was issued to M/s Aakanksha 

Enterprises, Delhi on 08.09.2023 (Copy of the work order enclosed 

as Annexure-28). Approximately 95767.92 MT legacy waste had 

been treated by the Agency & 1.75 hectare land has been 

recovered. 36300.12 MT of good soil, 26209.26 MT of inert waste, 

18888.54 MT of C&D waste, 8261 MT of RDF and 6109 MT of other 

material was recovered during the processing of bio-mining of 

legacy waste dumpsite remediation. For balance quantity, bio-

remediation work was under progress at the site and completion 

timeline is December 2024. RDF segregated at legacy waste 

dumpsite was collected and supplied to cement plants. During the 

visit, 02 power screener 01 trommel was deployed at site.  As 01 

screener was not in operation, it was replaced with new (extra) 

trommel machine at site.  03 poclain and 01 JCB were being used 

for turning of waste. Bio-mining of waste was under progress up 

to the ground level clearance however, 7-8 ft of legacy waste was 

also observed below the ground. This was verified by excavating 

the ground at site.  Urban Local Body (ULB) need to take further 
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action to remediate the legacy waste below the ground surface level 

till the complete bio-mining of legacy waste. It was observed that 

the existing windrows formation and bio-culturing was not 

maintained properly and need to be operated properly. Details of 

the legacy waste processed and material generated is enclosed as 

Annexure-29. 

 Reduce, Reuse, Recycle (RRR) centre, Fawara chowk: Joint 

Committee also visited one RRR centre located at Fawara chowk, 

where worn out cloths, toys, books, blankets and other items were 

collected and further distributed to the needy persons for reuse. 

 Construction and Demolition waste collection facility: Joint 

Committee also visited construction and demolition waste 

collection facility which was spreaded over an area of 225 Sqm 

located at opposite to fawarra chowk, Ratlam. Sand, bricks, wood, 

steel, metal etc. was being collected at this centre, maximum 

quantity of collected material was being used by Nagar Nigam itself 

and some of the quantity was being processed through outsourced 

institution to make paver blocks (MOU has been made between 

ULB and Rishabh Cement Product). 

 
B. Sewerage System 

Ratlam city is generating 35.81 MLD of sewage having population of about 

3,31,567. Out of 35.81 MLD, only 11.5 MLD of sewage was being treated 

in 02 STPs with installed capacity of 37.5 MLD and rest of the untreated 

sewage was being directly discharged in to the municipal drains. Gap in 

treatment of sewage was observed due to non-coverage of sewage 

collection network and house service connections. As per the Nagar Nigam 

Commissioner, 70% of the city was covered with sewerage network and 

household connection, rest 30% was proposed under AMRUT2.0 scheme. 

The work for commissioning of sewerage scheme with household service 

connection need to expedite on immediate basis. During the visit, it was 
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observed that there were 02 Nos. of STPs provided for the sewage 

treatment of the city, both the STPs were operational since Oct 2021. 

During Joint Committee inspection, waste water sample was collected 

from inlet and outlet of STPs. There is total gap of 24.31 MLD with respect 

to collection and treatment of sewage. The status of operational STPs is 

as given below. 

S. 

No 

Location Capacity 

of STP 

(MLD)  

Capacity 

utilized 

(MLD) 

Operational 

status of 

STP 

Scheme Technology Gap in 

treatment 

(MLD) 

1 Karamdi 21.5 6.0 Operational 
Oct 2021 

AMRUT SBR  
24.31 

with 
respect to 

collection 
and 

treatment 

2 Khetalp
ur 

16 5.5 Operational 
Oct 2021 

AMRUT SBR 

Total  37.5 11.5    

 
Analysis results of the samples collected from the STPs, Ratlam 

(Sampling date: 10 July 2024) 
S.No. Parameter Prescribed 

limits as per 
Hon’ble 

NGT order 

1069/2018 

STP 21.5 MLD Karamdi STP 16 MLD Khetalpur 

Inlet Outlet Performance 
(%) 

Inlet Outlet Performance 
(%) 

1.  pH 5.5-9.0 6.72 7.07 - 7.47 7.28 - 

2.  Suspended Solids 

(mg/l) 

20 55 22 - 74 15 - 

3.  COD (mg/l) 50 149 20 86.58 192 21 89.06 

4.  BOD (mg/l) 10 51 8.0 84.31 44 12 72.73 

5.  O& G (mg/l) - - 3.0 - - 2.0 - 

6.  FC MPN/100 ml Desirable 

100 

Permissible 
230 

- 130 - - 280 - 

7.  Phosphate (mg/l) 1.0 - 1.5  - 1.6 - 

8.  Nitrate (mg/l) 10 - 2.24  - 2.18 - 

Test analysis results are enclosed as Annexure-30. 
 

1. 21.5 MLD STP at Karamdi: The installed capacity of STP was 21.5 

MLD with Sequential Batch Reactor (SBR) technology. Presently, only 6 

MLD sewage was receiving for the treatment due to incomplete sewerage 

network and house hold connections. During the visit, the Joint 

Committee observed that the algae were present in the SBR basin. Total 

23000 nos. of household connections were provided. BOD load in the 

incoming sewage was only 75-100 mg/L. Treated waste water was 

1254



 

69 

 

partly being used in the gardening and irrigation and remaining was 

being discharged in to nearby nallah.  

As per analysis result, discharge level of suspended solids 22 mg/l and 

phosphate 1.5 mg/l which are exceeding the prescribed limits 20 mg/l 

and 1.0 mg/l respectively as per order of Hon’ble NGT OA 1069/2018. 

The performance of STP with respect to COD and BOD is 86.58% and 

84.31% respectively. 

2. 16 MLD STP at Khetalpur: The installed capacity of STP was 16 MLD 

with Sequential Batch Reactor (SBR) technology. Presently only 5.5 

MLD sewage was receiving for the treatment due to incomplete sewerage 

network and household connections. During the visit of the Joint 

Committee, the algae were present in the SBR basin. Total 19000 nos. 

of household’s connection had been provided. Treated waste water was 

partly being used in the gardening and irrigation and remaining was 

being discharged in to nearby nallah.  

As per analysis result, discharge level of BOD 12 mg/l, Fecal coliform 

280 MPN/100ml and phosphate 1.6 mg/l which are exceeding the 

prescribed limits 10 mg/l, 230 MPN/100ml and 1.0 mg/l respectively 

as per order of Hon’ble NGT OA 1069/2018. The performance of STP 

with respect to COD and BOD is 89.06% and 72.73% respectively. 
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The brief outlines of the current status of compliance by Nagar Nigam, 

Ratlam on the issues of MSW generation, collection & processing and 

Sewage generation & treatment and initiatives taken to bridge the existing 

gap as observed on 10.07.2024 is summarized below: 

S. 
No 

Particular  Status as per six monthly 

progress report submitted to 

Hon’ble NGT vide letter 
dated 12.03.2024 and 

presentation made on 
11.03.2024. 

Status observed by the Joint 
Committee during visit on 

10.07.2024 

1. Municipal 

Solid Waste 
Managem

ent 

Total solid waste 

generation is 125.16 TPD. 
There is no gap in 

generation and 
processing of MSW. 

 
 

A. MSW management in 

Ratlam 
Total no. of wards in the city =49 

Total Solid waste generation in 
Ratlam city = Approx. 111 TPD 

(as per Nagar Nigam 
commissioner) 

Total solid waste generation as 
per population=125.99TPD 
 

Details of MSW management 
(Door-to-door collection/ no. of 

vehicles/ GPS system/ 
segregation at source/ treatment 

of wet & dry waste/ legacy site) = 
Door-to-door collection by 72 nos. 
of garbage collection vehicles with 

separate compartments for dry & 
wet waste and provided with 

GPS. Segregation of waste at 
source was little low.  

 
Current solid waste treatment 
facility- Municipal solid waste 

processing facility provided at 
Village Julvaniya nearby Ratlam 

city. 
Wet waste processing facility = 

80 TPD 
Dry waste processing facility = 60 
TPD 

Plastic waste processing facility = 
20 TPD 

 
Gap=14.99 TPD with respect to 

collection and treatment  
 

B. Legacy Waste management 
At Julvaniya, Ratlam legacy 
waste quantity at dumpsite was 
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approx. 316689 MT.  For the 
Bioremediation, Bio-mining and 

disposal of residue waste of the 
316689 MT legacy waste, work 
order had been issued to M/s 

Aakansha Enterprises, Delhi on 
08.09.2023. Work started on 
ground in December 2023 and as 
per work order completion 

timeline for remediation work is 
December 2024.  

 
About 95767.92 MT of legacy 
waste has been remediated using 

bio-mining & bio-remediation and 
remediation work for balance 

quantity was under progress.  

2. Sewerage 
network 
and Sewage 

treatment 
plants 

There are 02 nos. of 
operational STPs present 
in the city with total 

capacity of 37.5 MLD. 

Total Sewage generation in the 
city = 35.81 MLD 

 
Total present treatment capacity 
= 37.5 MLD 

Total utilized capacity of STPs = 
11.5 MLD 

 
Present gap in collection = 24.31 

MLD (sufficient available capacity 
as of now)  

 

Major drains in the city= There 
are 02 major drains in the city. As 

of now treated waste water from 
STPs and untreated sewage was 

being disposed in to the drains. 
 

Total no. of households = 66200 

no. including all zones 
 

No. of household connected with 

sewerage network = 70% laying 
of sewerage network has been 

done, rest is proposed under 
AMRUT 2.0 scheme.  

Observations of the Joint Committee: 

1. Total Municipal Solid Waste generation in Ratlam city was reported as 

125.16 TPD however, present Municipal Solid Waste generation in the 

city was 111 TPD (as informed by Nagar Nigam officials). In terms of 

treatment facilities, 80 TPD wet waste processing facility, 60 TPD dry 
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waste processing facility and 20 TPD plastic waste processing facility 

has already been created which is sufficient for the Ratlam city. As per 

population of the city, total solid waste generation should be 125.99 

TPD, hence there exist a gap of 14.99 TPD with respect to solid waste 

collection and treatment. 

2. Approx. 30% legacy waste remediation has been done and balance 

work was under progress. Bio-mining of waste was under progress up 

to the ground level clearance however, 7-8 ft of legacy waste was also 

observed below the ground at site. Therefore, Urban Local Body (ULB) 

need to take further action to remediate the legacy waste below the 

ground surface level till the complete bio-mining of legacy waste.  

3. For disposal of inert, there was no sanitary land fill sites available in 

the city, however an agreement with 03 persons had been made for 

dumping of soil, inert and C&D material at low lying areas of 

agricultural lands generated from legacy waste dumpsite and the inert 

generated from solid waste processing facility is also disposing at low 

lying areas. Compost has been distributed to the farmers free of cost. 

Mix waste was being segregated at MRF manually using conveyor belt.  

4. Municipal solid waste treatment plant (MRF & Compressed bio gas) 

project has been proposed at Village Julvaniya, Ratlam with MRF 

Capacity 75 TPD and CBG capacity 90 TPD at an area of 2.50 hectare. 

5. The total sewage generation of the Ratlam city was reported as 35.81 

MLD with 02 operational STPs of total installed capacity of 37.5 MLD. 

The created capacity was sufficient to treat the present generation of 

sewage of the city. Presently, the untreated domestic sewage from the 

households was being discharged directly into the municipal drains 

which ultimately meets river Mahi and Kudhail. Presently there was a 

gap of approx. 24.31 MLD (70%) observed with respect to sewage 

collection and treatment.  
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Photographs taken During Joint Committee Inspection of Ratlam City 

 

Joint Committee 

inspection at 

Ratlam online GPS 

tracking system 

 

Online GPS 

tracking system 

 

 

Solid Waste 

Processing Unit, 

Julvaniya, Ratlam 
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Municipal Solid 

Waste 

 

Manual 

segregation of 

solid waste 

 

Wet Waste 

processing at 

Compost pits 
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Inert Disposed in 

compost pit 

 

Unsegregated 

waste dumped in 

compost pit 

 

Material Recovery 

Facility 60 TPD 
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Flow chart of 

Municipal solid 

waste processing 

 

Processing of 

Plastic waste at 

Fatka Machine 

 

Processing of 

Plastic waste at 

Aglo Machine 
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Processing of 

Plastic waste at 

Bailing Machine 

 

Processing of 

Plastic waste at 

Shredder Machine 

 

Processing of 

Plastic waste at 

Gatta Machine 
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Manufacturing of 

Gatta from Plastic 

waste 

 

Legacy Waste 

Dumpsite visit by 

Joint Committee 

  

Legacy waste 

Dumpsite 
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Power Screener at 

Legacy waste site 

  

Reclaimed Land at 

legacy waste site 

 

Legacy waste 

beneath the 

reclaimed land 

upto 7-8 ft depth 
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Legacy waste 

excavated at 

reclaimed land 

upto 7-8 ft depth 

 

Algae in the SBR 

Basin at Karamdi 

STP 21.5 MLD  

 

Aeration process in 

the SBR Basin at 

STP 21.5 MLD 
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Karamdi Nallah 

near 21.5 MLD 

STP 

 

Joint Committee 

visit at STP 16 

MLD at Khetalpur 

 

Inlet screen 

clogged at STP 16 

MLD at Khetalpur 
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SBR Basin STP 16 

MLD 

 

Khetalpur nallah 

near STP 16 MLD 

 

Construction and 

demolition waste 

collection center 
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Construction & 

Demolition waste 

 

RR Center, Fawara 

Chowk 

 

Usable items at 

RRR center 

 

 

 

 

 

 

1269



 

84 

 

10. Status of Municipal Solid Waste and Sewage Management 

in Gwalior City 

As per Hon’ble NGT order in OA No. 606/2018 order dated 14.03.2024, 

Gwalior city was visited a Team of Joint Committee on 5th & 6thAugust 

2024, a meeting of Joint Committee was held at Bal Bhawan, Gwalior with 

the Municipal Commissioner and other officials of Nagar Nigam.  

A brief presentation was given by Nagar Nigam official on the present 

status of Municipal Solid Waste Management, legacy waste dumpsites, 

Sewerage system of the Gwalior Nagar Nigam. Subsequently, the Joint 

Committee along with the officials of Nagar Nigam and Regional Officer 

MPPCB, Gwalior visited the Municipal Solid Waste Management unit 

where Material Recovery Facility (MRF), compost plant, was provided for 

processing of solid waste. Joint Committee also visited Sewage Treatment 

Plants, legacy waste remediation dumpsite, transfer stations. Waste water 

samples were collected from the inlet and outlet of the operational STPs.  

A. Municipal Solid Waste Management as per SWM Rules, 2016 

 

I. Generation and Collection of Municipal Solid Waste:  

The population of Gwalior Nagar Nigam is approx. 14.77 lacs. The 

area of entire Nagar Nigam is approximately 423 Sq. Kms. which is 

divided into 66 wards within 25 zones and generates approximately 

550 TPD of solid waste (the total solid waste generation in Gwalior 

city was reported as 463.52 TPD in six monthly report submitted to 

Hon’ble NGT). As per the Commissioner of Gwalior Nagar Nigam, out 

of total waste generation, 298.9 TPD dry waste, 250 TPD wet waste, 

0.1 TPD E-waste and 1.0 TPD of sanitary & domestic hazardous 

waste estimated. Total processing of solid waste is only 181 TPD. The 

work of collection, transportation and processing of municipal solid 

waste was being done by Nagar Nigam. The solid waste was being 

collected from households via door-to-door garbage collection 

vehicles. For collection and transportation of solid waste, 09 transfer 
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stations, 242 nos. of door-to-door collection vehicles, 64 nos. of 

refuse compactors, 10 nos. of JCB, 15 no. of dumpers and 101 nos. 

of secondary vehicles fitted with GPS tracking system were being 

used. There was no segregation of dry and wet waste at source as 

per the inspection of vehicles at the transfer station. The vehicles 

used for door-to-door garbage collection were transporting mixed 

waste in both the compartments (dry-wet). There were no safety 

gears like gumboot, gloves, mask, etc provided to the sanitary 

workers. The awareness about collection of segregation waste was 

not created among the staffs engaged for door to door collection of 

waste.   

Total Municipal Solid Waste generation in Gwalior city was reported 

as 463.52 TPD in six monthly report submitted to Hon’ble NGT. As 

per the Commissioner Nagar Nigam, the present Municipal Solid 

Waste generation in Gwalior city was 550 TPD, however, as per the 

population (14.77 lacs) the solid waste generation should have been 

561.26 TPD, therefore gap in generation of 11.26 TPD. The collection 

of waste was reported by Nagar Nigam as 540.93 TPD. However, the 

processing of waste was only for 181 TPD with respect to the existing 

capacity of solid waste processing facilities of 640 TPD (wet waste 

390 TPD, dry waste 250 TPD). Therefore, a gap of 380.26 TPD was 

identified in the processing of waste. Solid waste generation and 

processing details are enclosed as Annexure-31. 

 

II. Treatment and Disposal of Municipal Solid Waste: 

For processing of solid waste Nagar Nigam, Gwalior had Solid Waste 

processing facility having wet waste processing facility with capacity 

of 390 TPD, dry waste processing facility with capacity of 250 TPD 

and compost section 80 TPD at Village Kedarpur, Gwalior. Municipal 

solid waste was collected, transported and processed by Nagar 

Nigam. Source segregation of waste (dry-wet) was not being practiced 

1271



 

86 

 

in the city. Mix waste was being segregated at MRF manually using 

conveyor belt which was in very poor condition. There were 09 

transfer stations in the city where, solid waste compacted and loaded 

into compactors for further transported to waste management unit. 

Joint Committee visited 03 transfer stations in the city. 

Municipal solid waste treatment plant (MRF, Compressed bio gas 

(CBG) & WTE plant) project has been proposed at Village Kedarpur, 

Gwalior with MRF Capacity of 176.89 TPD, CBG capacity of 435 TPD 

& WTE plant 270 TPD on cluster basis. 

 Wet Waste Processing Facility: Wet waste processing facility of 

390 TPD was created. Segregated wet waste was processed by 

making windrows and regular churning of waste. The quality of 

compost produced was not good with low calorific value. There 

was no churning of windrows observed at site. As per the 

information provided, only 80 TPD of wet waste was being 

processed.  

As per the plant operator, compost generated was being given to 

local farmers free of cost for which no records was maintained. 

The compost was also being used by ULB for gardening and inert 

was being disposed at low lying areas. Joint Committee observed 

that the proper handling of solid waste was not being done as the 

unprocessed solid waste was also being dumped in the backside 

of the processing plant at legacy waste site. 

 Dry Waste Processing Facility: For the processing and segregation 

of dry waste MRF facility with mechanical segregation of 250 TPD 

was provided. On an average 298.9 TPD of dry waste collected from 

the city, however due to lack of infrastructure only 100 TPD of dry 

waste was being processed and segregated at 38 TPD (38 %) 

recyclable, 13 TPD (13 %) plastic & RDF, 27 TPD (27 %) inert, 12 

TPD (12 %) C&D material and 10 TPD (10%) Glass, cardboard & 
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leather and rest of the waste was being dumped backside at legacy 

waste site. RDF generated in the process was supplied to JK 

Cement Industry at Panna, however, the record was not handed 

over to the Committee. Inert was being disposed of at low lying 

areas. At the MRF site, grazing of cattle was observed. 

 Mechanical MRF was installed but not in operation due to poor 

maintenance by Nagar Nigam. The MRF would have been 

functional with the proper utilization of infrastructure. Inspite of 

maintaining existing MRF, Nagar Nigam had proposed for new 

MRF under Swachh Bharat Mission 2.0 of Govt. of India.  

 For processing of sanitary waste, incinerator plant with capacity 

1.0 TPD was provided, however during the visit of Joint Committee 

the plant was in dilapidated condition and not in operation for long 

time. Huge quantity of rainwater mixed with Leachate was 

accumulated in the pond with in the premises.  

 Sanitary Landfill Sites: There was no sanitary landfill site in the 

city and inerts generated was being disposed at low lying area. 

Sanitary landfill site had been proposed at Kedarpur, Gwalior 

under AMRUT 2.0 scheme. DPR was under preparation stage. 

 Bio-mining & Bio-remediation of Legacy Waste: There were two 

legacy waste dumpsites located at Kedarpur and Buddha Park, 

Gwalior. For the Bioremediation and Bio-mining of legacy waste 

work order was issued to M/s Dayacharan and Company, Delhi in 

joint venture with M/s Shree Bankey Bihari Udyog, Agra dated 

29.09.2023 (Copy of the work order is enclosed as Annexure-32). 

 Legacy waste at Kedarpur having approx. quantity as per RFP 

5,81,462 MT spreaded over in an area of 1,54,529 Sq m. land. 

During survey by 3rd party revised quantity was estimated as 

8,76,260 MT, remediation of legacy waste started in December 

2023 and approximately 2,44,735 MT legacy waste had been 

treated by the agency & 46,238 Sq m. land had been recovered. 

1273



 

88 

 

1,27,262 MT (51.99 %) of good soil, 26,920 MT (10.99 %) of inert 

waste, 31,362 MT (12.81 %) of C&D waste, 9,789 MT (3.99 %) of 

RDF and 49,402 MT (20.18 %) of moisture loss (as informed by the 

operator) was recovered during the process of bio-mining of legacy 

waste dumpsite remediation. A total of 1,26,155 MT (72158.14 MT 

(57.19 %) good earth, 8648.81 MT (6.86 %) C&D material, 41022 

MT (32.52 %) inert, 4320.96 MT (3.42 %) RDF and 4.5 MT (0.0036 

% metal) processed fraction had been dispatched from the site. For 

balance quantity remediation work was halted due to rainy season 

and completion timeline for remediation of legacy waste was March 

2025. RDF segregated at legacy waste dumpsite was collected and 

supplied to JK cement plant at Panna and Prism Cement 

(Ultratech) at Satna in Madhya Pradesh. Details of legacy waste 

processed and material generated is enclosed as Annexure-33. 

   The Joint Committee observed that fresh waste also dumped over 

the legacy waste site. The quantity of legacy waste estimated by 

the Agency appointed by Nagar Nigam was very less than the 

actual quantity of waste. As per the birds eye view estimation, it 

would have been more than 20 lakh MT legacy waste for which 

Nagar Nigam should re-evaluate the quantity of legacy waste. A 

total of 2 nos. of trommels were deployed for bio-mining of legacy 

waste however one of them were not working during the visit of the 

Joint Committee. Also, proper windrow formation and bio-

culturing was not being practiced for remediation of legacy waste. 

The committee was in the opinion that the Nagar Nigam Gwalior is 

doing just eye wash and dumping all the fresh waste with legacy 

waste from many years and not serious about the MSW treatment. 

 Legacy waste at Buddha Park having approx. quantity of 21627 

MT, as per RFP, spreaded over around 11731 Sqm. land. During 

survey by 3rd party, revised quantity of waste was estimated as 

75672.5 MT, however Joint Committee observed that the quantity 
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of legacy waste was much more than the estimated.  Fresh solid 

waste was also being dumped at the same site. Bioremediation 

work of this site has been planned after completion of Kedarpur 

site, however re-evaluation of quantity was required to estimate 

the actual quantity at site.  

 Baran Landfill Site in Old Cantonment Area – Low lying area in 

Baran in old cantonment was started filling with fresh waste along 

with dumping of inert materials. This had been opened a new 

landfill site by Nagar Nigam for dumping of fresh waste which 

included plastics, solid waste, inert, good earth, etc. Burning of 

waste was also seen at site. The information on this site was not 

brought to the notice of the Joint Committee by the Nagar Nigam, 

Gwalior.  

 Joint Committee also observed that there was poor solid waste 

handling and management in the city as solid waste was spread 

along the road side in the city.  

 The installation of one C&D waste processing plant of capacity 50 

TPD was completed but not in operation during the visit.  

B. Sewerage System  

Gwalior city was generating 159.52 MLD of sewage having population of 

about 14.77 lacs. Out of 159.52 MLD, only 112.463 MLD of sewage was 

being treated in 04 STPs against the installed capacity of 222 MLD and 

rest of the untreated sewage was being directly discharged in to the 

municipal drains. The Joint Committee observed that 04 Nos. of STPs 

established for sewage treatment of the city, all the STPs were operational. 

There was approx. gap of 47.057 MLD with respect to sewage collection 

and treatment. During Joint Committee’s inspection, waste water 

samples were collected from inlet and outlet of STPs. The status of STPs 

is given below. 
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S. 

No. 

Location Capacity 

of STP 
(MLD)  

Capacity 

utilized 
(MLD) 

Operational 

status of 
STP 

Scheme Technology Gap in 

treatment 
(MLD) 

1.  Gwalior, Jalalpur 

(Lashkar) 

145 

 

66.46 Operational 

Dec 2020 

AMRUT SBR  

 
 

 

47.057 

with 

respect to 
collection 

and 

treatment 

2.  Gwalior, Laltipara 

(Morar) 

65 40.72 Operational 

Mar 2021 

AMRUT SBR 

3.  Gwalior, 

Shatabdipuram 

(Morar) 

8 5.22 Operational 

Apr 2021 

AMRUT SBR 

4.  Gwalior, Laliyapura 

(Lashkar) 

4 0.063 Operational 

Nov 2021 

AMRUT SBR 

Total  222 112.463 - - - 

 
 

Analysis results of the samples collected from the STPs, Gwalior 

(Sampling date: 06 August 2024) 

S.
N

o. 

Paramet
er 

Prescribed 
limits per 

Hon’ble 

NGT 

order 
1069/2018 

STP 145 MLD Jalalpur STP 65 MLD Laltipara STP 8.0 MLD 
Shatabdipuram 

STP 4.0 MLD 
Laliyapura 

Inlet Outlet Perfor
mance 

(%) 

Inlet Outlet Perfor
mance 

(%) 

Inlet  Outlet Perfor
mance 

(%) 

Inlet  Outl
et 

Perfor
mance 

(%) 

1.  pH 5.5-9.0 6.99 7.08 - 7.36 7.23 - 7.42 7.62 - 6.84 7.21 - 

2.  Suspend

ed 

Solids  

20 122 12 - 196 16 - 164 15 - 154 14 - 

3.  COD  50 258 49 81.01 449 31 93.09 275 38 86.18 313 42 86.58 

4.  BOD  10 116 15 87.07 182 14 92.31 142 12 91.55 140 12 91.43 

5.  O& G  - - 2.6 - - 2.5 - - 2.0 - - 2.0 - 

6.  Fecal 

coliform 

MPN/10

0 ml 

Desirable 

100 

Permissibl

e 230 

- >1600 - - 540 - - 2.0 - - 170 - 

7.  Phospha
te  

1.0 - 0.583
6 

- - 0.320
9 

- - 0.406
1 

- - 0.27
83 

- 

8.  Nitrate  10 - 4.38 - - 5.18 - - 0.96 - - 1.28 - 

Note: All the values are in mg/l except pH 
Test analysis results are enclosed as Annexure-34. 

1. 145 MLD STP at Jalalpur: The installed capacity of STP was 145.0 MLD 

with Sequential Batch Reactor (SBR) technology. Presently, only 66.46 

MLD sewage was received for the treatment due to incomplete sewerage 

network and house hold connections. During the visit, the Joint 

Committee observed that the 01 basin of the plant was under 

maintenance and 05 basins were working. While visiting the plant with 

Commissioner of Nagar Nigam of Gwalior, the Joint Committee observed 

that the STP was non-operational for long time with the evidence of 

growing of weeds inside the periphery of the sludge thickener basin of 
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STP. Total 8430 nos. of household connections had been given. Treated 

waste water was being used for gardening and irrigation purposes.  

As per analysis result, discharge level of BOD is 15 mg/l and fecal coliform 

is more than 1600 MPN/100ml was exceeding the prescribed limits of 10 

mg/l and 230 MPN/100ml respectively as per order of Hon’ble NGT OA 

1069/2018. The performance of STP with respect to COD and BOD is 

81.01% and 87.07% respectively. 

 

2. 65 MLD STP at Laltipara: The installed capacity of STP was 65.0 MLD 

with Sequential Batch Reactor (SBR) technology. Presently only 40.72 

MLD sewage was received for the treatment due to incomplete sewerage 

network and household connections. The Joint Committee observed that 

screen at primary treatment unit was clogged with rags and debris and 

was under maintenance. Algal growth was also formed in the SBR basin 

which indicated no proper maintenance of the plant. Sludge generated 

from the plant was sent to Kedarpur MSW dumpsite. Basin 1 & 3 of SBR 

was non-operational and SCADA was not working properly during the 

visit. Treated waste water was being used for gardening and irrigation 

purposes.  

As per analysis result, discharge level of BOD is 14 mg/l and fecal coliform 

is more than 540 MPN/100ml was exceeding the prescribed limits of 10 

mg/l and 230 MPN/100ml respectively as per order of Hon’ble NGT OA 

1069/2018. The performance of STP with respect to COD and BOD is 

93.09% and 92.31% respectively. 

 

3. 8 MLD STP at Shatabdipuram: The installed capacity of STP was 8.0 

MLD with Sequential Batch Reactor (SBR) technology. Presently only 5.22 

MLD sewage was received for the treatment due to incomplete sewerage 

network and household connection. Treated waste water was being 

discharged in to the nallah.  

As per analysis result, discharge level of BOD is 12 mg/l which is 

exceeding the prescribed limits of 10 mg/l as per order of Hon’ble NGT 
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OA 1069/2018. The performance of STP with respect to COD and BOD is 

86.18% and 91.55% respectively. 

4. 4 MLD STP at Laliyapura, Lashkar: The installed capacity of STP was 

4.0 MLD with Sequential Batch Reactor (SBR) technology. Presently only 

0.063 MLD sewage receiving for the treatment due to only 277 household 

connection. The requirement of 4.0 MLD STP is over-estimated. Treated 

waste water was being discharged in to canal.  

As per analysis result, discharge level of BOD is 12 mg/l which is 

exceeding the prescribed limits of 10 mg/l as per order of Hon’ble NGT 

OA 1069/2018. The performance of STP with respect to COD and BOD is 

86.58% and 91.43% respectively. 

 

The brief outlines of the current status of compliance by Nagar Nigam, 

Gwalior on the issues of MSW generation, collection & processing and 

Sewage generation & treatment and initiatives taken to bridge the existing 

gap as observed on 5th& 6th August 2024 is summarized below: 

S. 

No. 

Particular  Status as per six 

monthly progress report 
submitted to Hon’ble 

NGT vide letter dated 
12.03.2024 and 

presentation made on 

11.03.2024. 

Status observed by the Joint 

Committee during visit on 
5th& 6th August 2024 

1. Municipal 
Solid Waste 
Management 

Total solid waste 
generation is 463.52 
TPD. There is no gap in 

generation and 
processing of MSW. 

 
 

A. MSW management in Gwalior 
Total no. of wards in the city= 66 
Total Solid waste generation in 

Gwalior city= Approx. 550 TPD 
Solid waste generation as per 

population of the city = 561.26 
TPD 

Gap= 11.26 TPD with respect to 
generation and 380.26 TPD with 

respect to processing of solid 
waste. 

 
Details of MSW management 
(Door-to-door collection/ no. of 

vehicles/ GPS system/ 
segregation at source/ treatment 

of wet & dry waste/ legacy site) = 
Door-to-door collection by 242 nos. 

vehicles, 04 nos. refuse 
compactors and 101 nos. 
secondary vehicles with separate 
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compartments for dry & wet waste 
and provided with GPS. 

Segregation at source is very poor. 
Current solid waste treatment 
facility- There is Municipal solid 

waste processing facility provided 
at Village Kedarpur nearby 
Gwalior city. 
Wet waste processing facility = 

390 TPD but not in operation with 
full capacity 

Dry waste processing facility = 
250 TPD but not in operation with 
full capacity 

B. Legacy Waste management 
There were two legacy waste 

dumpsites at Kedarpur and 
Buddha Park, Gwalior with 

approx. quantity 951932.5 MT. 
For the Bioremediation, Bio-
mining and disposal of Residue 

waste of the 951932.5 MT legacy 
waste work order has been issued 

to M/s Dayacharan and 
Company, Delhi in joint venture 

with M/s Shree Bankey Bihari 
Udyog, Agra dated 29.09.2023. 
Work started on ground in 

December 2023 and as per work 
order completion timeline for 

remediation work is December 
2024. However as per third party 

complete remediation will be done 
by March 2025. 
Approx. 244735 MT (26%) of 

legacy waste has been 
remediated using bio-mining & 
bio-remediation and balance 
quantity remediation work was 

halted due to rainy season and 
completion timeline for 
remediation of legacy waste is 

March 2025. 

2. Sewerage 
network and 

Sewage 
treatment 

plants 

There are 04 nos. of 
operational STPs 

present in the city with 
total capacity of 222 

MLD. Average utilized 
capacity is by all STPs 
is 138.199 MLD.  

Total Sewage generation in the 
city = 159.52 MLD 

Total present treatment capacity 
= 222 MLD 

Total utilized capacity of STPs 
=112.463 MLD  
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Present gap in collection and 
treatment = 47.057 MLD (159.52-

112.463 MLD) 
 

Observations of the Joint Committee: 

1. Total Municipal Solid Waste generation in Gwalior city was reported 

as 463.52 TPD in six monthly report submitted to Hon’ble NGT. As per 

the Commissioner Nagar Nigam, the present Municipal Solid Waste 

generation in Gwalior city was 550 TPD, however, as per the 

population (14.77 lacs) the solid waste generation should have been 

561.26 TPD, therefore gap in generation of 11.26 TPD. The collection 

of waste was reported by Nagar Nigam as 540.93 TPD. However, the 

processing of waste was only for 181 TPD with respect to the existing 

capacity of solid waste processing facilities of 640 TPD (wet waste 390 

TPD, dry waste 250 TPD). Therefore, a gap of 380.26 TPD was 

identified in the processing of waste. The existing capacity for 

processing of waste was sufficient for current generation of waste and 

safe disposal of municipal waste. There was no segregation of waste 

(wet and dry) and waste was dumped at the back side of the facility. 

There was no proper pathway to reach at the top of the landfill site to 

visualize the site (legacy as well as fresh waste).  

2. Joint Committee also observed that there was poor solid waste 

handling in the city, at many locations huge quantity of waste was 

disposed untreated. 

3. Approx. 25.71 % legacy waste remediation had been done and balance 

quantity remediation work was halted due to rainy season and 

completion timeline for remediation of legacy waste is March 2025. 

Nagar Nigam should engage an agency for re-estimation of legacy 

waste and accordingly necessary steps should be adopted for bio-

remediation and bio-mining of the waste. Nagar Nigam should take 

efforts to expedite for ongoing bio-mining process of dumped legacy 
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waste. Fresh solid waste was also being dumped at the legacy waste 

dumpsites. 

4. It was observed that fresh waste also dumped over the legacy waste 

site. The quantity of legacy waste estimated by the Agency appointed 

by Nagar Nigam was very less than the actual quantity of waste. As 

per the birds eye view estimation, it would have been more than 20 

lakh MT legacy waste for which Nagar Nigam should re-evaluate the 

quantity of legacy waste. 

5. A total of 2 nos. of trommels were deployed for bio-mining of legacy 

waste however one of them were not working during the visit of the 

Joint Committee. Also, proper windrow formation and bio-culturing 

was not being practiced for remediation of legacy waste. The committee 

was in the opinion that the Nagar Nigam Gwalior is doing just eye wash 

and dumping all the fresh waste with legacy waste from many years 

and not serious about the MSW treatment. 

6. Inert generated was being disposed at low lying area. New sanitary 

landfill site had been proposed at Kedarpur, Gwalior. Currently inert 

and C&D waste was being disposed at Baran site, a low lying area, 

however at this site mixed waste was also being dumped. Nagar Nigam 

should take necessary action to get ‘No objection certificate’ from 

MPPCB for operation of Baran landfill site or close the raw waste 

dumping at this site. MPPCB should take necessary action, as per 

MSW Rules, against Nagar Nigam of Gwalior for illegal dumping of 

waste in the city.    

7. Municipal solid waste treatment plant (MRF, Compressed bio gas 

(CBG) & WTE plant) project has been proposed at Village Kedarpur, 

Gwalior with MRF Capacity of 176.89 TPD, CBG capacity of 435 TPD 

& WTE plant 270 TPD on cluster basis. Nagar Nigam may submit the 

report on the need of creation of additional treatment and processing 

facilities to CPHEEO keeping in view of already created infrastructures 

in Gwalior for further examination so as to utilize the infrastructure 
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efficiently and optimally. As the existing infrastructures were not 

operational properly, Nagar Nigam Gwalior may be directed to submit 

the declaration to MPPCB for successful operation of the proposed 

plants with respect to the techno-economic feasibility.    

8. The total sewage generation of the Gwalior city was reported as 159.52 

MLD however with the 04 operational STPs, total capacity of 222 MLD 

was sufficient to treat the sewage of the city once all the STPs starts 

operational at full capacity. The present utilized capacity of all STPs 

was 112.463 MLD due to incomplete coverage of sewerage network 

and household service connections. The Joint Committee observed a 

gap of approx. 47.057 MLD (29.50 %) with respect to sewage collection 

and treatment. Therefore, the Gwalior Nagar Nigam is required to 

expedite the laying of sewage network and connection of households 

to the sewerage systems for proper collection of sewage and its 

treatment so as to eliminate the discharge of untreated domestic 

sewage in to drains/rivers. This will also prevent the contamination of 

surface water as well as ground water in the city.  
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Photographs taken During Joint Committee Inspection of Gwalior City 

 

Online GPS 
tracking system 

 

Transfer Station, 

Jalalpur FCTS 

 

 

Solid waste 
dumped near 

Jalapur Transfer 
station 
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Waste disposal 
on road side, 

Anandnagar 
Chauraha 

 

Transfer Station, 

Mela Ground 
FCTS 

 

Mixed waste in 
waste collection 
vehicle 
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Solid Waste 
Processing Unit, 

Kedarpur, 
Gwalior 

 

 

Municipal Solid 

Waste 

 

 

Mixed waste at 
Solid Waste 

Processing Unit 
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Dry Waste 
processing  

 

Wet Waste 

processing by 
forming 

windrows 

 

 

 

 
 

Mismanagement 
of solid waste 
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Waste dumped in 
drain near 

Jalalpur STP 

 

 

Hazardous & 

sanitary waste 
incinerator 

 

 

Legacy waste 
Dumpsite 

 

 
 

 
 

 
 

1287



 

102 

 

 

 

Legacy waste 
Dumpsite 

 

 

Baran Site used 

as low lying area 

 

 

Legacy site 
Buddha Park 
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Fresh waste 
dumped at 

Legacy site 
Buddha Park 

 

Legacy waste site 

& Transfer 
station 

inspection by 
Joint Committee 

 

Joint Committee 
visit at STP 145 

MLD at Jalalpur 
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Inlet Screen STP 
145 MLD at 

Jalalpur 

 

SBR Basin STP 
145 MLD  

 

Weeds grown on 
Sludge thickner 
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STP 65 MLD at 
Lalitpura 

 

 

Algae present in 

SBR Basin STP 
65 MLD at 
Laltipara 

 

Algae present in 
Sludge thickner 
STP 65 MLD at 

Laltipara 
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STP 8 MLD at 
Shatabdipuram 

 

Aeration in SBR 

Basin STP 8 
MLD  

 

STP 4 MLD at 
Laliyapura 
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11. Status of Municipal Solid Waste and Sewage Management 

in Morena City 

As per Hon’ble NGT order in OA No. 606/2018 order dated 14.03.2024, 

Morena city was visited by a Team of Joint Committee on 7th August 2024, 

a meeting of Joint Committee was held at Nagar Nigam Morena with the 

Municipal Commissioner and other officials of Nagar Nigam.  

A brief presentation was made by Commissioner along with officials of 

Nagar Nigam on the present status of Municipal Solid Waste 

Management, legacy waste dumpsites, Sewage Treatment Plants and 

sewerage network of the Morena Nagar Nigam. Subsequently, the Joint 

Committee along with the officials of Nagar Nigam and Regional Officer 

MPPCB, Gwalior visited the Municipal Solid Waste Management facilities 

where material recovery facility, compost pits were provided for processing 

of solid waste. Joint Committee also visited Sewage Treatment Plant and 

legacy waste remediation dumpsites. Waste water samples were collected 

from inlet and outlet of operational STP.  

A. Municipal Solid Waste Management as per SWM Rules, 2016 

 

I. Generation and Collection of Municipal Solid Waste:  

The population of Morena Nagar Nigam is approx. 2.88 lacs spread 

over an area of approximately 79.83Sq. Kms. which is divided into 

47 wards within 4 zones and generates approximately 89.5 TPD of 

solid waste. The work of collection, transportation and processing of 

municipal solid waste was being done by Nagar Nigam. The solid 

waste was being collected from households via door-to-door garbage 

collection vehicles. For door-to-door collection and transportation of 

solid waste 47 nos. of auto-trippers (one in each ward) were being 

used. Approx. 80% source segregation of dry and wet waste had been 

done in the city. As per the Commissioner, out of the 89.5 TPD total 

generated solid waste approx. 53 MT (59.22 %) of wet waste, 32 MT 
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(35.75 %) of dry waste, 2 MT (2.23 %) of sanitary waste, 2.5MT (2.79 

%) of Domestic hazardous & E-waste was being generated.  

As per the Commissioner, total solid waste generated was 89.5 TPD, 

however as per the population (2.88 lacs) of the city total solid waste 

generation should be 109.44 TPD. Hence, there was gap of 19.94 

TPD with respect to collection, transportation and treatment. 

II. Treatment and Disposal of Municipal Solid Waste: 

Morena Nagar Nigam is having solid waste processing facility of 

capacity 145 TPD having wet waste processing facility with capacity 

of 110 TPD and dry waste processing facility with capacity of 35 TPD 

at Jiwaji Ganj, Morena. Nagar Nigam, Morena was the implementing 

agency for the handling and processing of Municipal Solid Waste 

processing facility. As informed by Commissioner Nagar Nigam, 80 

% source segregation was being achieved. Mix waste was being 

segregated at MRF manually. Municipal solid waste treatment plant 

(Compressed bio gas 75 TPD & MRF 50 TPD) project had been 

proposed at Nivi, Morena. The Committee observed that huge 

quantity of waste was dumped in open area within the premises of 

MRF centre. However, the same open area was covered with green 

curtain to hide the waste collection area before the Committee. 

 Wet Waste Processing Facility: A total of 24 compost pits for the 

processing of wet waste with capacity 110 TPD (50 TPD near MRF 

& 60 TPD at Nivi site) was provided. Segregated wet waste was 

processed in the pits by culturing of the waste and regular turning 

of waste. As per the record, wet waste received and processed on 

05.08.2024 in compost pits was 47 TPD out of which 9.40 TPD (20 

%) of compost and 1.88 TPD (4.0%) of inert was being generated. 

Compost was being given to local farmers at the cost of Rs. 1100 

per trolly & also being used by ULB for gardening and inert was 

being disposed at low lying areas. Joint Committee observed that 

the compost pits were filed with cow dung instead of wet waste. It 
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seems that the compost pits were not in operation since long time 

and just to satisfy the Committee, cow dung in the name of 

compost was added to the pits. There was no wet waste observed 

in the compost pits for processing of compost. The staff present 

during the site visit were not aware about processing of compost 

through these pits and therefore, capacity of ULBs to be created 

for proper management of municipal waste. Copy of the waste 

collected and processed is enclosed as Annexure-35. 

 Dry Waste Processing Facility: For the processing and segregation 

of dry waste MRF facility with semi-mechanical segregation of 35 

TPD was provided. On an average, 30 TPD of dry waste collected 

from the city was processed and segregated in to recyclable, non-

recyclable and inert material. As per the record, total dry waste 

received and processed on 6th August 2024 at MRF was 29 MT, out 

of which 2.0 MT (6.89%) of plastic, 4.5 MT (15.52%) of cardboard, 

3.2 MT (11.03%) of paper, 3.3 MT (11.38%) of glass, 6.5 MT 

(22.41%) of rubber, 5.5 MT (18.97%) of metal, 0.5 MT (1.72%) of 

cloth and 3.5 MT (12.07%) of inert was being sorted. However, 

during the visit of Joint Committee, there was no machinery 

working at facility centre, no fresh waste was seen at MRF. As per 

the Commissioner, the MRF area was made clean in view of visit 

of Committee. Fresh waste was being dumped at Nivi legacy waste 

dumpsite. Copy of the waste collected is enclosed as        

Annexure-36. 

 Sanitary waste was sent to District Hospital for further processing, 

MoU had been signed with District Hospital, Morena.  

 

 Sanitary Landfill Sites: At present sanitary landfill site were not 

available in the city. Inert generated during the processing of solid 

waste and legacy waste remediation was being disposed at low 

lying areas. Sanitary landfill site had been proposed at Nivi, 
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Morena with 90,338 Cum capacity spread over at an area of 

18,769 Sqm. land. DPR was in approval stage by SLTC.  

 

 Bio-mining & Bio-remediation of Legacy waste: There were three 

legacy waste dumpsites located at ITI site, Nivi site and RTO site, 

respectively at Morena. Bioremediation and Bio-mining of legacy 

waste work order was issued to M/s Mars planning & Engineering 

services Pvt Ltd in joint venture with M/s Core Project Engineers 

and Consultant Pvt. Ltd. dated 29.12.2023 (Copy of the work order 

is enclosed as Annexure-37). 

 Legacy waste at ITI site was having approx. quantity, as per 

RFP, 5,859 MT spread over an area of around 5324 Sqm. land. 

During survey by 3rd party agency, revised quantity was 

estimated as 7030.8 MT. Legacy waste of this site was 

transferred to RTO legacy waste site for further processing.  

 Legacy waste at Nivi site was having approx. quantity, as per 

RFP, 88,295 MT spread over an area of around 33598.7 Sqm. 

land. During survey by 3rd party agency, revised quantity was 

estimated as 1,05,954 MT, however Joint Committee observed 

more quantity of legacy waste as assessed by the agency. Fresh 

solid waste was also being dumped nearby the legacy site 

instead of processing; therefore, re-evaluation of waste quantity 

has been required. Bio-remediation of legacy waste started in 

February 2024 and approximately 50516.6 MT legacy waste 

had been treated by the agency. Out of the total bio-remediation 

of waste, 38953.86 MT (77.11 %) of good soil, 5651.8 MT (11.89 

%) of inert and C & D waste and 1152.52 MT (2.28 %) of RDF 

material was recovered during the processing of bio-mining of 

legacy waste dumpsite other than 4731.42 MT (9.37 %) of 

moisture loss (as informed by the operator). Bioremediation 

work of this site was not operational since 04 June 2024 due to 

rainy season. On the reclaimed land, plantation had been done. 
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FSTP and compost sheds having 20 compost pits with 60 MT 

capacity for processing of wet waste had been provided, however 

only cow dung instead of wet waste was being used for 

composting. 

 Legacy waste at RTO site was having approx. quantity, as per 

RFP, of 7,122 MT spread over an area of around 5601 Sqm. 

land. During survey by 3rd party agency, revised quantity of 

waste was estimated as 8546.4 MT. Legacy waste of 7030.4 MT 

from ITI site was also transferred at this site. Fresh solid waste 

was also being dumped nearby the legacy site instead of 

processing, therefore, re-evaluation of waste quantity was 

required. Bio-remediation of legacy waste started in April 2024 

and approximately 29,992 MT legacy waste had been treated by 

the agency. Out of the total bio-remediation of waste, 23139.48 

MT (77.15 %) of good soil, 4645.5 MT (15.49 %) of inert and C 

& D waste and 684.6 MT (2.28 %) of RDF material was recovered 

during the processing of bio-mining of legacy waste other than 

and 1522.42 MT (5.07 %) of moisture loss (as informed by the 

operator). Bioremediation work of this site was stopped since 04 

June 2024 due to rainy season. Bioremediation work of this site 

was under progress, however re-evaluation of quantity was 

required. Copy of the legacy waste processed & material 

recovered and disposed is enclosed as Annexure-38. 

 
 

B. Sewerage System 

Morena city was generating 31.10 MLD of sewage having population of 

about 2.88 lacs. Out of 31.10 MLD, only 10 MLD of sewage was being 

treated in 01 STP with installed capacity of 25 MLD and rest of the 

untreated sewage was being directly discharged in to the municipal 

drains. Nagar Nigam should take necessary action on immediate basis 

and measures to control the untreated discharge into water bodies. As 
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per the Nagar Nigam Commissioner, 24 wards of the city were covered 

with sewerage network and household service connections, sewerage 

network of rest 23 wards was proposed under AMRUT2.0 scheme. During 

the visit, only one STP for the sewage treatment of the city was operational 

since Oct 2021. During Joint Committee inspection, waste water sample 

was collected from inlet and outlet of STP. The status of STP is given 

below. 

S. 
No 

Location Capacity 
of STP 

(MLD)  

Capacity 
utilized 

(MLD) 

Operational 
status of 

STP 

Scheme Technology Gap 
(MLD) 

1.  Morena 

Ward 
No. 4, 

Atarsum
a Area 

25 

 

10 Operational 

since April 
2021 

AMRUT SBR 21.10 

(w.r.t 
collecti

on & 
treatme

nt as 
generat

ion is 

more) 
 

Analysis results of the samples collected from the STP, Morena 

(Sampling date: 07 August 2024) 

S.No. Parameter Prescribed standards 

as per Hon’ble NGT 

order 1069/2018 

STP 25 MLD Atarsuma ward no. 4 

Inlet Outlet Performance (%) 

1.  pH 5.5-9.0 7.54 7.41 - 

2.  Suspended Solids (mg/l) 20 34 14 - 

3.  COD (mg/l) 50 94 35 62.76 

4.  BOD (mg/l) 10 28 13 53.57 

5.  Oil & Grease (mg/l) - - 2.67 - 

6.  Fecal coliform MPN/100 ml Desirable 100 

Permissible 230 

- >1600 - 

7.  Phosphate (mg/l) 1.0 - 0.6958 - 

8.  Nitrate (mg/l) 10 - 1.26 - 

Test analysis results of STP is enclosed as Annexure-39. 

 

1. 25 MLD STP at Ward No. 4, Atarsuma Area: The installed capacity of 

STP was 25 MLD with Sequential Batch Reactor (SBR) technology. 

Currently, only 10 MLD sewage was receiving for the treatment due to 

incomplete sewerage network and household service connections. 

Total sewage generation in the city was 31.10 MLD. During the visit, 

the Joint Committee observed that online monitoring system was not 

installed, flow meter at outlet was not installed and only pH value was 

displayed on the SCADA. Total 22,331 nos. of household connection 
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has been done and more need to be given. Treated water was being 

discharged into the nallah which was again mixed with untreated drain 

and finally meeting with Kwari river. Nagar Nigam should be directed 

to adopt the practice of recycling and reuse of treated wastewater for 

agricultural/gardening purpose, water body rejuvenation, etc.  There 

was a gap of 21.10 MLD (31.10-10.0MLD) between treatment capacity 

created and sewage received & treated. As the existing capacity of STP 

was 25 MLD, therefore a gap of 6.10 MLD with respect to existing 

treatment capacity of STP was identified.  

As per analysis result, discharge level of BOD is 13 mg/l and fecal 

coliform is more than 1600 MPN/100ml was exceeding the prescribed 

limits of 10 mg/l and 230 MPN/100ml respectively as per order of 

Hon’ble NGT OA 1069/2018. The performance of STP with respect to 

COD and BOD is 62.76% and 53.57% respectively. 

 

 

The brief outlines of the current status of compliance by Nagar Nigam, 

Morena on the issues of MSW generation, collection & processing and 

Sewage generation & treatment and initiatives taken to bridge the existing 

gap as observed on 7th August 2024 is summarized below: 

S. 

No. 

Particul

ar  

Status as per six 

monthly progress report 
submitted to Hon’ble NGT 

vide letter dated 

12.03.2024 and 
presentation made on 

11.03.2024. 

Status observed by the Joint 

Committee during visit on 
7thAugust 2024 

1. Municip
al Solid 

Waste 
Manag

ement 

Total solid waste 
generation is 79.19 

TPD. There is no gap in 
generation and 

processing of MSW. 
 

A. MSW management in Morena 
Total no. of wards in the city = 47 

Total Solid waste generation in 
Morena city= Approx. 89.5 TPD 

Solid Waste Generation as per 
population = 109.44 TPD 
 

Details of MSW management (Door-to-
door collection/ no. of vehicles/ 

segregation at source/ treatment of 
wet & dry waste/ legacy site) = Door-

to-door collection by 47 nos. of garbage 
collection vehicles with separate 

compartments for dry & wet waste. 
Segregation at source is very poor. 
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Current solid waste treatment facility- 

There is Municipal solid waste 
processing facility provided at 
Jiwajiganj, Morena city. 

Wet waste processing facility = 110 
TPD (50 TPD at nearby MRF and 60 
TPD at Nivi site) 
Dry waste processing facility = 35 TPD 

 
Gap= 19.94 TPD with respect to 

collection, transportation and 
treatment of solid waste. 

 
B. Legacy Waste management 
There were three legacy waste 

dumpsites at ITI, RTO and Nivi, Morena 
with approx. quantity 1.21 lacs MT. For 

the Bioremediation, Bio-mining and 
disposal of Residue waste of the 1.21 

lacs MT legacy waste work order has 
been issued to M/s Core Project 
Engineers and Consultant Pvt. Ltd. on 

29.12.2023. Work started on ground in 
December 2023 and as per work order 

completion timeline for remediation 
work was December 2024, however no 

new timeline has been given.  
Approx. 55 % of legacy waste has been 
remediated using bio-mining & bio-

remediation and remediation work for 
balance quantity was halted since 04 

June 2024 due to rainy season.  

2. Sewerag
e 
network 

and 
Sewage 

treatme
nt plants 

There is only one 
operational STP 
present in the city with 

capacity of 25 MLD. 
Average utilized 

capacity is 15.40 MLD.  

Total Sewage generation in the city= 
31.10 MLD 
 

Total present treatment capacity = 25 
MLD 

Total utilized capacity of STPs = 
10 MLD 

 
Present gap between treatment 
capacity created and sewage received 

& treated = 21.10 MLD (31.10-10.00 
MLD)  

Gap in existing capacity = 6.10 MLD 
Major drains in the city= There are 02 

major drains in the city. As of now 
treated water from STPs and untreated 

sewage is being disposed in to the 
drains. 
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Total no. of household’s zone-wise 
=57331 no. including all zones 
 

No. of household connected with 

sewerage network= 38.95 % laying of 
sewerage network has been done rest 
is proposed under AMRUT 2.0 scheme. 
 
Projects proposed under various 

schemes for Sewage treatment with 
timeline= Total sewage network 

proposed in the city is 386 Km, out of 
which 151 Km has been laid. 235 Km 

of additional network is required. 

 

Observations of the Joint Committee: 

1. The total Municipal Solid Waste generation in Morena city was 

reported as 79.14 TPD. As informed by Commissioner Nagar Nigam, 

the present Municipal Solid Waste generation in Morena city was 89.5 

TPD, however as per the population of the city total solid waste 

generation should be 109.44 TPD. Hence, there was a gap of 19.94 

TPD between actual reported and generation in the city for collection, 

transportation and processing. The existing solid waste processing 

facility was 110 TPD wet waste processing facility and 35 TPD dry 

waste processing facility which was sufficient for proper processing 

and safe disposal of municipal waste of the Morena city. As the gap 

identified between generation and actual collection, Nagar Nigam 

should develop a proper mechanism for collection and processing of 

waste before their safe disposal. 

2. In Morena city the gap in generation and collection observed as 19.94 

TPD. Whereas 100 % gap observed in processing. Though the city is 

having one MRF of 35 TPD capacity but during the visit the committee 

observed that it is not being used for the purpose from many days and 

not shown any record for its operation. During the visit it was found 

that all the unsegregated waste is being dumped at the legacy waste 

site Nivi. 
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3. Nagar Nigam Morena should take necessary steps for segregation of 

waste at door steps and their collection (dry & wet) so as to utilize the 

waste as per their utilization.   

4. During the visit, it was found that no machinery was working at MRF, 

no fresh waste was seen at MRF, compost pits provided for processing 

of wet waste were being used for cow dung processing. Fresh waste 

was found dumped at Nivi legacy waste site. 

5. Approx. 55 % legacy waste remediation had been completed and work 

for balance quantity was stopped since 04 June 2024 due to rainy 

season. On reclaimed land plantation had been done at Nivi site. Fresh 

waste was being dumped at landfill area. Nagar Nigam Morena should 

take necessary measures to assess the legacy waste and further 

processing of waste as per the MSW Rules. Nagar Nigam should also 

expedite the work of bio-mining & bio-remediation of legacy waste.  

6. For disposal of inert, there was no sanitary land fill site available in 

the city, however inert were being disposed at low lying areas. Sanitary 

landfill at Nivi had been newly proposed. 

7. Municipal solid waste treatment plant (MRF & Compressed bio gas) 

project has been proposed at Village Nivi, Morena with MRF Capacity 

50 TPD and CBG capacity 75 TPD at total land of 4307 Sq m. Nagar 

Nigam may submit the report on the need of creation of additional 

treatment and processing facilities to CPHEEO keeping in view of 

already created infrastructures in the city for further examination so 

as to utilize the infrastructure efficiently and optimally. As the existing 

infrastructures were not operational properly, Nagar Nigam may be 

directed to submit the declaration to MPPCB for successful operation 

of the proposed plants with respect to the techno-economic feasibility. 

8. As per population of the city, the total sewage generation should be 

31.10 MLD and there was only one operational STP with installed 

capacity of 25 MLD. The utilized capacity of the STP was 10 MLD, 

hence there was a gap of 21.10 MLD (31.10-10.0MLD) between 
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treatment capacity created and sewage received & treated. As the 

existing capacity of STP was 25 MLD, therefore a gap of 6.10 MLD with 

respect to existing treatment capacity of STP was identified. The 

untreated domestic sewage from the households is being discharged 

directly into the municipal drains. Therefore, the Morena Nagar Nigam 

is required to expedite the laying of sewerage network and connection 

of households to the sewerage systems for proper collection and 

treatment of sewage so as to eliminate the discharging of untreated 

domestic sewage in to drains/rivers.  
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Photographs taken During Joint Committee Inspection of Morena City 
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RTO site, 
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Joint Committee 
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12. Overall Conclusion:  

i. Based on the inputs made available during the site inspections 

undertaken in the above 5 cities (Jabalpur, Rewa, Ratlam, Gwalior 

and Morena) having various existing solid waste treatment 

facilities, the Joint Committee is not in agreement with the claim 

of the Deptt. of Urban Development & Housing, Govt. of Madhya 

Pradesh that 94% source segregation, 99.06% waste processing of 

solid waste and its management in the ULBs have been achieved 

as reported in the six monthly report submitted to the Hon’ble 

NGT.  

ii. In all the cities visited by Joint Committee, there exists gap in the 

collection and treatment process of solid waste. Solid waste 

management facilities created are not being utilized at their full 

capacities due to poor operation & maintenance. Moreover, the 

authorities are more concerned about collection of solid waste 

rather than processing of waste. 

iii. The Joint Committee observed the segregation of waste at solid 

waste processing facilities and fresh waste was dumped at legacy 

waste sites in Gwalior & Morena and mixed waste was dumped at 

the back side of Waste to Energy plant at Jabalpur due to poor 

functioning of plant. 

iv. State Authority shall expedite the ongoing remediation work of 

legacy waste at various dumpsites with scientific manner ensuring 

all precautionary and safety measures to protect the environment. 

Proper provision should be made for the collection and treatment 

of leachate generated during the bio-remediation process.  

v. The Joint Committee noticed that the source segregation of solid 

waste was not practiced in all the visited cities inspite of 

continuous efforts made by the implementing agency. However, 

100% source segregation can be achieved only by awareness and 

voluntary responsible participation of all the residents of the 

concerned cities.  

vi. The Committee has observed existence of few C&D waste 

management plants. However, State Authority shall ensure its 

sustainability by adopting suitable policy by promoting mandatory 

procurement of manufactured products from the C&D plants in 

certain percentage at fixed cost for fixed years by the ULBs for 

using in its constructions activities.  

vii. Joint Committee observed very poor sewerage network along with 

the house service connections in the cities to collect and treat the 
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sewage. Collection and conveyance of sewage was being regulated 

through Nallah, which leads to the dilution of sewage and also 

possible mixing of storm water, which may lead ineffective / 

uneconomical treatment at any point of time. Most of STPs were 

operating under capacity and some of the STPs were yet to be made 

operational. Treated waste water shall be effectively reuse. In 

certain STPs it has been observed that treated waste water was 

being discharged in to the downstream of the same Nallah, where 

the sewage was tapped. State Authorities shall explore sustainable 

buyers for reuse of treated waste water.  

 

13. City Specific Recommendations: 

 

A.  Jabalpur: 

1. Residues (bottom ash and fly ash) generated from waste to energy 

plant should be disposed at scientific landfill site and solid waste 

dumped near waste to energy plant should be processed 

immediately.  

2. As plant is designed based on the mass burning technique which 

is not functioning properly due to use of mixed waste as required 

calorific value is not being achieved, hence alternative for 

segregation of dry waste and wet waste should be explored with 

the concerned company which established the plant, dry waste 

may be used for burning in waste to energy plant so that required 

Calorific value may be achieved and wet waste may be processed 

for composting etc.  

3. During the time of visit of the Joint Committee, ETP installed at 

waste to energy plant with capacity 50 m3/day was not 

operational, the unit is required to treat the effluent in ETP 

installed and should not discharge effluent outside the premises. 

4. In the month of December 2023, January 2024 and April 2024 

gap in collection is 645.5 MT, 1931.5 MT and 157 MT respectively 

(average 911.33 MT for three months). Nagar Nigam should 
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ensure the proper collection of solid waste from Municipal area of 

Jabalpur. 

5. There is average processing gap of 9196.33 MT from November 

2023 to April 2024, which leads to accumulation of solid waste at 

the back side of waste to energy plant. Nagar Nigam should ensure 

the proper processing of solid waste in waste to energy plant and 

process all the solid waste accumulated back side of plant on 

priority basis. 

6. JMC should be given direction by Hon’ble NGT to make waste to 

energy plant operational by providing desired amount of fresh 

waste, without mixing with inert, so as to get desired amount of 

calorific value of waste for its mass burning. 

7. There was a lack of coordination between Jabalpur Nagar Nigam 

and operator of waste to energy plant to provide the facility of 

waste processing. Therefore, an officer should be designated by 

the State Government to work as mediator between JMC and 

plant official to resolve day to day issues.   

8. Government of Madhya Pradesh should be directed by Hon’ble 

NGT to develop a suitable mechanism for financial arrangement 

within 3 months to make waste to energy plant operational so as 

to treat and dispose the waste of the city. 

9. To bridge the gap in sewage collection and treatment, Nagar 

Nigam should expedite the work of laying of sewerage network and 

household connection, further to the STPs. 

10. During the visit, Joint Committee observed that, there is approx. 

gap of 118.43 MLD with collection and treatment of sewage of the 

city. Nagar Nigam should take proper action to bridge the gap.   

11. Nagar Nigam should get CTO from MPPCB for C&D waste 

processing plant and control fugitive emissions during the 

operation of plant and maintain proper logbooks of C&D waste 

processing Plant. 
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B. Rewa: 

1. As there is gap of about 10.66 TPD of solid waste, Nagar Nigam 

should ensure the proper collection and treatment of solid waste 

from Municipal area of Rewa to bridge the gap. 

2. As there was 100% gap with respect to collection and treatment 

of sewage, therefore Nagar Nigam should take proper action to 

bridge the gap.   

3. Functioning of 12 MLD STP which is already existing should be 

made operational immediately. 

4. Nagar Nigam should ensure that all under construction STPs be 

completed within the time limit. 

5. Nagar Nigam should ensure proper collection of solid waste from 

the city to bridge the gap of solid waste collection. 

 

 

C. Ratlam: 

1. As there is gap of about 14.99 TPD of solid waste, Nagar Nigam 

should ensure the proper collection and treatment of solid waste 

from Municipal area of Ratlam to bridge the gap. 

2. Urban Local Body (ULB) should take further action to remediate 

the legacy waste below the ground surface level (7-8 ft) till the 

complete bio-mining of legacy waste and completely reclaim the 

land. 

3. Nagar Nigam may submit the report on the need of creation of 

additional treatment and processing facilities to CPHEEO keeping 

in view of already created infrastructures in Gwalior for further 

examination so as to utilize the infrastructure efficiently and 

optimally. As the existing infrastructures were not operational 

properly, Nagar Nigam Gwalior may be directed to submit the 

declaration to MPPCB for successful operation of the proposed 

plants with respect to the techno-economic feasibility.    
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4. To bridge the gap of sewage collection and treatment, the Ratlam 

Nagar Nigam need to expedite the commissioning of sewerage 

scheme along with household service connection to treat the 

entire sewage of the city to the desired standards so as to stop 

discharging the untreated sewage in the open drain. 

5. During the visit, Joint Committee observed that, there is approx. 

gap of 24.31 MLD with collection and treatment of sewage of the 

city. Nagar Nigam should take proper action to bridge the gap.   

 

D. Gwalior: 

1. To bridge the gap of solid waste collection and treatment, the 

existing waste processing facilities should be operated at their full 

capacity with proper maintenance of infrastructures.  

2. The Nagar Nigam Gwalior should develop sanitary land fill site for 

disposal of inerts generated from legacy waste remediation sites 

instead of dumping in Baran site low lying area. Nagar Nigam 

should take necessary action to get ‘No objection certificate’ from 

MPPCB for operation of Baran landfill site or close the raw waste 

dumping at this site. MPPCB should take necessary action, as per 

MSW Rules, against Nagar Nigam of Gwalior for illegal dumping 

of waste in the city.   

3. Nagar Nigam should engage an agency for re-estimation of legacy 

waste and accordingly necessary steps should be adopted for bio-

remediation and bio-mining of the waste. Nagar Nigam should 

take efforts to expedite for ongoing bio-mining process of dumped 

legacy waste. 

4. Nagar Nigam may submit the report on the need of creation of 

additional treatment and processing facilities to CPHEEO keeping 

in view of already created infrastructures in Gwalior for further 

examination so as to utilize the infrastructure efficiently and 

optimally. As the existing infrastructures were not operational 
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properly, Nagar Nigam Gwalior may be directed to submit the 

declaration to MPPCB for successful operation of the proposed 

plants with respect to the techno-economic feasibility.    

5. The Gwalior Nagar Nigam is required to expedite the laying of 

sewage network and connection of households to the sewerage 

systems for proper collection of sewage and its treatment so as to 

eliminate the discharge of untreated domestic sewage in to 

drains/rivers. This will also prevent the contamination of surface 

water as well as ground water in the city.  

E. Morena: 

1. Nagar Nigam should ensure source segregation of solid waste, and 

further collection & processing of solid waste as per SWM rules, 

2016.  

2. To bridge the gap of solid waste collection and treatment, the 

existing infrastructure should be used at its full capacity and 

work of new infrastructure proposed should be expedited. 

3. Nagar should also ensure that the fresh waste is not being 

dumped at legacy waste site. 

4. Remediation of legacy waste dumped at RTO site at bank of river 

Asan should be done at priority, as there would be chances of 

water contamination and also provision for leachate collection 

and treatment shall be made. 

5. Nagar Nigam may submit the report on the need of creation of 

additional treatment and processing facilities to CPHEEO keeping 

in view of already created infrastructures in the city for further 

examination so as to utilize the infrastructure efficiently and 

optimally. As the existing infrastructures were not operational 

properly, Nagar Nigam may be directed to submit the declaration 

to MPPCB for successful operation of the proposed plants with 

respect to the techno-economic feasibility. 
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6. To bridge the gap of sewage collection and treatment, Nagar Nigam 

should expedite the work of laying and connection to the 

household with the sewage network, the existing facility of sewage 

treatment is not sufficient hence provision for expansion of 

existing STP or new STP should be proposed.  

 

14. Common Recommendations: 

 

(a) All the five Nagar Nigams should ensure source segregation of 

solid waste and further collection & processing of solid waste as 

per SWM rules, 2016.  

(b) Various treatment facilities executed through third party shall be 

periodically monitored by the Madhya Pradesh Pollution Control 

Board to ensure proper operation of various utilities installed and 

compliance of various statutory requirements.  

(c) Legacy waste should be processed as per CPCB guidelines and 

proper safety & firefighting measures should be taken to avoid 

any incident of fire at legacy waste site. 

(d) Nagar Nigam should be directed to adopt proper tariff/ revenue 

model for creation of funds for maintaining the infrastructures 

created for municipal solid waste management and sewerage 

systems in the city. 

(e) Madhya Pradesh State Authority may consider for laying of sewer 

network for collection of sewage and the same shall be directly 

linked to the STPs and shall ensure that the treated waste water 

is being discharged without mixing with untreated sewage. 

(f) Stringent measures to be taken up by the MPPCB and CPCB for 

ensuring installation and proper functioning of online continuous 

effluent monitoring systems (OCEMS) at STPs and the real-time 

monitored data same shall be linked with the servers of MPPCB 

and CPCB.  
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(g) Treated effluents shall be utilized to the extent possible and shall 

be avoided discharging treated waste water in to the downstream 

of the same nallah where the sewage is being drawn. 

(h) Operation and maintenance of STPs shall be carried out on 

regular basis to make STPs work efficiently.  

(i) Nagar Nigam should ensure the conformity of outlet discharge 

parameters from all the STPs as per standards prescribed with 

respect to Hon’ble NGT order OA no. 1069/2018. 

(j) For the time being, in-situ bioremediation may be adopted for the 

drains in which sewage of the city is being discharged. 

(k) Nagar Nigam should make an effort to provide training and 

capacity building of the sanitary workers/staff engaged for solid 

waste handling and management. 
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- Individually the kind of waste processing facilities set up and extent of their
utilization.

1 thopal 818.8 818 8 505 457 5 100 556

2 Eurhanpur 60 63 60.63 25 54 1 5

l Chhindwara 64.12 64.12 55 to2 1 a

4 109.34 109.34 65 80 18 18

444.3617 484 36 250 374 15 I

50% work

March 2025

5 Gwalior

979 919 194 544 sal 100 36

519 t4 519-14 600,11.5 MW 50

43 3A 43 38 50 3 058

50% work

March 2025

9 88.06 88.06 50 6(l 10 l Dumpsite Status

10 Mutuara (Katni) 127.45 727.45 60 90 20 15

113.7011 h0 120

'\2 116.45 116.45 150 350 3s0,6 MW 50 10

55 % Work
completed, will be

March 2025

1l Sagar 123.12 121.12 175 775 2C 2.4

40 % wotk

March 2025

14 746 110 70 L7 15

15 Singrauli 99 58 99.s8 150 ta 30

16 Utjain 2SS_11 t 225 5 100 (RDF) 100 2

Tot l wast!
Ganaratlon

(IPDI

c3G
(n'DI

wasta to
Ener& (IPO,

r{wl

Otha.
Reiects

MRT

IIPD}
S. I Munidpal
l{o. €orDoration l{anc

,otal Watte
Paocea6!d

(rPD)

Conpoct
PLnt
(IPD}

c&D
(IPDI Dumprhe Stetus

60

113.70 80

146

25513
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Dumpsite status dilTerent cities

1 Ratlam Ratla m 316589 )an 2025
2 Rewa Rewa 82464 )an 2025

Sagar Sagar NA NA3

4 Rewa Satna NA NA

Singrau li S ingra u li NA NA5

6 Ujja in U jjain 47698 March 2025

lEgacy Waste to be
remediated (in itT)

fimellne for
completion

S.No Division ULB Name
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Town Wise status for each district:-

1 AGAR 802231 10.32 10.32 0.00
2 BADAGAON A 802235 0.81 0.81 0.00
3 BARODE 802236 4.19 4.1.9 0.00

4 KANA D 802238 1 1 0.00
5 NALKH E DA 802234 0.19 0 0.19

6 SOYATKALAN 802232 3.7 3.7 0.00
7 SUSNER 802233 3.68 3.68 0.00

8024338 ALIRAIPUR 8.19 8.19 0.00
802431 4.829 BHAVRA 4.22 0.00
80243210 ]OBAT 7.94 0 7.92

11 AMARKANTAK 80242t 1.61 1.61 0.00
12 ANUPPUR 802479 3.26 0.00

13
EANGAWAN
(RAjNAGAR)

900691 4.84 4.84 0.00

74 BUURI 802416 2.65 2.65 0.00
0.5515 DOLA 0.65 0.00

900693 7.2916 DUMARKACHAR t.29 0.00
802420 7.9411 JAITHARI 1.94 0.00
802417 7.7718 KOTMA t.77 0.00
802418 519 PASAN 5 0.00

20 Bargawan (Amlai) NA 7.8 2 2.19

21. ASHOKNAGAR 802408 15 15 0.00
80240722 CHAN DE R I 0.00
80240623 ESAGARH 5.26 5.26 0.00

24 MUNGAOLI 802409 7.2 7.2 0.00
25 PIPARAI 0.00
26 900156 0.00

BAIHAR 802398 0.0027

BALAGHAT 802397 30.68 30.68 0.0028

KATANGI B 0.0029

LANG I 802400 0.0030

80239931 0.00
WARASEONI 802396 0.00

AN.]AD 802246 3.32 0.00
34 BADWANI 25.85 0.00
35 KHETIA 802290 3.4 3.4 0.00

NIWALI 8UR' URG 3.55 0.00

0.00
PANSEMAL 802289 0.00

802287 6.81 6.81 0.00
SENDHWA 802291 19.39 0.00

41 TH IKAR I 900678 3.26 0.00
42 AMLA 802340 10.06 10.06 0.00
43 ATH NE R 802334 1.87 1.87 0.00
44 BETUL 802335 36.19 36.19 0.00
45 BETUL BAZAAR 802336 4.23 4.23 0.00

UIBID Sw_Generatlon(TPD) SW_Processed(TPD)
Processing

Gap
s.No ULBName

900692

3.39

900682 3.6 3.6
SHADORA 4.45 4.45

1.61 7.6L

802395 1.94 7.94

1.87 1.87

MALAJKHAND 9.68 9.68
32 4.78 4.74

802285 25.85

36 900677 3.55
37 PALSOOD 802288 3.06 3.06
38 2.84 2.84
39 RA'PUR M
40 19.39

3.26
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46 BHAIN SDE H I 802333 2.29 0.00
7.21 r.21. 0.0047 CH ICH O LI 802337

48 GHODADOGRI 1.14 L.7 4

0.54A9 MU LTAI 802339 5.42 4.84
29.L50 SARNI 802338

SHAH PUR 900703 2.4851

AKODA 802091 3.4852

ALAM PU R 802098 5.16 0.0053

BHIND 67.3s54

55 DABOH 802099 5.81 0.00
GOHAD 802094 8.39 8.39 0.00

57 GORMI 802093 7 .06 l.06 0.00

58 LAHAR 802097 11.13 11.13 0.00

59 MALANPUR 900680 4.97 4.91 0.00
60 MAU 802095 6.A7 6.87 0.00
61 MEHGAON 802092 6.7 7 6.17 0.00
62 MIHONA 802096 5.87 5.87 0.00
63 PH U PH KALAN 802089 3.35 3.35 0.00

64 RAUN 900681 3.1 3.1 0.00

802311 3.13 0.0065 BERASIA

BH OPAL 818.8 0.0066

BU RHAN PU R 802439 60.63 0.0067

68 N E PANAGAR 80244I 0.21 0.21 0.00
802440 2.97 2.9169

BADALMATHERA 5.45 5.4570

BIJAWAR 802145 6.55 6.2971.

BUXWAHA 802146 2.36 2.36 0.00

CHANDALA 802134 1.68 1.68 0.0073

74 CHHATARPIIR 802139 32 32 0.00
75 GADIMALHARA 402737 3.94 3.94

0.0016 GHUWARA 802143 4.04 4.04

77 HARPALPU R 802135 5.23 5.23 0.00

78 KHAjURAO 802141 9.55 9.55 0.00

79 TAVKUSH NAGAR 802133 4.17 4.7 7 0.00
0.0080 MAHARA.IPUR 802138 5.14 5.14
0.0081 NOGAON 802136 9.2 9.2
0.0082 RAJNAGAR 802140

4.79 0.0083 SATAI 802744
2.85 2.85 0.0084 WARIGARH 802t32

0.0085 802371 4.56
2.66 0.0086 BADKUHI 802385 2.66

2.08 2.08 0.0087 BICHHUUA 900160
CHAND 900161 2.45 0.0088

4.2L89
CHANDAMETA

BUTAR IA
802384 4.27

64.13 0.0090 CHHINDWARA 802385
802379 7.48 1.48 0.0091 CHORAI

9.1 9.1 0.0092 DAMUA

ULBID SW_Generation(TPD) SW_Processed(IPD)
Processing

Gap
S.No ULBName

900702

29.7 0.00
2.48 0.00
3.48 0.00
5.16

802090 57.35 0.00
5.81

56

3.1

802372 818.8

60.63

SHAHPUR B 0.00
ao2M2 0.00

0.00
72

0.00

4.19

4.56

2.45

0.00

802381

148

1334



93 802383 70.23 70.23 0.00
94 HARRAI 802378 2.5s 2.55 0.00
95 J U NNARDEO 802380 5.26 5.26 0.00
96 802389 3.55 3.55 0.00
97 MOHGAON 802388 3.25 3.25 0.00
98 NEWTONCH IKH LI 802382 2.71 2.t7 0.00
99 PANDHURNA 802391 13.55 13.55 0.00

PIPLANARAYANWAR100 802390 2.24 2.24 0.00
SAUSAR ao23a7 4.84 0.00

702 DAMOH 802!61 26 0.00
H ATTA 802164 6.4t 0.00

HINDORIYA 802166 2.78 0.00
105 PATE RA 900165 5.87 0.00

PATHAR IYA 80216s 7.61 0.00
107 TENDUKHEDA D 802168 4.03 4.03 0.00
108 BADONI 802110 1.42 3.42 0.00
109 BHANDER 802111 0.00
110 DATIA 802109 39.39 39.39 0.00
111 INDERGARH MP 802108 9.61 9.61 0.00
l\2 S EON DHA 4o2707 10 0.00
113 BAGLI 402254 2.9 2.9 0.00
174 BHAURASA 4o2245 2.26 2.22 0.00
115 DEWAS 802248 109.35 109.35 0.00
116 HATPIPLIYA 4.77 4.77 0.00
tt7 KANNOD 802249 3.89 0.00
118 KANTHAPHOD 802251 t.42 7.42 0.00
119 KARNAWAI) 802253 2.9 2.9 0.00
120 KHAIEGAON 802256 3.97 3.97 0.00
1.2L LOHARDA 802250 2.6 2.6 0.00
122 NEEMAWAR 900166 1.84 1.84 0.00
123 PIPALRAWAN 802241 2.61 2.56 0.00
124 SATWAS 8022s2 3.7 3.7 0.00
t25 SONKATCH a02246 3.72 3.09 0.00
126 TONKHURD a02244 2.4 2.38 0.00
t27 BADNAWAR 802251 5.21 5.27 0.00

DAHI 802264 2.37 2.3L 0.00
L29 DHAMNOD D 802266 4.35 4.35 0.00
130 DHAR 802260 3 3.55 33.55 0.00
131 DHARAMPURI 802261 5.31 0.00
732 KUKSHI 802263 7.7 7.7 0.00
133 MANAVAR 802265 9.52 9.52 0.00
734 MANDAV 802262 2.99 2.99 0.00
135 PITHAMPUR 802261 40.91 40.97 0.00
136 802258 'l .19 1 .79 0.00
L31 SARDARPU R 802259 2.7 4 2.7 4 0.00

DINDORI D 4.26 4.26 0.00
139 802370 2.57 0.00
140 ARON 802404 2.28 0.00

ULBID Sw_Generation(TPD) SW_Process€d(TPD)
Prccessing

Gap
S.No .ULBName

DONGAR PARASIYA

LODH IKHE DA

101 4.44
26

103 6.4t
104 2.7I

5.87

106 7 .67

9.81 9.87

10

802255
3.89

RAJGARH D

802371
SHAHPURA D
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CHACHODABINAGAN] 80240s 5.7 3 5.73 0.00
L42 GUNA 58.06 58.06

143 KUMBHRAJ 802403 7 .73 7.73 0.00
0.00144 MADHUSUDANGARH 900683 2.26 2.26

RADHOGARH 4o2402 10.68 10.68 0.00
146 ANTRI 4.03 4.03 0.00
747 802102 3.9 0.00
148 BITARWAR 802105 6.73 6.13 0.00
749 DABRA 802104 26.28 26.28 0.00
150 GWALIOR 802100 484.37 484.37 0.00

151 MOHNA 900684 3.61 3.61 0.00

752 PICH H ORE 802103 5.32 5.32 0.00

153 HARDA 802342 23.23 23.23 0.00

154 KHIRKIYA 802341 4.52 4.52 0.00
155 SIRALI 900704 4.11 4.11 0.00
156 TIMARNI 802343 3.03 3.03 0.00
t57 EABAI 802347 3.55 3.65 0.00

802346 2 3.55 0.00
802345 79.77 79.71 0.00

150 PIPARIYA M 802349 3.16 0.00

161 SEONIMALWA 802344 4.11 4.17 0.00

162 802348 3.88 0.00
VA N KH EDI 900171 0.00

764 BETMA 4.2 4.2 0.00
DEPALPU R 802269 9.68 0.00

GAUTAMPURA 802 268 5.03 0.00
HATHOD 802277 2.9 2.89 0.00

168 IN DO RE 402273 979 979 0.00
169 MANPUR ao2277 3.02 3.O2 0.00
170 MHOWGAON 802276 7.35 1 .35 0.00
117 RAU 802274 13.29 13.29 0.00
772 SANWER 802212 3.39 3.39 0.00

U3 BERALA M 802363 4.31 4.37 0.00

174 BH EDAG HAT 802362 2 2 0.00
115 JABALPUR 802361 519.14 579.74 0.00

776 KATANGI J 802357 5.27 5.21 0.00
177 MANIHOLI ] 802356 3.55 7.8'l 0.00

774 PANAGAR a02364 15.48 7.04 0.01

PATAN MP 4.57779 802358 3.33 0.00
180 SHAH PUR BHITONI 802359 3.68 3.68 0.00

15

8.48 8.48 0.00
MEGHNAGAR 4.35 4.35 0.00

184 PETLAWAD 802428 5.29 5.29
185 802430 3.61 3.61
186 THANDLA 802427 3.77
147 CHHANERA 802434 4.O4 4.03 0.00
188 KHANDWA 802435 43.39 43.3 9 0.00

Processing
Gap

S.No ULBName UIBID Sw_Generation(TPD) Sw_Processed(TPDI

t47
802401 0.00

145

802106
BILAUA 3.9

158 HOSHANGABAD

159 ITARSI

3.16

SOHAG PU R 3.88
163 2.9'1 2.97

802210
165 9.68
166 5.03

181 SIHORA 802355 15 0.00
182 ] HABUA a02429
183 900157

0.00
RANAPUR 0.00

0.00

150

1336



189 MUNDI 802437 1.7 7.7 0.00
OMKARESHWAR 802436190 0.00

191 PAN DHANA 802438 3.84 3.84 0.00
Puna5a NA 3.92 0 1.20

193 BARWAHA 802274 7 .42 7.42 0.00
194 BHIKANGAON 802283 4.06 0.00

B ISTAA N 900679 2.88 2.83 0.00
196 KARHI PANDLYA 900158 5.42 0.03 5.39

797 KASRAWAD 802282 6.68 6.68 0.00
38.97198 KHARGON E 802284 38.97 0.00

6.7 4 6.7 4199 MAHESHWAR 802280 0.00

200 MANDLESHWAR 802287 3.48 3.48 0.00

201, SANAWAD 802279 11.89 11.89 0.00
BAMHANI 80237 4 5.11 5. 11 0.00

BHUA BHICHHIA 80237s 4.81 4.87 0.00

204 MANDLA 802373 19.03 19.03 0.00
NAIN PU R 80237 6 9.5 9.5 0.00

0.00205 NIWAS 80237 2

0.00207 BHAINSODA MANDI 900701

802205 4.58 0.00208 B HAN PU RA

0.00209 GAROTH 802209
0.94 0.94 0.002to MALHARGARH 802206

211 MANDSAUR 802211 44.98 44.98 0.00

272 NAGRI M 8022t2 1.43 1.43 0.00
NARAYANGARH 802207 0.65 0.65 0.00

2.05 0.00214 PIPALYA MANDi 802208 2.05

o.32 0.32 0.00275 SHYAMGAR H 802210
1.11 0.00276 SITAMAU 802213

402214 0.00277 SUWASRA

802081 71.29 L7.29 0.00278 AMBAH

802084 72.45 72.45 0.00279 BAMORE

10.94 10.94 0.00220 ,,AURA 802085
4.06 0.00227 .IHUNDPURA 802087
10.94 10.94 0.00222 KAILARAS 802086

802083 88.06 0.00223 MORENA

802082 70.81 10.87 0.00224 PORSA

70.52 10.52 0.00225 SABALGARH 802088
0.00225 BARHI 802352

727.45 721.45 0.00227 KATNI 802351
3.73228 KYMORE 802353

3.44229 VUAY RADHOGARH 402354 3.44

230 CHICHLI 900163
802366 11.5 0.00231 GADARWARA

802365 6.69 0.00232 GOTEGAON

802368 9.78 9.74 0.00233 KARELI

ao2361 72.87 12.81 0.00234 NARSINGHPUR

900159 3.19 3.19 0.00235 SAINKHE DA

3.26 3.26 0.00236 SATICHOKA 900162

UIBID SW-GenerationlTPD) SW-Processed(TPD)
Processing

Gap
S,No " ULBName

3.57 3.56

t92

4.06

195

202
203

205
2.47 2.47
2.73 2.68

4.58

7.29 7.29

273

1.77

1.19 1.19

4.06

88.06

3.48 3.48

3.73 0.00
0.00

3.03 3.03 0.00
11.5

6.69
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231 TENDUKHEDA N 402369 3.19 3.18 0.00
238 ATHANA 7.24 7.24 0.00
239 DIKE N 802196 1.69 1..69 0.00

0.00240 JAWAD 802797 2.2 2.2

0.16 0.16 0.0024L ]EERAN

242 KU K DESHWAR 802204 0.08 0.08 0.00

243 MANASA 5.53 5.52 0.00

900168 7.24 t.24 0.00244

N EEMUCH 802200 29.58 29.68 0.00245
246 RAM PURA 2.4 2.4 0.00
241 RATANGARH N M 802199 0.65 0.65 0.00
248 SARWANIA MAHARAJ 900169 0.49 0.49 0.00
249 SINGOLI 802198 0.93 0.93 0.00
250 JERON KHALSA 802722 2.99 2.99 0.00
251 NIWARI 802120 2.45 2.45 0.00
252 ORCHHA 802727 3.81 3.81 0.00

253 PRITHVIPUR 802123 4.6 4.6 0.00

254 TARICHARKALA 802119 2.87 2.81 0.00

25s AJAIGARH 802141 4.66 4.66 0.00

256 AMANGANI 802151 4.04 4.O4 0.00
DEVENDRA NAGAR 802749 4.41 4.47 0.00

258 GUNNOR 900696 4.55 0.00
K IKRATH I 4.45 0.00

260 PAN NA 802148 10.35 10.35 0.00
ao2t52 4.39 4.19 0.00267

5.6 0.00262 802330 5.6
BARETI 5 0.00

264 BEGUMGAN.J 4.03 4.03 0.00

26s GAIRATGANJ 802324 2.26 2.26 0.00

266 MAN DIDEEP 802327 8.42 8.42 0.00

267 802328 6.O7 6.07 0.00

268 RAISEN 5.15 5.15 0.00

269 SANCH I 802322 2.94 2.94 0.00

270 SILWANI 3.87 3.87
277 3.1 3.1
)1) U DAIPURA 802332 4.96 4.96
273 Deori NA 4.54 0 2.93

2t4 BIAORA 802299 6. s6 6.56 0.00
215 BODA 802302 o.97 0.97 0.00
216 CHHAPIHEDA 802295 1.01 1.01 0.00
277 ,]E E RAPU R 802293 2.47 2.47 0.00
278 KHILCHIPUR 802294 2.73 2.73 0.00

KHUJNER 802297 1.03 1.03 0.00
280 900154 7.) / 7.21 0.00

MACHALPUR 802292 1 1 0.00
NARSINGHGARH 4.85 0.00

PACHORE 1 .63 7.55 0.00
284 RA]GARH R 4.7 5 4.75 0.00

Processing
Gap

S.No lrlBName Ul.BlD Sw_Gene6ton{TPD} sw_Proc6sed(TPD)

900167

802207

802203
NAYAGAON

802202

257

4.55
259 802150 4.45

BAADI

263 802329 5

80232s

OBEDULLAGAN]

802323

802331 0.00
SULTANPUR R 802326 0.00

0.00

KURAWAR

287
802301 4.85

283 802303
802296
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285 SARANG PU R 802300 4.7 6 4.16 0.00
286 SUTHALIA 802298 3.23 3.23 0.00
281 TALE N 802304 1.O7 t.o7 0.00
288 ALOT 802218 6.77 6.17 0.00
289 BADAWADA 802217 1.48 1.48

290 DHAMNOD R 802223 2.9

291 802276 18 0.00
292 NAMLI ao222t 2.3

293 PIPLODHA 402275 2.79 2.19

294 RATLAM 802222 713.7 713.7 0.00
295 SAILANA 802220 1.29 1.29 0.00
296 TAL 802279 2.97 2.9t 0.00
297 BAIKUNTHPUR M 802183 3.06 3.06 0.00

298 CHAKG HAT 802180 2.58 2.58 0.00
299 DABHOURA 900690 0.05 0 0.05

300 GOVINDGARH 802190 2.45 2.45 0.00

301 GURH 802191 1.81 0 1.81

302 HANUMANA 802186 2.26 2.23 0.00

303 MANGAVA 802184 2.48 2.48 0.00

304 MAUGAN] 802\87 8.06 8.06 0.00

305 NAI GARHI 802188 2.76 2.16 0.00
306 REWA 802189 116.45 116.4s 0.00
307 SEMARIA 802185 2.02 2.02 0.00

308 SIRMOUR 802782 3.16 3.16 0.00

309 TH EOTHAR 802181 3.13 3.13 0.00

310 BAANDRI 900697 6.26 6.26 0.00
311 BAN DA 802155 L44 t.44 0.00
372 BITHARA 900698 4.58 4.58 0.00

BINA ETAWA 802153313 16.81 16.81 0.00
314 DEORI S 802163 6.29 6.29 0.00
315 GARHAKOTA 802161 7.08 7.08 0.00
316 KH U RAI 802154 21.81 21.81 0.00
371 MAKRONIA 90017 2 8.87 8.87 0.00
318 MALTHAUN 900699 3.87 3.87 0.00
319 RAHATGARH 802157 9.03 9.03 0.00
320 REHLI 802762 3.95 3.95 0.00

80215932L SAGAR 123.12 123.72 0.00
322 SHAHGARH 802156 5.87 5.87 0.00
323 SHAHPUR S 802158 4.92 4.92 0.00
324 SU RAKHI 900700 s.39 5.39 0.00
325 Karrapur NA 6.8 0 3.29

326 Sagar NA 7 .86 2.9 1.63

AMARPATAN 802178321 4.7 4.10
BIRSINGHPU R 802172 3.29 3.29 0.00
CHITRAKOOT 40277 7 2.9 2.9 0.00

330 802771 o.97 0.97 0.00
331 (OTAR 802777 2.79 2.19 0.00

KOTH I 802769332 2.9 2.9 0.00

UI"BID SW_Generadon(TPD) SW_Process€d(TPD)
Prccesslng

Gap
S.No ULBName

0.00
0.00

18

0.00
0.00

324
329

JAITWARA
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333 MAIHAR 802779 5.4 5.4 0.00
334 802L7 4 8.35 8.36 0.00

NEW RAMNAGAR 900164 3.48 3.48 0.00

336
RAMPUR

BHAGHELAN
4o2776 3.61 3.51 0.00

331 SATNA 802170 146 146 0.00
UCHEH RA338 4o2175 3.05 3.06 0.00

ASHTA MP339 802315 12.96 72.96 0.00
340 402320 5.59 5.59 0.00
341 ICHHAWAR 1.55 1.55 0.00
342 2.32

343 KOTH RI 802316 3.55 3.55 0.00
344 NASRULLAGAN] 802319 3.65 3.65 0.00
345 REHTI 802321 2.65 2.65 0.00
346 SEHORE 802314 23.23 0.00
347 S HAH GAN.J 900727 3.38 3.38 0.00

348 BARGHAT 802394 2.58 0.00
349 CHAPARA 900688 2.58 2.58 0.00

350 KEWLARI 900689 2.58 2.58

351 LAKHNADOAN 802392 3.65 3.65 0.00
802393 19.35 19.35 0.00

353 BAKHO 900694 0.6s 0.6s 0.00
354 BEOHARI 80241,7 2.9 0.00
355 BURHAR 802474 2.92 2.92 0.00
3s6 DHANPURI 802415 6.73 6.73 0.00
357 .JAYSING H NAGAR 802412 1.83 1.83 0.00
358 KHAND 802410 2.O9 2.09 0.00
359 SHAHDOL 802473 25.57 25.57 0.00
360 AKODIA 802242 3.28 3.28 0.00
361 MAKSHI 802240 3.57 0.00

PALAYKALA 802243 3.39 0.00

2.65 0.00
364 SHAJAPU R 21.13 21.13 0.00

802247 73.7 t 13.71 0.00
BADODA 8.1 8.1 0.00

802078 6.16 6.16 0.00
368 802079 12.72 12.72 0.00

2 0.10
370 BAIRAD 900155 5.42 5.42 0.00
37L KA RERA 802114 6.52 6.52 0.00
372 KHANIADHANA 802118 4.58 0.00
373 KOLARAS 802115 2.26 2.26 0.00
374 MANGRAUNI 900685 4.35 0.00
375 NARWAR 802113 7 .39 0.00
376 PICH HOR 802t77 7.74 1 .14

377 POHARI 900686 5.29 5.29 0.00
378 RANNOD 900687 3.48 3.48 0.00
379 SHIVPTJRI 802712 101.92 101.92 0.00

ULBID SrUt_Generation(TPD) SW_Processed(TPD)
Processing

Gap
S.No ULBI{ame

NAGOD

335

BUDNI

802318
ao23!7 0.01

23.23

0.00

SEONI M

362 3.39

363 PANKH EDI KALAPIPAL 900170 2.65

802239
365 SHU]ALPUR

366 802080
361 BIJAYPU R

SHEOPUR

369 BADARWAS 802116 2.1

4.58

4.35
7.39
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380 CHURHAT 4o2423 4 4 0.00

381 MAN.JHOLI 5 802425 L.94 L.94 0.00
RAMPURNEKIN 802422 3.19 3.19

383 SID DH I 802424 11.54 1.L.54 0.00

384 SINGRAULI 802426 99.58 99.s8 0.00
385 NA 2.1 2.93

386 Bargawan 9.s 8 3.2 2.39

BADAGAON T 802131 1.99 0.00387

BALDEVGARH 802121 3.04 3.04 0.00388

389 .JATA RA 802725 3.67 0.00
390 KARI 802129 3.94 3.94 0.00
391 KHARGAPI.JR 802728 4.33 4.33 0.00

392 LIDHORAKHAS 802724 4.7 4.7 0.00

PALERA 802726 4.23 0.00

TIKAMGARH 802130 12.8 72.8 0.00394

BADNAGAR 802237 6.77 0.00395

802224 6.7L 6.11 0.00396 KHACHROD

802227 0.51 0.51 0.00397

802229 2.48 2.48 0.00398

399 NAGDA 802225 11.68 11.68 0.00

400 TA RANA 802228 2.9 2.9 0.00

802230 255.13 255.13 0.00

402 UNHET 802226 3.52 3.45 0.06

403 CHANDIA 802193 2.79 2.16 0.00

900695 3.35 3.35 0.00404

802195 2.66 2.66 0.00405

802194 4.26 4.2 0.00406

802792 10.06 9.93 0.00

GANJBASODA 802308 9.26 9.25 0.00

409 802307 2.06 2.06 0.00
0.00410 LATERI 802305 2.86 2.83
0.00477 SHAM SHABA D 802309 3.2 3.2

0.00472 SIRONJ 802306 4.42 4.82

0.00VIDISHA 802310 67.29 61.29413

UlSlD Sw_Generatior{TpD) Sw_Processed(IPDl
Processing

Gap
S.No ULBName

0.00

Sarai 7.13

1.99

3.67

393

6.77

MAHIDPUR

MAKDONE

407 UJ]AIN

MANPUR-U

NAWROZABAD

PALI M
407 UMARIYA

408
KTJRWAI
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Details of Under Construction STPs in the State Annexure- a

De.-ll
8l 09

15 77 Balancc \\ orl ,n prolr.s
lt Il.l..c. Nb* 

'n 
profrss

5 8 Bnl,n.e Uork r Dx,rr.$
12151

\''vel.nrnd N.sar Naulh 5E B.h... Wnt ri prog6s

B..hry3l.xman BaSh Ro.d B.lanc. Worli .. p.osds \l!F25
MaFlS

ll Btla.ce wdl 
'n 

pbrrcs \1aFl5

t.1r 5l

ll
STP conpldd uds

,NNURM N.iwnt tjnrtr
AMRUTl< Ninine

lt B.lanc. \\ orl $ I,k,!.es

,l 7on.ll NaTrrabad \lch \l0d i7 tsalincc Nork,h nroFe$

70 Balancc WorI n ttulre$

lri8,

t,l Ward 43 N.- Nr^2h Colo! ll lt5 B.l*. Wo 
'n 

p,o!r6s

ti ward 2e Ne. D.!d vilhS< B.lanc. tvodi rr prolrss l{aFl5

$'.rd l2 NaIJrMn Vihe Colon]' Brlr.cc Wo* 0 pro8rss

ll6 tl

l?
l3 t18 {5

{lt '1{ 8l
ScF-lJlo J.]

t7 75l t71 6l
t:l17

2l
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Details of Under Construction STPs in the State Annexure- t

MLO

l il ScFl4 1772tl
1.1

95 16'15?i

:t2l)

66a1

175
to1 77

l3
615 78 S.p-21D.ds.,a R.srM. N.!r 1trTP

Scp-1,1Naktua Retsron. N€arJal 78

r05 l8

78 55l:

Ocr-:,1
Nu, Tmchins Cround. Ward no 2. 675

Orun Pechrtd Palrsi., tujd i66 1056

Sep-2J
W,rd no 14 rclr Gtl s Hostcl

26 't4 95

l8:

lr5 S.p-26

2t lul-l?

tl t:

l: I 0 SBM 2O

0 sBt{ 2 I

0 SBM 2O

055
:t 8{

0 SBM 2O

60
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Details of Under Construdion STP5 in the State Annexure{

I Lr S.r,-?6 s8vl0
0 SBV ]O

Totrl Capzdrt (MLD) J.]9.26 2Jt8_?J

!:
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Jabnlpur Wastc Collcction & Transportation Managemcnt Privatc Limilcd
c.."..","o,,,..20F,".,Aw,,,eM",,,,"""F",...,NMJ"..",M",eL"*..P",.,M,,-.",400013

T., .91 227108 14{r F.. .91 2271084500

Ref : .JWCTM PL/2024 -25 I L2 Date: 07/05/2024

To,

,/' he Commissioner,

.labalpur Municipal Corporation

.IABALPUR,

Sub: INVOICE -APRIl-- 2024

Dear Sir,

Enclosed here with please find lnvoice No JWCTMPL/24-25I01, Date Ol/Mavl2Oza for the month

of April 2024 Amounting lNR. 3,30,58,800 (Rupees Three Crore Thiny Lac Fifty Eight Thousand Eight

Hundred Only.).

Thanking You,

Yours truly,

For: Jabalpur Waste C&T ManaSement Pvt. ltd.

(Kshitij Saxena)

C&T Head

Encl: As above

Copy to:

(y d
a

it
rt

l

oner Municipal Corporation, labalpur
Jabalpur Municipal Corporation, Jabalpur.eH

lzro9

C . K,.., R.,.," K. ,., (w.,,) M,..".,_4000i0
,,.,.,.,, N.. _".. U 74999MH t987pLC044m6

):

a

,,.. 513;A 5,. F,""

o
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Jabalpur Wastc Collcction & Transporlrrthn Mnnagcmcnl Privalc Limitcd
c..",,,,,,(.",,,. .,,''r,,.,,,\\^i,,,,r L,l,,,,,,,,,,l:.,,,,, N l"a l,., 1.1.,,,, 1. , , * , , . i 

r . , . , , r , 1 ,,.,,,", ii.j rij
L,, .,rl 2271()U.4.1.ir f". ,91 2l7lrj3r50r)

Name : Jabalpur Munlcipal Corporatlon

Address : SWM,

citY iJabalpur, state :MP PIN :482001

I nv oice A ak : 0 I / M ay / 2024

lnvoi(e No. ; .,WcIMPLl 24-25 lol

Code :400014379

S.No Descriptlon Iaxl Qty.(Ion) U nit Rate Amount (lNRl

Collection &

Transport of MSW

For the period of 1"

April 2024 to 30rh

April2024

ST 1 2058.44 3,30,58,800.93

0.93

3,30,58,800

Auth t8natory

15982.48

For: labalpur Waste Collection and Transportation Management Pvt. Ltd.

Sub Total 3,30,s8,800.93Amount in Words: - Rupees Three Crore Thirty Lac

Fifty Eight Thousand Eight Hundred Only.
Round off

Total

R"",*"-. O,',." 513/A 5-F!"",, K"",""", C,., K,,", R..., K..," {W"*). M-.-.",-40C070
c".p",,," r,,"",,., N"-... u 71999Nt H 198 7 

p LCo{r oca

r
--f

I

i

i

A

{-ssel

163

1349



Jrbalpur Waste Collection & Transporlation Illanagemenl Privatc Linrilcd
C".o",".. O-,.. 20"F,""..4W,.e.M.'"."".F.,..'"..N M .,..",M". e. L"*.,.P", "' M.,.,,,,", 40001.i

T., .9r 227i08.111 F.,, ,9t 22; t084500

Ref : JWCTMPL/2024 -25 / 13 Date Ol/O5/2024

To,

The Commissioner,

\_ Jabalpur Municipal Corporation

JABAtPUR,

Sub: SUMMARY- APRIt -2024

oear sir,

Enclosed here with please find the Summary of April 2024,

Thanking You,

Yours truly,

For: ,abalpur Waste C&T Management Pvt. [td.

C&T Head

Encl: As above

Copy to:

"rlooo
3/nea

t'l-1 lo'
1,1

itional Commissioner Munacipal Corporation, Jabal pur
ur Municipal Corporatlon, Jabalpur.

d ".. 5i3/A.5,, F,"",. K.,.,.".., C,,, K,.", R",.. K",," (W".,) M,-.,,._.400070
(1,,. o,,,,,,., 1""',,,,, N",',".,. U 74999MH l98 7p L C0440C,6

0

ie:t

.i-07
:,, \
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Jabalpur \\ aste Collection & Transportarion .\tanagement Prirate Limited

I

April' 2024 Waste Collection 5ummary
Date 5WM Wt Slauthter House Wast€

1-Apr-2.1

2 -Apr - 2{ 17 70

3-Apr-24

4-Apr-24
18! 26_
5 56.2{

24 01

5-Apr-2J 587 29

6-:pr-2i
7- Apr-21

8-icr-24

9-Apr-24

10-Apr-24

595 C9

28 10

qlrl1-
12-Apr.24 535 t0 20.50

13-Apr-24 537 88 24.74

1-l-Apr-24

15-Apr-24 529 01

16-Apr-24_
L7-Ap.-24 431 63 2;98
1.8-Apr-2.1

0.00

54.E72O-Apt-24 483.27 
_

2!-Apt-24 448.40

i9-Apr-24 :25 35

22-Apt-24

23-AFt-24 507.80

24-Apr-24 519.95

25-Agt-21

33 9i
2C 22

26-Apt-24

21-Ap.-24 541 83 {3 02

28-Aot-2! 450.15 0.00

29-Act-24 5 21. 17 34 20

30-Apt-24 5i7.28 3 3.53

Total 15518.79 453.69

ssE I

27.55

0.00

Grand total 15982.44

')-

t..,
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Jabalpur Waste Collection & Transportation Management private Linlited
c..,"..,. 0,,,." 20- F,..,. A W,.c M.,.,."" F;"..,. N M .r..., r,a.,"Il.*.. p"..,. M,_.", . 400 01.1

T", .9t 22 7108 {444. F., r9l 22 7t08 4500

Ref :.twcrMpL/2024-25i 14 fr{iiF : -01/05/202a

n-drt,

, 'ErR4.rttr-6r0rrfifl,
'. TrRqrfuofrrrq, qsmg{

frc'q. - Rdd{ 2o2s cr6 } ftd 01 rox uRr t gq-6a fu I

qtdq,

ftiaq t fu Eqfr Erir rEa faq qq fud 61 30yo {rRr ir'l $rdTl Erd ftiE{ 2023 t ?ikd t
Rffib diiE i 16 rri r&cq t qccr trq:d fuqr vr ro t, q-6; q-&fl t lefi erttE ? a1 crd fr{iei
zoz: o1 :ox nfu or U{-dr< rts 6{i ni 6vr ot, ftrrfr ord ol oilr ufi-o'gql6 sq i firqiita
fuqt qt sb, rdrcq o1 qfilfqr ili r

UdIdE

ad-*nq-s<iqm&n
tMcHd-iftfr|s,q-qd$

d), lo 
tli"t

/D

("
I

R""'"*'.. O,,,." 5l3iA,5-F,""..K",,,^"", C,,,. K,.",R..'. K"',. (W...). M"-.'' -4m070
C-,.... 1,.^"v N"'"-r U7a999MHl987PLCoaa006
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I

2

l

4

5

6

7

8

FOR THE ATTENTION OF TIIE CREDITORS 0I JABALPUR MSW PRIVrqTE LIMITED
REt.EvANT P^R]]CI LARS

Nam. of corpordte dcb(or JABALPUR MSW PRIVATE
Lli\llTEl)

Datc of on of d€btor
Authoriry unda which corporate deblor ls ROC - DELHI

(l

Corporate Idcntity No / t-imitcd Lirihility
ld€ntification No. ol cor|orttc dcbtor
Address ofthc rcgis tcrcd officc ln(l princ rpalolfi

rJ9000lDLl0l3PTC24 7509

Regd Ofl'ice rEss€l Hoq., B-tO
Lawrencc Road, Indwuial Arcs
New Delhr. Ncw Delhi I10035 tN
Principal Oflict: 6'i Floo.. Plor

No 19 & 20, trlm Crty, Sector lGA. I

Gautam Buddha Nagat, Noida

20ll0l uP rN

Factory : vill.. (athonda, Pati..

""1(if aay) of corporarc dcbror

Insolvency coruDeDccnrcnt date in respccr ofi 15 09.202-1

corporrre debrot (Order drrcrl 1.1.09 l0ll. uploaded
on 15.09.201it

Esrimaled datc of closurc ol rnsolvcncy resolulrou ll 0i l0l,l
rocess

Name and rcgistntion rurnber ol thc insolvcnct
profcssional aclrng Js llllcrirn rcsol lion

fessional
Addrcss and e-marl ol_ the intenm resohttlon lj, Globur tlb.rt). Kol Rord Chulr

llhJrr. r-.Jr suyash Horplt.tl. Bh+!I.
lldhva P,rd.\h .1610lo

profcssional, as registcrcd with the Board

nll@borm.il.com
Address and e-Dlil lo N uscd li)r coflcspon\lcnlr-
witb thc intcrim rcsolulr(ll proli\sroDal

halka no.23, R.l Crrcl€ : MaharatBrr,

Tehril & Diitnct :Jabalpur, MP

482002 rN

saij!n (unrrr Dok.mll
r88r/lPA-OO3/lP- OOO150/20r7-
zotB /1t729

li.1;l,r$ . 1.,. !x) l\,tbr R{r$. !-huo!
IlhJru. S(.,1 :L'.dh +t!6{'ml. Bh('p.rl
\ldhlr I'r.r.:r'rr lo:0lo
!iliian-!'rxr.rn@hotmail..oE

._ msw.ci.p{ehotmarl.aom
ofclarnrs t :, o9 jd:-,
y, under clause 1blol sG--' I.rure rhe rhssr.'ii

21, nsccnaincd by thr N.A

0

Last drtc for submissiorl
t2 Classcs of crcdirors, if an

scction (6A) of scction
tntenm resolutr rolcssioual

t4

Namcs of lnsolvency l\oltssion:,ls rrlclltrt'rcd lo.l(l I NA
as Authodscd Rcprescltulivc ofcrcdtkn\ ilr J cLtss
(Thrcc nsmcs for cach clir$)

I N.\
-i N.\

(a) Rclcvtnt Forms nM
(b) Details ol irutlnx ircrl r(prc\(lt. r\ \.s

itrc avirilnblr I

hltp. rt'h' .', ,:r hrnhr.i.'uxr.' '
I'hrrr.rl \. ' rr" \ \

{dl.G I lE lbr livcn rhor rtr" ttur,r,.t i.uu,1x,,rt l. r trrf,or.,l h$ .x.t r.rt rtr.. .tl r i\Frrrr
rnlolv!fic1,rcgrtltto.rprocorult[(t,\HAl.t,l,Rils\fpIt\.\II. IlMlll.l)\ ,IrN, \rjI
'th. c..dt&fl orrADAl,IUl( Msw t,Nv^t l, l.tMl tt:Lr. r,( herLhr (r[it $trrr L, n nr{ rhr! .|J tr. \rfi pNrt
oa ot lxk E It w ]l,2l ltllc 'Lre 

hlfir! ti,urk {n Jr,y, ri.,rr,r^. 
"u1*,.,.,.r,, 

.,t rt\ rnr(, un rr\('lnrr!l $lrdsnorl
f}.r. ot{tnx n nr ot tm*,r,u xo,r.|u ri,,r.rri ,r;l r\ I r ,, ,,;jr J.n,. ,,r i*t.,.hr*i rr ,!Ji h\ ll.u t'll \('t I I

k/ Inc llLfltfi,crolutfifi I,lol(trx,t,,rl ,lth!irlir\nNI[,{nrt...,,rr.l.,.,\ \., tll

rrll rt.|lnLwrthprul m tr.,M,r, [\ In,.r, tr) (trrrtrrt\ rr,..nl
Ati.Locdtrsdllulr'il.nrr'r't,t,,.,rt.,,:,.,rlhlrJ.N.,,.rrttr.,.lr\\dIJ,,..,rr..rL'h.hL(.rrJullNrL\\l

r,"n r,r,,ri[ rir, ,,,:. ;:ii.l;iiii::i:.1,:::ii]i:,"]';,,,r.,,, r+r,r.' tr, $,uo.,n:.{
rtf.&.cr .[vl ol thl cl a! | rF.t rty r lJ\tl trr I lll| ( .\
s$htisrioo ol t lc or nlEl(rdxrs lr rn,t \ nt(|I|lr nrnll.rtu&t I,rru[r(s

_\u.$

"''" 
*t'" " "t't*t"D ! r.d Pl&.: lE.or.2o2l, Dhopil N.,,,,., .,,,.t s,r,rnt* .,ii;it.r,r,, n"^'t'"on rr.}rts"io'ul

23.01201l

FORM A
Putt'tc Alt*ourcctttlNt

(Undcr Rcgrhtion 6 ofthc Insolvcncy and B6r1flptcy Boad oflndi?jlntol'.o"y R"rolrtioo' P.occss for Corporale Persons] RcPiulallotrs' zvlo,

ll.

l

1
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NOTICE

It is hereby informed to all concerned that Vide

order No. CP(lB) No.417lNDl202t dated

T4.09,2023, HON,BLE NATIONAL COMPANY

LAW TRIBUNAL, New Delhi Bench- Vl allowed

application of State Bank of tndia to lnitiate

Corporate lnsolvency Resolution Process of M/s

Jabalpur MSW Private Limited, and declared

moratorium with effect from 14.09.2023.

Accordingly, M/s Jabalpur MSW Private

Limited is now under Corporate lnsolvency

Resolution Process. lt is further to inform that
vide the same order undersignbA 1Sa.!jan Kumar

Dokania, lnsolvency Professional) has been

appointed as lnterim Resolution Professional.

All concerned please note accordingly.

Sajjan Kumar Dokania

lnterim Resolution Professional
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Annx.:20

JABALPUR MSW PVT.LTD (APR-2024)

DATE

GINERATIO

N POWER

EXPORT

POWER
PLF %

Tolal

Fuel
Boiler

BottomDr
y Ash

Boiler

Fly Ash

GtN,(KWH) EXP.(KWH) MT tv4 T MT

01"04,2024 168590.0 136750 61.08 770 290 44.77

02-04 2024 1100.0 990 0 00.40 0

03-04-2024 0.0 0.00 0 0 0

04-04.2024 0.0 0.00 c 0 0

05 04 2024 0.0 0c.00 0 0

06-04-2024 0.0 0 0.00 0 0 0

01-04-202a 0.0 0 0.00 0 0 0

08-04.2 C24 172900.0 62.64 780 290 0

09,o4. 2 02 4 207600.0 776700 75.22 920 305 43.83
10-0,1 2024 200700.0 168300 71.72 850

279200.0 192000 79.42 832 372 0t 1-04.2 024

212800.0 181300 7?.70 813 0

205100.0 176550 7 4.37 839 3!2 0

162100.0 13 2500 58 7l 806 301 21.36

164800-0 136180

13-04-2024

74-04 2024

15-04 2024 59.7 i. 787 289 60.8

190200.0 1,617 70 68.91 37? 016-04 2424

17 -O4-2024 155300.0 129550 56.6 3 744 277 0

685L8-O4.2024 103400.0 80780 37 .46 243 o
79419-0/-2024 125000.0 101630 45.29 218 0

93150 44.49 780 295 61.4120 04-2Q24

43890 2 1.88 358 145 20.1921,U-202,1
0 00-0 000 0

77900 33.48 491 190 37.8623 04-2024 92400.O

61100.0 50380 22.14 140- 024 0A 2024

176900.0 747570 8s2.24 310 71.5625-O4-2024

171000.0 139450

64.09

61 96 854 325 20.9926-04.2024
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Regional Directorate (Cen

Central Pollution Control Board
"Parivesh Bhawan" Paryawaran ParisarNagar, E-5, Arera Colony

Bhopal - 462016
T el: 07 55 -27 7 5385/86, Fax: 07 5 5 -27 7 5 587

EPA Recognized Lab-201 5
TEST REPORT

Source Emission Sample Analysis Report
FiLABl06/TR.O{

l\'lethods

USEPA-17, 3rd Edirion, 1998

( Gravimetric Method)

USEPA- 6, 3',d Edirion 1998

( Titrametric Method)

USEPA-13 A,3'd Edirion 1998

(Photometric Method)

USEPA- 8 ,3'd Edition 1998

(Titrametric Method)

USEPA- 29.3'd Edition 1998

( AAS/ Graphite generation)

i*r,5i.r}:fl7r'
cJrcD

I Sa nl ple from :

*( ) OCEMS reading during monitoring period'

n-rk-
Prepdred By: 1u

Lab Head

Authorized Signator

frllr"u =ui ftq-':iruilind Kumri ''''
i,",-i*-ii:t :rw "Ji $(6rfi r+{rtr
.;1;lr':'- a L3; 4*d ! ocYeinrie r Anaiv"'l

" 
". Jji,'11-,L.,,-,;rr-s z r'.c.;1 : c na I Dr I + ct.rale'',, :r-, l;=; a+=i a):+ri)-.ni{ (rl.s )

.-.j.,,t' ':"'l' "r Sn:'\rc lJi'tpal (li P )

M/s. MSW, Jabalpur (MP)
West to Enerry Plant

Req. No. l0l Test rcpo rt
No: 0,1/24-25

Sample

Description:
Registration
No. I

SE/24-25/0,1

Date of collection: 17.05.2024 Type of sample:
grab/composite

Datc: 27.05.2023

Date of receipt : 18.05.2024

Date of analvsis : 24.05.2024

Sample collected
By

Sh. Rupendra Kumar &
Rameshrvar B.

S

No.

Parameters Unit

I Particulate Mattcr( PM) mg/ Nml

lLesult

12

mg/ Nm3 d82 Sulphur Dioxide ( So:)

mg/1.{m3 USEPA -7, 3'd Edirion, 1998

( PDS Method)
Nitrogen Dioxide (No,)J

mgA.lm3

211

Fluoride ( F)4

mg/Nml5 Acid Mist

mg/NmiOtherSpecific Parameter6

Stack
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\\72
Consent Order

M.P. Pollution Control Board
E-5, Arcra Colony

Prryeveren Perisar, Bhopd - l6
MP

Tele : 075$'2466191, Frx-0755-
u63742

RED.I,IIRGE lA/W Con..!t t SYL Auth.vsltd up
6 2AlO2lX)25 |

o
COrSErT l{O: **

To,
Thc Occupier,
M/s. Jebelpur MSW PvL Ltd..

Kb.No. 375, 376 & 379, P. E. No. 23, Vlllege - Krthondr, Tehsil J.balpor,
Clty : Jeb.lpur,
Irlst : Jebdpur, Tal : Jrbdpur, SIDC : Not ln SIDC, Latltud€ r 23.2139 lrngltude : 79,9174

SubJect; Grant ofConsent to Operate under section 25 of the Water (Prevention & Control ofPollution) Act,l974 under
section 2l of the Air (Prevention & Control ofPoltution) Act,l98l& Authorization under Solid Waste
Management Rules, 201 6.

Ref: Yonr Consent to Operate Application Receipt No. 1358626 Dt. 10/0412024 ard lastcornmmication dated
2stu12024.

With reference to your above application for consent to operate has been considercd under the
aforesaid Acts and existing rules therein. The M. P. Pollution Control Board has agreed to grant consent up to 28l02l2l2S,
& Authorization under Solid Waste Managernent Rules, 20l6is valid up to 2810212025 subject to the fulfillment of
the terms & conditions, enclosed with this letter and-

SUBJECT TO T'IE FOI,LOE{U\IG CO]VDI?IOIS ...

r. Location: Ki.No.375,376 & 379. P. H. No. 23, Vittage - Kathonda, Tehsil & District - Jabalpur,

b. Th€ crpitd invcstment in hkhs: Rs. 17795

c. Product & Producdon Crprctty:
gTY / YEAR

WER PLANT (I1.5 MW AT MSW BASED) I I.5OO DTWH

lELEwLPorNrryw r{wr)

PROCESSING & DISPOSAL OF MSW' 600 MT
(SIX HL:NDREI) v7)

L For an1,chattge in dhow ifldustry sholl ohtui fresh corrsent.frot thehoaL
2. Thc unit shqll us. s.gt gakd wrstc and RDF a coaply with thc proisioas of Sl4lI Rules, 2016.
3, The uait shall mske the anangenents lot disposal ofllyash and bottom ash proper$as per proposol submifled on

25/U2024.

The Validity of the consent is up to 2tl02/2025 and has to be renEwed before expiry of consent validity. Online
application through XGN with annual license fees in this regard shall be submitted to th0fihrd6qnS$hcir!ffieU{ff$p
of the consent/Authorization. Board reserves the right to amend-/cancel / revoke the above condit'

Signature Nglvgrified
Digitally Sign;d!,f : A. A
Mishra, MemH Secretary

ff ltsdil aar,,. u?fl"i 8J#"6#ocn 
oz :ra :06 pr\'|

4rg.,-,r 
.i r,-. hf ,t;r,,d.

a.s
,aln/,s

ACFTUT ANAIID MISTTRA
Member Secretary(

TPAV

* Conditions under SllM Rules

PCB ID:

PRODACTI
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coivDrTrolls TO WATER &, coNrRoL OF ACI 7974 :-
l. The daily quantity oftrade efiluent of the uoit shall not exceed 16.000 KUday, and the daily quantity of sewage ofthe
unit shall not exceed 8.000 Kliday
2, Trede Efiluent Treltment:-
The applicant shall operate and mainlain cflluent treatmeot system as pcr the proposal submifled to the Board and maintaio

the same properly to achieve following standards-

pE

Sasp.idal Solids

BoDr Days 27 o c
COD

OiI st l grcas.

Boiler Feed

l
I
5

Domestic
C \tr'ater

Others

Baigaci 5.5 - 9.0

llD ng/L

30 t tg/L

250 rrrg/L

10 nc/L

TDS

Chlotidca

2tN nsL
lun gn

For other parameters general standards ofdischarge as notified under EP Act 1986 shall be applicable.

3. Sewrge TreatmeBt :- The applicant shall operatc and maintain sewage treatment facility to achicve following standards-

pH Aawcn 5. 5 - 9.0

Sa.rp,rrd.t Solids Nol s...d lU ngL

BOD 3 D.yt 27 o c Not.*c.d )0 
"tgil

COD Nor.x.ccd 250 dg/r-

Oilatdg,.at Nota.c.d l0 ag/L

J.cd@lilot"' Notap.d 1000 MPNnt)o rtl

wwc:
2il.00O

Water Source Remerk

Boiler Feed 3 E.000 r6.000 Borewellt Valid permissioa for use of
ground water shall be
maintained from competent
authoriry.

22000.000 50tn0 000

108.000 0.000 Borewell
20.000 8.000 I

0)o
Borewell

84.000
-1

Borewell

4. The effluent shall be teated up to prescribed Standards and reuse in the process, for cooling and for gle€n bek
devolvemenvgardening within premiscs. Hence zero discharge condition shall be practiced. In no case treated efiluent shall
be dischargcd ouside of faciliry premises.

5. Watcr meter preferably el€ctrorDagnetic/ultrasonic typc with digital flow recording facilities shall be installed separately
for category wise consumption ofwater for Induslriat cooling/boiler feed" rninc spray, process & domcstic purposes and
data shall be submi(ed online through XGN monthly patrak/statements.

6. Any change in production capacity, process, raw material used etc. and for any enhancement ofthe above prior
permission ofthe Board shall te obtained. All authorized discharges shall be consistent with terms and conditions ofthis
conscrtt. Facility expansions, production increases or proccss modifications which result new or increased discharges of
pollutants must be reported by submission ofa fiesh consent application for prior permission of the Board

7. All treatment/control facilities/systems instatled or used by the appticant shall be regularly maintained in good working
order and operate effectively/efficiertly to achieve compliance ofthe terms and conditions ofthis consent

E. The specific efflucnt limitations and pollution conhol systems applicable to the discharge permitted herein are set forth as

above conditions,

9. Compllation of MooitorlnB dsta-
i. Samples and measurements takeD to mect the monitoring requircments specified abovc shall bc reprcscntativc ofthc
volume and nature ofmonitored discharge. ii. Following promulgation ofguidelines establishing test procedures for the
analysis ofpollutants, atl sampling and analytical methods ussd to meet the monitoring requireinents spccilied above shall
conform to such guidelines unless otherwise specified sampling and analyical methods shall conlbrm to the latest edition of
the Indian Standard specifications and where it is not spccified the guidelines as per standard methods lbr the examination
of Water and Wast€ latest edition ofthe American Public Health Association, Ncw York U.S.A. shall be used.

10. Recordlng of Monltoring Acdvitlcs & Results-
i. The applicant sball make and maintain online records ofall infomution resulting ftom monitoring activities by this
Consent.
ii. The applicant shall record for each measurement ofsamples taken pursuant to the requirements of this Consent as

C0nsrnt N0: AWS-60301

Sr Water Code (Qty tr klpd - Klto Ltr pcr Dry) wc
l

150.000

Borewell
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29 .Operator ofthe facility shall display on their wcbsites thc data in rclation to thc functioning ofthe plant aod irs adhererce to the
prcscribed parametcrs. This data shall bc placed in the public domain and any p€rson would b6 efiitled to approach the aulhority, ifth€
plant is not opcrating as per spccified parametcrs-

10. Thc RDF, Ptastic Granules 6nd Lunps madc by proccssing ofthe Solid Waste shall bc sold/disposcd to the genuinecnd users alrd a

rccord ofthe ramc shall bc maifiaincd.

3 I . The inen wasre remainiag ater tte pmcesshg of the Solid Waste shall be disposed h the laod fill b€iog opcratcdby the Local
body i.e. tndorc Munioipal Corporation or any operator etrtrusted for the purposc by the local body, andthe record for the same shall

bc providcd and shall bc rnadc availablc to thc authorizcd officcrs ofrhc MPPCB.

G ENE RAL COIVDITIOJVSj

l. The non hazardous solid waste arresting in the industry/unitiunit premises sweeping, etc. be disposed offscientifically so as

not to caus€ any nuisance/pollution. The applicant shall take necessary pcrmission from civic authorities for disposal to dumping
site. Ifrequircd.

Non Ilazerdous Solid wastes:-

Type of ttv,sle

Scrapi Plastic pocldag aaterial tood, card board, gmay begs elc

Quontity

To Be inventorise and
infofln to the Board

Disposal

Sale lo @tthori2ed part-v/,ls Pzt
CPCB. MoEF Gride lines /
Orhers.

2- The applicanr shall allow the staffof Madhya Pradesh Pollution Control Board and./or their authorizcd representativc,

upon the represctrtation of credentials:
a. To inspett raw material stock, manufacturing processes, reactors, premises etc to perform the furctions ofthe

Board-
b. To enter upon the applicant's premises \rhere an emueot source is located or in which any records are required to

be kept under the tcrms and conditions of this Consent.
c. To have access at reasonable times to any records requircd to be kept under the terms and conditions of this

Consent.
d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent or,
e. To sample at reasonable times any dischargc or pollutants.

3. This consent / authorisation is tsansferablc irl nature, in case ofany change in ownership / management, the new ou,mer /
partner / directors / proprielor shau immediately apply for the consent with new requisite information.

4. The issuance of this Consent does not convey any property rights in either real or personal propefiy or any cxclusive
privileges, nor do€s it authorise any invasion ofpersonal rights, nor any infringement of Cenhal, State or local laws or
regulations.

5. Industry shall install separate elcctric metering arrangement for running ofpollution control devices and this arrangement
shall be made in such fashion that any non functioning ofpollution control devices shall immediately stop electric supply to
thc production and shall remain tripped till such time unless the pollution control d€vice/devices are made functional.

6. This consent is grantcd in respect of Watcr pollution cootrol Act 1974 or Air Pollution Control act, l98l or Authorization
undcr the provisions of Hazardous aad other Waste (Management & Transboundary movcment) Rules 20 I 6 only and does

not relate to any other Department/Agencies. License required from olber DepartmenvAgencies have to be obtaincd by the
r.rnit separately and have to comply sepantely as per there Act / Rules.

7. Balance conssnt/authorisation fee, ifany shall be recoverabte by the Board even at a later date.

E. The applicant shall submit such information, forms and fees as required by the board not letter than I E0 day prior to the
date of cxpiration of this consenVauthorisation

9- The industry/urit shall establish a separata environmental cell, headed by senior oflicer of the unit for reponing the
envirotrmental compliaaces. The industry/ Unit shall submia environmental statement for the previous year ending 3l st
March on or before 30th September every year to the Board.

I 0. Knowingly making any false statemcnt for obtatring consent or aompliance of consent conditions shall result in the
imposition of criminal penalties as provided under the section 42(g) oi'the Wat€r Act or section 38 (g) ofthe Air Act.

I l. Aftcr noticc and opportunity for the hearing, this consent may bc modified, suspended or rwokcd by the Board in whole
or in part during its term for cause including, but not limited to, the following ;

(a) Violation of any terms and conditions ofthis Consent.
(b) Obtaining this ConseBt by misrepr€santation of failure to disclose firlly all relevant facts.
(c) A change in any condition that requires temporary or p€rmanent reduction or elimination ofthe authorized discharge.

C onscnt \(}: \\\ 5-60301
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12. On violation ofany ofthe above-mentioned conditions the cons€[t granted will automatically be taken as canceled and
necessary action will b€ iniliated against the industry.

13. The ildustry/utrit shall also monitor the treated wastewater flow and report tbe same online through rnonthly
patraldstalemeots.

14. The applicant shall take samples and measurement to moet the monthly requirements specified above and report online
through XGN the same to the Board.

15. Ambient air quality at the boundary of the industry/unit premises shall be monitored and reported to the Board regularly
on quarterly basis

16. The rccord ofelcctricity consumption for running ofpollution control equipment shall be maintaincd and submittcd to
the Board every month.

Ad.d.lti o na I c o ndi tlo 
^ 
t

( l)SWPTDF shall cmply with the direclion/guidelines issued time io time by MoEF&CC. CPCB, MPPCB and various courts/l.lGT-
(2) SWPDF shall maintain details ofMSW received and disposed in record regisGr and report monthly m Board online.
(3) SWPTDF shall maintain ETP & ST? properly alonpith the logbook ofETP/STP operation.
(4) SWPTDF shall obtain CGWA NOC for groutrd wat6r €xtraction and submit to thc Board.
(5) SWPTDF slnll install digital watcr macr at ground watrr souces and provide is wcb conncctivity to Board scrvcr.
(6) SWPTDF shall use segregated waste and RDF ro coftply with the provisioDs of SWM Rules, 20 I 6.
(7) PP shall constsucted new scientilic landtill site for disposal of fly Ash and botom ash and time bound action plan shall be submitted
within 0t moath as per per proposal submitted ot2510412024.

Advisory Coaditions

l.The Facility shall obtain NOC fiom Central Ground Wat6 Board for extracrion ofground water.
2. The HCF shall install separaE Digital Water metEr l,ith digi(al flow recording facilities for diffcrent Watq sources and provide its
connectivity witlt scwer ofEnvironment Surveillance C€ntre, M P Pollution Control Board Bhopal for remote suneillance.
3- The HCF shall provide Rain water harvesting system for ground watcr conservation and recycle tr€atcd wsstc rvater in plantation and
flushing.
4. Potable drinking water shall be used for drinking purposes only.
5- Appropriate legal action shall be iuitiatcd in case ofviolatiotr ofabove mcntioned conditions.

Consent/authorization as required under the Water (Prevention & Control of Pollution) Act,l974
, The Air (Prevention & Control ofPollution) Act,l93lis granted to your industry subject to fulfillment ofall the
conditions mentioned above. For renewal purpose you shall have to make an application to this Board through
XGN at least Six months before the date of expiry of this consent/authorisation. The applicant without valid
consent (for operation) of the Board shall not bring in to use any outlet for the discharge of eflluent and gaseous

emission.

For and on behalf of
M.P. Pollution Cortrol Board

e.#rrq!r-l.D.:
>cqnt *
a-t^! it r+ r-rr&

(Orgmic Auttentlcation on AADIIAR from IIIDAI Server)
TPAV # 5EG6BSEKUR

By the order of Ch&irmr& MPPCB
1,/l/ /

.ikAPk ttn'.at g
il
t/

ACITYUT AIIAIID MISIIRA
Member Secr€tery

Conlcnt No:ArA'S-60301

nit Cerrificot sa..ot dfiotntcn.M.Li..i,@ $hd od do6 ,.t .@uid ohatiral ti@an et. th...r1il.at @ b. wlidattonlid. {ro rrn.nuk-in uia'TPar Nttd,fr. P.{r: E / t
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t2. _

GRANT OF AUTHORISATION UNDER SOLID WASTE MAN,IGEMENT RALES 2OI6
Form II

1. Referencc: Applicatioz Na. CCA-Renewal - 1358626- IO/U/2O21- A,W .S

2. To,
The Occupier

M/s. Jabalpur MSW PvL Ltd,
Kh.No. 375, 376 & 379, P. H. No. 23,
Village - Kathonda,Tal & Dist: Jobalpur (M.P.)

Aathorizaion shdl bc volidfor t pcriod val l up t 2402/2025 Authorizotion For : Opcralor of ltcililylor MSVdispoml

The MP Pollution Control Board, after examining the proposal of M/s. . Jabalpur MSW Prt. Ltd, Kh. no Kh.No. 375,
376 &379, P. H. No. 23, Village - Kathond4Tal & Dist: Jabalpur (M.P.) hereby grants authorisation to operate facility
for disposal of MSW through use of waste in power generation. The authorization is subject to the terms and conditions
stated below and such conditions as may be otherwise specified in these des and the standards laid down in Schedule I
& II under these nrles:
A. The MP Pollution Control Board may, at any time, revoke any of the conditions applicable under the authorization

and shall communicate the same in writing.
B.Any violation of the provision of the Solid Waste Management Rules, 2016 will attract the penal provisions of

Environment @rotection ) Act, 1986.

c. sPForrc corunntory

l. The operator of the Solid Waste Processing and rerycling facility shalt comply with lhe provisions of the
Sotid WasteManagement Rules, 20 [6.

2. The Solid Waste Processing, Treainent and Disposal facilif (SWPTDF) shall comply with the Specification for
Sanitary Landfills mentioned in ScbeduleJ of Solid Wastc Maragcment Rules, 2016 pertaining to old deposited
wasteand sanitary land filling of existing waste if any , i.e. to comply various criteria for, Development of facilities at
the sanitary landfill, Specification for land filling operations and closure on completion of tand filling, Pollution
prevention, Watcr Quality mouitoring, Ambient Air Quality monitoring. plantation at the landfill site and Pos care of
land fill site.

3. Thc SWPTDF shall comply with the standards of Processing & Treatment of Solid Waste as given in Schedule Il
ofthe Solid Waste managemetrt Rulss, 201 6 i.e. to comply the Standards for composting, treaunent of lcachatcs as per
thegiven standards-

4. Thc SWPTDF cnsure the safe collection, segregation, stonge, traosportation, processing and disposal of MSW
withall safery to avoid any environmental/ health probtems in surrounding area due to activities of facility. Efforts shatl
be made to enzure complete treatment ofwaste received at SWPTDF.

5. In ord6 to prsvent pollution problons trom SLF operations, tlre following provisions shali bc made namely:
(a) Tte sto.m water drain shall be designed and comtructed in such a way *rat the surfacc runoffwste. is diverted fromthe land filling
site and leachates liom solid waste locations do not get mixed with 6e surface runoff wat€r. Provisions fbr diversion of storm watcr
dischargc drdins shall bc mdc to minioizc lcachatc gcrrcralion altd prcvcrtl pollutioa of surfacc wstcr aDd also for avoiding flooding
and crcation ofmarshy conditions.
(b) Non-pcrmeabte lining system at the base and walls of waste disposal area. For landfill rcceiving rcsidues of waste processirg
facilities or mixed waste or waltc having aontamination of hazardous materials (such as acrosols, bleaches, polishes, batterics, wsste
oils, paint ptoducts and p6ticid6) shall havc liner of compo6it! bsricr of 1.5 nut thick high drnsity potyc&ylcne (HDPE) gco -
mcmbraac or gco-synlhctic lioers or cquivale[], ovcrlying 90 cm of soil (clay or amendcd soil) having pemrcability coeflicieot trot
grcatcr tban I x l0 -7 crD/sec. The highcst lcvcl of water table shall be at lcast two metcr below thc base ofclay or ameoded soil
barricr laycr pmvidcd at the bodom of landflls.
(c) Pmvisions for nunagemenl ofleaciates including its collection and treatment shall be made. The treated leachate shall be reclded
or utilizod as permitted otherrvise dnll be rcleased into thc seworage tine, aftcr mceting thc rtandsrdsspecified itr Schcdulc [I. In no
case, leachatc shall be released into opeo ervironmcor.

(d).Airrngcmcnt Sall b€ made to preve lechate ruo-off ftom SLF area eateriog any drain, suearl river, lakc orpond- In case of
mixing ofnraoffwatcr wi$ lcachatc ot solid eastc, ttc entir€ mix€d water shalt be trcated by the SWPTDF mznrgemenl

6. The SVr/PTDF shall comply with the provisions ofRule 25 of SWM Rules, regarding iftmediarc rcporting of ac.idents at solid
waste proccssing or ttcaEnfit or disposal faciliry or landfill sit€ to the local body and MPPCB in Form -VI and the local body
shall revicw and issuc iDstructions ifany, to the incharge offaciliry.

?. The SWPTDF shall coupty with the provisiqqpfSplffi1.dq$h50p" of aonual report io Form-Itr to tle localbody every
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year on or before 30th day of Alril every year. Thc local body shall submit its a[oual rcpon bcfore 30ft Junc cvEry year in Form -
IV to M.P. Pollution ConFol Board as per provision ofrulc 24(2).

8. The management of SWPTDF shall tale all necessary steps to $ricdy comply with tbe duties mentiooed io Rulelg regarding
setting up olsolid waste processing and Eeatmcnt facility in accordance to the technical guidelincs issled byCPCB in this regard fiom
time to time and tbe manual on Solid Waste MEnagement prcpared by the Miflistry oflrrbarDevelopmert.

9. The operator of thc facility shall ensure safe alld environmentally sound operations of thc solid wasre processing and treatment
facilitics as per the above guidclincs/nranual.

10. The Ambient Air Qualiry at the land litl site and lhe vicinity shall be regularly rnonitored and sbalt meet the Staodards
presctibed in air coraent issued under Air (Prevetrtion & Conrol ofPollution) Act, l98l .

I I . The S$?TDF shall take all preventive and other control measures to avoid odour nuisarce for general public insurrouodiog
arcas during managemcnt of thc MSW.

12. The grourd watcr quslity withio 50 meter of p€riphery of latrdfill sitc shall be periodically mouitored to cnsurc thatthc ground
watcr is rlot contaminated bcyond acceptable limit. Such monitoriog shall be carried out to cover difercnt scasoDs in a ycar that is
surnmer, monsoon and post monsoon period

13 Thc SWPTDF shall cottstidrtc an Environmcntal Managemsflt Cell headcd by the Senior Exccutivc to ks€p the rccord and
carD/ out the worts related cornpliance ofprovisions ofthe SWM Rules, Preferably the work should besupervised by a qualified
and experienced Etrvironlilental Engioeel wlto uoderstand thc technicatity ofthe subjecl

14 Afforestation" roodsidc plantation, planratiors on suitable vacaot lan4 plantation on barren land shall be carried out for gcneratioo
improvcmeat ofthe enviroomcotal and a buffer zone ofsuitablc width shal bc doveloped in consultarionwift lrcal body and SPCB as
per site conditions.
15 Thc SWPTDF shall caricd out the public awarcncss programs throughour rhc ycar urdcr imimation to MPPCBamougst thc
citizens in vicinity for proper management ofSolid Waste.

16 The ticility operator. ally stake holdeN *to violatcs or fails to comply with the provisions of Sol-id Waste MaoagemcDt Rules -
2016 shall be liable for penal actioo ir accordarce with Sectiod - 15 of the Environmcnt (Pmtcction) Ac! 1986 and shall also be
liablc ro pay environmental compensation ia tcrms of Scctioos l5 & l7 ofthcNatioaal Grcctr Tribuoal Act, 2010.

17 .The managcmeot of SWPmF shall c-omply all the conditions stipulated in consem and Authoriation issued und6 Water Act
I 9?4, Air Act I 98 I .

l8 . The nunagemcnt ofSW?TDF shatl insull, operate & mainain Outdoor HD Industrial grade lP(Internet Protocol) Cameras with
pan-Tilt- Zoom(PTZ) feature, minimum focal length 30X with night vision facility atrd temper proofmecharism at suitable locations
to display all activities ofprocossing facility, emission sourccs and effluent dischargcpoint and connec't the samc with Environment
Suveillatrce Certrc, MP Pollu on cootrol board Bhopal for remote suweillance.

19, The operetor ofthc facility shall be responsiblc for thc safe ard environmcotally sound operations ofthe facility(SWPTDF) .s
per the guidelines issucd by CPCB fiom time to time and thc manual on Municipal Solid Waste Managcrnert published by the
Ministry of Uftan Dcvclopmcnt and updatcd from timc to timc.

20 Tbc Board rcscrves ihc rights to amend/calcel any of the tcrms atrd conditions and or rcvokc the authorization as and Ilten
decmed necessar1r.

21. Municipal solid waste shall not be bumt at disposal site.

22. The waste o€cds to bc dumped by earmarking the cells in the dumpsite instead of indiscrimirate dumping and fie older cells need
to be covered as per guidelines ofCPCBA{anual ofurban developmeut departient to ptevcnt bumilg.

23 .Oprions should be explored to *pa.ate fte inert material tom the older digested zones on tfte landfill (vrhich may have beor
degraded to a largc extent by now) and then use the separated inen malerial/soil lbr c-overing of the cellVliesh rnatsrial. lt will make
spacc for the fresh incoming waste also

24. Atl thc coNtruction agencics like PWD, NHAI, DMRC, MCD etc. Eay bc cotrtacM for utilizing the incrt matcrial fiom drc
dumpsite in thcir conskuction as filters erc.

25 .Standard @erdting plan including Fire Prevention Plan should be fhamed io avoid instanccs offirc at sits. Fire0cnders may be
pcrrnanently stationcd al landfill site-
26. Safety and he.lth issues ofthe people at landfill sitc must bc propcrly montored and all safety equiprrent and PPES shall be made

available.

27. A public address sysrem should be provided at landfill sitc to make annourcement lo prevsnt illegalArnau$orizedentry to the
landfill site.

28. Facility shall ensurc to segregate insrt, C&D Wastc, E-Waste, Bio Mcdical Wastc, Hazardous Waste if any at sourcc/ collection
point and ra$ported/ disposed offin accordance wirh thc rclevant rulesnotified by Govt. oflndia.

Conscnt No:Ari'S-60301
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follows:
(i) The date, exact place and time of.sampling
(ii) The dates on *'trich analysis were performed
(iii)Wbo perfomed the analysis?
(iv)The analytical techniques or metbods used and
(v)The result ofall required analysis

iii. lfthe applicant monitors any Pollutant more ftequently as is by this Conscnt he shcll includc thc results ofsuch
monitoring in the calculation and reporting ofvalues required in the discharge monitoring reports which may be prescribed
by the Board. Such incrcased frequency shall be indicated on the Discharge Monitoring Report Form.

iv. The applicant shall retain for a minimum of3 years all records of monitoring activitics including all records of
Calibration and maintenance of insEumentation and original strip chart regarding continuous monitoring instrumentation.
The period ofretention shall be extcnded during the course ofany unresolved litigation regarding the discharge of
pollutants by thc applicant or when requost€d by Central or State Board or thc court.

ll. Reportlng of Monltorlng Resultr:-
Monitoring Information required by this Consent shall be summarized and report€d by submi(ing a Discharge Monitoring
report on line to the Board.

12. Limitrtion ofdischerge ofoil Hazardous Substrnce in hrrmful qurntitissi
The applicalt shall not discharge oil or other hazardous substances in quantities defined as harmful in relevant regulations
into natural watcr course. Nothing in this Consent shall b€ de€med lo preclude the institution of any legal action nor relivc
the applicant fiom any rcsponsibilities, tiabilities, or penalties to which lhe applicant is or may be subject to clauses.

13. Limitrtion of visible llorting sollds end foem:
During the period beginning date ofissuarce thc applicant shall not discharge floating solids or visible foam-

14. Dtupossl ofCollected Solid wrste/sludge-
Al[ hazardous wast€/sludge shall be disposed ofas per thc Authorization issued under Hazardous & other waste (M&TM)
Rules 2016. And/other Solids Sludges, dirt, sitt or other pollutant separated fiom or resulting from treatmcnt shall bc
disposed of in such a manner as to prevent any pollutant aom such materials from entcring any such water Any live fish,
Shall fish or other animal collected or trapped as a result of intake \vater scrcening or treatment may be returned to eaters

body habitat.

15. Provlsion for Eleclrlc Power Fallure-
The applicant shall assure to the consent issuing authority that the applicant has installed or provided for an altemative
clectric power source suflicient to operate all facilities utilized by the applicant to maintain compliance with the terms and

conditions of the Consent.

I 6. Prohibltlon of By prstr system of trertment fecllities-
The diversion or by-pass ofany discharge from facilities utitized by the applicant to maintain conrpliance with the terms
and conditions ofthis Consent in prohibited except :

i. where unavoidable to prevent loss oflife or swere properry damage. or
ii. Where excessive slorm drainage or mn off would damage any facilities necessary for compliance with th€ terms and
conditions ofthis Consent. The applicant shall immediarcly notiry the consent issuing authorities in writing ofeach such
diversion or bylass in accordance with the procedure specified above for rcporting non-compliance.

17. The Facility managemelt shall submit the information online tbrough XGN in reference ao compliance ofconsent
conditions-

Addltional W dter c o 
^ditlo ̂ : 

-

l. The Occupier ofthe facility shall submit the information online lkough XGN in reference to compliance ofconsent
conditions.
2. The grormd watff qualiry within 50 meter ofperiphery ofsite shall be periodically monitored to ersurc that the ground wat6r
is not contaminated beyond acceptable limit. Such monitoring shall be carried out to cover different seasons in a year that is
summer, mons(x)n and post monsoon period

Consent No:ArA'5-6030 I

Ilir C.ni6cor. oaehtd AN !@t@- c.t or. ,l,ld od do.s tot r.odf oh.tti&l norco,et. . tatif@t cd b? eaiidoAd onlire non rf. n-ri..i" Bine 'TP,ly'Nu'r,bet P4!:3/t
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CO]IIDTTTO]VS PERTAIIIING TO NR A,CONTROL OF PC .LUTION ACT 7981

l. The applicant shall operate and maintain air pollution control system to achieve the level ofpollutants to the following
staDdards:-

Capaci''

50, 200,100

llSqkn dx s"t
.4s per MoEF&CC &
CPCB Guidelines

2. The Ambient air quality norms are prescribcd in MoEF gazette notification no. GSRJE26(E), datcd: l6ll I /09. Some of
the parameters are as follows:
a. Particulate Matter (less than I 0 micron) - I 00 pglmr (PM I 0 pglm3 24 hrs. basis)

b. Paniculate Matter (lcss than 2.5 micron) - 60 pglm] (PM2.5 pglrd 24 hrs. basis)
c. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 pglml
d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 pglml
e. Carbon Monoxidc [CO] (8 hn. Basis) - 2000 pglm'

3. The industry shall take adequate measures for control ofnoise level gcncrated from industrial activities within the
premises less than 75 dB(A) during day time and 70 dB(A) during night time.

4. The industry/unit shall make the necessary arrangements for control ofthe fugitive emission from any sourc€ of
emission/section/activities.

5. Atl other fugitive emission sources such as leakages, seepages, spillages etc shall be ensured to be plugged or sealed or
made airtight to avoid the public nuisance.

6. The industry/ unit shall ensure all nccessary arrangements for control of odour nuisance from the industrial activities or
process within prcmises

7. All the internal roads shall be made pucca to control the fugitive emissioas ofparticulale matter generatcd due to
transportation and intcmal movements. Good housekeeping practices shall be adopted to avoid leakages, secpages, spillages
etc-

E. tndustry shall take effective steps for extensive tree plantation preferably in 03 rows ofthe locd tree species with
minimum spacing of 2X2 maers within or around the industry/unit premises for general iryrovcmcnt of environmental
conditions aDd as stated in below..

(Mlnimum number of plants to be planted by the unit:-750 Nos. )

Additional Air co^ditlo^: -

1. Industry shall operatc and maintaio Continuous Stack Emission Monitoring System (CSEMS) stations to monitor Boiler
stack emission and shall provide connectivity ofCSEMS with Environmsnt Surveillance Center at the HQ of M.P. Pollution
Control Board and CPCB.
2. Industry shall operate and mainain CAAQMS stations at suiuble locations to monitor ambient air quality. The management
shall provide suitabte connectivity of CA"{QMS with Environment Surveillance Cenre at the HQ of M.P. Pollution Control
Board for monitoring and data transmission purpose.

Consrnt No:AWS-60301

0f scction St4ch
hcighthnfis)

Fuel Control equipneot lo be inslalled P.M, SOX,
NOXhtP/NMJ)

50
ll,5 nr,/hn
(Dts* poter) Bag Filter, E.S.P, Dry Sctubbing

6'. Sdrs
oco astic c nclo su re,Green
B e It Llufrl.r,Not Applicoble,

JO HSD

SOLID Wastc(2o
Toannes /hrs.)

Pr".r 4 / t

.'----'-
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ffiff Jabalpur Smart City Limited (JSCi)
Manas Bhavan WriEht Town, Jabalpur, f'l.p-ASZOOt,www.Jscllabalpur.org,
Contact: admin@iscljabalpur.016, ceoJscl@mp!rban.gov.ln Mob .7511136800

JABAI.PUR

Ref No: JSCV2o2l/J;d'L oateeelozlzoZL
Work Order

To,

M/s Pradip Hanumant Jadhav ([ead Bidder)

18/3A, Flat no 7. Vedant residency,

Gondhale nagar, Hadpsar, PUNE (Maharashtra)

in loint Venture with

M/s Hydroindia Engineerlng Consultants (Consortium partner)

plot no 25, Sacchidanand Nagar, Bodkhe layout,

Manewada road, Nagpur, 440024 (Maharashtra)

sublect: "Mining of Legacy Waste and Recovery of Land at the RanitalDumping Ground,
Jaba lpu r/'.

Ref.: 1. LOA: JSCV202U65 Dated 2t.o7.?O2L
2. Agreement dated: 19.02.2021.

Since you have executed the Agreement. You are direaed to commence the work
and Complete within the stipulated time period.

The Detail of work is as follows;

-t-

1

z

3

Rate of Work

Period of Work i

Approximate Quantity of Waste :

( 644 per Tonne (Excluding GST)

350 days

1.5 lakh Metric Ton

Executi rector

Jabalpur art City Limited

E xecuti or

3 rt City Llmited

Copt to: -

1. Chlef Executive Officer, jabalpur Smart Clty Limlted

2. Superintendent EnBlneer, Jabalpur Smart City Limlted.

3. Executive Engineer, Jabalpur Smart City Llmited.

4. Chief Flnance Officer, Jabalpur Smart City Limited.

f{

/.

h
U

''5?lz
(e@fled)

arnqfaolfrfla ilsagt

.labalpur

(1, Scanned with OKEN Scanner
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ManasBhavan Wright Town, Jabalpur, M. P-482OO1,www.lsclia balour. ore,
.Iabrrlpur Snrart Citv Limited (JSCL)

JABAI.FUR Cont a ct:ad rn in @jsiscljabalpur.org, ccoiscl@ mp urban. Pov.in Mob 761113 68o0

Ret. no ISCLJ2O22-2T231 .1. 65

Narqe of work,/project & Location

Oale

))
ecu tlve eer

z$lttl?o9z-

)'2.<'
s-d stihai
(aomaa)

an ctliro lkrra aqagi

G, Scanned with OKEN Scanner

1 "Minlng of Legary Waste and Recovery

of Land at the Ranltal Dumping 6round,
Jabalpur on Build operate and Transfer

Basls" project under JSCL

2 Name of Agcncy M/s Pradeep Hanumant.radhav
(M/s P H Jadhav) in Jv with
M/s Hydroindla Englneerlng qonsultant5

Mining of Legat!fi1/r'aste and R€covery of
Land

Description of contract such as
ilTechnology
ii) Proccssi city (TPD) 1OOO IPD
iii) Bio remediation of acy waste as per RFP 150000 Mr
lv ) Revised additional Bio remediation qty of legacy
waste

36000 r\47

Totdl Bio remediation qty of I waste 186000 MT
nriched Soil disposal> Quantity of E 39627 MT :

> Quantity of Stone disposal 30075 Mr --1
> Quantity ofstone under 35mm disposal roaazq Nlt J

3

> Quantity of ROF co-processed/disposed to
cement plant/waste to energy etc.

11424 Mr

4i) ABreem€nt No-/Work Order No JSCL/2021/161 on dated 22-02-2021
ii) Revised additional quantity order No. )scLl2022/ 46? on dared 04-04-2022

51, Tender Cost INR 9.66 Cr
ii) Revised Tender Cost INR 11.97 Cr

iii) Completion Amount INR 11.97 C(

6 2242-2027
1l
ii)

Date of Completion as per RFP

Revised date of completion

Date of Start ork order date)

30'06'2022 \-,,"
iii) Actual date of completion 30-06.202 2

Amount of compensation levied for delayed in
complelion, iF any

Nit

9 Satisfactory
i) Satisfacto ry
ii)

Performance Rcport

Financial soundness Satis{actory
iii) Technical proficiency
iv) Resourcefulness Satisfactory
v) General Behavlor Satisfacto ry -,/,

P ,/

WORI( COM PLETION CERTIFICATE

qJrbalpur Smart CitY l-imlted

?L-O2-2022

8

Quality of Work

Satisfactory
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GPGB

Central Pollution Control Board
Regional Di rectorate (Certral)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report: Waste Water (l,hysico Chemical l'arameter)

CUSTC,'':iR ()OPY

Iil,lS: ':i : :.1'j ;-\' . --
tlLAsl06/TR-02

COPY FC:P L,:tB tic.,-...-.*-.-,----.-...

Project Name NGT Case No.606/2018 Test Report No. ww/2{-25lt 6

Srnrplc l)crcriplion
Drain at Waste to Energy Plant Bypass,
Jabalpur (MP) Requisition No. I 2.1

Date of sum ple colle.tion 14.05.2024 Drte 20.05.2024

Datc of samplc rcceipt t 6.05.2021 Type of sample Grab

Date of analysis I 6 .05 .2024 to 19 -05 .2024 Sample collected by
Dr. Y K Saxena, Sh. R Kumar,
Sh. R Bandcwar. Sh SS Kushwah

S.No. I>lt Ix nlrlcrri Unit I{esull Method

I Temperature .C

2 Odour

3 Appearance

l Colour Pt-Co Scale APttA, 2 r20-B

) Residual Chlorine mg/L APIIA 4JO(')-CI-B

6 Dissolved Oxygen mg/L APHA 45OO-O-C

7 pl I pH unit 7.tt APTIA..IS()()tI+R
:i Specific Conductivity pmho/cm APHA 25I O B

9 Suspended Solids mg/L tl1 APHA 25]O D

t0 Total Dissolved Solids mg/L APHA 2540 C

ll Total Solids mgL APHA 25.10 B

t2 Fixed Dissolved Solid mg/L APHA 2540 E

l3 ( ()t) mglL 2.13 APHA, 5220 B

ll BOD (3 days, 27'C) mg/L 58 rs 302s, r 993

15 Chloride mg/L APIIA,45OO-CL-B

t6 Total A lkalinitv mg/L N PHA 2320-B

l7 T. Hardness (as CaCOr) mg/L APtrA 2340-C

t8 Ca Hardness (as CaCOr) mg/L APIIA 3500-Ca-B

t9 Mg Hardness (as CaCOr) mg/L APHA 3500-Me-B

20 Oil & Gre ase mg/L J.6 APHA 5520-D

2l Total Kjehdal Nitrogen mg/L APLIA 45oo-Norg-C

22 Turbidity N.T.U APHA, 2I3O.B

23 Phosphate (as P) mcL APLTA .1500-P.D

21 Sulphate (as SOa) mgJL APIiA 4500-SO'l-E

25 Ammo. Nitrogen (as NHr) mgll- APIiA .1500-NHr-F

26 Nitrite Nitrogen (as NOr) mg/L APHA,1500-NOr-B

27 Nitrate Nitrogcn (as NOr) mg/L {r.J APHA {500-NOrB

28 Fluoride (as F) mg/L APHA 45OO-F-D

29 Sodium (as Na) mg/L APtIA 3500-Na-B

30 Potassium (as K) mC/L APHA 35OO-K.B

3l Chromium (as Cr*") mg/L APHA 3500-Cr B

32 Boron (as B) mg/L APHA 45OO-B-C

33 Faccal Colifbrm MPN/l00ml APIIA 922I -E

.t.t 'l'otal Coliform APHA 922I -B

l5 Bioassay Test 7o Survival APHA 89]O A-C

-r6

31

-r8

)*,
Prepared hy

Sciontist'C' Lab ite aryst& Govern

Mtqtrs{ndqz RtEfo hUPE, ilbRdor ate

d*argwftdaur ?ird.dtqrs (q c.)

O3nt al Pollulioo Conuol Board.BhoPal (tLP.t

MPN/l00ml
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GPGB

Central Pollution Control Board
Regional Dircctorate (Cenl ral)

"Parivesh Bhavvan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report : Waste Water (Phl-sico Chemical Parameter)

F/tAB/06lrR-O2

CCFi'iC'i< i iio r.C...-.. .....-.,.-'.'..

frfr.a lt
Hca ?.r,,&e !t?
Scientisr- Lr5l-iE" J 3 f,i,verr u1I Analy:

*.frri in {elr.r-a,/ lFrbq{etRSl uridctorate
-.Friu rEr"l t*i:rt dnl.'iqra (q.c.)

MP
l'repared b)':

l'rojecl Nrmr NGT Casc No. 606/2018 Test Rcport No. w\\721-15/ l7

sxnrplc Descliptir)n
5 Ml,t) STP, R.rnital,.labnlpur (MP)
- lrlet Rcquisition No. 124

Date of sample collection t4.05.2024 Dlc 20.05.2024

Date of sample rec€ipt t6.05.2024 T) pe of sample Crab

Datc of anrlysis I 6.05.2024 to 19.05.2024 Sample collected try
Dr. Y K Sa,\ena. Sh. R Kumar.
Sh. R Bandewar. Sh SS Kushrvah

S.No. Para reters Unit Resu ll lVrt h od

I Temperature

Odour

Appearance

.l Colour Pt-Co Scale API tA. 2 120-B

5 Residual Chlorine mg/L APIIA .1500-CI-B

6 Dissolved Oxygen mC/L APHA 45OO-O-C

7 pH pH unit 6.ltl AI'TIA,l5OOH+B
I Specific Conductivity pmho/cm APTIA 25I O B

9 Suspended Solids mglL 56 AI'ltA 25.t0 D

t0 Total Dissolved Solids mg/L APHA 2540 C

II Total Solids mClL APHA 2540 B

t2 Fixed Dissolved Solid mg/L APHA 2540 E

COI) mg/Ll3 t60 APltA, s220 B

tl BOD (3 davs, 27"C) mglL 90 ls 3025. 1993

t5 Chloride tn,g/L APHA.45OO-CL-B

t6 Total Alkalinity mg/L APHA 2320.8

t7 T. Hardness (as CaCO) mg/L APHA 2340-C

l8 Ca Hardness (as CaCOI) mg/L APtIA 3500-Ca-B

l9 Mg Hardness (as CaCO;) mg/L API{A 3500-Mg-B

20 Oil & Crease mgr'L APHA 5520-D

Total Kjehdal Nitrogen mg/L APIIA 4500-Norg-C2t

22 Turbidity N.T.U AP}IA, 2I 3O-B

23 Phosphate (as P) mg/L API IA 45OO.P.D

tl Sulphate (as SO.) mg/L API IA 4500-SOr-tl

25 Ammo. Nitrogen (as NHI) mg/L AP}IA ,1500-NH..I'

Nitrire Nirrogen (as NOJ mg/L APHA 45OO-NO,.B

27 Nitrate Nitrogen (as NOr) mgL APTIA,l5OO.NOIB

28 Fluoride (as F) mg/L APHA 45OO-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-ts

i0 Potassium (as K) mg/L APHA 35OO-K-B

ll Chromium (as Cr{) mglL API'lA 3500-Cr B

Boron (as Il) mgrl, APIIA 45OO-B-C32.

Faecal (-olifbrm MPNi 100nrl API IA 922I.E

..jl Total Coliform MPNi 100nrl APHA 922I -B

l5 Bioassav Test 7o Survival APHA 89I O A-C

i6

37

-r8

Cental 2ollt ticn Ccnt;cl Boa.d.lrhcPal (tl. F

26
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GPGB

Cenlral Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhalran"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report : \l'astc Wrtcr (Physico Chemicill l'arameter)

MAS... . ..:'Y.-.....--.'-..-.-'*-
F/tAB/06lrR-O2

COPY FOil '-Aa 
uc.-..-.-.*

Y
. I-rborrt()q }leqd.

-|,i

Project Name NGT Case No.606/2018 'l'esl Rcl)ort No. w\\71{-25/ t

sr nr Il( l)cs(l-iption
5 MLD STP, Ranital, Jabalpur (MP)

- Outlet
t2.lRequisition No.

Datc of sam ple collection 14.05.2024 l)ute 20.05.2024

Date oI sam ple reccipt 16.05.2024 Type of sample Grab

I)ate of anxlYsis I 6.05.2024 to I 9.05.2024 Samplc collected by
Dr. YKSaxena,Sh R Kumar,
Sh. R Bandewar, Sh SS Kushwah

S.No. Parameters t nit Nlc( hotlItr:ru lt
I I cnrperature

,) 0dour

l Appearance
.l Colour Pt-Co Scale APHA, 2I2O.B

mg/LResidual Chlorine APHA 45OO-CI-B

(t Dissolved Oxygen mg/L APHA 4-500-O-C

1 pll pll unit 7.16 APHA.,1500H+B
I Specific Conductivity Imho/'cm APIIA 25I (] B

9 Suspended Solids mg/L l5 A PI I,\ 2iJO I)
l0 Total Dissolved Solids mg/L APHA 2540 C

II Total Solids mg/L APIIA 2540 B

t2 Fixed Dissolved Solid mg/L APHA 2540 E

l3 C]OD mg/L APHA. 5220 B.t9

1.1 IIOD (3 days, 27"C) $g/L 20 ts 3025. t 993

t5 Chloride mg/L APHA.45OO-CL-B

l6 Total Alkalinity mglL APHA 2320-B

l1 T. Hardness (as CaCOr) mglL APHA 2340-C

t8 Ca Hardness (as CaC0r) mg/L APHA 3500-Ca-B

l9 Mg Hardness (as CaCOI) mg/L APHA 3500-Mg-B

nro l, APItA 5520-Dl0 ()il & Grease )..1

mg/L APHA 4500-Nors-C2t Total Kjehdal Nitrogen

Turbidity N. r.t,l APtiA, 2l l0-B22

Phosphatc (as P) mL 2.r8 APItA {500-P-D23

Sulphate (as SO4) mg/L APHA 4500-SO1-Ell
Ammo. Nitrogen (as NHr) .rlglL APHA 45OO-NTIi-F25

mg,L APHA 4500-NO,-B26 Nitrite Nitrogen (as NOz)

mg/L 5.9 APITA J500-NOrB27 Nitrate Nitrogen (as NOr)

APItA 4500-F-DnglLl8 F luoride (as F)

APtIA 3500-Na-BSodium (as Na) mg/L29

AI'IIA ]5OO K-BPotassium (as K) mg/Lt0

AI'HA 3500-Cr B- ^ +6.
L nromlum (as Lr ) ms.,/Llt

APHA.I5OO-B.CBoron (as B) mg/L32

5{0 ..\P \ 9:ll-EFaecal Coliform u l,\/l00ml33

APTIA 922I-BTotal Coliform MPN/l00mlll
API IA 89I O A-C7o Survival.15 Bioassay T€st

]6
1,-/

iIt

M
Prepared by

, ir-opal (lrt.P )

"C
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CPGB

Central Pollution (-'ontrol lloard
Regional Directorrtc (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5. Arera Colonv, Bhopal

EPA Recognised Lab
Test Report : Waste Water (Phrsico Chemical Paramete,

Project Name NC'I Case No- 606/2018 'fest Report No. \\\\/lJ-:5/19

Sa mple [)es(ription
32 MLD S'tP, Kathonda, Jabalpur (NlP)
- tnlet Rcq uisition No. l2.l

Date of sample collcction r.1.05.t02.1 l)ntc 20.05.2024

Date of sample receipt 16.05.2024 Type of sample

l):rtc ofanultsis f 6.05.2024 to 19.05.2024 Sample collected by
Dr YKSar(ena,Sh R Kumar,
Sh. R Bitnd€war, Sh SS Krshrvah

S.No. Pirr llreters Unit Result l\l e t hod

I
'fcmperature "C

Odour

3 Appearance
.t Colour Pt-Co Scale APHA. 2I 2O-B

r Residual Chlorine mg/L APIIA 45()O-CI-B

6 Dissolved Oxygen mg/L APHA 45OO-O-C

1 pH pH unit 7.55 APHA. J5OOtI+B

8 Specific Conductivity umho/cm APHA 25 IO B

9 Suspended Solids mg/L 12 APTIA 25J() D

t0 Total Dissolved Solids mgi'L APHA 2540 C

ll 'fotal Solids mg/L APHA 2540 B

l2 Fixed Dissolved Solid mg/L APt IA 25.10 E

t3 cot) mgi L 16 APllA.5120 B

1,1 BOD (3 davs, 27'C) mglL 32 IS J025. 1993

l5 Chloride mg/L APHA.45OO-CL-B

r6 Total Alkalinity mgr'L

l'7 T. Hardness (as CaC03) mg/L APHA 2]40-C

l8 Ca Hardness (as CaCOr) mglL APHA 3500-Ca-B

t9 Mg Hardness (as CaCOj) mg/L APIIA 3500-Ms-B

20 Oil & Grease mg'L APHA 5520.D

2t Total Kjehdal Nitrogen mg/L APIIA 4500-Norg-C

22 Turbidity N,T.U APHA,2I3O.B

23 Phosphate (as P) mg/L N PHA 45OO-P-D

24 Sulphate (as SO.) mg/L APHA 4500-SO4-E

25 Ammo. Nitrogen (as NHj) mg/L APHA 4500-NHr-F

26 Nitrite Nitrogen (as NOr) mg/L APHA 4500-NOz-B

27 Nitrate Nilrogen (as NOr) mg/L APIIA 4500-NOrB

Fluoride (as F) mg/L APHA 45OO-F-D

)g Sodium (as Na) mg/L AI'llA 1500-Na-B

l0 Potassium (as K) mg/L APHA 35O()-K-B

APHA 3500-Cr Blt Chromium (as Cr{) mgiL

APHA.1500-B-C32 Boron (as B) mg/L

APHA 9221-E33 Faecal Coliform MPN/l00ml

API IA 922I.8r-l Total Colifbrm MPN/l00ml

9'o Survival APHA 89IO A-C35 Bioassay Test

l6

C\l8
t)

IJW
frfr-{',r}i
tilfrqr-Yn'. -\

1.114/ in rrd

Pr.pxr.d h\

-: g'rrc, .-Ta€rft
Scienlisir'!: e."i a /joffiarirn€ntAnalyst
ffitq Fiirrrlra / Reglonal D;.ecto.ato
a;-.:t?:t irTa{lrl t'f$r"r q}g.{iqra (rr.q.)

Cent!3! iorlLiialn (:onlrol Fr,'.! nh^6.r /rr t \

.,,'-;

FILABToslrri-oi--'- !

4,.

Grab

APHA 2320-B
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CPGB

Ccntral Pollution Control Board
Regional Directorat€ (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report i Waste Water (l'hysico Chemical Parameter)

CUSi0l'j'r.ii -:-'::Y

MAS i:ri LCFY

COi,Y TOR LA
F/LAB/o

B ilc,..........
6/rR 0z

Project Name NGT Casc No. 606/2018 Test Report No. \r'w/2{-2il2t}

Sample Description
32 MLD STP, Kathonda, Jabalpur (MP)
- Outlet l{equisition No 124

f).te ofs mple collection 14.05.2024 I):rlc 20.05.2021

Date of sample receipt 16.05.202.1 Type of sample Cirab

I):rtc of an{lYsis I 6.05.2024 to 19.05.2024 Sample collected by
Dr. Y K Saxena,Sh R Kumar.
Sh. R Bandewar. Sh SS Kushwah

S.No. Parr etcrs t.in it Resull lltl h od

I TemperatUre "C

2 Odour

Appearance

4 Colour Pt-Co Saale APt.tA. 2l 20-B

5 Residual Chlorine mg/L APHA 45OO.CI-B

6 Dissolved Oxygen mg/L APHA 45OO.O.C

7 pH pH unit 1.12 AP A. l50l)lt+ B

ll Specific Conductivity pmho/cm APIIA 25I() B
9 Suspendcd Solids mg/L t{t APIIA 25.10 D

t0 Total Dissolved Solids mg/L APHA 2540 C

tl Total Solids mg/L APHA 2540 B

I2 Fixed Dissolved Solid mg/L APHA 2540 E

ll CoI) mg/L l6 APTIA, 5220 B

ll BOD (3 davs, 27'C) mg/L l6 IS 3025, 1993

Chloridct5 mg/L APHA.45OO-CL.B

l6 Total Alkalinitv mglL API.IA 2320-B

t7 T. Hardness (as CaCOs) mg/L APHA 2340-C

t8 Ca Hardness (as CaCOI) nrg/L APHA 3500-Ca-u

l9 Mg tlardness (as CaCO.,) mg/L APHA 3500-Mg-B

20 Oil & Greasc mg/L 2.! AP}IA 5520.D

2l Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 Turbidity N.T.U APHA. 2I3O-B

At,ltA J500-1,-l)23 Phosphatc (as P) nro/1. 2.r3
APItA 4500-SOr-E24 Sulphate (as S04) mglL

25 Ammo. Nitrogen (as NH3) ndL APHA .1500-NH:-t;

26 Nitrite Nitrogen (as N02) mg/L APHA 45OO-NO,-B

APITA J500-NOrlj27 Nitrate Nitrogen (as NOr) mglL 12.9t

API]A 45OO-F-DFluoride (as F) mg/L

APHA 3500-Na-B29 Sodium (as Na) mg/L

APHA 3500-K-Bl0 Potassium (as K) mg/L

APHA 3500-Cr B.11 Chromium (as Cf) mg/L

mg/l- N I'I IA 4.500-B-C32 Boron (as B)

APIIA 9221-El\lPN/l00ntl t.5ll Faecal (bliform
APTIA 922I-BMPN/100ntltl Total Coliform

APHA 89IO A-C9o Survival.15 Bioassav Test
j6

l7
t8

iE*
Prcparcd b):

(M,P.187
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('cntral Pollution Control Eoard
Regional Dircctorate (Central)

"Parivcsh Bhawan "
Palyavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Rcport : Waste Water (Phlsico Chemicrl Paramctcr)

t:U5

,4 ::
rlLeslo6Tin oz: 

-.,' !2./i
eFce CCPY FOR L

fifus E,*'
ffi.tq-'c.,
Scisntisl.'C l
ffia ia-,]r

tiy,
I

& Gove;n
rii+r,,lcuEcbxul urate

ii;*'rr r{ror Hzi:"r et*.''irrren (q c.)

l'rojcct Name NCT Case No.606/2018 Test Report No. \\ \\ rll-15/: I

Sr mplc Desrl.ipli0n
50 IILD S1 P. Kathonda, Jab:rlpur ([IP)
- Intlet l{eqrrisition No. 124

Date of sample collection t,1.05.202.1 l):tte 2 | .05.202.1

Date of samplc receipt t6.05.202"1 Tl pc of sample Grab

Datc of analvsis 16.O5.2024 to 2l .05.2024 Sample collected by
Dr YKSaxena,Sh R Kumar.
Sh. R Bandewar. Sh SS Kush$ah

S. No. P2 rrnrclcrs Unit Rcsult illct h od

I
'fempertrture

Odour

Appearance

,l Colour Pt-Co Scale APTIA. 2 I2O-B

5 Residual Chlorine mg/L APHA 45OO-CI.B

6 Dissolved Oxygen mgrL APHA 45OO-O-C

7 PII pH unit 1 AI'llA. {500H+lt
l{ Specific Conductivity pmho/cm APHA 25I O B

9 Suspcndcd Solids mglL 5.t .\Pl t i\ 25J0 I)
t0 Total Dissolved Solids mg/L APHA 2540 C

ll Total Solids rngL APHA 25'IO B

t2 Fixed Dissolved Solid mg/L APTIA 2540 E

t.l cot) mg/L 68 APltA, 5220 B

ll BOD (3 days, 27'C) mg/L t ts -r025. l99J

l5 Chloride mg/L APHA, 45OO.CL.B

I6 Total Alkalinity mg/L APHA 2320-B

t7 T. Hardness (as CaCO3) mg/L APHA 2340-C

l8 Ca Hardness (as CaCOI) mg/L APIIA 1500-Ca-B

l9 Mg Hardness (as CaCOI) mg/t- APHA 3s00-Mg-B

20 Oil & Grease mg/L APHA 5520-t)

2t Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 Turhiditv APHA. 2I3O-B

23 Phosphate (as P) mg/L APHA 4500-P-D

21 Sulphate (as SOa) mg/L APHA 4500-SOr-E

25 Ammo. Nitrogen (as NHl) mg/L APHA 4500-NHr-F

Nitrire Nitrogen (as NO2) mglL APHA 45OO-NO,.B26

27 Nitrate Nitrogen (as N01) mg/L APHA 4500-NO,rl

APIIA ,1500-F-Dl8 Fluoride (as F) melL

APHA 3500-Na-B29 Sodium (as Na) n,g/L

APHA 3,500-K-Bl0 Potassium (as K) mgL
APHA 3500-Cr B3l Chromium (as Cr*6) mg/L

mg/Ll2 Boron (as B)

AP A 9221-EMPN1100mll3 Faecal Coliform
APHA 922I-BNII'N,IOOMIrl Total Coliform
API IA 89IO A-CBioassav Test 96 Survival-t5

.t6

37

.18

Ilcpared h!

Cootral Polluiion Contror 8oard.Bhopa r(M

N.T.U.

APIIA 45OO-B-C
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Central Pollution Control lloard
Regional Direct.lrate (Centrxl)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report : Waste Watcr'(['hysico Chenrical Parameter)

'i--,-.

-tF,'GPGB

Jb

COPY FCR LAB I/C,..-.

ffi5; i,:;;'^
t ftqr-4r "rr qq''>

in

Scientilt:. .. ;!.: Head
i#lq {rt.?i!i,Frl R

8f:oVet
r.'si&dht

ffirl qfiur fr.iTrrl qH,riero (q.9.)
C.ntrar 3^''r4ion Control Boa..r thooal (M.P.)

Projccl Nu nre NGT Case No. 606/2018 Test Report No. ww/21-25t22

Sample Dcscription
50 Ml,D STP, Kathonda, Jrbrlpur (ltf P)
- Outlet Requisition No- t24

Date of sam ple collection t4.05.2024 2t .05.2024

Date of sample receipt 16.05.2024 Type of sample (irab

Date of analysis 16.05.2024 to 2 1.05.2024 Silmplc colloctc(l h\
Dr. YK Saxeoa,Sh R Kumar,

Sh- R Bandewar, Sh SS Kushwah

Pa ra meters t nit Resu l( i\f ct hod

I Temperature "C

2 Odour

Appearance
.1 Colour PtCo Scale APTIA. 2I 20.B

5 Residual Chlorine rngr'L APHA 4500-Cl-B

6 Dissolved Oxygen mg/L APHA 45OO.O.C

7 pll pH u nit li.r)l APHA. {5OOHTIt

8 Specific Conductivity umho/cm APTIA 25 I(| B
g Suspended Solids mg/L lli .\t,II.\ ]510 I)
10 Total Dissolved Solids mg/L APHA 2540 C

lt Total Solids mg/L APTIA 2540 B

l2 Fixed Dissolved Solid mg/L APHA 2540 E

l-l COD mg/L 57 AI'tI.1- 5l2t) lt
l.t BOD (3 days, 27'C) mg/L l5 ts -1025. l99l
l5 Chloride mgiL APHA. 45OO-CL-B

l6 Total Alkalinity rr.ClL APHA 2320-B

17 T. Hardness (as CaCO,) nS/L APHA 2340-C

l8 Ca Hardness (as CaCO3) mg/L APHA 3500-Ca-B

l9 Mg Hardness (as CaCOs) mg/L APHA 3500-Mg-B

20 mgiL ,\t, A 551{r-t)

lt Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 Turbiditv N.T.U APHA, 2 t 30-B

Phosphate (as P) mg/L 0.1-1 AI' A {500-t'-t)

tl Sulphate (as SO4) mg/L APHA 4500-SO4-E

25 Ammo. Nitrogen (as NHr) mg/L APHA 45OO.N}II'F

26 Nitrite Nitrogen (as NOr) mg/1, APHA 4500-NO.-B

27 Nitrate Nitrogen (as NOr) mg/L J.56 AI'lt,\ J50t)-N( ), B

28 Fluoride (as F) mg/L APHA 4500-F-D

29 Sodium (as Na) rng/t. AI'llA 1500-Na-ll

30 Potassium (as K) mg/L AI'IIA J5OO-K I}

ll Chromium (as Cr'6) mg/L APtIA 3500-Cr B

AP}IA 45OO.B.Cl: Boron (as B) rng/l-

At, A 912 t-1.:3l Faecal Coliforrn NIPN/lt)(lml 2l
Total Coliform MPNll00ntl APHA 9221-B3.1

35 Bioassay Test 7o Survival APt ln 8910 n -(l

36

l7
l8

Preparcd by

F/LAB/06/rR-02

l):rte

S.No.

Oil & Crease
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GPGB

Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopa

EPA Recognised Lab
Tcst Rcporl : Waste Wrter (l'hvsico Chenricrl Purxnretcr)

lvi;S I . )ll . .eltasl,al,r*"*Zr-*

COPY FCIi 
'*AB 

I/C

Proiect liame NCT Casc No.606/2018 Test Report No, ww/2{-15/lJ

Srnlple Description
0.55 Mt,l) S-IP. G$arighat (Naughal).
Ja balpur (M1') - lnlet Requisition No t2l

I)ir te of sample collection t5.05.2024 I)xlc 2t .05.2024

Date of sample receipt 16.05.2024 Type of sample Grab

Date of analysis 16 .05 .2024 to 2l .05 .2024 Sa mplc collected by
Dr. YKSaxena,Sh. R Kumar,
Sh. R Bandewar, Sh SS Kushwah

S.No. Pa rameters Iin il Result Nlethod

I Temperaturg "C

Odour

I Appearance
.l Pt-Co ScaleColour APHA, 2I2O-B

5 Residual Chlorine mg/L APHA .1500-Cl-u

(t Dissolved Oxygen mg/L APHA 45OO-O-C

1 pll pH uni( 6.l t APHA, ]5OOH+B

ti Specific Conductivity pmho/cm APHA 25 I() B

9 Suspended Solitls mgll, 6lJ0 APIIA 25{O D

l0 Total Dissolved Solids mg/L APHA 2540 C

mg/LII APIIA 2540 B

t2 Fixed Dissolved Solid mg/L APHA 2540 E

l3 COD mg/t, tls APHA. 5220 I]
l.l BOD (3 days, 2/C) mg/t- l0N IS 3025, 1993

t5 Chloride mg/L APHA,45OO-CL-B

mg/1.t6 Total Alkalinity APHA 2320-B

T. Hardness (as CaCO3) mg/Lt7 APHA 2340.C

lli Ca Hardness (as CaCOs) mg/L APHA 3500-Ca-B

l9 Mg Hardness (as CaCOs) mg/L APHA 3500-Mg-B

20 Oil & Grease mg/L APHA 5520-D

2t Total Kjehdal Nitrogen nrg/1, APHA 4500-Norg-C

,, Turhiditv N.t'.tl APHA. 2 I 3O-B

2l Phosphate (as P) mg/L APHA 45OO.P-D

Sulphate (as SOo)l.l mg/L API IA ,1500-SOr-E

25 Ammo. Nitrogen (as NHr) mg/L API IA .I5OO-N H t-F

Nitrite Nitrogen (as NO2)26 mg/L API IA .t500-NOr-B

Nitrate Nitrogen (as NO3) mg/L27 APHA 45OO-NO.B

28 Fluoride (as F) mg/L APHA 4500-t--D

?() Sodium (as Na) mg/L APHA 3500-Na-B

30 Potassium (as K) mg/L API,IA 35OO-K-B

-lt Chromium (as Cr-6) mg/L APHA 3500-Cr B

Boron (as B)32 mg/L APHA 45OO-B-C

Faecal Colitbrm N'l I'N, l(l0nrl APHA 922 I -E

34 Total Coliform Ml'Ni I 00nrl API IA 922I.I]
35 Rioassav Test 7n Srrrvival APHA 89IO A-C

i6
37

t

M. Scienlisuc'Lab H
e},rq Frtrrrirr

?a!,r t ai vei nmenl A
,, A*ry'ctjldl;B.L"

na lys

S=firrrqw ftri='r :ii'irqrcr (q 5{.)

I'reparrd b]

Cenrrl Poliution Conlrolar."i, 8na.al t;,

Total Solids
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cecs

Central Pollution Control Board
Regionrl Directorate (Central)

"Parivesh Bhau'an"
Parlavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Tcst Report : Waste Wnter (Physico Chemical Paranrcter

FnAU'/0'6'/r1i:02..'.-"

F,Y FOR '.AE 
!:C..-

N(;T Case No.606/2018 Test Report No. ww/2{-25121Projcct Name

0.55 MLD STP, Gwarighat (Nrughat),
.rabalpur (MP) - Outlet

I{equisition No t25S:l llr plc l)cs('l iption

Date of sarnple collection t5.05.2024 Date 2 t .05.202.1

Date of sample receipt t6.05.2024 Type ofsanrplc (;rab

Dale of anal)'sis 16.05.2024 ro 21 .05.2024 Sample collected by
Dr. Y K Saxena,Sh. R Kumdi.
Sh. R Bandewar, Sh SS Kushwah

S.No. I)i rn nrcters t:n il Ilesrlt NIet hod

"CI l-cmperature

Odour

3 Appearance

4 Colour Pt-Co Scale APHA.212O-B

5 Rcsidual Chlorine mSlL APHA 45OO-CI-B

(, Dissolved Oxygen mg/L APHA 45OO-O-C

7 pll pll unil 7.2'u ApHA,.t500H+lt
APTIA 25 IO Blt Specific Conductivity pmho/cm

APTIA 25JO I)9 susponded Solids mg/L JI
APHA 2540 Cl0 fotal Dissolvcd Solids mg/L

l otal Solids mg/L APIIA 2540 B

t1 Fixed Dissolved Solid mg/L APHA 2540 E

t3 ('ot) nglL .19 APHA, 5220 li
t4 BOD (3 days, 27"C) mg/1. l7 rs 3025, t 99l
l5 Chloride mglL APHA.45OO-CL.B

APHA 2320.8t6 Total Alkalinity mg/L

APIIA 2340-Ct7 T. Hardness (as CaCOr) MEL
Ca Hardness (as CaCO3) mg/L APHA 3500-Ca-Bl8

l9 Mg Hardness (as CaCOI) mg/L, AP}IA 3500-Mg-B

2t) Oil & (;rcase mg/L 2.rJ APHA 5520-t)

2t Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 Turbidity N.T.U. AP}IA, 2 I3O.B

Phosphate (as P) mgL 0.62 APHA JSOO-P.I)

21 Sulphate (as SOa) mglL APHA 4500-SOr-E

25 Ammo. Nitrogen (as NHl) mg/L APHA 4500-NHr-F

26 Nitrite Nitrogen (as NO2) mg/1. APHA 45OO-NO.-B

27 Nitrate Nitrogen (as NO3) mg/[. 2.t3 APHA 4500-NOrt]

lli Fluoride (as F) mg/L, APHA 45OO-F.D

29 Sodium (as Na) mg/L APHA 3500-Na-u

-.10 Potassium (as K) mgiL API1A 3500-K-u

, Chromium (as Cr.6) mglL

l2 Boron (as B) mg/L APHA 45OO-B.C

_.13 I xccxl ( bliform I '\/r ()0ml t-r0 .{PHA 9221-E

.l.l Total Coliform MI')Ni l00ml APHA 922I.8

.15 Bioassav Test 7o Survival APHA 89IO A-C
t6

37

rlt

ff*
:.

$6f17-:'r',:r4 2qg

I'rcprrrd h\ I ab(rrirldn Ilcird

APHA 3500-Cr B
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cusrf.l,'ER COFY
Centrul Pollution Control Board
Regional Directorate (Central)

"Parivcsh Bhawa n"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Tcst Report : Waste Water (Phvsico C-hemical Parameter)

'r,lAa--r ::l'i aci: a *..

----.;lr'
GPGB

coPY FoR U.6

Projert Nr llrc NGT Case No.606/2018 Test Report No. ww/2{-25/25

0.1 MLI) STP, Siddhaghat, Jabalpur
(MP) - lntlel

Requisition No r25Sample Description

Date of sample collection 15.05.202.1 Da te 1t .o5.2024
'I\pc ofsrnrplc Grabl)ate of sample receipt 16.05.202.1

I 6.05.2024 to 2 1.05.2024 Sample collected by
Dr. Y K Saxena,Sh. R Kumar.
Sh R Bandewar, Sh:iS Kush*'ahDate ofanalvsis

t nil Rcsu lt iUethodS.No. Pa rameters

I "CTemperature

2 Odour

3 Appearance

J Colour Pt-Co Scalc APHA, 2I 2O.B

5 Residual Chlorine mg/L APHA 45OO-CI.B

APnA 450o-O-C6 Dissolved 0xygen mg,'l-

pH unit APHA. {5OOII+B7 pH 7.2',7

pmho/cm APHA 25 IO B3 Specific Conductivity

mg/t, t20 APHA 25.10 t)g Suspended Solids

mS/L APHA 2-540 CTotal Dissolved Solids

mg/L API{A 2540 Blt Total Solids

APHA 2540 Dll Fixcd Dissolved Solid mg/L

APHA, 5220 Iitl CoI) mg/L 2r3

mgi L t06 IS 3025. 1993ll BOD (3 days, 27"C)

mg/L APFIA.45OO.CL-Bl5 Chloride

Total Alkaiinity mS/L APHA 2]20.8t6

mg/L APHA 2340-Cl7 T. Hardness (as CaCO;)

Ca Hardness (as CaCO3) mg/L APtiA 3500-Ca-Bl8
Mg Hardness (as CaCO3) mg/L APHA 3500-Mg-Bl9

20 Oil & Grease mg/L APHA 5520.I)

APHA 4500-Norg-C2t Total Kjehdal Nitrogen mg/L

N.T,U APHA. 2I 3O-B22 Turbidity

APHA 45OO-P-D2l Phosphate (as P) mg/L

APHA 4500-SO+-E24 Sulphate (as SOi) mg/L

APHA ,1500-NIIr-F25 Ammo. Nitrogen (as NH3) mg/L

APHA 4500-NO,-Bl6 Nitrite Nitrogen (as NO2) mgi L

Nitrate Nitrogen (as NOr) mg/L APIIA 4500-NOrB27

Fluoride (as F) mg/L API IA ,1500-I]-t)

29 Sodium (as Na) mS/L APIIA 3500-Na-B

l0 Potassium (as K) mg/t. APHA.]5OO-K-B

.jl Chromium (as Cra) mglL APIIA 3500-Cr B

Boron (as B) nrg/L32

Faecal Coliform MPN/l00mlt-l APTIA 922 I-E
1.1 Total ( olil'orrn MPNrl00ml APLA 9221-B

35 Bioassav Test 7o Survival APHA 89I O A.C

t6
31

Ili

une;

ffit- fiftq
arfirF' ii./i',f.];

d ;.,4 ,i..qr-anAnt
scierri:s1'

lr ral3
A".i u f-:icr.:
A--fi{I c-t$4

r. z':.-Lutrtra
ff:l;ur crt. (q.ti.)

'C'L0i:, i-'
l'repared hy

C,e.lra! Pollutlon Co!1ttol Board Bncpal (M P

.FILAB/05/rR-02tIL----.-------------

t0

APTIA 45O()-B-C
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Crnl ral l'ollnlion Contlol lloard
llcgional I)irectol.alc (( cnlt'lll)

" l):r ri\ ('sh Bhau a n"
ParyavaraD Parisar, ll-5. Arcra Color\', tshopal

EPA Rccogniscd Lal,
Tcst Repofl : \\/astc \\/nlcr (Phlsico Chcrnical l'alanret

[lAS'it.;<'..ur,''rf llAp.1p..9/..T8'02.-""'

I

Eglj:'

Ct!STl)lri - S CCi''

s,

l'r'(,j('( l \anrc

sir rl t)lc l)(scrillion

I):tlc ol sam plc colleclirrn

N(l'l' ( ase No. 60(r/2()lli I csl liclrlrl No. \\ \\i21-25lt(,

0.I l\'l Ll) STP. Siddhagh:rl..l:lb lpur
(Ml') - ()utlcl Requisit ion No r25

15.05.2024 I).te 21.05.2024

T1'pc of sanrple Crabl)irlc r)l \irrnplc rcceipt 16.05.2024

Sample collcctcd b),
Dr. YKSaxcna.Sh R Kunrar.

Sh. R Bandewar. Sh SS KushwahI)ale ol analysis 16 .05 .2024 to 2l .05 .2024

Ilcsul( N{ e( hotlS.No I)ir r-x ntcltt's lInil
I Tcmperatur€

Odour

Appearance

APHA. 2I 2()-BColour Pt-Co Scale

APHA 45OO.CI.BResidual Chlorine mg/L

nrg/L APHA 4 5OO-O-C() Dissolved Oxygen

APHA.,l500H+Bpll u nit 7.-157 PII
APHA 25 IO Bti Spccific Conductivity pmho/cm

APHA 25{O D9 Suspcndt,d Solids nrg/l- l{
APHA 2540 Cl0 Total t)issolved Solids mg/L

mS/l- APHA 2540 Blt Total Solids

APHA 2540 Dmg/Lll I ixed Dissolved Solid

APHA. 5220 Bt3 ( roD mg/L 5-1

t ls 3025, 199.3BOD (3 days, 27'C) Ing/L

mg/L APHA.45OO-CL-B

t{
i5 Chloride

mElL APHA 2320-Bl(r 'Iotal A lkalinity

mg/L APHA 2340.CT. llardness (as CaCOI
APHA 3500-Ca-Bl8 Ca Hardness (as CaCO3) mg/L

APHA 3500-Mg-Bl9 Mg Hardness (as CaCOI) mgiL

mg/L 2.{ APHA 5520 D2t) Oil & Grease

mg/L APHA 4500-Norg-C2t Iotal Kiehdal Nitrogcn

2? Turbidity N.'I',U APHA. 2 I 3O-B

APHA.I5O0.P.D23 Phospha(e (as P) mg/L l.0t
APHA 4500,S04-ESulphate (as SOa) mg/L

APHA 4500-NHr-F25 Ammo. Nitrogen (as NIl3) mg/L

mg/L APHA 4500-NO,-B26 r.Nitrire Nitrogen (as NO2)

Nirratc Nitrogcn (as NO3) mg/L 6.69 APHA,t500-N03B27

APHA 45()O-F-D2lr Fluoride (as F) mg/L

APHA 3500-Na-B29 Sodium (as Na) mg,lL

30 ll)otassium (as K) mg/L APIIA 35OO-K-B

3I L hronrium (as Cr*6) mg/L APHA 3500-Cr B

3l ]Bt,r'on (as B) mg/l- APIt ,l500-ll-c
.t:

Faer::rlColiforrn Nt l'N/l00ml -13 APHA 9tt t-[_

APHA 922 ] .B3{ il,)lal Coliform MPN/l00ml

3i !Bioassay Test 7o Survival APIIA 89IO N-C

3()

i:

liYlq 1m fr
i6f,-g-rr',ii 1

fil,tdilind Kumar N

ii5?-r "r, (TG6ri1

Scienli ''i. i:i liead & Gcvernmsnt Ar,a
it\ ri"tu lr:i..'tj.r1a 7 ;,: !t ic nol Dltecl(,t ol e'';:fu 
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Central Pollution Control Board
Regional Direclorate (CeDtral)

"Parivcsh Bharvan"
Prryavaran Parisar, E-5, Arera Colony, Bhopa

EPA Recogrised Lab
Test Report : Waste Wate r (Physico Chcmical Parameter)

CUS:,-

lvli:':
:-5irITF,
CPGts

'FlrAB/mrrR.o2'-"

,, Ci: i 1:.-rii t.i,B lt;.-.....,...-.,,..-,,_-...,,-

frftc l:
tmHr;-" '

11+.irl,l

Scienti:' Lirb i{erC
!H:, ii,:Itr,aFl / R

#fnr r{rq f+ri*ot _djg.?i'rqrfl (q.q.)

,i.{cr !I5q qJ
,, GovzanrreFt AnalyI aborilon he.rdr'
i g.onn, ciijcloralat

sl
Prepared br

Project Name Tcst Report No. ww/2,l-25l28

Sample Description
0.5 MLD STP, Gulaua, Jabalpur (MP)

- Inlet Requisition n-o.

Date of sample collection 15,05.2024 2t.05.2024

DaIe of sample receipt t6.05.2024 Type of sample Grab

Date ofrnalvsis Srmple collcctcd h1
Dr Y KSaxena.Sh. R KumaJ

Sh R Bandewar. Sh SS Kush$ah

S.No. Parameters Unit Result N,Iethod

I 'l-emperature .C

2 Odour

3 Appearance

-l Colour Pt-Co Scale APTIA,2I2O-B

5 Residual Chlorine mg/L APHA 45()().CI.B

6 Dissolved Oxygen mg/L APHA 45OO-O-C

7 pH pH unit 7.0 t APIlA,,l500H+B
8 Specific Conductivity pmho/cm APHA 25 IO B

9 Suspended Solids mg/L 32 APHA 25.10 D

r0 'I'otal Dissolved Solids mg/L APHA 2540 C

ll Total Solids mg/L APHA 2540 B

t2 Fixed Dissolved Solid mg/L AP}IA 2540 E

l3 COD mg/L APHA, 5220 B

l4 BOD (3 days, 27'C) mg/L 70 IS 3025. 1993

l5 Chloride mg/L APHA.45(]O-CL-B

16 Total Alkalinitv mg/L APHA 2320.8

17 T. Hardness (as CaCO,) mg/L APHA 2340-C

t8 Ca Hardness (as CaCO,) mg/t- APFIA 3500-Ca-B

l9 Mg Hardness (as CaCOr) mgr'L APHA 3s00-Mg-B

20 Oil & Grease mg/l- APIIA 5520-D

ll Total Kjehdal N itrogen mg/L APHA 4500-Norg-C

22 Turbiditv N,T.U APttA. 2 t30-B

23 Phosphate (as P) mg/L APHA 45OO.P.D

24 Sulphate (as SOr) melL APHA 4500-SOr-E

25 Ammo. Nitrogen (as NI'1,) mg/l- APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO,) mg/L APHA 4500-NOr-B

27 Nitrate Nitrogen (as NO3) mg/L APHA 4500-NOrB

Fluoride (as F) mg/L APHA 45OO.F.D

29 Sodium (as Na) mg/L APIIA 3500-Na-B

l0 Potassium (as K) mg/L APHA 35O(].K-B

3l Chromium (as Cr*6) mg/L APIIA 3500-Cr B

32 Boron (as B) mg/L APHA 45()O-B.C

-13 Faecal Coliform MPN/l00ml APITA 922I -E

-l.l Total Coliform MPNi i00ml APHA 922 I.B
Bioassay Test 7u Survival APHA 89IO A-C

-r6

37

-18

^-^i.1 
t.,l,itri Cnnt/ol t-l r1.1' 4 Rhoeal (M.P.)

NGT Case No. 606/2018

125

Date

f 6.05.2024 to 2l .05.2024

129

28

35

"&-
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Central Pollution Control Bo{rd
Regional Dircclot'ate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Reporl : Waste Water (l'h1'sico Chenrical Paramctcr)

i'4

*tr.,:II7.,

GPCB

,iovl
(/-:

n

F/LAB/06lrR-02
coPy t0R LAti tic.,.....--._.*_.-.--

Fft-:: .Dl!1

&renlis..' i-rb vcrnn€nt Anal
Adto i.-.: zwrr / r!4F,{A$rt*ku{br

I>rojcct Nx me NCT Case No.606/2018 Tcst Repott No. WW/2.1-25l29

sxnrplc Dc\eIill(iort
0.5 MLD STP, Gulaua, Jabalpur (MP)

- Outlet Rct;uisition No. t25

Date of sample collection t5.05.t024 l)rtc 2 1.05.2024

Date of sample receipt t6.05.2024 Tvpc of sample Crab

Date of analysis I 6 .05 .2024 to 2t .05 .2024 Sa mple collected by
Dr YKSaxena.Sh. R Kumtr,
Sh. R Bandewar, Sh SS Krshwah

S.No. Pa raneters LIn it I{esrr lt llct horl

I Temperature .C

Odour

Appearance

'l Colour Pt-Co Scale APHA, 2I2O.B

5 Residual Chlorine mg, L APHA 4500-Cl-B

6 Dissolved Oxygen mg/L APIIA 4500-O-C

1 pH pH unit 1.07 APHA. {500H+B
APHA 2510 BSpecific Conductivity pmho/cm

APIIA 25.10 D9 Suspcnded Solids mg/L t6

APHA 2510 Ct0 Total Dissolved Solids mg/L

APHA 2540 Blt Total Solids mg/L

t2 Fixed Dissolved Solid mg/L APt.lA 2540 E

l3 COI) mg/L 65 APtIA, 5220 B

I1 BOD (3 davs, 27"C) mglL l5 rs 3025. 1993

t5 Chloride mg/L APHA,45OO-CL-B

APIIA 2320-Bl6 Total Alkalinity mgr'L

t7 T- Hardness (as CaCO3) mg/L APIIA 2340-C

t8 Ca Hardness (as CaCOs) mg/L APHA 3500-Ca-B

l9 Mg Hardness (as CaCOr) mC/L APtIA 3500-Mg-tl

20 Oil & Crease mg/L )1 APItA 5520-D

2t Total Kjehdal Nitrogen mg/L APIIA 45oo-Norg-C

22 Turbidity APltA, 2130-B

23 Phosphatc (as P) mClL 2.21 AP A.t500-P-D

Sulphate (as SOa) mgll, APHA 4500-SOr-E

25 Ammo. Nitrogen (as NH1) mg/L APHA 45OO-NHr-F

26 Nitrite Nitrogen (as NO,) mg/L APHA 4500-NO,-B

27 Nitrate Nitrogen (as NOr) ng/1. t 2..rJ APHA 4500-NOrll

Fluoride (as F) mg/L APHA 45OO-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-B

,.t 0 Potassium (as K) mg/L APHA 35OO-K-B

I Chromium (as Cr ) mgrl- APHA 1500-Cr B

32 Boron (as B) mg/L APt In 4500-B-C

l3 Frecrl ( olifo rm NlPr'/t 00nrl 910 ,\P A S2tr-E
ll 'l'otal Coliform MPN/ l00ml APTIA 922I.B
35 Bioassay Test o,zo Survival APHA 89I O A-C

l6
1'.7

llt

1'rcpired h\

;i;:*r- ,-{rgr frtiit r +d,qtql({ tr.n)
Caatral Poliution Cont.oi Boa.d.Bhopal (M.P

7IO
Hei,,J

IJ

N.T.U.

24
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ItrFI

Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bharna n"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab

.' i-.T'ji.leR COPY *..-.*-.--'

,, ::. itrl Uiyi' ; .-.,.-..........--'"**'-
r/L B/06/rR-o2

COFY FOR I,AB IIC.
GPGB

st

Project Name NGT Case No.606/2018 Test Report No. w\l72{-25/27

Sa mple Dcscription
Drain at Gwarighat before conlluencc to
Maa Narmada Requisition No. 125

Datc of sam ple collection t4.05.2024 Dr lc 2l .05.2024

Date of sample receipt r5.05.202.1 Typc of sample Crab

Dxte of an{lysis 16.05.2024 to 21 .05.2024 Sanrple collected by
Dr. Y K Saxena, Sh. R Kumar,
Sh R Bandewar Sh SS Kushrvah

S.No. Pi rxmeters Unit Resull trlcthod
Temperaturc "C

2 Odour

3 Appearance

l Colour Pt-Co Scale APIIA, 2 I20-B

Residual Chlorine mg/L AP[{A 4500-Ct-B

6 Dissolved Oxygen mg/L APHA 45OO-O-C

7 pll pH unit 6.99 APtlA. {500H+B
It Specific Conductivity pmho/cm API,IA 25 IO B
t) Suspcnded Solids mg/L l3l { Pt t.\ 25J0 t)
t0 Total Dissolved Solids mg/t, APIIA 2540 C

Total Solids mg/L APHA 2510 B

t2 Fixed Dissolved Solid mg/l-. APHA 2540 u

l_.i CoI) mg/1, 131 APltA, 5220 B

l.t BOD (3 days, 27"C) rng/L 8? IS 3025, 1993

t5 Chloridc mgi l- APHA.45OO-CL-B

l6 Total Alkalinity mg/L APHA 2320-B

t7 T. Hardness (as CaCO,) mg/L API IA 23.10.C

Ilt Ca Hardness (as CaCOr) mg/L APIIA 3500-Ca-B

Mg Hardness (as CaCOI) mg/L APtIA 3500-Mg-Bt9

20 Oil & Grease mg/L APHA 5520-D

2t Total Kjehdal Nitrogen mg/1. APHA 4500-Norg-C

22 Turbidiry N.T.U AP}IA. 2I3O.B

Phosphate (as P) mg/L l.5J APHA.l500-P-t)23

APHA 4500-SO1-Em9lL2.1 Sulphate (as SOa)

APrlA 4500-NHr-r-'Ammo. Nitrogen (as NH3) mglL25

APHA 4500-NOr-uNitrite Nitrogen (as NOr) mg/l-26

APHA {500-NOrB6.rJNitrate Nitrogen (as NO.]) mg/L27

APTIA 45OO.I;-Dmg/l-Fluoride (as F)

APtlA 3500-Na-BrnC/Lt9 Sodium (as Na)

APHA 35OO.K.Bmg/L,t0 Potassium (as K)
APHA 3500-Cr BmgLChromium (as Crt6)3l
API IA 45OO-B-Cmg/LBoron (as B)32

.{.l,ltA 9lt r-r-i\IPN/l(l0rnlF:rccal Colifornt33

APHA 922 I.BMPN/l00mlTotal Coliformil
AP}IA 89IO A-Co/o Survival35 Bioassay Test

.16

l'7
't 

tt

"rb
I'repared h)

Test Report : Waste Water (Physico Chenlic:rl Parameter)
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a'Ira sitihat
(aoaria)

anrltfdirltlrd dqagz

Construction & Demolition Waste
Monthly Procsssing l"ogbook (April-2024)

Place: Kathonda
Plant ln-charge: Saurabh Soni

S.No. Dat e
Total quantity of C&D waste received for protessing

(in tons)

1 l-AOr-7-4 47 .66

2 2-Apr-2.4 41,.t7

47.253-Apr-243

48.554-Apr-244

43.055-Ap?245

40.446 6-Apr-24
0.007 -Apr-247

8-Apr-24 46.98

47.939 9-Apr-24

lO-Ap?24 43.8710

0.00!l-Apt-24
40.69t2 12-Apt-24

13 13-Apt-24

14 14- Apr-24 0.00

47.L715 15- t-24

16 16-Apt-74 46.91

77 77-Apc24 0.00

18 18-Apr-24 47 .68

79-Apr-24 0.00

20 ?}Apr-24 46.56

21 0.00

22 22-Apt-24 40.45

23 23-Apt-24 37-58

24 24-Apr-24 45.70

75-Apr-24 48.09

2GApr-24 45.36

27 -A9r-24 48.66

28-Apr-74 0.00

29-Apc24 39.56

30-Apr-24 45.45

Total 1028.00

@EE

rEE

$: Scanned with OKEN Scanner

11

40.28

19

2L-Apt-24
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Total Recyrbler (Mfl
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0 7.:
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i Rewa City: -
Waste Generation - 125 Ton/day
Waste Collection - L25 Ton/day
Processing - 125 Ton/day

Rewa Cluster: -
Waste Generation - 320 ton/day
Waste Collection - 320 Ton/day
Processing - 320 Ton/day

Compost Plant Material Balance and Process: -

Wet waste Received - 192 ton/day
Process - 192 ton/day
lnert generation - 28.80ton/day (sent to landfill)

RDF Material Balance: -
. Waste Received - 128 ton/day
. RDF Generation - 102.40ton/day
. lnert Generation - 14.5 ton/day (sent to landfill)

z WTE material balance: -
. Waste Feed - 350 ton/day
. Fly ash Generation -7 lon/day (sent to landfill)
. Bottom ash generation - 35 ton/day (sent to landfill)

i Legacy waste site: -
o Process Used for Remediation - Bioremediation
. Plan for future after remediation of site - Will use future MSW plants, or will decide

by Commissioner RMC, Mayor and MIC members.

,. Where are we sending Recvclable waste: -

high Calorific value waste using in W2E plant. Mishra Traders takes away the

Remaining recyclable waste. Municipal Corporation Rewa has an agreement with
him.

i RDF plant capacitv is 120 ton/day and W2E plant Capacity is 350
ton/day, How we are fulfil the requirement of WzE through RDF Plant:
By Getting RDF from Other Legacy waste sites in lndia. (Like recently we are getting
RDF from Prayagraj (U.P.) appx 300-400ton daily)

200
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- N.P,Llc No. 60534/8PVS/2m2

iaonl ,8,,1o.1 ( )'-laro-Ju. tPa'l- f-o t-oa!|..,--
arcme*t'q*trqftnq-*aeq

INDO wArER ylANAGEMENT &

POLLUTION CO NTROL CORPORATIC} N

cfiqll

Co mon B lcal men c lll INCINE R

ISO 90011 2015
Eo r'lDlr 2015 

H.o Add : c.32 2d tloor, Padlat complar, Blttan Markat , E 5 , Arera colonv Bhopal - 462015

Satna off ; Narayanl Sadan , Shlv cobnY,Ahlran Mobolla, Dhawarl, Satna (M.l''l 485001

CBWTF Addl VlllaSe'Barkherr,Am8rpstan Road. Tahill- Unchchra, o'strlit-Satna (M.P,}485001

Phone: 0755.24259m, (Far) 0755'.:O44mo, Mob - 9301888900, 9425020301

website: www.lndoctw\f.com E-Mall: cbMfsatna@{mall, lnclneratorstna@qmall.cqln IWIEocq@lrn!j!:q?q

Ref.No.: IWMPCC/ Date

AGREEMENT
rlqlrrl A t'a'\

This ABreement made on thls lt4 Day'of Otfof thEyear lel! between Munlcipcl Corporation Rewa (M.P.'

herein after referred as the "MEMBER" hnd dpresented by Commissioner of the Frrst PARTY (Whic;

expression include their successors and assigns, unless such inclus'on is inconsistent with the content or

meaning thereof)

AND

lndo water Management & Pollution Control Corporation {CBM\ iTf_Satna ) havihg thon: registerad cffice

at Narayani sadan, Shiv Colony, Ahiran Mohalla, Dhaurarl, Satna MP here in afte' referr;'d io as th,: "FlRrl'
represented by its Director of Authorized Slgnatory, of the Second P.{RT\ (Whi.:h exp.crsi,l:l include rhei.'

successors and assign, unless such lnclusion is incbnsistent with the cGfltent or rneaning tlrerr:cf)

Whereas the FIRM has setup Mllage - Barkheda, Amarpatan Road, Post - Eatanwara, 'rihsil - Unchehra,

Distt- Satna (M,P.) a CBMWTT (Common 8lo-Medical Waste Treatment Facilityl to ranrport, store, treat
and dispose of the solid Blo- Medicat Waste (BM{f (management & Handlin6 ) Rule 2016.

*
Th sA ent Executed On 01st Dav of ..,,..

NOW THEREFORE THESE PRESENT 2 WITNESS SELL AI.ID ITS IS HERE BY DECLERE AND AGREED SY ANO
BETWEEN THE PARTIES HERE TO AS FOLLOWS.

Tation

1. That the scope of servlces to be provlded by the FIRM ls llmited to transportation, storc, treatment an!
diiposal of Domestic Harardous Waste and Santtary Wasted definad in MSW Rulcs 2Ot6

2. That this Agreement shall be cnforccd tor e pertod ,r"fill"EErFlrtil the date of execuric,r whtch can be
renewed any tlme before.lts explry by the erecuilon of renelved Agreement.

3. The FIRM w l charSe 0 to 100 t(8 Rs. g000/ - Minlmunr chor8e & 100Kg. Abovc Rs. 7ol (R5. scvcnty onty) per
kilogram of segreSated Elomestlc Harardous Waste handcd over to lndo water Managcment JnC pollJtion
Control Corporatlon by Member for collettion, tronsportation, treotment and Oisposal of Dot,,estic
Hazardous warte from transfer statlon if merlber as per SwM Rutes M.-'mber wlll provlderl tvaste in closerl
contalner and to be welghed at transfer statfll. logbook shall be nralntalned tmnsfer station for the weiljlrr
Meant of the waste whlch shall be signed by ffi ers of both the partles.

Fnr: lndo Wrtcr Mrnagcmcnt t,
rtion c
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I

4. That second party shall be deposltion sum of Rs. Xxxrxx/ - (Rupees )hxxxr Thousand) to th!' FIRM i'e' as

security deposit. - NA

5. That the FIRM will ra.ise the blll to the Member on or before 10h

5. That the flRM will plck up the waJte on reSular basls except lf some ma,ior breakdown occur which is beyond

the control. Rules By MPPCB

7. That treatment and disposal charges shall be- revised on 31'r march and then after every year till the

continuance of the a8reement by 1096 as comified to prevlous year charges

8. ln the event any provlsion of the agreemerit'lflreld to the illeSal, lnvalid or unenforceable under any presen'

of future law such provisions shall be deemed terminable and the remaining parts and porti)n of this

jurisdiction over all the dlsputes arlsing out of ihis Agreement shall remain ln full force & effect'

S. COWff ltte ftnU) arid member mutually agree that the courts of the Bhopal in Madhya Pradesh shall have

The jurisdiction over all the disPutes arising out ofthls agreement'

10. This agreement is valid form 0l April 2022 to 0l APril 2024.

tN WTTNESS WHEREOF rh. partles here to have set ard subscrlbe their resPectlve hands scales on the day month anC

year first above written. turthelmore, this atreement iS exeqlted in duPlicate. Both COpieS on separatc paper and

^,rll 
be treated as original equlvalent. For : lndo Wrtt &

'rution

_,t
a&*--",

cd Signair. .

For : lndo lt'.rter Managemcnt &

Pollutlon Conttol Corporation

Authori:ud SignatorY

commlsslonGr

Municipal Corporation/cEq

/Nodal Offlcer SBM ,Reiva (M.Pl

Authorized Sitnatory

Name: -

Designation:

;rFl

l-l' 0

Namer

Designation: - Direc:or

Witness: -rvitness: -IBS}J)
Name:. fuFHENORR VtSHt.l Fl{tt(hR
Address: - V;ll , p63f t .rr,."rti oL.S{}.

6e,uq (n,p.)
llob.No. +3gtSCGtqg

t)n*ta
X+tq fdrlrt{ngr*f

I
&

Itame r flpq
Address:. 

Ufff

Paa(6q>1
ll'o. - j66i q;{C\q

,t

I

A*,r\ntr.,ttat^'c'
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nPt Pot l-

oFFrcE oF MUN|CIPAL CORPORATTON REWA (M.p.)
MRF/PROCESSING PLANT LOGBOOK

NAME OF PLANT/ MRF - PAHADIYA
Plant Capacltyr 50 MT/PDADDRESS OF PLANT/ MRF. PAHADIYA

47.99 7.24 4.18 3.74 4.3 5.02 5.94 4.94 3.61 9.54 0.47991-ApF24 47.99

3.58 5.4 4.64 5.39 s.21 4.27 3.26 10.1947.46 47 -86 0.47862'Apr-24
48.43 7.92 3.22 4.58 4.51 4.83 s.89 4.89 3.32 9.9 0.4843l-Apr-24 48.43

6.21 3.6 4.27 3.54 4_27 4.76 4.16 1.92 10.2147.87 41.41 0.478r4-Apr-24
47.85 7.2 4.21 5-17 3.81 4.27 s.7 s.4 3.33 9.73 0.478S5-Apr-24 47.45

6.76 1.8 4.85 4.07 5.05 4.15 4.14 3.5S 9.3947.7t 4t.7! o_4173GApt-24
48.67 7.19 3.25 4.77 4.1,4 4.54 4.41 4.41 1.27 9.76 0.48677-A0l.24 48_67

47.84 6.52 3.37 5.8 3.95 4.58 5.8 4.8 3.44 9.3147.44 o_4744E-Apr'24
3.2347 -39 47.39 7.77 4.11 4.18 4.06 4.77 5.t7 3.47 9.46 o.4739g-Apr-24

47.78 6.64 4.12 5.19 4.87 5.02 5.19 4.19 3.54 9.29 0.47181GApr.24 47.18
7.42 3.33 s.24 4.8347.54 47.54 4.74 5.24 4.24 4.15 10.06 o.475411-Apr-24

47 _06 6.72 4.2t 4.75 3.66 4.97 4.15 4.74 3.53 9.4147.06 0.470612-Apt-24
48.02 48.02 7.6 3.3 3.91 4.39 4-16 5.97 5.27 3.57 9.42 0.480213-Apr-24

47.48 7.91. 3.44 4.78 4.84 4.46 4_18 4.78 3.2S 10.0747 -48 o 414al&Apr-24
47 1.49 3.37 4.55 3.99 5.02 4.65 4.64 3.63 9.93 o.4715-Aprz4 47

7.39 3.37 4.23 4.13 s.4148.57 48.57 4.23 4.11 3.78 9.53 0 48571&Apr-24
47.55 7.42 3.55 5.06 4.64 s.22 5.06 4.06 4.13 9.4747.56 o 4756l7-Apr.24

46.98 46.98 7.41 1.29 s.19 4.36 4.3 5.19 5.19 3.42 10.01 0 4698l8-Apr-24
47.99 6.21 4.31 4.68 5.02 4.31 4.31 3.61 9.88 o.479919apF24 41.99

1.76 s.24 4.9248.14 48.74 6.96 4.25 5-24 4.24 3.92 9.S7 0.48142o-Apr-24
48.77 7.06 3.96 4.64 4.37 4.6 4.64 4.63 3.6948.72 9.61 0 447221-Apr-24
47.21 '?.72 3.8 4.8 3.55 s.37 4.8 4.8 3.95 10 0 472122-Apt-24 47.21

6.95 3.34 5.16 3.54 4.8444.9 48.9 5.16 4.15 3.85 10.01 0.48923-Apr-24
49.2 7.15 4.74 5.02 4.09 5.31 5.02 4-O2 3.85 9.35 o.49224-Apr-24 49-2

6.23 3.65 5.94 4.1747.66 47.66 4.36 4.74 4_74 4.t7 9.73 4.476625-Apt-24
47 _59 7.19 3.55 5.21 4.64 4.69 5.4 4.1 9.832,6Apt-24 41.59 0 4759

47.44 47.44 7.9 3.65 5.89 4.65 5.51 4.58 4.48 4.03 9.83 o 414427-Apt-24
48.3 6.37 3.34 3.76 4.65 4_O2 4.22 4.224A.3 3.6 9.53 0.48328-Apr-24

6_7944.05 48.05 4.01 3.7 3-62 4.11 5.17 4.3 3.59 10.1 0 480529-A9?-24
48.08 6.71 3.78 4.15 3.65 5.35 4.86 4.8648.08 3.34 9.57 0.48083GApr-24

1436_24 271.O7 108.62 143.59 121_39 742.75 149.2 3 137.22 r09.92 297.15 74.3624TOTAI. 1436.24

Month:- A ril - 2024
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*( ) OCFM| reading during nrorritoring period

*^'rd6"
Prepared By:

Regional Directorate (Central)
Central Pollution Control Board

"Parivesh Bhawan" Paryawaran ParisarNagar, E-5, Arera Colony
Bhopal - 46201 6

T el: 07 55 -27 7 5385/86, Fax : 07 55 -27 7 5 587
EPA Recognized Lab-20 I 5

TEST REPORT

Source Emission Sample Analysis Report
I,'/I_AB/06fl It-04

USEPA- 29. 3'd Editior 1998

( AASi Graphite gcneration )

7
'l

ab Head

Authorized Signatory

lQ< qro-ilni Milind Kurrar Nim:rriiiiq - r: rz{ rr5_r-r qq €{.orfr hs+i6
Sci nri:i.-i- i elr Hei:rtr Co.. rinmenl An..lysi

ti-!r:1 :J l.] 111iT.,-,; ;q co jo: !,i r i):rc.ctcrsle- i::.::r tTqr4 [ie-..=-J: a]::..ii.riT (r.E.)
.-' 'L.rli,.ltioo ao:!iic i Aoai'i. Uhr.ai (i!,: l:!.)

Sample frorn : Rcq. No. 101 Test rcpo rt
No: 03/24-25

Samplc
Description:

Stack Registration
No.

sIi/24-25l03

Datc of collcction: 16.0s.2024 Type of samplc:
grab/composite

Datc: 27.05.2023

Datc of reccipt : 18.05.2024 Sample collcctcd

ByDatc of analysis : 24.05.2024

S l'arameters Unit Rcsult

No.

Dr. Y.K. Saxcnu, llupendra
Kunrar & Iln rn cs hrva r li,

l\{c(hods

Particulate Matter( PM) mg/ NmJ 29 USEPA-17, 3rd Edirion, 1998

( Gravimetric Method)

2 Sulphur Dioxide ( So:) mg/ Nml 36 USEPA- 6, 3'd Edirion 1998

( Titrametric Method)

., Nitrogen Dioxide (No.) mg/1.{m3 l9{J USIPA -7, 3'd Edilion, 1998

( PDS Method)

4 Fluoride ( F) mgA.lml USEPA- 13 A , 3'd Edirion 1 998

(Photometric Method)

5 Acid Mist mgA.lm3 USEPA- 8 ,3'd Edirion 1998

(Titrametric Method)

Other Specific Parameter mgA.lm3

,' i:i l :. ''.-r

M/s. MSW Rewa (MP)
Wcst to Bncrgy l'lant

l.

6
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Consent Order Nl.P. Pollution Control Board
i,-5, Arera Colon\

l'aryavaran Parisar. Bhopal - l6 \,IP
Tele : 0755-2{66191, Far-0755-24637,12

RED.LARCE CcA-Renewal (A/q, consent valid up to 3rl03l202a,
Haz. & SWII, Auth. varid up to 31/O3/2028) coNsENT NO. *a*

NO: /MPPCB/REW
( )ut\r nrd \r): I l 7l.1l.02XlIllUll ( on\enf \o:.\\\ HS-a7.121,|

l'o,
The Occupier,

M/s. R[,WA MS\l'ENERGY SOLUTIONS PVT. LTD.,
290.292,29 4.2201,2202. Pahadiya(V),,
Citv: Pahadiya (365),
Dist : Rewa, Trl: Raipur, SIDC : Not In SIDC, Latitude 2{.5955 Longitude : 81.3869

S'bj""tt .ene*ul of consent under section 25 of the Watcr (Prcycntion & Control of Pollution) Act,1974 under
section 21 of the Air (Preyention & Control of Pollution) Act.l9El , rcne\ial of Authorization undcr
Solid Waste l\Ianagcment Rules, 2016 & Authorization under Hazardous and other Waste
(Management & Transboundary movement) Rules, 2016.

With reference to your above application for rcncwal of consent to operate & Authorization undcr Solid Waste

Management Rules & Authorization undcr Hazardous waste management Rules 201 6 has been considered under thc aforesaid
Acts and existing rulcs thcrcin. Thc M. P. Pollution Control Board has agreed to grant conscnt up to 3710312028 &
authorisation up to 3110312028, subject to the fulfillment ofthe terms & conditions. enclosed with this letter and-

Enclosures:-
* Conditions under water Act
* Conditions under Air Act
* Conditions undcr Hazardous Rules
* Conditions under Solid Waste Management Rules, 201 6

,, . 
1.1;';r;,rgf ion' Signature NofVErified.; "'-* "',;; 

Disitaly sis#dDr: chandra

Y:fftlAil!ffi.,2:s6:s2 PM

Br the order of Chairman, MPPCB

.,.i. - t ..

CHANDRA MOHAN THAKUR
LF,9q, F,I.JfT t, tlr (" ilnotc ru h( r)hbtttlonltk lio rgt.np \n 6n4 "TP-11:"

ll

PCB ID:
128753

Ref: Your Consent to Operate Application Receipt No. 1212341 Dt. 0711112022 .

SUBJE'CT TO fHE FOIJ.Or/ING CONDITIONS :-

a. Location: 290,292.291.2201.2202. Pahadiya(V), . Pahadiya (365). Raipur, Rcrva

b. Thc capital investment in lakhs: Rs. 17058

c. Producl & Produclion Capacitt:
Acnviq'/PRODUCT CAPACITY

Integrated Municipal solid wtste Manogenrent 700 TON PER DAY
pltnt (Collectirttt , Processing and disposal Aerobic compost- 300 TPD

faciliy) for Rev,a cluster 7 iiLB's Trint Rewa , Refilsed deri'ed Fule focilio' GDF)- s00 TPD

satna and sidhi districts) y:';;';);";T;flf;il;yi{';;;"'
ANIMAL CARCASS- 200 Kg./hr

\,,t.:- For dry chonge in above,operator of the facilit)' sholl obtain fresh cohsefit fiottt the Board, The unit shall hove to
inslall thc waslc loenergt'plafit a C&D ll:asle Managenenl F.tcilil! al the efiliest.

The I'aliditY of the conscnt & Authorization under Solid Waste Managcment Rules, 2016 valid up
to 3l/03/2028 and has to be renewed before expiry of consent/Authorization validity. Ooline application
through XGN Nith annual licensc fccs in thisregard shall be submittcd to this officc 6 monlhs beforc cxpiry of
the consent/Authorization. Board reserves the right to amend/canccl/ rerokc the condition in part or Nholc as
and nhen required.
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Consent Order \I.P. Pollulion ( ontrol Board
l--5, Arera Colon\

Par\avaran Parisar. llhopal- l6 \lP
Tcle : 0755-2166191. Far-0755-21637{2

CONDITIONS PERTAINING TO WATER IPRE VENTION & CO]VTROL OF POLLUTION ACT 1974
l. The daily quantily oftrade cfflucnt ai out fall ofthe unit shall not excccd 50.0(X) KL/day, and the daily quantily ofscwage
at out fall ofthe tmit shall not excecd 8.000 Kl/day
2. Trade Emueni TreatDent:-
The applicant shall providc comprchcnsive effluent treatment system as per thc proposal submined to the Board and

maintain the same properly to achicve following standards-

PH

Suspcdcd solids

BOD! Days 27 oC

COD

Oil and grcasc

5.5 - 9.0

100 mdl.

30 mg/1.

250 mgl

l0 mfl.

TDS

Chlorides

2100 mg/l

l0O0 mgll

For other parameters general standards of discharge as notified undcr EP Act 1986 shall be applicablc.

3. Sewage Treatment :- The applicant shall providc comprehensive sewage treatment system as per the proposal
to thc Board an-d maintain the same properly to achicve following standards-

pH Between 5.5 -9.0
Suspcrdcd Solids Not cxcccd 100 m9,4.

BoIh Days 27 oc Notexceed 30mg/I.

COD Nor exceed ?50 mg,4.

Oil and grcase Not cxcccd l0 rngn.

Sr Watcr Codc (Qty in klpd - Kilo Ltr pcr WC:200 000 WWG : 58.0(Xl Water Source

subnlitlcd

Remark

I Domestic Purpose

2 SanitatLandfill. Compost Iacility& RDF
Facility

3 Animal Carcass Incinerator
4 PlaDtarion / Horlicuhure-...

5 Waste to Etrergy (Proposed)

to.00
5.00

8.00

0.00

Local body
Local body

10.00

15.00

I r 5.00
(Proposed)

6.00

0.00

50.00
(Proposed)

Local body
Local body
Local body

4. The applicant shall proyide adequate effluert treatrtlent system of 50 mr capacity based on physico chemical
trcatment atrd & MBBR based biological treatment, ETP of 6 m 3 capacity for emuent generated from animal
carcass incinerator and ETP based on RO, MEE (triple effect) and ATFD of50 m3 capacit-v for treating the leachate
and WtE effluent as per i(s proposal at the earliest and maintain the same properly to achieve the prescribed
standards. Similarly STP of adequate capacity as pcr its proposal shall bc completed at thc carliest. The
effluent/sewage shall be treated up to prescribed standards and reused in the process, for cooling arld for green belt
dcloh'cmcnt/gardcning *ithin premises. Hence zcro discharge condition shall be practiced. In no cast trcated
effluent/sewage shall be discharged outside of industry premises.

5. Watcr mctcr prcfcrably clcctromagnelic/ultrasonic typc with digital flow recording facilities shall be installed scparatcly
for category wiie consumption ofwatcr for lndustrial cooling,&oiler feed, mine spray, proccss & domcstic purposes and

dala shall be submitted online through XGN monthly patrak/slatements. The industry/unit shall also monitor the lreated
waslewaler flow and repon thc samc onlinc through monthly patrak/statemenls.

6. Any change in production capacity, process, rarA matcrial used ctc. and for any cnhanccment ofthe abovc prior
pcnrrission ofthe Board shall bc obtaincd. All authorizcd discharges shall be consistcnt with terms and conditions ofthis
conscnt. Facility cxpansions. pR,duction incrcases or proccss rrodifications rvhich result ncrv or increased dischargcs of
pollutants must be reponcd by subnlission of a frcsh conscnt application for prior pcrnrission ofthe Board

7. All treatment/control facilitics/systems installed or uscd by thc applicant shall bc rcgularly maintained in good working
ordcr and operate effeclivcly/cfllciently lo achieve r:orrrpliance ofthe tenns arrd condilions ofthis conscnt

li. The specific effluent lirnitations and pollution control systems applicable to the discharge permitted herein are set fonh as

above conditions.

( onrlrrt \r,: \\\ IIS-5,-llN

Page:2 /
ll
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Consent Order 11.P. Pollution Control l}rrld
l.-5. Arer:r ( olon\

Par\arar:ln Parisrr. Ilhopal- l6 \lP
Telc : l)755-2.166191. Far-0755-2{6-17{2

9- Compilation of Monitoring data-
i. Samplcs and measurcmcnts takcn to meet thc monitoring requircmenls speciflcd above shall bc representativc ofthc
volume and nature ofmonitorcd discharge.
ii. Following promulgation ofguidclincs establishing tcst proccdurcs for the analysis ofpollutants, all sampling and

analytical methods used to meet the monitoring requiremenLs specified above shall conform to such guidelines unless

otherwise specified sampling and analytical methods shall confoml to lhe latest cdition ofthc Indian Standard specifications
and wherc it is not spccified the guidclincs as per standard methods for the examinalion of Watcr and Waste lalcst edition of
the American Public Health Association. New York U.S.A. shall be used.

iii. The applicant shall take samples and measurcment to meel thc monthly requircments specificd above and rcpon onlinc
through XGN the samc lo the Board.

10. Rccording of Monitoring Activities & Rcsulas-
i. The applicant shall makc and maintain online records ofall information resulting from monitoring activities by this
Consent.
ii. The applicant shall record for each measurement ofsamples takcn pursuant to the requirements ofthis Consent as

follows:
(i) The dare, exacl place and time ofsarnpling
(ii) The dates on which analysis were performed
(iii)Who pcrformed the analysis?
(iv)The analytical lechniqucs or methods used and
(v)Thc rcsult ofall required analysis

iii. lfthe applicanl monitors any Pollutant more frcquently as is by this Consent he shell include thc results of such

monitoring in the calculation and reporting ofvalucs required in thc discharge monitoring reports which may be prcscribed

by the Board. Such increased ficqucncy shall be indicatcd on lhe Discba.ge Monitoring Report Form.

iv. The applicant shall retain for a minimum of 3 years all records ofmonitoring aclivities including all records of
Calibration and mainlcnance of r nstrumcntation and original strip chan rcgarding conlinuous moniloring inslrumentation
The period ofretention shall be extendcd during the course ofany unresolved liligation regarding the discharge of
pollutanls by the applicant or when requested by Central or State Board or the court.

t l. Reporting of Monitorirg Results:-
Monitoring lnformation required by lhis Consent shall be summarized and reported by submitting a Discharge Monitoring
repon on line to the Board.

12. Limitrtion ofdischarge ofoil Hazardous Substance in harmful quantities:-
The applicant shall nol discharge oil or other hazardous substances in quantities defincd as harmlul in relevant regulations
into natural water coursc. Nothing in this Consenl shall be deemcd to preclude thc institution ofany legal action nor relivc
the applicant from any responsibilitics, liabilities, or pcnalties to which the applicant is or may be subject to clauses.

13. Limitetion ofvisible floa(ing solids and foam:
During the period beginning date of issuance the applicant shall not discharge floating solids or visible foam.

14. Disposal of Collected Solid lrastc/sludge-
All hazardous waste/sludge shall be disposed ofas pcr the Authorization issued under Hazardous & other waste (M&TM)
Rules 2016. And/othcr Solids Sludges, din, silt or other pollutanl separated from or resulting from treatment shall be

disposcd of in such a manner as to prcvent any pollutant from such matcrials from entcring any such watcr Any live fish,
Shall fish or other animal collected or trapped as a result ofintakc water screening or treatment may be retumcd to eaters

body habitat.

15. Provision for Electric Power Failure-
Thc applicant shall assure to the consent issuing authority that the applicant has installed or providcd for an altemative
electic power source sufficient to operate all facilitics utilized by thc applicant to maintain compliance with thc terms and

conditions of the Consent.

16. Prohibitior of B-r p.ss slstem oftreatment facilifies-
The diversion or by-pass ofany dischargc from facilitics utilized by the applicant to maintain compliance with thc terms

and conditions ofthis Consent in prohibited except i

i. rvhere unavoidable to prevent loss ofliG or severe property damage. or
ii. Where excessive storm drainage or run offwould damage any facilities necessary for compliance with the terms and

conditions oflhis Conscnl. The applicant shall immediatcly notify the consent issuing authoritics in writing ofcach such

diversion or by-pass in accordancc with the procedurc spccified abovc for reporting non-conrpliance.

( onrrnt \o:.\\\ ll5-51-llli

Prge:3 /
ll

r
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\t.P. Pollution C(,ntrol Borrd
i--5, Arcra Colonl

I'arlararan Parisrr. Bhopal- 16 iVP
Telc : 0755-2.1661 91. Far-0755-2.1637.12

17. lndustry/lnstitutc/minc managcmcnt shall submit the infonration online through XGN in rcfclcncc to compliancc of
consent conditions.

Additiortdl W a ter c o nd.iti o ft : -

l. The landfillshallbe de!eloped with 1.5 rnnr thick HDPE geo nrcmbranc lincr. drainaSc rnedia, leachalc collection systeD as perthe
guidclines of CPCB/ MoEF&CC.

2. No ground water cxtraction shall be done without obtaining prior permissioo olthe Central Ground Water Board.

3. The tacilily shall made nccessary anangemcnis for mooitoring aod compliance ofstandards for composting, treatment of leachate as

mentioned in part - A & B ofSchedule JI ofSolid Waste Managcrncrt Rules.20l6.

4. The ground water quality within 50 meter ofperiphery of landfill sitc shall be periodically monitorcd to cnsurc lhat the ground *ater is

nol contaminatcd bcyond acceptablc limit. Such monitoring shall be carried out to cover different seasons in a year that is summer, monsoon
and posl monsoon period.

5. CoDdilions incorporated in Prior Enviroomental Cleamnce €fanted by SEIAA, MP vide lefter no. 1827/SEIAA/2019 dated 0l -0E-2019
sball e complied.

CONDITIONS PERTAINING TO AIR IPREyENTION & CONTROL OF POLLUTIONI ACT 1981 :-

L The applicant shall provide comprehensive air pollution control system consisting ofcontrol equipments as per the proposal
submitted to the Board with referedce to generation ofemission and same shall be opemted & maintained continuously so as to
achieve the level ofpollutants to the following standards:-
\ame ofseclion Crp:rcily S{ack fucl

height(mtI.s)
Control cquipmcnt to

be iDstalled
P.M, SOx, NOX(mg/NlI3)

As per EPA Rules,l986 amended up to
date ( I50,100.50)

50,200.400

ll.C. Sets HSD
42 Lit,4rr

Acoustic Enclosure200 t0

Incinerator (Carcaas) 200 kg/h 30 Solid waste 200 Kg
Bag Filter, Cyclone,

Scrubbcr

2. Ambicnt air quality at the boundary ofthe industry/unit premises shall be monitored and reported to the Board rcgularly on
quarterly basis: The Ambient air quality norms are prescribed in MoEF gazcttc notification no. GSR/826(E), datcd: l6ll l/09.
Some ofthe parameten are as follows:

a. Particulate Matter (less than l0 micron) - 100 pg/mr (PMl0 pg/mr 24 hrs. basis)
b. Particulate Mafter (less than 2.5 micron) - 60 pg/mr (PM2.5 Ug/m' 24 hrs. basis)
c. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 pg/m'
d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 pg/m'
e. Carbon Monoxide [CO] (8 hIS. Basis) - 2000 gg/mr

3. The operator ofthe facility shall take adequate measures for control ofnoise level generatcd from industrial activitics
within the premises less than 75 dB(A) during day time and 70 dB(A) during night time.

4. The operator oflhe facility shall make thc necessary arrangemenis for control ofthe fr.rgitive emission from any source of

Pzget 4 /

( onsenl \o:.\\\ lls-57-12{l

II
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Consent Order 1l.l'. I'ollution C ontrol lloard
l--5. Arcra ( olon\

I'arrararan Parisar. Bhopal - l6 \lP
Tcle r 0755-2{66191. Frri-0755-2{617.12

cmission/section/activilies.

5. All other fugitive emission sourccs such as lcakages. seepages, spillages etc shall be ensurcd to be plugged or scalcd or
made airtight to avoid the public nuisance.

6. The operator ofthe faciliry shall ensure all necessary arrangements for control ofodournuisancc from the industrial
aclivities or process within prcmises

?. All the intemal roads shall be made pucca to control the fugitive emissions ofparticulale nratter gcnerated due to
transponalion and intemal movements. Good housekeeping practices shall bc adoptcd to avoid leakagcs, sccpages, spillages
clc.

8. The operator of the facility shall take effective steps lbr extensive tree plantation preferably in 03 rows of the local tree
specics with minimum spacing of 2X2 meters within or around thc industry/unit premises for gcneral improvement of
environmental condilions and as stated in bclow.. Facility shall lakc effcctive steps for cxtensive tree plantation preferably of the

local tree species within or around the industry premises for general improvement of environmental conditions and as stated in
addilional conditions.

l. The facility shall made necessary arrangcments for monitoring ofall the emission parameters as mcnlioned in part - Cof
Schedule -ll ofSolid Waste Management Rules.20l6.

2. The faciliry shall install, opcrate and maintain Continuous On Line Monitoring Systcnr for nronitoring of Sourcc
emission and ambient quality monitoring and conncct thc same with the rvith Environmcnt Surveillancc Centre. MP
Pollution Control Board Bhopal for remote surveillance.

3. The SWPTDF shall take all preventive and other control measures to avoid odour nuisance for general public in
surrounding areas during management ofthe MSw.

.1. The Operator of facilily shall operate and maintain Outdoor HD Induslrial Srade IP(lnlemet Pro(ocol) Cameras with Pan-
Tilt Zoom(PTZ) feature, minimum focal lcngth 30X with night vision facility and temper proof mcchanism at suitable
location to display all emission sources and effluent discharge point and connect the same wilh Envircnment Surveillance
Centre, MP Pollution control board Bhopal for remote surveillancc..

5. Conditions incorporatcd in Prior Environmental Clearance granted by SEIAA, MP vide lcttcr no. 1827/SEIAA/20l9dated
0l-08-2019 shall be complied.

( on\cnt \o:.\\\ lls-57-ll8
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RENEWAL OT AUTHORISATION UNDER SOLID WASTE
MANAGEMENT RULES 2016

Form II
Rcfercicc: Application No. 1107034 - 23l02/2022
To. M/s. Rewa MSW Encrgy Solutions Pvt. Lld.. Plot No. 290.292.294.2201.2202, village- Pahadiya. Tal -Raipur &
Dist : Rewa,Pin-4861 l4 (M.P.)
Authorization shall be valid for a period ofonc year i.e. from 01i04/2023 To 3110312028.

Aulhorization For : Operalor ofSolid wastc Processing Facility.

The MP Pollution Control Board may, at any lime, rcvokc any ofthe conditions applicable under the authorization and shall
communicate lhesame in writing.

Any violation ofthe provision ofthe Solid Waste Management Rules, 2016 will attract the penal provisions ofEnvironment
(Protection )Act, 1986 (29 of 1986).

l. The operator ofthe solid Waste Processing and recycling facility shall comply with the provisions ofthe Solid Waste
Management Rules, 2016.

2. The opcrator ofthe facility shall comply with the standards of Prcessing & Treatment ofSolid Waste as givcn in Schedule I
& Schedule tlofthe Solid Waste management Rules,2016.

3. The operator of thc facility shall ensure the safe collcclion, scgregation, slorage, transportation, proccssing and disposal of
MSW with all safcty to avoid any environnrentaV hcalth problens in sunounding area dr.rc to activities offacility- Efforts shall
be made to ensure completetreatment and disposal by recycling/ reuse/ sale of waste received at the site.

4. ln order to prevent pollution problems from the facility operations, the provisions shall be made for storm
water drain shall be designed and constructed in such a way that the surfac€ runoff wat€r is div€rted from the
site and leachates from solid waste locations do not get mixed lyiththe surface runoff wat€r. Provisions for
diversion of storm water discharge drains shall be made to minimize leachate generation and prevent pollution
of surface water and also for avoiding flooding and creation of marshy conditions
5. The operator ol'the facility shall comply with the provisions ofRule 25 of SWM Rules, regarding immediate reporting of
accidcnts at solid waste processing or trcatmenl or disposal facility or landfill site to the local body and MPPCB in Form - VI and

thc local body shall review andissuc instructions ifany, to lhc incharge offacility.
6. The operator ofthc facility shall comply with thc provisions of Rule 24 for submission of annual rcporl in Formlll to the local
body wilh acopy to the MPPCB. every year on or bcfore 30th day ofApril every year.

7. The nranagement off'acility shall take all necessary steps lo strictly comply with the duties mentioned in Rulel9 regarding
setting up ofsolid waste processing and treatmenl facility in accordance to the technical guidclincs issucd by CPCB in this regard

from timc to time and themanual on Solid Waste Managcment prepared by the Ministry ofUrban Dcvclopmcnt.

8. The Opcrator ofthe facility shall ensurc safc and environnrcntally sound operations ofthc solid waste proccssing and

treatment lacilities asper the above guidelines / manual. l'he Anlbient Air Quality at the l'acility sile and the vicinity shall be

rcgularly monitoied and shall meet thc Standards prescribcd in air consent issucd under Air (Prevcnlion & Control of
Pollution) Act, l9ti L

9. Thc operator of the facility shall take all preventive and other control measures to avoid odour nuisance for general public
in surroundingareas during management ofthe MSW.

10. The op€rator oflhe facility shall constitute an Environnrental Management Cell headed by thc Senior Execulive to keep

lhe record andcarry out the works related compliance ofprovisions ofthe SWM Rulcs, Prcfetably the work should be

superviscd by a qualified and experienccd Environmcntal Engineer who undcrstand lhe technicality ofthe subjcct.

ll. Afforcstation, roadside plantation, plantations on suitable vacant land, plantation on barren land shall be carried out for

( onrent \o:.\\\ IIS-57-llll
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The MP Pollution Control Board, after examining thc proposal hereby authorizcs M/s. Rewa fltsw Erergy Solutioos Pvt. Ltd.,
having adminislralive office and waste processing/ recycling facility at Plot No. 290.292.294.2201,2202. village- Pahadiya, Tal
Raipur & Dist : Rcwa, Pin-4861l4 (M.P.). The authorization is hereby granted to operate facility for processing and recycling of
solid waste. The authorization is subject to the tcrms and conditions stated bclow and such conditions as may be otherwise
specified in these rules and the standards laid down in Schedule I & II under these rules-

Trrms & Conditions of Authorization
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gencrarion imprcvcmcnl ofthe cnvironrncntal ond a buffcr zonc ofsuitablc width shall bc dcvcloped in consultation with Local
body and SPCB as per sitcconditioos. The operator of thc facility shall carried out thc public au,areness programs throughoul
thc ycar under inlimalion to MPPCB amongsl lhccitizens ir1 vicinily for proper managcorcnt of Solid Wastc.

12. The facility operator, any stake holders who violates or l'ails lo comply with the provisions of Solid Waste Management
Rulcs - 2016 shall bc liablc for pcnal action in accordance with Section - | 5 ofthe Environment (Protcction) Act, 1986 and shall
also bc liable to pay environmental compensation in terms ofSections l5 & l7 ofthe Nalional Green Tribunal Acl,20l0.

lJ. Thc managcment of facility shall comply all thc conditions stipulatcd in consent and Authorization issued undcr Watcr Act
197.1. Air Act 1981.

14. The nanagement offacility shall install. operate & maintain Outdoor HD lndustrial grade IP(lntcmct Prctocol) Cameras with
pan-TilG Zoom(PTZ) feature, minimum focal length 30X with night vision facility and temper proofmechanism at suitable
locations to display all activities ofprocessing facility, emission sources and cllluent discharge point and connect thc same with
Environment Surveillaace Centre, MPPollution control board Bhopal for rcmote surveillance.

15. The operator ofthc facility shall be responsible for the safc and environmentally sound operations ofthe facility as per thc
guidclines issuedby CPCB from timc to time and the manual on Municipal Solid Wastc Management published by the Ministry of
Urban Development and updalcd from limc to lime.
16. Thc Board reserves the righls to amerd/canccl any ofthe tcrms and conditions and or revoke the authorization as and

when deemed necessary.

17. Municipal solid waste shall not be bumt at disposal site. The waste needs to be storcd at site by earmarking the cclls in the

dumpsite instead of indiscriminate dumping and the older cells need to bc covered as per guidelines of CPCB,Manual ofurban
developmcnt depanment to prevcnl bumitrg.

18. Standard operating plan including Fire Prevention Plan should bc fraBed to avoid instances offirc at site.

19. Safcty and health issues of the pcople at facility site must be propcrly monitored and all safety equipment and PPES shall be

madc available.

20. Facility shall cnsure to segregatc inert. C&D Waste, E-Waste. Bio Mcdical Wastc, Hazardous Waste if any at sourcc/
collection point andits disposal in accordance with thc relevant rulcs notificd by Gor1. of lndia.

21. The RDF. Plastic Granules and Lumps madc by processing of the Solid Wastc shall be sold / disposed to the genuinc end

users and a recordofthe same shall be maintaincd.

22. Thc inert waste remaining aftcr the processing of the Solid Waste shall be disposed in the land fill and the record for the
same shall be providcd and shall be made available to thc authorized officcrs ofthe MPPCB.

23. . The facility shall install Continuous On Line Monitoring System for monitoring of Source emission and ambient
quality monitoring andconnect the same with the with Environment Surveillance Centre, MP Pollution Control
Board Bhopal for remote surveillance

24. The Operator offacility shall ensure all necessary arrangenrents for control ofodour nuisance from the industrial
activities or process within premises. Odour nuisance in and around the vicinity shall be controlled by developing
thick green belt. boundary walland by biological means, spmy ofanti odour chemicals etc, reducing height of
windrows to avoid anaerobic conditions.

25. Thc management offacility shall install, opcrate & maintain Outdoor llD Industrial gradc lP(lntemct Protocol) Camcras with
pan-Tilr- Zoom lPTZ) feature, minimum focal length 30x with night vision facility and tempcr proofmcchanism ar suitable
locations to display all activities ofproccssing facilitl,, emission sourccs and efflucnl dischargc point and conncct the samc wilh
Environment Surveillance Centre, MPPollu(ion Control Board Bhopal lbr remote surveillance.

26. The facility shall obtain necessary permissions ofvarious department (as applicable) mentioned in Rule, l6 (d) ofSolid Waste
Management Rulcs, 2016 and provide all thc armngement commensuratc with thc provisions of thc Solid Waslc Management.
Rules 2016.

27. The industry shall install the WtE plant and thc C&D facility at the earliest so as to make thc facility fully functional at the
earliest

( r)r\( nt \0:.\\\ llS-Slllli

Pzgct 7 I
ll

F.: i

212

1398



Consent Order iU.P. Pollulion ( ontrol Board
[:-S, Arera Colon\

Par]'avaran Parisar, Bhopal- l6 MP
'Iele : ()755-2.166191, !-r\-0755-2.1637f2

CONDITIONS PERTAINING TO THE HAZARDOUS E]\ID OTTIER WAS?'ES
(MANAGEMENT AND TRANSBOUNDARY MOVEMENT) RULES, 2016:-

[See rule 5 (21 I FORM-2

FORM FOR GRANT oR RENEll'AL OF AUTHORISATION BY STATE POI,LUTION CONTROL
BOARD TO THE OCCUPIERS, RECYCI,ERS, REPROCESSORS, REUSERS, USER AND

OPERATORS OF DISPOSAL FACILITIES

I . Numbcr of authorisation and date of
issue:

2. Referencc ofapplication (No. and date) CO\f'-1212341, dt:0'lllll2O22

3. COW-1212341, dr: 07/ll/2022 0fRE\\',A MSW ENERGY SOLUTIONS PVT. LTD. is hcrcby
granted an authorisation based on the enciosed signed inspection report (can be seen in xgn) for generation.
collection, reception. storagc, transport, reusc, recycling. rccovery, prc-proccssrng, co-processing,
utilisation, trcatmcnt, disposal or any other use o f hazardous or other wastes or both on thc premises
situated at 290,292,294.2201,2202,?^hadiya(\), . Pahadiya (365), Raipur, Rcwa,

Details of Authorisation
Categor.\'of Haz:]rdous \\'aslc a\ per
thc Schedulrs t. ll ,nd lll oflhese rules

Qurntity
(ton/rnnuln)

Uscd or Spent Oil(5.1)

Authoris€d modc of disposal or
recycling
ol utilisation or co-processing, elc.
Sold 10 authorized rec]-clers 3.600-M.T

(l) The authorisation shall be valid for a pcriod of 0l /04/2023-3110312028.

(2) The authorisation is subject to the lbllowinS general and specific conditions (Please specify any
conditions that nccd to be imposed over and abovc gcncral conditions. ifany):

A, Gencrdl cond.ltiofts of authorisation:
l. The authorised person shallcomply with the provisions ofthe Environtncn( (Protection) Act, l986,and
the rules made there under.

2. The authorisation or its renewal shall be produced for inspection at the request ofan officer authorised
by the State Pollution Control Board.

3. The person aulhot iscd shall not rent. lend, sell, transfcr or othcrwise transpon the hazardous and othcr
\\'astes excepl what is permitted through this authorisation.

4. Any unauthoriscd change in personnel, equipncnt or working conditions as mcntioncd in the application
by the person authorised shall constitute a breach ofhis aulhorisation.

5. The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted consideriog all sile specific possible scenarios such as spillages, leakages,

firc etc. and their possible impacts and also carry out mock drill in this regard at regular interval of time;

6. The person authorised shall comply with the provisions outlined in the Central Pollution Control tsoard
guidelines on Implementing Liabilities for Environmcntal Damages due to llandling and Disposal of
Hazardous Waste and Pcnalty

7. It is the duly ofthc authorised person to takc prior permission ofthe State Pollulion Conlrol Board to
close down thc facility.

8. The imported hazardous and other wastes shall be fully insured for transit as well as for any accidental

occurrence and its clean-up operalion.

9. The record ofconsumption and fate oflhc importcd hazardous and olher wastes shall be maintained

10. The hazardous and othcr waste which gcts gencratcd during recycling or rcuse or rccovery or pre-

processing or utilisalion of imported hazardous or othcr wastes shall bc trcated and disposed of as pcr

( onsent \o:.\\\ llS-5?-121J
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specific conditions of authorisation.

ll. The importer or exporter shall bear the cost of import or expon and miligation ofdamages ifany

12. An application for thc renewal ofan authorisation shall bc made as laid down under these Rules.

ll. Any other conditions tbr compliance as per the Guidelines issued by the Ministry ol-Environment,
ljorcst and Climate Change or Central Pollution Control l]oard fiom limc to timc.

14. Annual retum shall bc filed by June 30th for thc pcriod ensuring 3l st March of thc ycar

15. The non hazardous solid waste arresting in the industry/unit/unit preDises sweeping, etc. be disposed
off scicntifically so as not to causc any nuisance/pollution. The applicant shall takc nccessary permission

tiom civic authoritics lbr disposal to dumping site. Ifrequired.

B. Specific conditions:
l. The industry shall display the information on hazardous waste generaled on notice board ofsize 6' x
4' (in Hindi & English) outside the unit main gate along with quantity and nature ofhazardous chemicals
being handled in the plant, including waslewater. air cmission and hazardous wastes.

2. The authorisation or its renewal shall bc produced ior inspection at lhc request ofan officer
authorised by the State Pollution Control Board.

Ad.d.i tio,Ial II az co 
^di 

tio n: -

l. Thc industry shall obtain insurance undcr Public Liability Insurancc Act. ifapplicablc
and shall submit a copy to the board.

2. Any unautlrorized changc in production capacity, proccss. raw materials, pcrsonnel,
equipmcnls ctc- as mentioned in the application by thc pcrson authorized shall constitute a

brcach of this authorisation.

4. The information regarding quantity ofhazardous wastes generated and its analysis report
should be sent to the Board online at least annualy.

5. Hazardous Waste Storage Site & Danger signboard shallbe provided with all safety deviccs
at the storage site.

6. The authorized person shall inform the name and address oflhe contact pcrson / occupier
responsible for hazardous wasle managemcnl.

7. In casc of importing Hazardous Waste. occupicr shall apply to thc M.P. Pollution Conftol
Board, 180 days in advance in Form-6, for permission to import ofthe waste as per Rule l3(i)
ofHazardous and olher Waste (Managemcnt and Transboundary Movement) Rulc 2016 as

amendcd up to date.

8. ln ftc cvent ofany accideot due to handling ofhazardous wastes, the authorized person must
inform immediately to the Regional Oflicc & Head oIfice ofthe board on faxllelephone/email-
it mppcb@lrcdiffmail.com about the incident and detail repo shouldbesent in Form No.5 as

per Rule- 10 of lJazardous and other Waste (Managemenl and Transboundary Movement) Rulc
2016 as amcnded uplo date.

( 'rtn\rnt \():.\\\ llS-57.111t
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Consent Order

3. Thc unit shall maintain thc records ofhazardous u'aste as pcr lhe Form-3 of rule 6(5) and

shall onlinc submit the annual retum in Form-4 as per rule 6(5) 20(2) to this oflice on or b€forc
3Oth June every year and prcferably before 3Oth April.
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Non Hazardous Solid wastes:-

'l Jp€ of$rsle

Scrar,/ Plastic Facking tnalerial $ ood. card board. gunry b€gs etc

Dirposrl

Sal. to a(horized party/As Pcr
CPCB. ['loEF Guide lines / Olhers.

GENERAL CONDITIONS:

l. The non hazardous solid waste arresting in lhe industry/unit/unit premises sweeping. ctc. be disposed oll
scientifically so as not lo causc any nuisance/pollution. Thc applicant shall take ncccssary permission from
civic authorities for disposal to dumping sitc. lfrcquircd.

2. The applicant shall allow the staffofMadhya Pradesh Pollution Control Board and./or their authorized
representative, upon the representation of credentials:

a. To inspect raw material stock, manufacturing processes, rcactors, premises etc to perform the functions
ofthe Board.

b. To enter upon the applicant's premises where an cmucnt source is located or in which any records are
required to be kept under the terms aod conditions ofrhis Consent.

c. To have acccss al reasonable times to any records rcquircd to be kept under the terms and conditions of
this Consent.

d. To inspect at reasonable limes any monitoring equipment or monitoring method required in this
Consent: or,

e. To samplc at reasonable times any discharge or pollutants.

3. This conse[t / authorisation is transferablc in nature. in case ofany change in ownership / management, the
ncw owner / partner / directors / proprietor shall immediately apply lor the consent with new requisite
information.

4. The issuance ofthis Consent does nol convey any property righls in either real or personal property or any
exclusive privileges, nor does it authorise any invasion ofpersonal rights, nor any infringement ofCentral, State
or local laws or regulations.

5. Industry shall install scparate electric metering arrangemcnt for running ofpollution control devices and this
anangement shall be made in such fashion that any non furctioning ofpollution control devices shall
immediately slop clcctric supply to thc production and shall remain tripped till such time unless the pollution
control device/deviccs are made functional. The record ofelcctricity consumption for running ofpollution
control equipment shallbe maintained and submitted to the Board every month

6. This coosent is granted in respecl ol'Water pollution conlrol Act I 974 or Air Pollution Control act, l98l or
Authorization under the provisions ofHazardous and othcr Wastc (Management & Transboundary movement)
Rulcs 2016 only and docs not relate to any other Dcpartment/Agencies. License requircd tiom other
Departmenl-/Agencies have to be obtaincd by the unit separatcly and have to comply separately as per there Act
/ Rules.

7. Balance consenl,/authorisation fee. ifany shall bc recoverable by the Board evcn at a later date

8. The applicant shall submit such informalion, forms and fees as required by the board not letter than 180 day
prior to thc date ofexpiration ofthis conscnt/autho sation

9. The industry/unit shall establish a separate environrnental ccll. hcaded by senior ofliccr ofthe unit for
reporting the environmental compliances. The industry/ Unit shall submit environmental statement for the
previous year ending 3lst March on or before 30th September every ycar to the Board.

10. Knowingly making any falsc statcmcnt for obtaining conscnt or compliance ofconsenl conditions shall
rcsult in the imposition of criminal penaltics as provided under lhc section 42(g) oflhe Watcr Act or seclion 3ll
(g) ofthe Air Act.

I l. Afternotice and opportunity for thc hcaring, this consent may be modified, suspendcd or revoked by the
Board in whole or in part during its tcrm for cause including. but not limited to. the following:

(a) violation ofany terms and conditions ofthis Consent.
(b) Obtaining this Consent by misreprcsentalion offailure to disclose fully all relevant facts.
(c) A change in any condition that rcquircs temporary or pcrmanent reduction or elimination ofthe

authorized dischargc.

( on\cnr \o:.\\\ ll5-57-128
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12. On violation of any of the above-mentioned condilions thc consenl Erantcd will automalically be takcn as

canceled and neccssary action will bc it,titiatcd against the il1dustry.

Consenvauthorization as rcquired undcr thc Watcr (Prevcnlion & Control of Pollution) Act.l974 . The Air
(Prevention & Control ol'Pollution) Act,l98l. Authorization under SWM Rules 2016 and the Authorization
undcr Hazardous Wastc (Managemenl handling & Transboundary movemcnt) Amcnded Rule, 2016 is grantcd

to your facility subject to fulfillment ofall thc conditions mcntioned abovc. For rcncwal purposc you shall havc
to make an application to this Board through XGN at lcasl Six months beforc the date of expiry of this

conscnt/authorisation. The applicant withoul valid consent (for operation) of the Board shall not bling in to use

any outlct for thc discharge ofcflluent and gascous emission.

For and on behalfof
M.P. Pollution Control Board

c"

By the order ofChairman. I\IPPCB

t/

(,I IA\I)R,\ \I()H.\\ I'H,\KT]R
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ftrfur

?r5
SBM./an.h./ro"1 *. *rU7"7:__,1

r. rq.rflqfq iln crfu6.ffirq til d tr sr<t q-m{ ntur
2. stlIff, T.rftq ctrrfiq \ni ffo,rs fuqrq qom dtcrd d tr qrr qfi'{ ftrdt
3. qrfu, fs51r {rsr sft drr s.r Wd nfrat

furq) Trrfu srrr{ gi trorr fiqrrr mco dcrd d €rtt

T

q-dflt tfrdt
6. fllffr, rrn qlfu6'fr.rc tfi + €ntrr m. sg Fqio o1.@&1* cRcrr{ d sr{{

qs-*{ ntudr
o. rerao dfi (s6 qna ftrn1 qrn qffo frrrq frEr d m{ (d<t{ {ii ors{{d

orffitgt r .dr_r
7. sq{*, (s6 qrvfr frrr{) TR qrffo firrq tar d fi tqo,'r *s t fr !f

Voyans Solutions PVT. LTD.-Tidc Tcchnocnts P\II' LTD* rtcaf fi 6,r{ fmfRil

s{ulsfu d Xd ov{t
e. *qmrsrZdsrfrq drfrsr, r'n qltr6 frrrqt{r d fi qrfl{t - r r -.
e. ffi Voyants SolutioosPw' LID'-Tidc Tcc'hnocrats Pw' LTDd €[k qfitq qq

orqttn + qRqrf,{ t -rU'*ts-sc-;--"* -l.t snq 6{ri d qrqvq-6 olffi
fur

o3-
ur{qrfi d*Z*sa
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qFrort

68M)
qrn qrftro fttrq

Pffiqovol

r. frcrc dirffi{, fs6 ffm

(

I

I
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o-.to sl-e}ili ld',-
I

Legacv Waste Dumpsite Kosta, Rewa

Details of dumpsite:-

S.No. Particular Implementation

07 Month

ll Quantity of legacy waste as survey on 82464.42MT

lll Permission for dumpsite remediation

(implementation date for consultant)

13 -05.2022 (UADD Letter

No. 8819)

lv. l2 September2022

Tender details:-

> Start of tender (ls call)

) Number of call-

F Finalization of tender -

F Issue of LOA-

) Permission by ECI -
F Date of work order-

F Date of start of work-

Apil2023

3d

ts.03.2024

t5.03.2024

09.05.2024

09.05.2024

13.05.2024

vl. Location of RDF disposal- Waste To Energy Plant

Pahadiya, Raipur

karchuliyan

vlt. Tentative date of competition 07 Month

i. Time of operation

Date of DPR preparation/final

submission
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):!lPlr"
GPGB

Central Pollution Control Board
Rcgional Directorate (Cenl ral)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera (lolonv, Bhopal

EPA Recognised Lab
1r\t Relr{)r't : \\rste Wrlcr'(Phrsico ( hcnrital I'llrnnlrler)

CU:T' 1.;R COPY

1..1.; r i"i CL;'.' {A+a/OGA&Q2.*
COPY FOR L/r B r/c.....,

Project Name N(;l Case No.606/2018 Tesl Report No. \\\/2{-25l3 t

Sa mplc Dcscriplion lt6

I)ate of sanlple collcction 16.05.2024 Da tc 25.05.2024

Datc of sample receipt 18.0i.202.1 Typc of samplc Grab

Date of analvsis I 8.05.2024 to 25.05.2024 Sample collccled br
Dr Y K Saxena, Sh. R Kunrar
Sh. R Bandewar

S.No. Parametcrs tJn i( Rcsult N'lct hod

I Temperature "c
2 Odour

Appearance

I Colour Pt-Co Scalc APHA, 2I2O-B

5 Residual Chlorine mg/L APHA 4500-Cl-B

6 Dissolved Oxygen mg/L API.IA 45OO.O-C

7 PI I pH unit 7.85 APHA,4500H+B

s Specific Conductivity pmho/cm APHA 25I O B

9 Suspendcrl Solids mg/L 359 API|A 2510 r)

l0 Total Dissolved Solids mts/L APHA 2540 C

Total Solids mg/L APHA 2540 B

t2 Fixed Dissolved Solid mg/L APHA 2540 E

li c() t) ntg/L {{08 APHA, 5220 l]
t.1 BOD (3 days, 27"C) |,r.9lL 910 IS 3025, 1993

l5 Chloride mg/L APHA. 45OO-CL-B

t6 Total Alkalinity mg/L APHA 2J2O-B

t7 T. Hardness (as CaCO.,) mg/L APHA 2340.L^

llt Ca Hardness (as CaCO3) mS/L APtIA 3500-Ca-B

l9 Mg Hardness (as CaCOr) mg/L APHA 3500-Mg-B

20 Oil & Crease mglL 5.8 APHA 5520-t)

2t Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C
1) Turbiditv N.T.U APHA.2I3O-B

23 Phosphate (as P) rng/L APTIA 45OO.P.D

1.1 Sulphate (as SOa) mC/L APHA 4500-SO1-E

25 Ammo. Nitrogen (as NH j) nrg/L APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO,) mg/L APHA 45OO.NO..B

2',7 Nitrate Nitrogen (as NO,) mg/L AP A 4500-NOrB

Fluoride (as F) mg/L APHA 4500-F-t)

2<) Sodium (as Na) mg/L APHA 3500-Na-B

l0 Potassium (as K) mg/L APHA 35OO-K-B

3l Chromium (as Cr*6) mg/L APHA 3500-Cr B

32 Boron (as B) mg/L APTIA 45OO.B.C

,33 I:aecal Coliform MPN/l00ml APHA 922 r-u
l Total Colilbrm MPN/l00nrl APTIA 922I-B

_15 Bioassay Test 7o Survival APHA 89IO A.C
.l (r

37
j8

i.IL ffiHtrM
Mq rr.trrorq,zklgrB!9t{ Htibk-orate
d=:r:l q-E ''" F:'':r ;Ft1,.i,!rg (q.c.)

Cor,liat i,olrution Controi Bcard.ghopal (M.F

I'repared h)

Leachate Sanitary Landfill No. 01, Waste
to Encrgy Plant, Rewa (MP) Requisition No.

220

Annexure-22
1406



Central I'ollution Control lloa rd
Regional Directorate (Cctlt ral)

"Parivesh Bha\txn"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report : Waste Water (Ph\'sico Chemical Parrmeter)

C!.'iii;ir,ER CCrp\.i
I
I

tllr'

GPGB

'-i;aJ.'--- ' '; 'l 
'?e'|' -FlhAe/o6fia,o2....-

CCPY FOR LAs I/C

Projccl Na rnc NGT Case No.606/2018 'I'e!l Rep(,rl No. ww/21-2s132

Samplc Descriplion
Solar Evaporation Pond,
Waste to Energy Plant, Relrll (MP) Requisition No. D6

Date of sample collection t6.05.2024 I)ate 25.05.2024

f)nte oI sanlplc receipt t 05 2024 Type of sample (;rab

Dxte oI rn:llvsis 18.05.2024 to 25.05 .2024 Sample collected by
Dr YK Saxena" Sh. R Kumar.
Sh. R Bandewar

S.No. It,lrameters tlnit I{esult Mcthod
I Temperature .C

2 Odour

l Appearance

I Colour Pt-Co Scale AP}IA. 2I2O-B

5 Residual Chlorine mg/L API]A 45OO.CI-B

6 Dissolved Oxygen mg/L APHA 45OO.O.C

7 pH pH unit 8.67 APHA..t500H+B

It Specific Conductivity pmho/cm NPHA25IOB
9 Suspcnded Solids mg/L It9 APIIA 25{O D

l0 .l-otal 
Dissolved Solids mg/L APHA 2540 C

it 'l'otal Solids mg/L APTIA 2540 B

t2 Fixcd Dissolved Solid mts/L APHA 2540 II

t3 ( ot) mg/L 1550 APHA, 5220 It
ll BOD (3 davs, 27"C) mglL 20J IS 3025. r 993

l5 Chloride mglL APHA,45OO.CL-B

l6 Total Alkalinity mg/L APHA 2320-u

t7 T. Hardness (as CaCOr) mg/L APt.tA 2340-C

l8 Ca Hardness (as CaCOj) mg/L APIIA 3500-Ca-B

l9 Mg I lardncss (as CaCOr) mg/L APHA 3500-Mg-B

20 Oil .t Grease mg/L J.2 APHA 5520-t)

ll Total Kjehdal Nitrogen mgrL APHA 4500-Norg-C

22 Turbidity APHA, 2I3O.B

2l Phosphate (as P) mgn- APHA 45OO.P-D

2.1 Sulphate (as SOa) mg/L APHA 4500-S04-E

25 Ammo. Nitrogen (as NHl) mg/L APHA 4500-NHr-F

26 Nitrite Nitrogen (as NO, mg/L

27 Nitrate Nitrogen (as NO1) mg/L APHA 4500-NOrB

28 Irluoride (as F) mg/L APHA 45OO-F-D

l9 Sodium (as Na) mg/L APIIA 3500-Na-B

30 Potassium (as K) mg/L APHA 3500-K-B

-tI Chromium (as Cr*6) mg/L API{A 3500-Cr B

32 Iloron (as B) mg/L APHA 45OO.B-C

33 Faecal Coliform MPN/l00ml APHA 922I-E
]J Total Coliform MPNi l00ml APHA 922I-B
35 Bioassay Test %o Survival APHA 89 IO A-C

l6
l7

tu ft,?r -
Sq '-i+ -'.i?:, ctf-
Scien!],: 'C' Lab Hr .i.l

itsf,.r Fi"rrtrl / F1,

d-.,{u rqw frt j':r q)€,q\crfl (q.rl)

I'rL'p r.d b!

C€otrat Polution Conl.ot BEard,Bhopat (ta.p.I

N.T.U.

APIIA 4500-NOr-B
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Ccntral Pollution Control IJoa rd
Regional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report : Waste Water (Physico Chemical Param

lvlrl .j:. r- _., ;
Irz'

GPCB
-f /LAa/o6/rR ee......-

COir'/ ;CFl L,rB lia
eter)

ti"j (ifrF;
aflf--',
Scienl; J !-ab Flt

**q l'r-ffrcl ratrqldsBr'lr l

Pn+sq t|-{ I ;rqld (q.c.)

Projcct Nnme NCT Case No.606/2018 Tcst Report No. ww/2J-25lJ0

S, mplc Dcscription
Choghar Nallah near Babaghat before
confluence to Beehar River, Rewa (llP) Requisition No- t26

Date of sample collection t6.05.202.1 I)rtc 25.05.2024

Dalc of sa mple r€ceipt t8.05.2024 T1.,pc of sample Grab

I)irt( of xnxl.r"sis I 8.0 5.2024 to 25.0 5.2024 Srmple collected by
Dr.YKSaxen4Sh.RKumar
Sh. R Bandewar

S.No. l':r rn nreters Unit llesult NIclhod

I Temperature C

2 Odour

Appearance

J Colour Pt-Co Scale APUA.2l20-B
) Residual Chlorine mg/L APHA,I5OO.CI.B

6 Dissolved Oxygen mg/L APHA 45OO-O-C

Pll pll unit 6.57 APHA, {5OOH+B

s Specific Conductivity Imho/cm API IA 25IO B

9 Suspended Solids mglL 73 API|A 2510 t)
l0 Total Dissolved Solids mg/L APItA 25-10 C

Total Solids mglL APHA 2540 R

t2 Fixed Dissolved Solid mg/L APHA 2540 E

l.l ( ( )t) mg/L 163 APHA, 5220 B

ll UOD (3 days, 27"C) ng/L ll rs 302s, !993

t5 Chloride mg/L APTIA, 45OO-CL-B

l6 Total Alkalinitv mg/L APHA 2320-B

l1 T. Hardness (as CaCOr) mg/L APHA 2340-C

t8 Ca Hardness (as CaCOr) mg/L n PtlA 3500-Ca-B

l9 Mg Hardness (as CaCOI) mg/L API'lA 3500-Ms-B

?o Oil & Grease mgL 2.t APItA 5520-D

2l Total Kjehdal Nitrogen mg,rL APHA 4500-Norg-C

22 Turbidity N.T,U APHA.2I3O-B

23 Phosphate (as P) mg/L APHA 45O()-P.D

21 Sulphate (as SOa) mg/L APIIA 4500-SO r-E

25 Ammo. Nitrogen (as NH1) mg/L

26 Nirrite Nibogen (as N02) mg/L API{A .1500-NOr-B

27 Nitrate Nitrogen (as NO.,) mglL 0.97 APHA {500-NO3B

Fluoride (as F)]t mg/L API IA 45OO-F.D

Sodium (as Na)29 mel/L API{A 3500-Na-B

Potassium (as K)30 mg/L API lA 3500-K-B

Chromium (as Cr'6)ll mg/L APHA 3500-Cr B

Boron (as B) mgiL API lA 4500-B-Cl2
Faecal Coliform MPNi l00ml API tA 9221-E33

I (nal Colifornr MPN/'l00ml AP A 922 l-B1.1

l5 Bioassay Test %n Sun ival API IA 89IO A-C

l6
11

.1lt

lw
Prepared by:

Central Pollulioi Cont,ol Bqaro.Bhgpal (M

7

APIIA 45OO-NHI'F
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Ratlam Municipal Corporation, Ratlam (M.P.)

**?r Gld€ rrt trf.rgf, (etQle)
(Wct Wrste -Monthh)

3{r{.g$. Rrd iFr;Trc polt plant julvaniya ratlam, Dirt - Ratlam(M.P.) th - JUL 24

nqftrcFQd
tmll

rfi.z.tr

qI.3tl:I.gtr'.Rrd iF-I ;IT4 
:

tl Oate
rnflfd ftruddlltr

tfre.11

iFruuroo.o
ql:ll

rfi.z.dr

srfrldlilufurv{nfodr{t
drrl
fie tr

. of Ward - 49

1 l-Jul2O24 65.97 55.91

2 2-lul2024 69.70 69.70 t2.32 1.95

3 3Jul-2024 69.00 59.00 12.20 193
4 4-JuI.2O24 57.50 11.93 1.89

5 5-Jul-2024 63.83 63.83 11.28 1.79

6Jul-2024 59.45 69.46 12.28 194
7 7 )ul-2024 58.03 68.03 12.03 1.90

8 8-Jul-2024 65.09 65.09 11.51 1.82

9 91v12O24 70.19 12.44 1.97

10 l0-)u|-2024 68.8l 68.83 12.17 1.93

11 11-lu|.2024 54.31 64.31 17.37 1.80

1,2 72-lul2O24 65.10 65.70 11.62 1.84

13 13Jul-2024 66.44 11.75 1.85

14 74)ul2024 66.85 66.85 11.82 1.87

15-lul-2024 55.60 55.50 11.60 1.84

16 16-Jul-2024 65.92 65.92 11,65 1.85

71 17-)ul-2024 67 1.7 67.77 1.88

18 18-.iul-2024 70.11 70.11 12.39 1.96

19 19-lul-2024 68.91 68.91 12.18 1.93

20 20-lul2o24 7L,17 7t.t7 12 58 199
27 21-)ul2024 67 11 57.17 11.86 1.88
', -) 22-lul2024 66.30 65.30 tt.72 1.86

23 23)trl.2024 66.79 66.19 11.81 1.87

24 24-)!12024 66.05 66.05 11.68 1.85

25 25-Jul2024 64.85 64.85 11.41 1.82

26 26-Ju12024 70.59 t2.48 1.9870.59

77 27-lul2o24 69.15 69.16 12.23 1.94

28 28)ul2024 67.72 67.72 11.97 1.90

29 29-)ul2024 67.48 67.48 11.93 1.89

30 69.41 72.27 1.9469.41
31 31Jul-2024 68.14 68.14 12.05 1.91

Total 2093.s8 58.62

!

UtBCode:EO2222

11.55 1.85

57.50

6

70.39

65.44

15

11.88

30-Jul-2024

2093.58 170.L4

(*-
\*ittf-'

rlrrfuv{r0
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Nagar palik nigam ratlam, Di5t - Ratlam (M.P.l

rr.q.3lR.rr5. TcId rfir arq : MRF center julvoniyr r{tlsm. Dist - Rrtlam(M.P.) qr{ - EFnf 2024

w.srn.qc. rrra lwrt aT am r rt-i, qrztdR qr$ - .rs

lnldu-df i qc&F-d frri rrq ud d qrrr 1M crr I 1rr i r

(PLtl.)
F

(C.rdto.r{) (P.Fl -r (Clrr.) E(r.l,t ?) .t (M.r.l| q(cb.r) P..r.tLa
Mt..rr.L i*r I tr.rr)

t A;rtF

ltutqtrtnt,r
qllt

GB t)

ffiq!
{t.da

l'rqm(!iill
l.iul'2024 43 98 4461 41 98 444 4.99 265 470 7.11

2Jul-2O24 45 41 46.47 5.11 4.12 521 446
5.05
5.33 z.E0 6.23 4.91 7.58

3.Jul 2024

2

3 45 00 s.06 4.67 5.22 441 528 2.77 6.Ll 7.S0
4-iul-2024 45.00 45 00

46m
495 4_57 4.324 7.71 6.O3

492
4 81

5 5-.,u1-2024 412
510
4.83 2.51 5.71 455

7.34

6.94
5-.,u1"2024

42.S5

45.30
4.68
509 410 525 444

408
532
489

2.79 6.2r 4.95 795
7 -lol2o24 45.35 4.99 460 435 271 6.08 4.85 7 _40

6

1

8 SJul-2024

45 15

41 39 4 77 440
5.14
4.92 476

5.21
498 2.62 5.82 464 708

9'Jul-2024 45.919 46.93 5.16 4.76 5.32 4.50 5.39 2.83 6.29 502
l0 10-lul'2024 45.89 45 89 505 4.66 5.20 440 5.21 277 615 491

765
148

1l lUul-2024 42 A7 4.72 435 4.86 411 4.92 5.75 458 6.99
12-lul2024 4l80

a2 87

4l80 482 445 4_97 4.20 5.01 264
2.59

5.87 468 1.14
13-lul-2024 44 29 481 4.50 4.25 s.08 1.61 5.94 414 7.221l

t4 14-Jul-2024 44.51 44 51 4.90 452 4 _27 5.12 269 598 4.76 717
15-Jul 2024 43.73 4:l 73 4.8115

5.02

505
4.96 419 5.02 )64 546 771

16 l6-lul-2024 43 94 4l 94 483 446 498 4_21 504 265 589 4_70 7.11
17 17Jul-2024 44_18 44 

'E
493 455 5.08 4.29 5.14 270 600 4_79 710

18 18-lul'2024 46.74 46.74 5.14 4.74 s.30 5.37448 282 6.21 s.00 t62
l9 45 94 45.94 5.05 4.65 s.21 4.41 5.27 2.71 6.16 491 -? 

_49

20
19-rul 2024

2GJul-2024 47 45 41.45 5-22 482 5.38 455 545 286 636 507 774
4174 4.92 4.54 5.07 429 5.14 2.70 6.00 414 7 _3021

22

21'Jul-2024
22.Jul-2024 44.20 44.20 486 4.49 5.01 4.24 s.o1 2.67 5.93 7 _21

23 23-Ju12024 44.53 44.53 4.90 4.52 505 4_21 511 2.68 597 476 1.26
24 14hl-2024 44 03 44 03 4.84 4_41 4.99 4.22 s90505 256 4 7l 7.18

25.lul-2024 43 2l 439 4.90 4.ls 496 2 6t 580 462 7.05
47.06

25

26 25-Jul'2024 41o[,
4_76

5.18 4_ 18 534 4.51 5.40 2U 6.31 503 7.68
71 27-tul2024 46 ll 45 11 5.07 468 5.23 442 5.29 2.78 6.l8 4.93 1.52
28 2A"tul2024 45 t5 45.1S 4_97 458 !.12 4.33 5.18 2.t2 6.05 4.81 1.36
29 29Jul'2024 44 99 4,l.gr9 t.95 4.57 5.10 4.31 5.r6 603 4.81 134

3Grul-2024 46 21 46.27 5.09 4.70 5.2S 444 5.t1 279 6.21 495 7 _55

3l 31-Jul-2024 45 4l 45.43 5.00 461 s.1s 4.16 5.2 2 2-74 5.09 4.86 1_47

ll9t.r, tl99.r2 rtt.5, lal.6, t58.27 1rt.85 160.23 84. r6 t8r.!, r19.10 211.4ItJ:l-

s{.srr{.gs. gqtr
(ory w.itc - Monthlyl

qqrt

UtA Code : 801222

5.90

468

41.39

42.55

4630

44 29

12

43 23

lo

I
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e{!pg-p
rltr 6qrs' 01 :- rffifi'

rrdtBfrm t€ *iqde fu€q
icrft *qrrdr qlqqm qTq riiilS rftTrrr
fu6{r rdrnrT ( q.s. )

qH oqts' oz:- qr{fr q.rt qrfuo fr.rq
or,-aTdq & rrerq ( qs. )

6q ser 6-qis ol rg-srd-r crdqB6-d +€ tt-qite fu{eq
ffi fqtffir sIqqrff rrn ifcil-S ftFilq qti oz enq-m rrn qrfu6
ft'rq 61, 6T-iq ts rdtnq ( q.c. ) {s Erfl qt ei!-flr rtrqtil €
fufud n e-r iqw o.-t-d t fu qs o-ci6' oz Errr .il rn w*q
6rP{+.n-6 qqRr6e" q6 6-qio or $ {srk€ qre srdf+ko-f, t€
tdqde fus irfr +qt{df dsclg urq durd er;r rr srr"fcr
ir-{rfi qnrT t t vs-or sqqy ftE errsn qH Eqi-6 ol Er{r frE{frf&d

"rd 
A oilEl1-q rl-r frq-tr fuqT qffilEq oni ?ii rTc6-d irF-qr<sq ?5

sqEr fr ffiko ffi oi qrcc ffi qd iltr fuqr \ilr{I srfu
drrn r

1. qH @qr6 oz o\ rrq-fiT qt-d rrfuorro dq oIqRTEd rq{r d
sr6{ $ qsq t qH 6-qio. iir gs o-rd fr*s o frri d-.+r.+r

1ts furd dqa qt €qder o-trqr *mt
2. qm 6qim 02 Ertt qtq EIF{o-rro +s sTqRrE sro: to:oo qd

g tr6.r trri 0s:00 o'qw srdel qtslqr slhqrq rr.nr srq
os,oo "rd 

qrqlf, sqtffi cilqfrrE qfr fuqr qrlqr 
r

3. o.rd t u-gm dri qrd srr6 sllq$ro qrqfi 4T q.r qel oqio
oz or qrc o-r+ gFn 

t

4- gfl srd t vrdq fu ve o-qro 02 o}-rs o.rq d d-6-{ffi
iq t ss \'6 qfrd fr frkd *iria qq frg.6 offi Et'rr t

s. rs dda qt sfrkr td wi Erd qq Frysrvo 3tqftrq ot
sr*r or ffi w o-qim or s oz qi i+Frykd sc i rignftd
orryr *rn t

AG

6;
sfu,

1
4
?;
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6. s{ old d fu-qrqfi d; €dq i frrfr fi {nsols f*Trr *
or-{qfu }FrruFt-r srw 6-rcr s{M dfi et cfl { q5 6rd
wT 6-qi6 e2 6) 6-r* drnt Ecrt qefl Eqi6 or t ftrft rfi
q?Drt o-r sadFr 3Ttkd q-& dr.rt

z. vw smRne d rr$fiq {a * qwq * ftTerq ffi qri *
sc{d crq dri srd sifrq vsrq q,} qH 6qim 02 d erms
srd g-i{-{rfrqr afs erqRre c€wyur #q yrq ga-*fr+r w
grft-c- sv t sq frti qri o.r <rfus cH 6qb oz ol w.n t

B. qa er*is Es Gmqtr €crfi of tqio, * r ed n-o o1 erqE
d ftrn-sqrqqfrf, tr{'r r

e. fi qffi sTrr$ rraqfr * frnft 'fi wrq {s Gi-jqrr fr qqq
6-{idffirffiiafir

10. B?m inqRrre ot qtft-d frrr{ uFrslFpzr 1-+ rrute-w ol
{t{en d gfurd ffi qri d orvur yt qm 6-qi-s 01 rM
figffi fu'qr qirrn 

r

11. €rffi 3[qRrE ur1 le frrd grar of 100 qr{io"t{ * eftfi et
tarRe-o, sfr ettrt t lrrm qffi oqio or rs-rra wra qs

sqef€I o-tfqf *rn t

12. orS d +rH qs o-qio or d cfu{ d qq.r{ ys 3rq q-fiQrtq

{qi-gwn ffir} {qi or etfu€ qET Eqi.r ol iFT TdrrT I

rs. firre d tqrcrq d qE Eqi-o 01 grr q*q{ sc t fufr fr
,rs'R rDI rnq c-S frqr qrtrnt

r+. qcRrGa 6 6usrt oq* Ar-ri srd 3iftq vqrs 6i giftf,
Terrq qI sq 6-{i tg um Eqio 02 01 qq+ Faq 6-1-q6n
€q* era qt gqtr€I oqr+ arrnt

rs. €qa d sqrq dri d fuift n qs q.rio 02 6\ sffi 3rqftre
or Frq-erc ersi lsr fr o-str drmt

16. zl-6 qBqr cH 6rn6 01 El-{T I<raTII "rtn of 1z16 vq E{Pr_ 
{it $Ei d u-,-tw t wr 6..ci-q' 02 qiI Brrfi_&r oqr$ qr €
i', qs Errt frtilt fr u-61-q or frfuq fr-t{ fu-qr cr-{l
lrwrfud c-fr t t

a
)

*

) z sfu,
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17. sH o-qi6 01 ETvr qU Erfuffi-o +s erqfu€ d-S srfqr,
tftft i-ss, cBcqr W *r c-6-n d 3,1q 3pffi or'fr
sq-qn fu-qr urrrrT I

Efr mi-o '- P-1I.41262+qN.- -srrdl-<"
1. TFTT6

2. qqr6 :-

gE{ 6-rlr6', 01 :-

qH qqi6 oz :-

a

girErfi
qr*qB6-d qo $ffife

fu€q

I
Ir

"sl-dlTrl

3

T{rt

J )
A

))

w
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l
il,r

!i+;-rx.!'4. j
. -Asq I+rr,i'r

fl.dj{

I

It

. .' {}l.'l:t
-._lt

P,3',: \*

I'

..:+i )

DRE EE

.rarct r -r'o _! @-tio1 oi> _r oo _,

qqsr*r uerirrire rRADEsET Bz 632s42
g .'ltt ?+ZL- - sELF DEctAFtArroN

I, HEMGTAJ SrO KANA Jt R€.ldent ot 17O , GRAM GULRT PADA POST
IEIANJALI DtST. FIATI-AM (M.P.) Do hereby sotemnty afiirm and decrare as under:

e. That the land in question is low in level and AAKANKSH./A ENTERPRISES is
{eady to provide/tlll the soil, inert & C&D material in the land except chemical, concrete
lo level the said land up lo road level whlch is the output material of bio-remediation
work allotted to them at Municipal Counciucorporation dumpsite FIATI-A l.
E
3, That I as owner of the land have no objection, if lhe said company trll t}le land
Pp to road level, with above sald matorial without any chemlcal and the purpose torfill
fup the said land is to make the land as iert le i.e-, for qrluvation purpose and the
company is also awar€ about the materlals

.AT'TE$TE nents/DeclaranVs

i'erificadon:-
Verltled that the-contents of abov€ declaration are true and correct to lhe b€st of

,our knowledge and bclief. Nothing has beGn conoealed therein
bATE-OA/o1r2024
i"r-ece - RATI.-AM 7tTt4

x4 ATTE g T: p DePonentsrDeclaranvs

;::*:.-';-=:*:1
; lxote.nrar-.li, - -'i

E

t!

5

\\-.
"arrrt' G {fi -4 .rit 4t l8JtrtFt

t-co
9q .-.L0({ t--d.i.-L,.$ lJ.loi,
E

or53 f.t! rE!?

$- That we are the owners in pos.sesaion of agricultural land situated at GFIAM
SULYvANIYA D!ST. RATLAM SURVEY NO- 2i.zT,2 UE SE

.I4(,.}^r-+

229
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t

I

I

.--;;\:?

illgrrfrrrlL.-,,L. ::

a. q_

'l"r:i=rir
DroTARrA.( I

,

I

\_

E

Vcriffcation :-

our knowledge and beliet
e DA'[E - O8/O112O24
' plece - RATI-AM
* - 4 .,., 1!\^r--.-. ..'.i!J+
5

e

J

qqFtvr MADEryA PRADESH BZ 632543
r r:r l!f[ 2 SELF DECTARATION
-- E l, SAMRATHTAL S/O SHALIGRAM 'R€.ldent of GFaAlt BTBOOD D|ST.

6 RATI-AM (tl.P.) Do hereby solemnly affirm and declare as undec

, 1. That we are the owners in possession of agricultural tanO sitratea at GFiAMt alaDoo Dtsr. RATr-.aM suRvEV No- ioo6

9 2 That the land in question is low in level and AAKANKSHA ENTERPRISES is
ready to provide/fill the soil, inert & C&D material in the land excepl chemical, concrete

B to level the said land up to road level which is Ete ouFut material ot bio-remediaEon
work atlotted to them at Municipal councillcprPoration dumpgitE FIATI-AM.

3- That I as owner of the land have no obiection, it the said company fill the land
up to road level, with above said material without any chemlcal and the purpose for fill
up the said land is to make the land as fertile i.e., for cultivauon purpose and the
company is also awar€ about the materials

f Verified that the contents of above declaration are true and correst to the best ot

ATTEST#rnenrs/Decra

Nothing has beefl concealed.therein.

' AJ-t;7Trl o"oo,,",,

-* atu

F ' t{ , 6<.r Jq..,

Aa a.<' j 
" '''"\

rld t
.t

:.l;i{i.jtid$9{iti

,J!

1*y+li;

E ;,,.
'i1 .' J

I
Jt?.'ll

t
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lr,tqrqr....-r.-- thsr- $.(/1 utt-o+-C b- oa
3r1r

\9e9

E

druerul*g
&

s{-FfarqsstRqr
erq to-sc, qddnq

'*.-9o9803G366
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t.
i_\
.'t

i--.: t r

r r I'\t'.
ir-

.rl RS. 1G$
,,;ONEa

,t:.lr*{ I

1:HTTNDRED fiUi

,
:

I

::Jr; i r':.: \

' .r -a r-,qt,

:,.r..._:r

t . '.

)lA,:r.;

,: finE

I [,i

qqvtvr MADr{YA PRADESH Bz

lhN :02t SELF DEcLARATIoN
- l, REKHA u,ro UNKAR DAMAR Reatdont of GRAL JULWANIYA PC,ST

, BANJALI DIST. RATI-AM (M.P.) Do hereby solemnty affrm and dectare as under:

! 1- That w€ ar€ lh€ owners in possession 9f agricultural land situated at GFTAM
' BIBDoD Drsr. RATLAM suRvEY No- a,o g
u

That the land in question is low in level and FVAI(ANKSHA ENTERPRISES ts
.. ready to providelfill the soil, inert I C&D material in the land except chemical. concret€
I to level the said land up to road level which is the output material ol bio-lemediation

work allotted to them at Municipal Council/corporation dumpslte RATLAM.t-
3. That I as owner ot the land have no obiection, if the said company fill the land

t up to road level. with above said material without any chemical and thci purpose for fill
' up the said land is to make th€ land as fertile i.e., for cultivation purpose and the

@mpany is also aware about the material3.

! Deponents/Declaranus

Verification :-E Verified that the contents of above declaration are true and correct to the best of

63254a

our knowledge and belief. Nothing has been concealed tharein.
loArE-oan1ao24
PLACE-RATLAM ATTES,T-Dt -- B :..,t ?!?L- '-- o",

." >,",
onents/DeclaranUs

I
e

l.:t,\,,,
,

,t\^te4;ae u).2u\u O
)a.

, !l,jrrr

rlr

Jcr rzcvt 

-

a

6+r\
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q'rqkilr;FRqrfrq, ftrrq, TirFrrq oT.q.)
ot. aRwfrs.rirdrtr,11, r-{S7rl(tl)

t: rrit-conrnr.rrla!(Ir!!t!s!!4Qt!i! | contortt07.l I ?-27 155-i I Wehrllt*. rvrvrv.rmcrntlam.in I trl,ll (irdc. llll2222

6qis. 5L

:: i6td[itYl::
cFf,

Aakanksha Enterprises

C-108, Mahavt Vihar, Sector-I, Dwarka

New Delhi - 110045

frw- {T@i rrrd ftttT siarid g-ffrftqT +€ oTcRrc s{g.{ur }-a c{ 3ce"q

irtCl tec.rsrsn qrdkfrtrrq lFiefffi,T caft * 3irqt qrqqui q-*
c.r Grqrff frqr er*.t +-* * aff g{ r oox 1fr eil u-<<r gm +.r} + {ds
+t

lMa *o t ft sa 
'Ircc 

fr{H siirf-d Yeqrfur a}s 3{cfrrc vss{Er

Hci 3rtrq ffi *e clsq-qr qrdkfi*tr qi ffifr{ c-<ft + 3Trtni c{ sTt
d or fiqn fur w* o-* t 6ff g$ I 00% qft * srm Eqil n+ fu 3{r{fi( kds

ifiF€ frtq 279763 ffia zs.u.zor fr qtq+ ERI qFI ftqr qrot ffft-qr trRr s'

24.01.2023t*"sA frq4?t

3a-dqq sTrC ryq f {rfr * r.+vn em q+ s{ 3 fr{s + f-d{ sllcrar+

f !g Ei(seffi-d6(3cd*
emrgtsEmdtt

17,4 1,'1 8,g 50 / - t a6e {rRr

fik{rE(+ 33.50 cfr{rdq.q

G. I 1,58,29,00 1.750 fr E{ eEr fr r{ s} fu {i-dc +s{

tr gTMt Enr vqil eFkTII <t MIC 66ftr H'qifi I l9 ftqis

,

Page I

F.

[,1Itnig1p21 6slp6ration Ratlam

-.-'

0lr

([: Scanned with OKEN Scannet

.../€.qT.ft./2023
ro-orq, tui* .. 

g.-:l ggh::f ..

Ft 66rq6 qfl + se* ot sq* fi{qflTsR +r{ slttT 6{

fufu qqqrq?ff 06 qra'f {'t frqr

9t2,'t..V, '
+sd{3rftffirfr

weqnafrrn
qrRqrftT+frrrq, (ftflq

fit6{....... .'
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,ffi mrqtfrq ;rR ffitn, flq,T,tr, TiilFnsr $.s ) /:i:it
ot. qi*qts. rcarc (pln-4sl{tot)

Im$ il-conl n]rallaul(dmpurb0n, go\'. in I Contrcr:074 I 2-2705-\5 Wclrsltc- rvrvrv,r'mcruthtn.in I l.\,ll Crttlc- gll222?

y.m; 52- rcr.qr.ft./2023 wdrq,fr{tfr..oy\

cfrfrfr:-
t. qtr+{ {6rilt r&eq, crn crfu*, ftrm, 16ffq1

og\ no"s

;. frnn {iqim6{6l-{q, we qrdfr{H lrratr;,;Irtrqy{nffilgfofirq, q.s. frqrf,1

:. {qrrfr q €nrffi riqrcf€F, aryfu y{Rrq g{ fr*.rs, T+{ €rTrrr s${t
4. sltfiqtor ri*, *.Hf ds qqt {q[gq, qrrfu s{ns{ lFi fddFrs, sS+ rirrm e*{t
5. 3i€ffi {dEq, qrn qrfus. ftrrq, {dcrFfl

6. ug6 gqlgqt, etft fi& {qftqn, afi qlfus' frrrc, riltilql

7. tuTk+.rt, qrrqrftr-{ ft{c, {dc'Trcl

8. y. Hr€q 3{Fr.5rt, ari1qfo5fun, {dfirrTl

g. * Qr-E{ gfuft, v. g51-46 zi*, arn qlfum frrrc, {ilflrc fi silr crffi?it

I 0. At {riyr #{K Ei * frrqq rrwr, 3qtffi , {tK qIft rfr. ftT q, rt-erc fr gfr{ qrffi reit

tt.?itq+rvsra*nq.dwTft rqiifdift 'Tirff tqsl'fr ',e56q-4r<rct

q
q' j

8'
+so3{ftr-srt

C.E-€ qrc(frrrq

ilRqrkfifrrrq,rilf,tc

,

0V

CE, Scanned with OKEN Scanner
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Ratlam Out Put Breakup

Material Qty in MT Percentage
Good Soil 43957 45.9

lnert 27007 28.2

c&D 9768 LO.2

Others/Misc 61.29 6.4

RDF 8906 9.3

95768 100
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Ccnl Ixl Pollulion Conlrol lloaId
Regional l)ilectoralc (Ccnl r'r l)

"['ari\esh Bhll$ { n"
Prr\'rv.r.n l)irrisar. 1,1-5. Artra Colonr'. Bhopal

IIPA Rccognised Lah
Tcst Rcpot l : \\'rrlc \\'aler (Ph\sico (lhcnricirl l'aramcter)

aijPY nilii L-q; iii-'................ ..,....-..'..'.

Project Name

-Tlrfrn€JiR]dT

,Iri
q)aboratory Head

NGT (-'ase No. 606/20ltt -I csl Rrpr)rl No. w\\'/2{-25i 79

Sanrplc Descriplion
21.5 MLD S'l'P, Karnradi. Ratlam (MP) -
I nlct

llcquisitir)n No t33

Date of samplc collection t0.0'1 .2024 l):rlc

Typc of sampleDalc of sa nlple receipt t 1 .07 .2024

Date of analysis 11.07.2024 to 20.0'7 .2024 Samplc collected by
Dr. Y K Sa\ena,Sh. R Kumar,
Sh. R Bandewar

l'a rametcrs t rnit i\IcthodS.No. Rr\ul1

Temperature .,Cl

2 Odour

-l Appearance

PCCo Scale APltA. 2 t 20-B4 Colour

mgll, APHA 45OO.CI-BResidual Chlorine

6 Dissolved Oxygen mg/L APHA 45OO-O-C

7 pH pll unit 6.12 APHA, .I5OOH+B

l3 Specific Conductivity umho/cm APHA 25I O B

9 Susperrdcd Solids mg/L 55 APHA 25.10 D

l0 Total Dissolved Solids mgn- APHA 2540 C

tl Total Solids mglL APIIA 2540 B

12 Fixed Dissolved Solid mgll- API{A 2540 E

t3 C]OD nrg/L 1.19

IS 3025. t 993l4 21'BOD 3da mg/L 5t

APHA, 45OO.CL-Bl5 Chloride mgl-L

mg/f, APIIA 2320-B16 Total Alkalinity
mgt- APriA 2340-C17 T. Hardness (as CaCOI)

APHA 3500-Ca-Bl8 Ca Hardness (as CaCOi) mg/l,

APHA 3500-Mg-Bl9 Mg Hardness (as CaCOr) mgL
APHA 5520-DOil & Grease mg/L

APHA 4500-Norg-CTotal Kjehdal Nitrogen mg/L2l
APHA. 2I 3O-BTurbid ity N.T.U.22

API-IA 45OO.P-Dmg/l-Phosphate (as P)23

APHA 45oo-SO4-Emg/L24 Sulphale (as SO4)

mgll,Ammo. Nitrogen (as N11,)25
APHA 4500-NO2-Bmg/l-Nitrite Nitrogen (as N02)26
APHA 4500-NOrBmg/L27 Nitrat€ Nitrogen (as NOr)
APHA 45OO-F-Dmgll-28 Fluoride (as F)
APLIA 3500-Na-BmglL29 Sodium (as Na)
APHA 35OO-K-Bmg/L30 Potassium (as K)
APHA 3500-Cr BmgL3l Chromium as Cr
APLTA 4500-B-crr.gll,Boron (as B)32
APTIA 9221-EMPN/l00nlFaecal Coliform33
APTIA 922I -BMPN/l00ml34 'fotal Coliform
APr-rA 8910 A-c7o SurvivalBioassay Test35

36

3'1

:i8

M2
Prepared bv:

21.o1_2024

Grah

APHA. 5220 B

20

APHA 45oo-NHr-F
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4--+4|-.

I auat,"'otutt tt'' 'i .,-,------"""'i""'
I

i
I
i
i

CclltIxl lbllution ('ontrrrl IireId

I

Regional Directoralc (Ccntral) i -.
"parivcsh 

"n,*"n;. . _. 
ri 

,,,.'.:il:.ii.Cij;': ' 'iiloii)oo'ir* 
oz

l'ar1'araran Parisar. E-5. Arcra ('olony. Bhopa\
EPA Rcrognised Lab i i-:,lili ', ,.,j!j''ay.::=::::::=:::::

Tesl R€port : Waste Water (Phvsico Chcmical Pa ra mhtEi)..--

6t1:fi

15 1

l'rojecl Namc Test Report No. \\/\\/2{-25/li0N(;l C:rse No. 6(16/2{llli

l{equisilir)D N0 l-li21.5 Ml-D STP. Karmadi. Ratlanr (MP) -
Oullet

strnrllle Dc\criplion

2t.0'7 .202410.01 .2024 DalcI)ate of sam ple collcction
Crab1t .07 .2024 Type of sampleI)atc of samplc rcccipt
Dr. Y K S&{ena-Sh. R Kumar,
Sh R Bandewar

I I .07 .2024 to 20.0'l .2O24 SrIlrple (i)ll('ctcd l)\'Datr of analvsis

s.No. Pa ramctcrs tlnit Rcsult l\I et hod
.C

I Temperature

2 Odour

-.1 Appearance

I't-Co Scale APHA. 2I 2O-BI Colour

mg/L APIJA 45OO-CI-B) Residual Chlorine

mg/L APItA 4500-O-C6 Dissolved Oxygen
'7 pH pll u nit 7.01 APHA.4500ll+B

APHA25IOB8 Specific Conductivit-v umho/cm

nro/1, AI'HA 25{O D9 Suspendcd Solids

mg/L APHA 2540 Ct0 Total Dissolved Solids

lt Total Solids mg/L APHA 2540 B

t2 Fixed Dissolved Solid mglL APHA 2540 E

l3 COI) mg/L t0 A}'HA, 5220 B

l4 BOD (3 days, 27"C) IinE/L 8 IS 3025, t 993

i5 Chloridc mg/L APHA.45OO-CL-B

I6 1-otal Alkalinity mgL APHN 2320-B

t7 T. Hardness (as CaCO3) mg/L APHA 2340.C

lli Ca Hardness (as CaCO.;) mg/L API{A 3500-Ca-B

t9 Mg Hardness (as CaCO) mg/1, APHA 3500-Mg-B

20 Oil & Grcase mg/L 3 APITA 5520-t)

)t Total Kjehdal Nirogen mg/L APHA 4500-Norg-C

22 Turbidity N,T.U APHA. 2I 3O-B

23 Phosphate (as P) mg/L 1.5 APHA {50O-P-D
24 Sulphate (as SOa) rngL APHA 4500-S01-E

25 Ammo. Nilrogen (as NIIr) rr,g/L API-tA 4500-NH3-F

26 Nitrite Nitrogen (as NO2) mg/l- APHA 4500-NO2-B

27 Nitrate Nitroger (as N03) mg,/L 2.21 APHA 4500-N03B
28 Fluoride (as F) ttl,CJL APHA 45OO-F-D

29 rng/l- APIIA 3500-Na-B
30 Potassium (as K) mg/L APIIA 35OO-K-B
3l Chromium (as Cr{) mgA- APIIA 3500-Cr B
32 Boron (as B) mg/L APIIA 45OO.B.C
33 Faccal Coliform l\tPN/l00nrl t.l0 APHA 922I.E

Total Coliform MPN/l00ml APHA 922I -B
35 Bioassav Test 7o Survival APIJA 89IO A-C
36

3't

38

Prepared bv
(Nl.t'.l labor

Sodium (as Na)

34

b
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\ C t''-i t-''*i'.;ir "'''-
( cntrrl Pollution Control ]loa rd i ,,.:::a CC...': ..

"Parivesh Bhatan" I -^,..,r-,r, f iigi i-l,Jl
Paryararan Parisar. E-5. Arera Cirlon). Bh&lL-----'-- 2rtIS

rlfr Iil'A Rccognised Lab
Test Report : \laste Walcr (Ph1,sico Chcnrical Param€ter)

I'r'(,jecl Nanre NGl Case No. 6{)6/2{l l8 'fcsl Rcpor( No. \\ \\ /ll 15'13 I

S, mplc Description
l6 i\ll.D Sl P. Khetrlpur. ltatlarn (Nll')
- lnlel

Itcquisition No. nl
Date of sanlple collection 10.07.202,1 I)rre 21.07.7024

l)xle of sanrl)le rercilll I I .07.2024 Tl pc of sample Grab

Date ofanalJsis I 1.07.2024 to 20.01.2024 Samplc collectcd b1
Dr. Y K Sa\ena,Sh. R Kumar,
Sh. R Bandcwar

s.No. Paranreters t nit Resull l\tet ho(l
.C

I Temperature

2 Odour

Appearance

Pt-Co Scale.1 Colour APHA. 2I2O-B

5 Residual Chlorine mC/L APHA 45OO-CI-B

6 Dissolved Oxygen mg/L APLTA 4500-O-C

7 pH pH urit 1.17 APHA.45OOH+I}

s Specific Conductiviry pmho,/cm APHA 25IO B

I Suspcnded Solids mg/l- i1 APHA 2510 D

I(] Total Dissolved Solids mg& APHA 2540 C
'fotal Solids mg/L APHA 2540 B

t2 Fixed Dissolved Solid mC/L APHA 2540 E

l3 cot) mg/L 192 APHA. 5220 B

l1 BOD (3 days, 27"C) mg/L {{ ts 3025. t 993

AP}tA.45OO-CL-BChloride mg/Lt5

APHA 2320-BTotal Alkalinity mglLl6
APIIA 2340-CT. Hardness (as CaCO) mg/l,l7
APHA 3500-Ca-BCa Hardness (as CaCO3) mgI,l8
APHA 3s00-Mg-Bmg/Ll9 Mg Hardness (as CaCOI)

APHA 5520.Dmgll-2o Oil & Grease

APHA 4500-Norg-Cmg/L2t Total Kjehdal Nitrogcn

APHA,2I3O-BN.1'.U.22 Turbidity
APHA 45O()-P-Dmg/L23 Phosphate (as P)

APHA 4500-S04-EmglL21 Sulphate (as SOa)

APHA 4500-NHr-Fmg/LAmmo. Nitrogen (as NH3)25

APHA 4500-NO2-Bmg/LNitrite Nitrogen (as NOJ26
APHA 4500-NOrBmg/L27 Nitrate Nitrogen (as NOj)
APHA 45OO-F.DmClLFluoride (as F)
APIIA 3500-Na-BmclL29 Sodium (as Na)
APHA 35OO-K-Bmg/Ll0 Potassium (as K)
APHA 3500-Cr Bmg/1,ll Chromium (as Crt)
APIIA 45OO-B-CmglLBoron (as B)32
APHA 922I -EMPN/100m133 Faecal Coliform
APHA 922I -BMPN/l00mll1 Total Coliform
APHA 89I O A-C7o Sun,ivalBioassay Testt5

36

37
c\

l'repared b) P.)
l-aborato eirdM

38
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fcnlral I'ollulion ( ontrol lloald
Rcgional l)ircclorirlc (C cDl rrl)

"]'arircsh Bhr\1 an"
Panararan Parisar, E-5, Arera (lolonr. Ilhr

EI'A Recognised Lrh

-02.

I

I

I
i

J

I

I
I

Ci lill l;C')'i F

'l cst Report : Waste Watcr (l'h1'sico ('hcmical Paramcter)

Projccl NNme

ftft< EqR fisizMilind Kumar NirniA,
$fifrq,--YrT',+s erge qE gt6rt ffitif/
Sc;enlisl-'C' Lab HBad & Govelnment Analysl I

**?-'r fttardrq,/ Re gionat Di,ecr.orat e
',ri.*q q-{s'rT f:IziF,r Ei{,qtcrd (q s.)
.!i'a! Pcllution C.rnt,rl Bo6.d.BhoFl (M.P.!

N(iT (lase No. 6l)6/l{)18 'I est lleporl No. ww/2J-25lti?

Sa rr l)le l)cscriplion
l6 MLD STP, Khctalpur, Ratlam (MP)
- Outlet

llequirition No. l]l

t0.01.2024 l)ale 2t .07 .2024Date of sanrple collcclion

D:r le of sanrple reccipt 11 .07 .2024 T1'pe of sanrple Cratr

Sample collecled by
Dr. YK Saxena. Sh R Kunrar

Sh R BandcwarDale of rnal\ sis I I .0'l .2024 to 20.07 .2021

Unit l{csult NlcthodS.No. I)aramc{ers

l enrperature .C

Odour

Appearance

I Colour Pt-Co Scale APHA,2I2O.B

5 Residual Chlorine mg/L APHA 45(]O.CI-B

(, Dissolved Oxygen mg/L APHA 45OO-O.C

7 pH pH unit 1.28 APHA. {5OOH+B

ti Specific Conductivity pmho/cm

9 Suspended Solids nr g/L t5 APHA 25.10 D

l0 Total Dissolved Solids mg/L API{A 2540 C

ll Total Solids mg/L APHA 2540 B

t2 Fixed Dissolved Solid mg/L APHA 2540 E

t3 a ol) mg/L 2t APHA, 5220 I}

t4 BOD (3 days, 27"C) mg/L t7 IS 3025, t 993

t5 Chloridc mg/L APHA.45OO-CL-B

t6 Total Alkalinity mgn- APHA 2320-B

t7 1'. Hardness (as CaCOr) rngn- APHA 2340-C

t8 Ca Hardness (as CaCO,) mg/l, APHA 35OO-Ca-B

l9 mg/L APHA 3500-Mg-B

20 Oil & Grease mg/l. 1 APHA 5520-t)
2t Total Kjehdal Nitrogen mglL APIIA 4500-Norg-C
22 Turbidity N.T.U. APHA, 2I3O-B
23 Phosphate (as I') mg/L 1.6 APHA ,1500-P-D

24 Sulphate (as SOa) mg/L APHA 4500-S04-E

25 Ammo. Nitrogen (as NH.,) mg/L APHA 4500-NHr-F
26 Nitrite Nitrogen (as NOr) mg/L APHA 4500-NOr-B
27 Nitrale Nitrogen (as NOr) mg/1, 2.18 APHA 4500-NOrB
28 Fluoride (as F) mgn' APIrA 4500-F'-D
29 Sodium (as Na) mg/L APHA 3500-Na-B
30 Potassium (as K) mg/L APttA 3s00-K-B
3l Chromium (as Cr*6) mg/L APHA 3500-Cr B
32 Boron (as B) mg/L APHA 45OO.B-C
33 I:aecal Coliform MPN/l00ml APHA 922I.E
34 Total Coliform MI'N/l00ml APIiA 9221-B
35 Bioassay Test 7o Survival APHA 8910 A-C
36

37

Prcparcd hy
Iabora(on

F

l

APHA 25IO B

Mg Hardness (as CaCO.,)
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Data is based on the Preseolation/Report subDittlll by UADD vide their letter No.

5.No./s-14/SBM.U/2024/8445 daled 03/05/2024

Status of Solid Waste Mana se ent in Munici pal Corporation Gwaliorm

S/No I Particulars Nov-22

Generation (Tons) 355.65

Pro€essing (Tons)

ProcessinB

Gapflons)

Oumpsite Statu5 Remediated R€mediated

,oint committec rindingt

Grneration of waste is S 50 TPD (Average)

. Processing of Dry waste i9 100 TPO

available
. Processing of Wet ii 80 TPD available
. Processing of Sanitary and domesli.

hazardous waste is l TPD available

l.

1

3

4

. Proce5sing Gap in dry waste is 199 TPD

. Pro<ersing gap in wet waste is 170 fPD

Bara Dumpsite is already remediated and
a park i3 also developed on the particular '

site
Remediatbn of Dump sile at kedarpur rs

undcr progress by Bio remediatron and

Bio minning process and worl of durnp
site remediation at site budhha park yet

to be slan by Cont,aclor

60 More D2D vehiclei have been propoied for

th€ 10096 door-to-doo, collection of wasre

-t

5

Sratus of door to
door collection

(rons) / (%l

85 92

I

.6f,'---'"-'' > c'L.."u
L SB'I)

Current
Status

55O IPD

181IPD355.55

369IPD0

^
Page
I

Qp Scanned with OKEN Scanner

I

I

I

I

I

I

I

I

I

I
I

L_--l
!

I

I

I
I

',nvi

;xr&).l
tul*LF,rv

|e
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:,it 3Tr-gffi,TfR qifufi rfl-q rdrfrrq-r
r),irrrrr rrm, rw 5wr d crs. fira tz{. -okw qrrm ,ousr-zrrs30o)

R.9. ,,u,.
r

chlqlc'l.-l
({Iqrqq

fr. t / 2. / 2 / 10 /r.rr.fr.7 u.ur. 7:o:.r lggx/sz| ,qr. llai+...!.3 :. 09' 2o2 9-

qlA,

eh*q ftiYro,
ffiq q-<qur frfrq +d
ff.ca-d qr6-c. cqt-flEr cfts{ {-s
3rkr qfflff rilqrf, q.q frc- lezors

F4qq- d€ srcRrE 1,ti n-ra qiirra d enrd g:rtl qTA.r{ sn-orfrt
-(F

qr+ftq {r$q ERd sIfuo-rq qrr( w{6R d ftftr qr frQHq re a:m Rr+ro

os wi oo srrrftr 2024 o) rrn ftq'q rqrfrq-r ffd 6ts G rra 3{qRI6e qdfi tg Rt{
Tt ftfietol d +{ri .*G. qr;rorfi ig frfierq Em rRI sctrq s{d ,ri cc, iT ttqT{

6t6a fiil.{ 3Trq-d siY ifuo t r

ror-+- sqqtmrfwn

.-- .
ilR eftfs ft'nl.

-slftw(a.n.)

Q,, Scanned with OKEN Scanner

184

242

1428



t

orqfoq orgffi.;rn q[futr f{Tq rqrfu{R q.s.
ir,. $3 /2x/2/ 10,/\$.dl.c{.,/1.f:1.,/t7V86- 277 91 r{r fiinfo L9...9'.1,3J

qfi. -: oR[ ott?vt:-

M <rn rnur \t-c qrrsfl

S-z.zso. il'l-z df-o, w-oy{t,
i-re ffi. ftdl. rroose

"rYgz tqi M rtl d-d ffi irsh,
ro,zs O T,rtr q$I Urr, {frfqfrr.
3{Fm lrff{ ritT zszooo

Itrq:- lgas qs6 ftq51 z.o d 31.-n-rfc *ffi a-{". sEr rsr{e tiffivn ord d
fr-qrqqr tE ofr.rorfi l',Iff{r ffir6 2022_UAD_23I ese_s d orqRyr Grr{t

ori d sqq q'
w<{,- (r) gs c,rqfe-q or Lo^ a-iqr6 6s6 Rqio o6/os/2o231

(r) stq$ FriT rwfco og<+t F{i6 708 fu 26 / os / zoz3 |

srirm f+rqrffl'n +o t. fr Tq'*, qrtr fryrr (yr6fl) a.o d rrt to fr.it{l i< sq
.nTfz tERtrTr ord 6 fa-,qrqrn tg sftrdrir fr,?<r Fqrd 2022_U^D_231eee_3 ft4i6 s7 7s7 7 2s23

6trt @ Rs 477.015 cft rrr t r fftS +{" qi} 3rJqrRir lll-rr 6.o3.o8e rur t r ftrsd rryn vrfrr

acq za,ta.az.qsg / - tur Sl.gs.d {Fr tci os.rz.ez,sso,/- d gtq rro-a nfu s'cd rr.glos.3agl-
dt au rd@ qq onis <ERI ffia v /os/tozs 6l dl .r{ t r rs orqtoq (qm qr{l r,o,r o
3iilrid slrqo (fl{ srJaq Enrc 26/os/202r ai fuut w 3ot t t

ord: orrr 3rfl.u Ei vrd rrqffi snrnff oz Rs{il i ffS -tr< cq nrf,c ttBtvn a
.rd aff fdrfd 6rd o"rfl tqn or a,mtcrq i l-tqa or atso crfuc,r0 (waqq.1 . *-rrro r$ (gs

tsc{cq 
) rri i*am-r'r-qroi n2n qqrff 3Ifurrff lswM qie d-<ngq d fd&FI il {,rd qRErI s-Frl

srih"-r M-,3rtrttfgair
,z(6r.o.Vq I

tn F.rrrq -qrfu,,-

1. 1. 163/23/2/ 10,/Tfl.{1.\'q,/n.h.,/ '-d ft{io -.Li...3:lbju
cBft{ft.-

r. 3{r{ffi, arR ftrrrl. rflfrm I

, +J" 
"ttt,rO 

(1'a0g'r) 'rm ftrq' rqrPslq 
1

3. rr6ru?E zrff (rfl.sq$) {rn li'rq 'mfuqt t

4 crn'fl 3{0-6rfr 3Ir{ gfisqs{ <rrz q-ffS. arn firrq' rdrfuqr 
I

4it

dt
h,rq rqIRftR

Scanned wilh Camscannet

,Ol!.hr'r 106

Q[: Scanned with OKEN Scanner
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I-.grcy Wllfa DuDprita Redemption
lcd.rpu., Gs dbr

Gwdior Munhiprl Corpor.tbr
DfTAItS Rf MARI(S

ContBclor Dala chrrrlr & Comp.D! JV 3hrr. Bank t Bih&i Udroq

DumNile l,ocstion
Kedarpur I)wnpsilc
Buddha Park

Totd lrgac! W.rte rt ritc
K(:larpur I)lmpsitc

as per RfP
5tr t462 MT

Buddha Parli

21627 M't'
Total 60J(89 ff

RcYircd rrllc QurDtiO

Kcdarpur I)lunpsile

65 per cootrackx suwev

1030E94 125 cu mt
D€nStv 0.85

876260 M l'
Buddha Prrt
8$26.549 cu.m(

D€rtsity 0.85

7s672.5 MT
'li,lal 951932.5 IWI

Wrlt SD..d rrcr rt sLe l!
pcr Rr?

Kedarpur Durnpsitc

154529 Sq. mt.

Buddha Parli

I l73l sq.mt

Proiect Cort Rs 331698950 as per RFP

ADprcved Pmiect Cost Rs 2{i7682499 as rxlr wort ord€t

Third Prrq (Consuhnt) M8:s plnning & Fngirc(ring *rvices Plt Ltd. Lr joinr vsrtwe with
pivotsl pl,odng sewioes-

Totlrl f ractioh Pr0cesscd 244735 M'[
Totrl frrctioD DirDalch 126155 MT
Good Eurlh 72158 140 MT Bara Gaon Bohd@w site provided bv GMC
C&D E{r19.E10 MT C&D Plant & stsed at site

lnc rt 4 t022 Mr SLf site pFvided by GMC

RDF 4320.9d) MT Cemcart Planl AFe€rn€at Atlachdl
M€tal 4,5 MT
Lard Rechimed 46128sq.ml

N0. of Tr$mmch lh3trlled 6
Total site is divided hto 3 p6b €ach prrt have 2

tromrnels & I ADS
T.omml Crpritl 1000 MT deNilv of w&5te mry vory lhc perforoance

ErcavsloN t2
DumDe13 27

Back[(r lorderr )
Start dat 29.O9.2023

Comphtion Timclin. :lOO days from the commencment of worl
we have requcsted time extension vlde letter
no. dt ln referance to tre diif,cuhies faced in

the working.

M/S DAYA CHAR,dN AND COMPANY IN JV WITH SHREE BANKEY BHIARI UI}YOG

For Daya
.WSlrceffi

244
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,[;:;( rtlral P{)lluliorr aonlr(,1 Boxrd
Rcgional l)ircclor:rlc (( cnl r:rl)

"l'lrir trh llhau lrr"
I'arrararln P:lrisrr, E-5, Ar(rr', ( olo \.Ilhopxl

j :.ii ri.'-i c;.ry .flr.AB/o6lTE 02

i'ljoR LAts UtJtlPA llccogniscd l-rb
'I cs{ ll.eport : \\tstc \\'aler (l'h!sico ( hentieal l'aranrelcrl

l'roject Name N(;'l ( r\c No. (nl(r12(lIli l'e\t ll(porl No \\,\\72J-25^)n

sr m plc [hso iption
l.l5 MLD STP, Jalalpur, (;wrlior (MP) -
Inlel Rcquisitio No. ll:

Date of sample collcction 06.08.2024 Date 21 08 2024

Date of s!mplc receipt 08.08.202.1 1r pe of sa mplc Grab

l)atc of anall sis 08.08.2024 to 20.08.2024 Sample collectcd b1
Dr. Y K Sa\ena, Sh. R Kumar.
Sh R Bandcwar

S.No. Pa ramcters Unit li ('\ u ll U ct hod

l Temperature .C

2 Odour

Appearance

4 Colour Pt-Co Scale APHA,2120-B

5 Rcsidual Chlorinc ms/L APHA 45OO-CI-B

6 Dissolved Oxygen mg/L APIIA 45OO-O-C

pll pH unit 6.99 APHA, {5OOH+B

3 Specific Conductivity pmho/cm APTIA 25I O B

9 Susp€nded Solids nrg/l- 122 APIiA 25.10 D

Total Dissolved Solids mg/L APIIA 2540 C

Total Solids mg/l-ll APHA 2540 B

12 Fixed Dissolved Solid mC/L APHA 2540 E

t3 CoD mg/L 258 APHA.5220 B

t4 BOD (3 days, 27"C) mg/L I t6 ls 3025, 1993

t5 Chloridc mglL APHA, 45OO.CL-B

Total Alkalinityl6 mg/L APHA 2320-B

T. Hardness (as CaCO,)t7 mg/l- APHA 2340-C

Ca Hardness (as CaCO3)18 me/|, APIIA 3500-Ca-B

19 Mg Hardness (as CaCOr) mgiL APHA 3500-Mg-B

20 Oil & Grease mglL APIIA 5520-D

21 Total Kjehdal Nitrogen mg/L APHA 45O0-Norg-C

22 'l urbidit_v- N.T.U. APHA,2I3O-B
23 Phosphate (as P) mgiL APIJA 45OO-P-D

Sulphate (as So4) mg/L APriA 4500-SO4-E

25 Ammo. Nitrogen (as NH:) mg/L APHA 45OO-NH.-F

26 Nitrite Nitrogen (as NOr) mg/L APItA 4500-NO,-B

27 Nitrate Nitrogen (as NOr) mClL APttA 4500-NOrB

28 Fluoride (as F) mg/L API{A 45OO-F-D

29 Sodium (as Na) mgn- APFIA 3500-Na-B

30 Potassium (as K) mg/L APHA 35OO.K-B

3l Chromium (as Cr6) mg/L APIIA 3500-Cr B
32 Boron (as B) mglL APHA 15OO.B-C

33 Faecal Coliform MPN/l00ml APIIA 9221-E
3'1 Total Coliform MPN/l00ml APHA 922I.8
35 Bioassav Test 7o Survival APHA 89IO A-C
36

37

i8

"r tollution Control Board,Bhopat (tU.p

aboralory H

.,

7

10

,rk
245
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Cenrral Pollution Control lloa rd I

EP-A Recognised La b
'l cst Report : Waste Water (Phl'sico Chenrical Pa

Crisicl,i.----R (:oPY
Regioual Directorate (Central) I

',r,ariveshBhawan,' _ I r.tiSI.f.R;aiy -..'--F.NXgN6ftAj1
Paryararan Parisar. E-5. Arela Colony, Bholral

ccP"; FIj'F. t-!1i!r-'-='-==*'

Project Nanrc \( i I C ese No. 606'l(l l8 'l-esl Report No w\\'/2.t-25l99

Salllple Dcscription
145 MLD S'l'P, Jalalpur, (iualior (MP) -
Outlet

Rcquisition No I .12

D:l1lj of s:lnrplc collrclion 06.0It.2024 2 t .011.2024

Dxl c of samlllc receipl 08.08.2024 'l'r'pc of samplc Grab

l)xle ol a nal\ sis 08.08.2024 to 20.08.2024 Sample c(,llccl(d l)\'
Dr. Y KSaxena,Sh R Kumar.
Sh. R Bandewar

S-No- P, ranrctcrs L nil Resu lt ]lclhod
I Tempcraturc "C

) Odour

Appearance

1 Colour Pt-Co Scalr' APHA. 2I2O.B

5 Residual Chlorine mg/L APHA 4500-Ct-B

6 Dissolved Oxygen mg/L APIIA 4500-O-C

7 pH pll unit 7.08 APHA..lS00H+ll
3 Specific Conductivity pmho/cm APHA 25 IO B

9 Suspended Solids mglL t2 APHA 2540 D

l0 Total Dissolved Solids mg/L APTTA 2540 C

tl Total Solids mg/L APHA 2540 B

t2 Fixed Dissolved Solid mg/L APHA 2540 E

l1 cot) mg/L ,t9 APHA. 5220 B

IJ BOD (3 days, 27"C) mg/L t5 ls 3025. 1993

l5 Chloride mg/L APLIA,45OO-CL.B

t6 Total Alkalinity mg/L APHA 2320-B

t7 T, Hardness (as CaCOi) mg/L APHA 2340-C

l8 Ca Hardness (as CaCO;) mg/L APIIA 3500-Ca-B

l9 Mg Hardness (as CaCO) mg/L APIIA 3500-Mg-B

20 Oil & Grease mg/L 2.6

21 Total Kjehdal Nitrogen mgll- APHA 450o-Norg-C

22 Turbidity N.T.U

23 Phosphate (as P) mg/L 0.5ri.36 APTTA.I5OO-P-I)

21 Sulphate (as S01) mg/l- APIiA 4500-SO{-E

25 Ammo. Nitrogen (as NH.) mgn- APIIA 4500-NH1-F

26 Nitrite Nitrogen (as NO, mgll- APHA 4500-NOr-B

27 Nitrale Nitrogen (as NO3) mglL .l--18 APIIA 4500-NOru

Fluoride (as F) me/L

29 Sodium (as Na) mg/L AI'HA 3500-Na-B

30 Potassium (as K) mg/L APHA 35OO.K-B

3l Chromium (as Cr6) mg,{L APHA 3500-Cr B

32 Boron (as B) mg/L

APHA 922I -E33 Frecrl Coliform t\II'N/l00mt >1600

API'IA 9221.831 Total Coliform N,ll,N/t00ml

APHA 89I O A-C35 Bioassay Test 7o Survival

36

37

/,-18

Blf< m HniiMilind Krrqal':{1rn;:
.,i!IrBo-i'r'.fu q{q q,Ei s(6rfi faYlil{rn
Scientist"'C' Lab He-ad & Govemm€nt Analyst

rHfq triefntrq,/ Regionsl olreqto'ats-ti;{tq 
qqN..{ fiq-"q aHdqrd (q.c )

'-.trat Potluiion Cqotrcl Boa'd,Bhopal (M P )

1b
Prepar€d by: Laboraton,lle

I)lltc

At' A 5520-t)

APHA. 2I3O-B

APTIA 4sOO-F-D

APIIA 4500-B-C
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Certral Pollulion Conl rol lloard
Rogional Directoratc (Crntral)

"Parivesh IJharran "
Parya\ aran Parisar, E-5, Arcra (-olonr, Bho

EPA Rccogniscd Lah
I (sl llepo rl : \\ n\lc \\ rler ( I'h\ sieo ( hrmicil [':r ra nrlrter)

r/LAB/06lrR-02
aili)'., -ai5 I lD:iirp,il

Tesl Rcport No \\,\\,/t{-25D6l'roicct Nirme N(i l ( arr: Nrr. 606i1{)lli

65 l\lLD STP. Lal(ipurr, (;\rali(,r (l\ll') -
I nllrl

Rc<luisil ion No. t1)Srnr ple l)cscriptioll

I)ate of sirnrple collcction 06.08.2021 Da lc 2t .08.2024

08.08.2024 T'1'pe of sample (lrabl)atc 0fs nlplc reccipt

Dr. Y K Saxena- Sh. R Kumar,
Sh R Bandcwarl)atc of anrtlrsis 08 .08 .2024 to 20 .08 .2024 Sanlple collccled by

lV cl hodS. No. Pa Ia mcters t nil Re\ull

"CI Temperature

2 Odour

Appearance

4 Colour Pt-Co Scale APHA.2I20.B
ri19/L APIIA 45OO.CI.BRcsidual Chlorinc'

6 Dissolved Oxygen mgl7. APHA 45OO.O.C

'7 pll plI unit 7.36 APHA.4SOOH+B

3 Specific Conductiviry pmho/cm APIIA 25I O B

9 Suspended Solids mg/L I96 API]A 25]O D

l0 Total Dissolved Solids mg/L API{A 1540 C

APHA 2540 Blt Total Solids mg/L

APIIA 2540 I-lt2 Fixed Dissolved Solid mg/I.

APHA. 5220 B13 CoI) mg/L t{9
mg/t, r82 ls 3025. t993l4 BOD (3 days, 27'C)

l5 Chloride mg/L APHA.45OO-CL-B

l6 Total Alkalinitv m9lL APHA 2320-B

t7 T. Hardness (as CaCOI) mClL APHA 2340-C

APHA 3500-Ca-Bl8 Ca Hardness (as CaCO) mqlL

APtIA 3500-Mg-Bt9 Mg Hardness (as CaCO3) mg/L

mg/L APt{A 5520-D20 Oil & Grease

Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 Turbidit_v N,T.U APirA, 2130-B

23 Phosphate (as P) mg/L APIIA 4500-P-D

21 Sulphate (as SOa) mg/1. APHA 4500-SO4-E

25 Ammo. Nitrogen (as NHr) mg/L APHA 4500-NHr-F

26 Nitrite Nitrogen (as NOr) mg/L APIIA .,1500-NOr-B

27 Nitrate Nitrogen (as NOr) mg/L APUA 4500-NOlB
)a Fluoride (as F) mdL APItA 450o-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-B
30 Potassium (as K) mC/L APHA 3500-K-B
3l Chromium (as Cr*6) mg/L API lA 3500-Cr B
32 Boron (as B) mgiL APHA 45OO.B-C

FaecalColiform MPN/l00ml APIJA 922I.E
3,1 Total Coliform MPN/l00ml APIIA 922I-B
35 Bioassav Test 7o Survival APIIA 89IO A-C
36

3't

l8

Iqfu{ 6qR ftT$zMilind Kumar l,llmb
irql-qq;-;r ',;. c{<r cd rr+ril ffi
Scienlisl.'C Lab He-ad & Government Analyst

Prepared by: c}+q,q{:rrcrq,/ Re g ional oi,e ctoratd.aboratory He

;h.-.-{ta u-qw F+iav aH.dlqrd (q.q.)
'-,r qolrutron Cqnlrol Board.Ehopal (M P.)

?
ad

i
I

I

21
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Ccntral I'()llution Control lloard
Regionn I I)irectorate ((-cntral)

"l'arivcsh Bha*an"
l'arravaran Parisar. E-5, Arera (blonv,

EPA Rccogniscd l,ah

- :,..--ri,:::. - r- :.

iiA
F/tAB/o6/1R 02

Bhoodl'L!9ai-L:i:l
Iesl Repoll: \\'rslr \\itcr(Phrsico ( hcnrical Prtirntctct-)

elfrq l}<nr6q,/ Regicnal oir6cto.at9
Analy{

aboralory He

l)rojcct Na nrc N(lT ('rsc No. 606/20 llt 'l-est Rcporl No. \t,\\//2{-25/97

srmple Descriplion
65 MLD STP, Laltipura. (iwalior (MP) -
Outlet Req uisilion No. t4)

l)ate of sam ple collection I)ate 2t.08.2024

Dnte of sample receipt 08.08.2024 -l1pc 
r-rf sa mplc Grab

l)xtc ofanalYsi\
Dr. Y K Saxena. Sh. R Kumar
Sh. R llandewar

08.08.2024 to 20.08.2021 Sample collccted by

S.No. Pa ranla'tcrs UDit Rcs u lt \le(hod
Tenrperature

Odour

3 Appearance
.t Colour h-Co Scale APHA. 2I2O.B

5 Residual Chlorine .r:,g/L APTIA 45OO-CI.B

6 Dissolved Oxygen mg/t- APIIA 4500-O-C

7 pH pH unil 7.23 APIIA,45OOII+B
3 Specific Conductivity pmho/cm AP}'A 25I O B

9 Suspended Solids mg/1, t6 APHA 25.10 D

l0 Total Dissolved Solids mg/L APIIA 25.10 C

lt Total Solids mg/L APHA 2540 I]
t2 Fixed Dissolved Solid mg.4- APTTA 2540 E

li mglL -I APHA. 5220 B

t4 BOD (3 days, 27'C) lng/L I.l rs 3025, r 99l
I5 Chloride mg/L APTiA, 45OO-CL.B

Total Alkalinitl .rl,g/|, APHA 2320.B

t7 T. Hardness (as CaCOI) mgL APHA 2340.C

t8 Ca Hardness (as CaCOI) mg/L APHA 3500-Ca-B

t9 Mg Hardness (as CaCO3) mg/L APHA 3s00-Mg-B

20 Oil & (ireasc mg/1, 2.5 APHA 5520-D

21 Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 Turhiditv N.T.U APHA,2130-B
Phosphalc (as P)23 mg/L 0.-1209 APIIA J5OO-I'-D

Sulphate (as SOa) mg/L24 APIIA 4500-SO4-E

Ammo. Nitrogen (as NIJl)25 mg/L APHA 4500-NH3-F

Nitrite Nitrogen (as NO2) mg/\- APIIA 4500-NOr-B26

mg/L 5.r8 APHA ,1500-NOrB27 Nitrate Nitrogen (as NOj)

APHA 45OO.F-D28 Fluoridc (as F) mg/L

mg/L APHA 3500-Na-B29 Sodium (as Na)

Potassium (as K) mg/L AP}IA 35OO-K-B30

APLIA 3500-Cr BChromium (as Cr*6) mgL.

APHA 45OO-B.CBoron (as B) mg/t-32

APIIA 922I-EFaecal Coliform 1\I PN/l0()rtrl 5.10

APHA 922I -Bl4 Total Coliform MPN/l00ml
APHA 89IO A-C35 Bioassav Test

i6
31

hl8

Prepared h)

+drq c-iFsl f{dr"i iir€ait-qra (c.c-)
:'.)r, ri,rn Control Boa{o.Bhgpal (&l p.)

I
I

I

06.08.2021

I

COD

l6

7o Survival
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lcsl l{cport No. \\'\\ /11-25/9.rPlojccl Na ntt \(;T ( ':r\c \o- (rl16/lll I li

8 MLI) Sl'P, Sa{nl)dipuram. l\'lorrr.
Gwalior (l\tP) - Inlct llcqrisilioll No. I .l:S:Inple I)csct il)l ion

D:rlc of sanrple collcclion 06.08.2024 I)irte 2t .08 2t\24

Type of sampleDaie of samplc rcccipl 08.08.2024 Grah

08.08.2024 to 20.08.2024 Srnrple collcclcd l)\'
I)f YKSaxena,Sh R Kumar,
Sh. R Bandewa,Date of analysis

Pa raDlctcrs t nil Rcsull NlelhodS.No.

I Temperature C

Odour

3 Appearance

Colour Pt-Co Scale APIIA,2120.8l
5 Residual Chlor ine mg/L APITA 4500-Cl-B

APITA 4500-O-CDissolved oxygen mg/L

APIlA.,l500H+Bpll pH unit 1.12

umho/cm APHA 25I O BIt Specific Conductivitl'

org/t, l6l APIIA ]sJO T'9 Susprnded Solids

APHA 2540 Cl0 Total I)issolr r-d Solids mg/L

ll Total Solids mg/1, APHA 2540 B

t2 Fixed Dissolved Solid mg/L APHA 2540 E

APIIA, 5220 Bl3 C]oD mg/L 2'75

mg/L l{2 IS 3025. I9931,1 BOD (3 da1,s, 2?'C)
mg/L APHA.45OO-CL-Bl5 Chloride

l6 Total Alkalinity mg/L APHA 2320-B

APIIA 2340-C1'7 T. I-lardness (as CaCOr) mglL

mglL APHA 3500-Ca-tsIi Ca Hardness (as CaCOr)

t9 Mg Hardness (as CaCO;) mg/L APtlA 3500-Mg-B

20 mg/L APHA 5520-D

2l Total Kjehdal Nitrogcn mg/L APTJA 4500-Norg-C

Turbiditl, N.T.U. APHA.2l30-B
APHA 45OO-P.DPhosphate (as P) mg/L

mg/L APHA 4500-S04-E21 Sulphate (as So,i)

mg/L25 Ammo. Nitrogcn (as NIIi) APIIA 4500-NItr-F

26 Nitritc Nitrogcn (as NOl) mg/L APIIA 45OO-NO"-B

27 Nitrate Nitrogen (as NOr) mg/L APHA 4500-NOrB

28 Fluoride (as F) mg/L APIIA 4 500-F-D

1t) Sodium (as Na) mg/L APIIA 3 500-Na-B

t0 mg/LPotassiun] (as K)

3l Chronrium (as Cr't') mg/L API lA I500-Cr B

32 Boron (as B) mg/L APIIA 45OO.B-C

33 Faecal Colilbrm MPN/ l00nr I APHA 9221-E

l4 Total Colilornr MPN/100m1 APttA 9221-B

35 Bioassav I est % Survival APHA 89I O A.C
.16

37

.t8

r-----( rnll.rl ll,llrrlir)n (irrlr-(,1 li,rlld
l{cgionxl I)irtctol.rlc (( lrnlt :ll)

"l)ariresh llhtu att"
J':rr'\arar:tn I'ar'isrr. l--5, Arcra ( olonr. Bho

lll'A ltc.ogrrise(l l,irl)
-l-csl llcl)oIl : \\ xstr \\'itrr-(l'l|\ sico ( hcllric:ll I'x i,giii6il.:-:lil i,1!::,:.::::-,,. 

_-. _..

I - l-.:i ir.il . .t':,

F ILAB/O6|IR 02

J

5

7

.2

)3

,M- iI INd Kuniar I'lillllr
itettr+ qi rrc'r;rrt
Sciaiiisl!C'Lab Head & Governmollt AnalYst

aqn ftrrluM
J'r',ea cF

Prcparcd b\ clJi,; lti?IErc,/ R egionat Otreclirate
n-..:\u rEqq ti{i:lq dr.t.}.Ttfi I i.r: c';

' o':;l,ircr' a. ,,r'r,l 9ce'd.ir'r:,rr:t lM l) J

Laborato"T

Oil & Grcasc

API'IA ] 5OO-K-B
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Ccrr tlal I'ollution Control lloard
Rogionr I Directoralc (Cenl Ial)

"l'arirtsh Bhanan"
l'arllraran P:rrisrr. [,-5. At.cra ( olon\', llhop

E['A Recogniscd Lab

I 
cUrlrCilER Cop\.,

I
i

.slt'Ae/o6lIB.:0-2_.

Foii t-AB t/c.
Tcsl Repo[l : \\1{ste \\'ater'(l'h}sico ( h(micnl Prralnctet-)

Projccl Name NC'I ( asc \o. 6(l(r/201ll TesI Report No. \\ \\ i 2.1 :s/95

Sample Description

Drt( of sam ple colleclion 06.08.2024 l):r t c

Datc of sample receipt 08.08.2024 TYpe of sam ple Grab

Dirlc of analysis 08.08.2024 to 20.08.2024 Sam plr collccied l)\
Dr YKSaxena,Sh R Kumar
Sh. R Bandewar

S.No. Pa r:tntrltrs tlni( l{es u lt \l cl ho(l

I Temperalure .,C

l Odour

3 Appearance

4 Colour Pt{o Scalc APHA. 2I2()-B

5 Residual Chlorine mglL APHA 45OO-CI.B

(, Dissolved Oxygen rng/L APHA 45OO.O.C
'7 pll pll unit 7.62 APHA,45OOH+B

lt Specific Conductivity pmho/cm APHA 25 IO B

9 Suspended Solids mg/L l5 APHA 2510 t)
l0 Total Dissolved Solids mg/L APIIA 2540 C

lt Total Solids mg/L APHA 2540 B

l2 Fixed Dissolved Solid mg//L APHA 2540 I]

r:l CoD mg/L -18

1.1 BOD (3 davs, 27"C) mg/L l2 IS 3025, 1993

I5 Chloridc mg/L APHA. 45OO-CL-B

Total AlkalinitY mg/L APHA 2320-B

l1 T. Hardness (as CaCO.,) mg/L APHA 2340.C

l8 Ca Hardness (as CaCOI) mglL APHA 3500-Ca-B

l9 Mg Hardness (as CaCO;) mg/L APHA 3500-Mg-B

2t:) rng/t, 1 APIiA 5520.D

2t Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 'l urbiditr N.'I"L] APIIA.2I3O.B
23 Phosphate (as l') mg/1, 0..10(r I API.IA 45OO.P.I)

21 Sulphate (as SOo) mg/L APHA 4500-SO!-E

25 Ammo. Nitrogcn (as NH3) mg/L APHA 4500-NHr-F

26 Nitrite Nitrogen (as NO) mC/L APHA 4500-NOr-B

2'/ Nitrate Nitrogen (as NOJ) ntg/L 0.96 APHA 4500-NOru

Fluoride (as F) mg/L APHA 45OO-F-D

29 Sodium (as Na) r,l,gn APIIA 3500-Na-B

:10 Potassium (as K) mg/L APHA 35OO.K-B

3t Chromium (as Cr*6) mC/L APHA 3500-Cr B

32 Boron (as B) mg/L APHA 45OO-B-C

33 Faccal Coliform l\,rPN/l00ml APHA 922I -E

34 Total Coliform APIIA 922 l-B

Bioassay 1'est

36

37

38

-.i,ir3l Polhrtton Cilxtror Bc!r,r.tshopal lI'?,
Prcparcd b) lcrd

8 [ft-l) S II'. Salalxlipuranr. l\lolar.
(; il alior (i\l l)) - ()ullcl Ilcquisition No. tJl

21.08.2024

APHA, 5220 B

t6

Oil & Grease

MPN/l00ml
APHA 89IO A-C7o Survival35
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1

I
I
t

Cenlr.l I'(,llulion Control Board
Rcgional Dit-ectorate (Ccntral)

"Parivcsh Bha$ an"
l>an'avrran Parisar. E-5. Arera Colon\'. Bho

EPA Recogniscd Lrb

,,, r j;i ii :::i."'J'|!':'i!v FILAB/O6/IR02

ig'*:'-:'-a'*'*::.t

I

i
!
i
I

p4t

aO'r"i iCR ''
Test Rcporl : Wastc \\'{ter (l'hvsico ( henrical l'ara nt r' ('rI

l'roiccl Nxme NC'f Case No.606/2018 Tcsl Report No \\ \\ rl-l-15 '(),

Srm plc Description
,l MLD Sl'P, Lalil'apura.l,ashka r.
Gu alior (l\lP) - lnlct

Requisilion No. tJl

Date of sample collection 06.08.202.1 D!tc 2l .08.2024

Drte of sample receipt 08.08.2024 T] pe of sample Crab

l)xtc of an,rltsis 08.08.2024 to 20.08.2024 Srllrpl(.r)llrcled h\
Dr Y K Saxena. Sh. R Kumar,
Sh. R Bandewar

S.No. Parame(crs tln i1 llesull iV ct hod

I Temperalure .C

2 Odour

-l Appcarancc

4 Colour Pt-Co Scale APHA, 2I2O.B

) Residual Chlorine mg/L APTIA 45OO.CI-B

6 Dissolved Oxygen mg/L APHA 45OO-O-C

7 pll pH unit 6.8.1 APHA.,1500H+B

8 Specific Conductivity umho/cm APHA 25I O B

9 Suspcndcd Solids trglL l5.t AI'llA l5l0 l)

t0 Total Dissolved Solids mC/L APHA 2540 C

ll Toral Solids mg/L APHA 2540 B

t2 Fixed Dissolved Solid mg/L APHA 2540 E

l3 COI) mg/t- 3r3 APIIA. S22O It

t4 BOD (3 days, 27"C) mg/L l.t0 ts 3025, t993

l5 Chloride m9n APHA, 45OO-CL-B

l6 Total Alkalinit_v mgn- APHA 2320.B

t7 T. Hardness (as CaCOr) mg/L API]A 2340-C

l8 Ca Hardness (as CaCO3) wlL APIIA 3500-Ca-B

t9 Mg Hardness (as CaCO;) mgn- APIIA 3500-Mg-B

20 Oil & Grease mg/L API IA 5520-I)

2t Total Kjehdal Nitrogen mdL APHA 4500-Nore-C

22 Turbidiw N,T.U APflA, 2130-B

23 Phosphate (as P) rngL API{A 45OO-P.D

24 Sulphate (as SOa) mgll- APt{A 4500-SO4-E

25 Ammo. Nitrogen (as NHr) mg/L APttA 4500-NHr-F

26 Nitrite Nitrogen (as NOr) mg/L APLIA 4500-NOr-B

2't Nitrate Nitrogen (as NOr) mg/L APHA 4500-NOrB

28 Fluoride (as F) mgll- API]A 45OO-F.D

29 Sodium (as Na) mg,/L APIIA 3500-Na-B
30 Potassium (as K) mg/l- APIIA 35OO-K-B

I Chromium (as Cr*6) mglL APHA 3500-Cr B
32 Boron (as B) mg,/L APHA 45OO-B-C

33 Faecal Coliform MPN/l00ml APHA 922 ] -I]
Total Coliform MPN/l00ml APtrA 9221-B

35 Bioassav Test 7o Survival APHA 89IO A-C
16

37

38

mqJ*#so#s'rlls,r',
Scientist.'C' Lab HB-ed & Government Analysl I

Adfs lali:r.rsg,/ Regicnal DirectoratG
qHI] c-SFr tfiizol {Cdqr.t (q.q.)

^enrral Foilulion Control Board.tshctral (l{.P.)

Preparcd b\ Laboraton Hearl

M
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J!i-"i .-.-'--'-'---:..'-
C enll.nl llrllulion Control lloxrd
Rcgional I)ireclorale (Cenlral) i -. , ,.1.-y _..._....._.-....-.--....:.-

"Parivesh Bharryan" i t',:t s::l'l i'-"' 
FILAB/06/,R 02

Palvararan Parisar. E-5. Arera Colonv. Bhopal I - . - .,^
EPA Recognised Lab ''9.Yjl]sli--'i:::*-::::::--

Test Report : Waste Water (Physico Chemical Parameter)

fiftf< CIn rifdrMilind Kuqer Nrmle

tsrte-+-,rr',+q qStE (Ci s<+ft fa{Frq+
Sciertisl.'C' Lab He-ad g Government Analyst

e'lilq fit$r.Tq / Reglonal cir.ctorale
$<ir sEq.l fi-{rtsr -.id,'r}qrs (c.q.)

- lrral Polluiian Controt Boatd'Bhopal (M'P')

1

l'r(,.iccl Nrnrc ww/2.t-25/91NG'I- ('rsc No. (r(Xr/201ll 'l est Reporl No

Su m ple Descliplion
,l MLD S'I'P, Laliyapura,l,ashkar,
G$'alior (lUP) -Outlet

142Requisition No

Datc of sample collection 06.08.2024 I )tl1c 21.08.2024

l)irtc of srmplc reccipt 08.08.2 02.1 Type of samplc Grab

Date of analysis 08.08.2024 to 20.08.2024 Sample collccted b1'
Dr. Y K SaxenE, Sh. R Kumar
Sh. R Bandewar

S.No. P, rrmclers U nit Rc.iull lU eth od

I Temperature

2 (Jdor rr

-1 Appearance

J Colour PrCo Scale APHA, 2I 2O.B

Residual Chlorine mg/L APitA 4500-Ct-B
(] Dissolved Oxygen mglL APIIA 4500-O-C

7 pll pll unit 1.21 APHA..l500H+B
s Specific Conducrivit), umho/cm APHA 25I O B

9 Suspendcd Solids mg/L t{ APHA 25]O I)
l0 Total Dissolved Solids mg/L APHA 2540 C

ll Total Solids mg/L APHA 2540 B

l2 Fixed Dissolved Solid mg/L APLIA 2540 E

l3 mglL APHA, 5220 B

l4 BOD (3 days, 27"C) mg/L t2 IS 3025, t993

t5 Chloride mg/L APIIA.45OO-CL-B

l6 Total Alkalinity mg/L APIIA 2320-B

l1 T. Hardness (as CaCO3) me/L APHA 2340-C

APHA 3500-Ca-Bl8 Ca Hardness (as CaCOr) mC/L

l9 Mg Hardness (as CaCOr) mS/L APIIA 3500-Mg-B

20 Oil & (ireasc mg/L APHA 5520-l)

mgn' APHA 4500-Norg-C2t Total Kjehdal Nitrogen

Turbidity N.T.U APTIA, 2I3O-B22

23 Phosphate (as P) mg/L 0.2783 APHA.1500-P-l)
APIrA 4500-S04-E24 Sulphate (as SOr) mg/1,

APHA 4500-NHr-F25 Ammo. Nitrogen (as NHr) mS/L

APHA 4500-N02-B26 Nitrile Nitrogen (as NO2) mg/L
APHA 4500-NOrB2'.7 Nitrate Nitrogen (as N03) mclL r.28

APHA 45OO-F-Dmdl"28 Fluoride (as F)

APIIA 3500-Na-Bmg/L)9 Sodium (as Na)
APHA 35O().K-BPotassium (as K) mgn-30

APIIA 3500-Cr B3l Chromium (as Cr6) mg/L

API.IA 45OO.B-CmS/L12 Boron (as B)
APHA 9221-tlNIPN/l00ntl 17033 Faecal (loliform
APHA 922I.8MPN/l00ml]J Total Coliform
AP}IA 89IO A-C% Survival35 Bioassay Test

36

37

ni8

Prepared by l-ahoraloD, I lead

COD 12
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CORE PROJECT ENGINEERS & CONSULTANT PVT LTD
Proccssin Dctails NIVI Site

Sr.
No.

Date
Approx

RDF
(cu.m)

Approx
RDF (MT)

Segregation per
day (cu.m)

Segregation per
day (MT)

Approx
Soll (cu.m)

Approx Soil
(N{T)

Appror Inert
&C&D

(cu.m)

Approx Inert
&c&n

(Nrr)

I t3-02-2024 320.0 249.6 227.1 48.0 6.'l
2t-02-2024 4ri0.0 72.0 42.5 3 3.6 l0.l

3 22-02-2024 640.0 499.2 96.0 56.6 .1.1. E ]].4
.1 56.0 I 6.8'7 36.1) 621.0 567.8 120.0 70.8

5 -l{ x640.0 499.25 88.8 454.3 96.0

r32.0 77.9 61.6 I ll.581r0.0 624.6

7 27-02-2024 I,J00.0 736.0 624.0 5 67. ri 120.0 70.lt 56.0 I 6.1{

l( 0'/ -03-2024 800.0 120.0 70.8 56.0 I 6.8

9 08-03-2024 880.0 624.6 132.0 17.9 6l .6 I 8.5

09-03-2024 It00.0 567.8 i20.0 70.1{ 56.0

1056.00 623.04 t47.844996.99

l9 56.0 t6.tt

Total Waste

l8-03-2024
| 6476 80 

|

716.0

7040.00

800.0

549 |.20

624.0 567.n I20.0

20 t9-03-2024 880.0 s09.6 6Ii6.4 614.6 112.0 77.9 6l .6 I ll.5

I 6.820-03-2024 800.0 73 6.0 624.0 5 67.8 120.0 70.8 56.0

71 .9 1 8.5880.0 809.6 686.4 624.6 132.0

23 22-03-2024 5 6.0 I 6.ltii00.0 621.O736.0 567.n 120.0

24 23-01-2024 132.0 '71.9 6t.6 I X.581r0.0 6116.4809.6 62.4.6

24-03-2024 1t0.0 5 6.0 I 6.lt624.01100.0 136.O 5 6 7.li

26 26-03-2024 '720.O 662.1 561 .6 5 .l t{)s.0 63.7 50..+ t5.l
27 2'7 -03-2024 8 80.0 809.6 624.6 132.0 77.9 6t.6 t 8.5

2n 28-03-2024 800.0 624.O 567.8 t20.0 70.8 5 6.0 I (,.8

29 29-Ol-2024 73 6.0800.0 624.0 567.8 I20.0 70. tt 5 6.0 t6.ii
.10 30-0.1-2024 5 6.0 1 6.8800.0 73 6.0 624.0 567. ri t20.0

3t-03-2024 8 5.0 67 .2 t 0.l8 83.2960.0 74lt.8 681.4 t44.0
7665. B4 1620 00 95 5.80 756.00 226 B0

32

Total Waste

0l-04-2024 96.0 56.6 .14.8 13..1

10800.00

640.0

8424.00

499.2

9936.00

5 88.8 454.3

294.4 2 8.3

44t.6 314.4 340.1

5 88.8 4s4.3
23-02-2024 800.0

25-02-2024 13.45 6.6

26-02-2024 It09.6 686.4

736.0 62.1.0 567 .8

809.6 686.4

l0 136.O 624.O 16.8.

492.80

70.li

2l

70.1t

25 70.Ii

686.4

136.O

70.It

-tl

2t-03-2024 6l.6

256
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CORE PROJECT ENGINEERS & CONSULTANT PVT LTD
Processin De tails NIVI Sitc

Sr.
No,

Dat(]
Segregation p€r

day (cu.m)
Segregrtion p€r

day (MT)
Approx

Soil (cu.m)
.Approx Soil

(MT)

Appror Incrt
&C&D
(cu.n,

Approx lncrt
&C&D

(MT)

Approx
RDF

(cu.m)

Approx
RDF (MT)

02-04-?024 960.0 Iltt3. ? 74ti. ti 61{ L4 144.0 85.0 67 .2 20.2

t.l 0l-04-2024 960.0 881.2 748.8 6t .4 t44.0 8 5.0 6'7 .2 20.2

6l.6l5 o1-04-2024 I80.0 809.6 68 6.4 624.6 t32.0 '77.9

99. t 18.4l6 05-04-2024 I 120.0 1030.4 873.6 795.0 168.0

61 .2 20.231 06-04-2024 960.0 81{ 3.1 748.8 68t.4 14.1.0 8 5.0

8 5.0 61 .2 20.2l8 0'7 -04-2024 960.0 88 3.2 748.8 68r.4 r44.0

t9 08-04-2024 960.0 8 81.2 748.8 68 t.4 144.0 lr5.() 61 .2 20.2

-10 09-0r1-l()2.1 1080.0 99.1.6 u42.1 7 66.6 t62.0 95.6 '7 5.6 22.7

4l t0-0.1-t0l.l 960.0 8 83.2 74 ri. ti 6t{ L.1 144.0 ri 5.0 67 .2 20.2

20.2I t-04-202,+ 960.0 8 83.2 748.8 681.4 t44.0 8 5.0 6',7 .2

710.0 662 I 561.6 5ll.l 108.0 63.'7 50.,1 t5.t,13 t2-04-2024
l-1 t3-04-2024 800.0 '7 36.O 621.0 567.8 r20.0 70.Ii 56.0 | 6.8

2 5 1.168489.21 1794.00 1058.46 837.20

45

Total Waste

14-04-2024

11003.20

li81.2

11960.00

960.0

9328.80

748.8 6lt 1..+ I .1.1.0 ti 5.0 61 .2 20.2

20.246 t 5-04-2024 960.0 883.2 748.8 6ti 1.4 I .1.1.0 8 5.0 61 .2

t7.611 l6-04-2024 840.0 772.8 65 5.2 596.2 t26.0 7 4.] 5 8.8

1 6.8,1E t'7 -01-2024 800.0 736.0 624.0 567.8 120.0 70.8 5 6.0

5 8 8.1{ 199.2 454.1 5 6.6 .14.8 l]..1l9 l8-0,1-2024 96.0

50 l9-04-2024 5 88. tt 499.2 454.3 96.0 .14.8 t3..+

5t 20-04-2024 5 60.0 43 6. rl 397 .5 49.6 39.2 .8

52 2t-04-2024 499.2640.0 5 8li.8 454.3 5 6.6 ,1,1.8 13..+

53 22-04-2024 5 60.0 515.2 436.8 397 .5 84.0 49.6 39.2 I t.ri
ll.85.1 23-04-2024 5 60.0 5 15.2 436.8 397 .5 8,1.0 49.6 39.2

2.1-01- 10 2,1 l(r0.0 124.8 I t3.6 24.0 14.2 I1.2 3.4

56 25-04-2021 640.0 499.2 44. tt 13..1

u

t.5

23.5

640.0

640.0 5 6.6

515.2 Ii4.0

96.0

14',7 .2)l
5 88.8 454.3 96.0 5 6.6

257
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5'l 26-04-2024 '720.0 56t.6662.4 5lt.l 108.0 63.1 50..1 l5.l
5lt 2'7 -04-2024 3 20.0 294.4 249.6 221 .l 4ti.0 2l{.3 22.4 6.'7

59 28-04-2024 3',74.4480.0 441.6 340.7 '72.0 42.5 3 3.6 10. I

60 3 20.0 249.6294.4 227 .t 48.0 28.3 22.4 6. t-

6l
29-04-2024

30-04-2024 ILli560.0 515.2 416.8I 397 .5 84.0 49.6 39.2

10360.00 1554.00 916.86 725.20 2t7.5695 31.20 8080.80 73 53.53Total Waste

q
M.noj M. Belgamrvar

Nanre & Sign

CPECPL Authority

CORE PROJECT ENGINEERS & CONSULTANT PVT LTD

t,

Sr,
No.

Date
Segrcgation per

day (cu.m)
Segregation per

day (MT)
Approx

Soil (cu.m)
Approx Soil

(M'I)

Appror Inert
&C&D

(cu.m)

Appror Inert
&C&D

(MT)

Approx
RDF

(cu.m)

Appror
RDF (MT)

40t 60.0 36947.2 31324.8Total 2ft505.6 6024.0 3554.2 zAt 1 .2 8.{3.4

258
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CORE PROJECT ENGINEERS & CONSULTANT PVT LTD
Proccssing Dctails NIVI Site

Sr,
No,

Date
Segregation

pcr da1'
(cu.m)

Segregation
per day
(MT)

Approx
Soil (cu.m)

Approx
Soil (MT)

Approx Inert
&C&D

(cu.m)

Approx lnert
&C&D

([rr)

Approx
R,DF

(cu.m)

Approx RDF
(NIT)

0l -05-2024 0 0 0 0 0 0 0

02-05-2024 .l()0 3t2 2 83.q2 60 51 28 8.4

03-05-2024 ,100 368 312 283.92 60 57 28 8.,1

I 04-05-2024 50.4

05-05-2024 340.704 33.6 10.08
(t 06-05-2024 .l l0 221.t36 48 45.6 6.72

1 0'7 -(\5-2024 4(X ) 368 312 283.92 60 51 28 8.4

s 08-05-2024 45.6 6.72
9 09-05-2024 515.2 43 6.8 84 79.li
l0 r0-05-2024 314.4 12 3 3.6 10 08

I l-05-2024 (,-l0 588.8 199.2 454.272 96il 9l 44.8 t3.44
0 () 0tl l]-05-2024 (l 0 0 0

4720.00 43 42.40 3681.60 708.00 3 30.40

t3-05-2024 249.6 227.136 4lJ 45.6 6.72

499.21+ t4-05-202.4 6{0 588.8 454.272 96 9r.2 t3.44
I5 t5-05-2024 .+00 368 312 2 81.92 60 5',7

l6 l6-05-2024 624 t20 114 56 I 6.8

t1 t1-05-2024 561 .6 51t.056 t08 102.6 50.4 15.12

4lt0 111.6 374.4Iti l8-05-2024 340.704 72 68.4 33.6 l0.0lt
I24.til9 19-05-2024 t60 t41.2 I I3.56ti 24 22.ti 3.3 6

20 20-05-2024 588.8 454.272 96 9t.2
2t-05-2024 220.8 110.352 36 34.2 16.8 5.04

22-05-2024 140 220.8 t8'7.2 t10.352 36 31.2 16.8 5.04

168 3t?tt 23-05-2024 400 283.92 60 57 2ti 84
Total Waste 5040.0 0 4 636.80 357 7 .39 7 56.00 7 18.20 3 5 2.80

I 0

368

720 662.4 561 .6 5l 1.056 108 I 02.6 15.12

5 480 44t.6 314.4 12 6 u.4

294.4 249.6

320 294.4 249.6 227.t36 48

560 397.488 39.2 1.76
480 44t.6 340.104 6 tt .,+

0

Total Waste 3 3 50.26 672.60 99.12

r3 120 294.4

44.8

28 8.1

ti00 736 56'7.84

720 662.4

I t.2
640 499.2 44.u 13.44

2t 210 t87.2

393 1.20 10 5.84

259
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68.4 3 3.6 r 0.0824 24-05-2024 480 441.6 374.4 340.104 72

25 25-05-2024 640 588.8 499.2 454.272 9(r 9l .2 41.8 13.44

tb 26-05-2024 800 624 120 l\4 56 l6.lt736 567.84

34.2 t 6.lt 5.0421 27 -05 -2024 240 220.8 187 .2 r70.352 3(r

6.1228 28-05-2024 320 294.4 249.6 227.136 4l{ 45.6

29 29-05-2024 560 436.8 397.488 84 79.8 39.2 I1.76515.2

84 79.8 39.2 1.76l0 30-05-2024 560 515.2 436.8 397.488

102.6 5 0,4 15. l23l 3 I -05-2024 720 662.4 561 .6 5 I 1.056 108

22.4 6.7232 0I -06-2024 320 294.4 249.6 227.t36 48 4s.6

0 0 0 0 0 002-06-2024 i) 0

t2 I 1.4 5.6 l.6u..14 03-06-7024 80 7 3.6 62.4 56.184
34.2 r 6.8 5.04-15 04-06-2024 240 220.8 187.2 t70.352 36

104.163 868.8 0 3520.61 7 44.00 706.80 347 .20Totai Waste 4960.00 4563.20

]Ianoi Il.
Nanre & Sign

CPECPL Authority

Sr,
No.

Datc
Segregation

per day
(cu.m)

Segregation
per day
(MT)

Approx
Soil (cu.m)

Approx
Soil (MT)

Approx I nert
&C&D

(cu.m)

Approx I nert
&C&D

(NrT)

Approx
R-DF

(cu.m)

Approx RDF
(MT)

Total 14720.00 13s42.40 11481.60 10448.26 2208.00 2097.60 1030.40 309.12

260
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CORE PROJECT ENGINEERS & CONSULTANT PVT LTD
Processing Details RTO Sitt'(Old Machine)

Sr.

No
Date

Scgrcgation
per day
(cu.m)

Segregation
per day (MT)

Approx
Soil (cu.m)

Approx Soil
(MT)

Approx Inert &
C & D (cu.m)

Approx Inert &
c&D(Mr)

Approx
RDF (cu.m)

Approx
RDF
(MT)

i m-04-2024 0 0 0 0 0

t9-04-2024 0 0 0 0 0 0 0 0

20-01-2024 320 294.4 249.6 227.136 48 45.6
.1 21-04-2024 418.4 3 69.096 78 7 4.1 36.4 10.92

22-04-2024 343.2 3t2.312 6).1 3 0.8 9.24

23-04-2024 ?,t 0 218 4 198 744 12 3 9.9 I 9.6 5.8 8

404.It1 l4-04-l0l,l 440 3t2.3t2 66 62.7 30.u 9.?4

552 46tlx 25-O4-2024 600 425.tiu 90 It5.5 4)
26-tJ4-2024 588.8 499.2 96 91.2 44.rJ

l0 27-04-2024 560 515.2 43 6.8 ti4 79.8 39.2 |.16
ll 28-04-2024 510 478.4 ,+05.6 369.096 78 71. I 1() _4 10.92

ll 2e-01-2024 ,180 44t.6 314.4 310.101 12 61i.4 33.6 t 0.0lr
4416.00 37 44.44Total Waste 4800.00 3447.04 7 20.40 684.00 336 00 100 80

I] 30-04-2024 5 15.2 436.8 8,+ 79.8 3q.2 t1.76

t,1 0t -05-2024 0 0 0 0 0 0

t5 02-05-2024 400 368 3t2 283.92 60 57

t6 03-05-2024 .1.1(-) 40.1.8 )+).-L 312.312 66 62.7

17 04-05-2024 '180 374.4 '72 68.4 33.6 I0.08
I r,i 05-05-2024 600 552 ,168 90 8 5.5 42 t2.6
l9 06-05-2021 56t) 515.2 436.8 397.488 84 79. u 39.2

404.u 343.22t) 01-05-1024 440 3r2ll2 66 62.',7 30.8

21 0tr-05-2024 520 478.4 405.6 '78
7 4.t 36.4 10.92

22 09-05-2024 48t) 374.4 340.704 72 68.4 33.6 10.08

l0-05-2024 480 M\.6 314.4 340.704 72 68.4 33.6 10.081

0 0 0

6.12

520 405.6

440 404.8 66

6 257 .6

12.6

640 454.272 13.44

397.488

560 397.488

0 0

2u 84
30.8 9.24

441 .6 340.704

425.ti8

1.76
9.24

3 69.096

441.6

261
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Sr.

No.
Date

Segregation
per day
(cu.m)

Segregation
per day (MT)

Approx
Soil (cu.m)

Approx Soil
(MT)

Approx Inert &
C & D (cu.m)

Approx Inert &
c&D(MT)

Approx
RDF (cu.m)

Approx
RDF
(MT)

24 560 515.2 436.8 397.488 8.1 79,8 39.2 11.76

25 400 36ta 312 283.92 60 57 28 8.4

Total Waste 592 0.00 5446.44 4617.60 4202.02 888.00 84 3.60 414.40 124.32

26 t3-0s-2024 480 44t.6 314.1 340.704 72 68.4 31.6 10.08

21 360 331.2 280. ri 2 5 5.5 2li 54 51.3 25.2 7.56

2lr t 5-05-2024 520 47 8.4 405.6 3 69.096 7u 74.1 36.4 10.92

29 t6-05-2024 680 625.6 530.4 482.664 102 96.9 r+/.o t4.28

30 t7 -05-2024 640 5 88.8 499.2 454.272 96 9l .2 44.8 13 44

520 478.4 405.6 369.096 78 74.1 36.4 10.92

32 480 441 .6 374.4 340.104 72 68.,1 3_r.6 10.08

33 20-05-2024 280 157.6 218.4 198.144 42 39.9 19 6 5.8 8

34 2t -0s-2024 240 220.8 t8'7.2 36 34.2 t6.lr 5.0"1

35 22-05 -2024 520 4'7tl.4 405.6 3 69.096 18 74.t 16.,+ 10.92

36 23-05-2024 200 r84 156 14 I .96 30 28.5 l4 4.2

37 24-05-2024 200 I84 156 14t.96 30 1.1 4.2
Total Waste 47 10.40 3 99 3.60 3634.18 768.00 729.60 3 58.40 107 .52

llt 25-05-2024 600 551 468 425.88 90 85.5 12 12.6

39 26-05-2024 560 5 15.2 436.8 8.1 79.8 39.2 I t.16
.+0 27 -05-2024 6.10 588.ti 499.2 454.272 96 9t.2 44. n 13.44
.| 28-05-2024 320 ?94.4 249.6 227.136 4fi 45.6 22.4 6.72

4) 29-05-2024 160 147.2 124.8 r 13.568 t+ 22.8 il.2 3.36

30-0s-2024 80 73.6 62.4 56.784 t2 I 1.4 5.6 1.68

.1.1 :r t-05-2024 0 0 0 0 0 0 0 0

15 ot-06-2024 160 147.2 t24.8 I 13.568 24 22.8 I 1.2 3.36

46 02-06-2024 160 141.2 24 22.fi I t.2 i.Jo
47 03-06-2024 li0 73.6 62.4 5 6.7 84 t2 t 1.4 5. (r l.6u

I l-05-2024
12-05-2024

t4-05-2024

3l l8-05-2024
t9-05-2024

170.352

28.5

5120.00

397.488

+J

I 24.8 I t3.568

t-

262
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Sr.

No.

-1lJ 04-06-2024 640 5 88.8 499.2 454.272 96 9t.2 44.8 t3.44
Total Waste 3 400.00 3 128.00 2652.00 2413.32 510.00 484.50 23 8.00

l\lanoj Nl. Belgrnrlvar

Nanrc & Sign

CPECPL Authority

Date

Segregxtion

Per daY
(cu.ur)

Segregation
per day (MT)

Approx
Soil (cu.rn)

Apprr.rx Soil
(MT)

Approx Inert &
C & D (cu.m)

Approx Inert &
c&D(MT)

Approx
RDF (cu.m)

Approx
RDF
(MT)

7 | .40

Total t9240.00 17700.80 1500'7.20 13656.55 2886.00 274t.70 1346.80 404.04

/fiolt

t/
263
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Sr,
No.

Date
Segregation

per day
(cu.m)

Segrcgation
per day
(MT)

Approx
Soil (cu.m)

Approx
Soil (MT)

Approx Inert &
C & D (cu,m)

Approx Inert &
c&D(MT)

Approx
RDF

(cu.m)

Approx
RDF
(MT)

480 374.4 340.704 12 68.4 10.08

09-05-2024 400 368 312 283.92 60 57 28

t0-05-2024 400 3 6tt 312 283.92 60 57 8.4
.1 249.6 227.t36 4tt 45.6 6.72

560 5 15.2 436.8 I97.48 8 ti.+ 79.8 392 II."t6
8,+6 't3-05-2024 400 368 312 283.92 60 57

1 t4-05-2024 294.4 249.6 227.136 ,18 4 5.6 6.72

t5-05-2024 -r 68 3t2 283.92 (r0 57 2ti 8.4

9 561 .6 5 il.056 r08 t02.6 t5.12

19.8 39.2 11.76t0 t 7 -05 -2024 -560 5t5.2 43 6. ti 3 97.4 ti 8 tl.1

Total Waste 45 60.00 3 5 56.80 3236.69 684.0 0 649.80 119.20 95.76

t8-05-2024 560 515 2 436.8 397.488 tl.+ 79.1t lg
515.2 79.8 39.212 t9-05-2024 560 436.8 I97.48 8 84

l3 480 441.6 374.1 340.704 72 68.4 33.6 10.08

l.+ 2t-05-2024 515.2 43 6.8 397 488 7 9.8 t9 11 .76

l5 22-05-2024 480 441 .6 374.4 340.704 72 6tt.4 33.6 t0.01i

I .6lll(r 23-05-2024 t(0 62.4 56.784 ll I 1.4 5.6

11 24-05-2024 515.2 436.8 3 9 7.4lt ll 8,1 79.8 3 9.2

720 662.4 561 .6 5l I .056 108 102.6 15.12llr 25-05-2024
79.8 39.2 t 1.76l9 26-05-2024 560 515.2 436.8 397 488 84

20 27 -05-2024 5 15.2 43 6.8 397.48 8 79.8 3 q.2 I t.76
400 3 6l{ 3t2 283.92 57 2ll2t 28-05-2024

57 2li1') 29-05-2024 400 3 6ll 312 2lt 3.92

31 .6 I0.0830-05-2024 4110 340.704 72 6tt.4

CORE PROJECT ENGINEERS & CONSULTANT PVT LTD
Processing Details RTO Site (Nor' \lachine)

I 08-05-2024 44t.6 I1.6
8.4

1l -05-2024 320 294.4 22.4

l2-05-2024

320
8 400

| 6-05 -2024 120 662.4 50.4

4195.20

ll 1.76
\1.76

20-05-2024

560 8.1

73.6

560 t1.76
504

560 8,+

60 8.4

u.460

441.6 374.4

264
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448.00 134.40Total Waste 6400.00 5888.00 4992.00 4542.72 960.00 912.00

294.4 249.6 22',7.t36 4lt 45.6 22.4 6.7224 3t -05-2024 '320
451.2'72 96 9t.2 44.8 13.44l5 0l-06-l0l-+ 6.10 5 88.8 499.2

39.2 I 1.7602-06-2024 560 5 15.2 436.8 397.488 84 79.826

400 368 312 283.92 60 51 28 8.427 03-06-2024

374.4 340.704 12 6I.t.4 33.6 10.082il 04-06-2024 480 441.6
360.00 342.00 168.00 50.40Total Waste 24 00.0 0 2208.04 t87 2.00 170 3.5 2

q
Nlanoj Sl. Belgamwar

Nanrc & Sign

CPECPL Authority

t;

Sr.
No.

Date
Segregation

per day
(cu.m)

Segrr:gation
per day
(MT)

Approx
Soil (cu.m)

Approx
Soil (MT)

Approx Inert &
C & D (cu.m)

Approx Inert &
c&D(Mr)

Approx
ROF

(cu.m)

Approx
RDF
(Mr)

'l'otal 13360.00 12291.20 10420.80 9482.93 2004.00 1903.80 935.20 280.56

265
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CORE PROJECT ENGINEERS & CONSULTANT PVT LTD
Processin Details ITI Site

Approx Inert
&C&D

(MT)

Approx
RDF

(cu.m)

Approx
RDF
(MT)

Date
Segregation

per day
(cu.m)

Segregation
pcr day
(N{r)

Approx
Soil

(cu.m)

Approx
Soil

(MT)

Approx Inert
&C&D

(cu.m)

42 l (rII 552 425.88 90 53 I

138 81.42 64.4 t9.32-) t0-04-2024 920 846.4 7t1 .6 653.01 6

56 16.8l 11-04-2024 It00 736 624 567.84 t20 70.8

20.t61 t2-o4-2024 960 748.8 681.408 t44 84.96 67.2

108 63.72 50.4 15.125 t3-04-2024 662.4 561 .6

6l .66 t4-04-2024 tilr0 809.6 686.4 624.624 l12 77.8It

7 t5-04-2024 9(r0 748.8 68 r .408 144 84.96 67.2 20 t6
li t6-04-2024 9(r0 68 1.408 144 8,1.9(r 67) l0 16

9 t7-04-2024 840 772.8 655.2 596.232 126 74.34 5 8.8 17.64

Total s9s9.2 5422.9 676.1 534.8 t60.4

r7l
I

Manoj M. Belgamwar

Name & Sign

CPECPL Authority

Sr. No.

09-04-2024 600 468

883.2

720 5l 1.056

llt.4lt
883.2

883.2 748.8

7640.0 7028.8 1146.0

I
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CORE PROJECT ENGINEERS & CONSULTANT
PVT LTD

Soil , Inert and C & D Disposal data from RTO SITE

Sr. NO. DATE
VEHICLE'S

TYPE
TRIPS VOLUME

(cu.M.) TOTAL VOLUME

I r4-o5-2024 TRACTOR 17 3.532 60.o44
14-O5-2024 TRACTOR 19 3.881
74-O5-2024 TRACTOR 20 3.556 71 .12

4 r4-o5-2024 TRACTOR 18 3.885 69.93
5 r4-o5-2024 TRACTOR 2t 4.O12 44.252
6 14-O5-2024 TRACTOR 19 3.987 75.7 53
7 t4-o5-2024 TRACTOR 18 3.99 71 .42

14-O5-2024 TRACTOR 2l 4.O2 84.42
9 15-O5-2024 TRACTOR 33 1 16.556
i0 75-O5-2024 TRACTOR 38 3.881 147.478
11 75-O5-2024 TRACToR 41 3.556
12 75-O5-2024 TRACTOR 40 3.885 155.4
l3 75-O5-2024 TRACTOR 43 172.516
14 75-O5-2024 TRACTOR 42 3.9A7 167 .454
15 ).5-O5-2024 TRACTOR 39 3.99 1 55.61
16 75-Os-2024 TRACTOR 42 4.O2 168.84

TOTAL t420.73

TOTAL VOLUME = 182O.73CU.M.

4.bI'

lllanoj M. Belgamwar
Name & Sign

CPECPL Authority

2 73.739
3

145.796

4.O12
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CORE PROIECT ENGINEERS & CONSULTANT
PVT LTD

Soil , Inert and C & D Disposal data from RTO SITE

Sr.

NO.

DATE VEHICLE'S
TYPE

TRIPS VOLUME

Icu.M.)
TOTAL VOLUME

1 76-05-2024 1'RACTOR ),4 3.532 49.444
16-05-2024 TRACTOR 14 3.U rJ 1 54.334

3 16-05-2024 TRACTOR 14 3.5 56 49.7 84
4 t6-05-2024 TRACTOR 14 3.885 54.390
5 t6-05-2024 TRACTOR 14 4.012 5 6.168
6 16-05-2024 TRACTOR 14 3.987 55.818
7 16-OS-2024 TRACTOR "t4 3.99 5 5.860
B 77-05-2024 TRACTOR 18 3.532 63.57 6
9 77-05-2024 TRACTOR 1B 3.BB 1 69.858
10 17-05-2024 TRACTOR 1B 3.5 56 64.0 0B
11 77-05-2024 TRACTOR 1B 3.885 69.930
1.2 17-O5-2024 TRACTOR 1B 4.012 72.276
13 77-05-2024 TRACTOR 18 3.987 71 .7 66
14 17 -O5-2024 1'RACTOR 1B 3.99 71.420
15 17-05-2024 TRACTOR 1B 4.02 72.360
16 19-05-2024 TRACTOR 15 3.532 5 2.980
1,7 79-05-2024 TRACTOR 15 3.Uri 1 58.215
18 t9-05-2024 ,I'RACTOR

1S 3.556 5 3.340
19 79-05-2024 TIIACTOR 15 3.885 58.27 5
20 19-05-2024 TRACTOR 15 4.012 60.180
21. 1,9-05-2024 TRACTOR 15 3.947 s9.80 5

22 19 05 2024 TRACTOR 15 3.99 59.8 5 0

23 1,9-05-2024 TRACTOR 15 4.02 60.3 00
24 21-05-2024 .I'RACTOR .14

3.532 49.444
Z5 27-05-2024 TRACTOR t4 3.BB 1 54.334
26 21-OS-2024 1'RACTOR 14 3.556 49.7 84
27 21-O5-2024 .IRACTOR

74 3.885 54.390
2B 27-05-2024 TRACTOR t4 4.012 56.168
29 21-OS-2024 TRACTOR 74 3.987 5 5.818
30 2r-05-2024 TRACTOR 14 3.99 s 5.8 60
3l 21-05,2024 TRACTOR 14 4.02 56.280
32 23-05-2024 TRACTOR 17 3.532 60.044
33 23-05-2024 TRACTOR 77 3.881 65.977
34 23-05-2024 TRACTOR 17 3.556 60.452
35 23-05-2024 TRACTOR 1,7 3.885 66.045
36 23-05-2024 TRACTOR 17 4.012 64.204
37 23-0s.2024 TRACTOR 1.7 3.987 67.7 79
3B 23-05-2024 TRACTOR 't7 3.9 9 67.830
39 23-05-2024 TRACTOR 77 4.02 68.340
40 25-OS-2024 TRACTOR 20 3.532 70.640
41 25-O5-2024 TRACTOR 20 3.BB 1 77 .620

25-05-2024 TRACTOR 20 3.5 56 71.720
43 25-O5-2024 TRACTOR 20 3.885 77.700
44 25-05-2024 TRACTOR 20 4.012 8 0.24 0
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Sr.
NO.

VEHICLE'S
TYPE

VOLUME
(cu.M.)

TOTAI, VOLUME

45 25-05-2024 TRACl'OR 20 3.9A7 7 9.7 40
46 25-05-2024 TRACTOR 20 3.99 79.800
47 25-OS-2024 TRACI'OR 20 4.02 lJ0.40 0

4t) 27-O5-202+ TRACTOR 13 3.5:l2 45.916
49 27-OS-202+ TRACTOR 13 3.8 81 50.453
50 27-OS-2024

.IRACTOR
13 3.5 56 46.228

51 27-05-202+ TRACTOR 13 3,BB 5 50.505
27-05-2024 TRACTOR 13 4.012 s2.156

53 27-05-2024 TRACTOR 13 3.947 51.831
54 27-05-2024 TRACTOR 13 3.99 51.870
55 27-05-2024 TRACTOR 13 4.02 52.260
56 29-05-2024 TRACTOR 15 3.532 5 2.980

57 29-05-2024 TRACTOR 15 3.881 58.215

5B 29-05-2024
.IRACTOR

15 3.55 6 5 3.340

59 29-05-2024 TRACTOR 15 3.885 54.275

60 29-05-2024 TRACTOR 15 4.012 60.180

61 29-05-2024 TRACTOR 15 3.947 59.805

62 29-05.2024
.I'RACTOR

15 3.99 59.8 5 0

63 29-05-2024 TRACTOR 15 4.02 60.3 00

64 01-06-2024 TRACTOR 17 3.53 2 60.044

65 ot-06-2024 TRACTOR 18 3.881 69.858

o1-06-2024 TRACTOR 1B 3.556 64.008

67 01,-06-2024 TRACTOR 1B 3.885 69.9 3 0

o1-06-2024 TRACTOR 20 4.012 B0.2 40

69 01,-06-2024 TRACTOR 1B 3.987 71.7 66

70 TRACTOR 18 3.99 71.820
77 o1-06-2024 TRACTOR 1B 4.02 '12.360

72 04-06-2024 .IRACTOR t4 3.532 49.448
73 o4-06-2024 TRACTOR l4 3.BB I 54.334
74 04-06-2024 TRACTOR 14 3.556 49.7A4

75 04-06-2024 TRACTOR 14 3,885 54.390

76 o4-06-2024 TRACTOR 14 4.012 56.168

77 04-06-2024 TRACTOR l4 3.947 55.818

7B 04-o6-2024 TRACTOR 14 3.99 55.860

79 04-06-2024 ,IRACTOR
14 4.02 56.280

BO 07-06-2024 TRACTOR 20 3.532 70.640

81 07-06-2024 TRACTOR 20 3.881 7'7.620

B2 07-06-2024 TRACTOR 20 3.556 71.120
B3

,IRACTOR
20 3.885 77.700

a4 07-06-2024 TRACTOR 20 4.012 80.2 40

B5 09-06-2024 TRACTOR 15 3.532 52.980

B6 09-06-2024 TRACTOR 15 3.8t 1 5 8.215

B'7 09-06-2024 TRACTOR 15 3.5 56

8B 09-06-2024 TRACTOR 15 3.885 s8.275

B9 09-06-2024 TRACTOR 15 4.012 60.180
90 09-06-2024 TRACTOR 15 3.947 59.80s
91 12-06-2024 TRACTOR 74 3.532 49.44A

ffi

DATE TRIPS

66

6B

01-06-2024

07-06-2024

5 3.3 40
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Sr.
NO.

DATF] VE I I ICLE'S

]'YPE
TRIPS VOLUME

tcu.M.)
TOTAI, VOI,tIME

92 12 06 2024 TRACTOR 14 3.881 54.334

93 t2,06-2024 TRACTOR t4 3.556 49.7A4

94 t2-06-2024 TRACTOR 14 3.885 5 4.390

95 t2-06-2024 TRACTOR 14 4.012 56.168

96 L2-06-2024 TRACTOR 1.4 3.987 5 s.B 1B

97 75-06 2024 TRACTOR 16 56.512

9B 15-06 ZO24 'IRACTOR 16 3.88I 62.096
99 15-06-2024 TRACTOR t6 3.556 56.896

100 1S-06-202+ 1'RACTOR 16 3.885 62.160
101 75 06-2024 TRACTOR Itr 4.0t2 64.192
102 75-06-2024 1'RACl'OR 16 3.99 63.840

103 1,7-06-2024 TRACTOR 17 60.044

104 77-06-2024 TRACTOR 17 3,BB 1 65.977

105 77-06-2024 TRACTOR 17 3.556 60.452
106 77-06-2024 1'RACTOR 17 3.885 66.045
t07 17-06-2024 TRACTOR 1.7 4.012 64.204

TOTAL 6 5 51.04

TOTAL VOLUME =6551.04 CU.M.

l,3l
Manoj M. Belgamrrrr

Name & Sign
CPECPL Authority

I t.
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t\t)[_\
Sr.No

Datc Truck No.
"Net Wcight
In tonnes"

I 23-03-2024 R.H r GB 3493 31.440

2 23-03-2024 MH lti AC 6991 36.s20

3 24-03-2024 R.r ll GB 1537 26.020

+ 24-03-2024 MP 07 HB 9489 24.30

5 28-03-2024 MP 07 HB 6481

6 28-03-2024 RJ 09 GD 8209 30.640

7 05-05-24 RJ 09 GE 031 I 26.260

t3
t5-05-2024 RillGB5688 30.545

9 23-05-2024 MP 07 HB 6350 t7 780

l0
MP 09 HH 4289

22.555

1l 0t-06-2024 MP 07 HB 7783 24.740

t2 03-06-2024 RJ 11 GB O93O 22.345

l3 29-06-2024 MP33H7093 22.840

t4 29-06-2024 R.il lGC6555 30.360

l5 t6-07-2024 MP33H2046 24.805

16 t7 -07 -2024 MP33H7093 26.440

t7 31-07-2024 CGO4NU8277 21.610

t8 0t-08-2024 BR 02 GA 6227 29.030

l9 MP35HAO426
28.770

Total s08.86

25.860

3l-0s-2024

02-08-2024
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RDF Truck Loading Morena

Morena,MP,lndia
Morena, Mo.6na, 476OOt. Me tndia
Lat 25.527813, Lollg 77-94!675
0312212024 O5:@ PM GMT+O5r3O
Note : Caplured by GPS Map CameraI

I

glt io: ltt'o?rzn

ltElrs: rHiaaoal'r
nhF.rx.E coaE rioJEcr circaaEis
,o rb: tnalaa:to

Dd.l llr*- 2rrorr2ox oarait

trdr.r, C.d. :

r..,.a.d o.t. r. .aaarot5r?

!t$t . . Cfil Pi,OJECI tllctlGEis COl.3

Ct aL.o-: ,4ott 7a

a!d!.|t., ArP( Anc1{AsrE

c,6 fi:
TrYvl i?.ta*t

a).'
_ ,'.' 

6c^
z+totl+l t9.r

."JkF'€

ti ft'i
I

r= 1l
:--1a

E

6MT
; Captuled by

T

urhTchc.e !hi.n vk hcffiE6&
w.dl(n s6e
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(lcntral pollution C.onlrol Board
Regional Directorale (Cenlt.al)

"Parivesh Bhau an',
Parvavaran lrarisar, E-5. Arera ( olonr,- Ilh

EPA Recognised l,ah
Tcsl Report : Wnsle Waler (Phvsieo Chenrical pa

i,1lcl{
aflF+6
Scientis

$r+q

i Rrr,,'i i i i o:'i . -... -. -.!. /!LBl99 L!B,'02

1l ri

l't ojccl \atnc

*1f-q jqqer fr{j;oi trq}c,-<l (q.c.)
,r r, trolruiion Conrot Board.ahqpel (M.p.)

N(l'I Casc No. 606/201li Tesl Rcport No \\ \\ /l-l-l5r t00

S:rml)l( l)escliption 25 MLD STP, Ward No-4. Murena. (Mp)
- lnlet ltl

I)ate of sanlple collcction 07 .08.2024 I)rtc 2 t .08.2024
Datc of sa mple rcceipt 08.08.2024 Tl pc of sanr Ir C rah

Date ofanalysis 08.08.2024 to 20.08.2024 Sa ntple collected by
Dr. Y K Sa\ena, Sh R Kurnat
Sh. R Bandcwar

S.No. [)ir r-x nlclers Unit Rcstllt Method

I Tcmperature .C

2 Odour

l Colour PcCo Scale APHA,2I2O-B
5 Residual Chlorine mg/L APHA 45OO-CI-B

6 Dissolved Oxvgen mglL APHA 45OO.O-C

7 pll pH unil 7.5,t APHA.15OOH+B

6 pmho/cm APIIA 25I O BSpecilic Conductivity
() Suspended Solids L APIiA 25.t0 D

t0 Total Dissolved Solids mgl1,

II Total Solids mglL APHA 2540 B

mg/L APHA 25.10 El2 Fixed Dissolved Solid

mg/L 9.t APIIA, 5220 Bl3 (oD
IS 3025, I993mg/L 2ll1,1 21"BoD 3da
APHA,45OO.CL.Bmg/l-l5 Chloride

APHA 2320-Bmg/LTotal Alkalinityl6
APHA 2340-Cmg/Ll7 T. Hardness (as CaCO3)

APHA 3500-Ca-BmclLl8 Ca Hardness (as CaCOr)

API'IA 3500-Mg-Bmg/LMg Hardness (as CaCOr)r9
APHA 5520-Dmg&20 Oil & Grease

APtIA 4500-Norg-Cnrg/LTotal Kjehdal Nitrogen21

APtiA, 2130-B22 Turbidity
APHA 45OO-P.DmgI-Phosphate (as P)23
APHA 4500-So4-Emg/L24 Sulphate (as S04)
APHA 4500-NHr-FmglLAmmo. Nitrogen (as NHi)
APHA 4500-No?-Bm8[Nitrite Nitrogen (as NOr)26
APHA 45OO-NO.Bmg.4-Nitrate Nitrogen (as NOi)2'l
APHA 45OO.F-Dmg/LFluoride (as F)28
APHA 3500-Na-B

Sodium (as Na)29
APHA 35OO-K-Bmg/LPotassium (as K)30
API]A 35OO.CT Bmg/LChromium as Lr3l
APHA 45OO-B-CmS/LBoron (as B)32
APIIA 9221-EMPN/l00mlFaecal Coliform
API{A 922I.BMPN/100m1Total Coliform3,1
APr-lA 8910 A-C

%o Sun'ivalBioassay T€st35

:16

37

t8

Prepared b\

on He^l

l{rqui\ilion \(}.

l{
APHA 2540 C

N,T.U.

25

Appearance
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,., :.: r:_.t !Ea ,''a; l
lj'_,jr-,,r!:. v..

( cntlal Pr)llution ( r,ntr'ol lloilrd
R0gionitl I)ircclol.ite (('enl ral)

'' I'ari\ csh llhru:tn"
Pat l a\,aran Parisal'r E-5, Arera Colonl. Bhopat I CC? { ilR '.Ati

EI'A Rccognised Lah

l cst I{epor-t : \\raslc \\'atcr (Phrsico Clhtntical I'aramc(er)

\\'\\72{-25/l0l

l{l

F4/rAB/05/TR-02

NCT Casc No.606/20llt

Requisition No25 MID STP, Ward No-4, Murcna, (MP)

- Outlets{tnple Desct'iPlion

21.08.2024Da lc07.08.202,1f)ate of sample collection
GrabTy r of sample08.08.2024e receiplDate of sam

Sam plc collcctttl t^'08.08.2024 to 20.08.2024Date ofanalysis

lUe(hodtrnit RcsultS-No- ['arrtmel ers

l Tempcraturc

Odour

Appearance

-,1 Colour PrCo Scale APHA.2I2O.B

5 Residual Chlorine mg/L APnA 4s00-cl-B

6 Dissolved Oxygen mg/L APHA 45OO-O-C

'l pli ll unil 1.11 APHA, {5OOH+I]

Specific Conductivity gmho/cm APIJA 25 IO B

9 Suspendcd Solids mg/L t{ APnA 25,10 t)
t0 Total Dissolved Solids mg/L AP}IA 2540 C

Totai Solids mg/L APIIA 2540 B

Fixed Dissolved Solid nrg/L APHA 2540 E

ll COD mg/L 35 APt{A, 5220 B
l4 27"Clrot) 3da mg/L l3 IS 3025, r993
r5 Chloride mg/L APHA.45OO-CI,-B
l6 Total Alkalinity mg/L APIIA 2320-B
t7 T. Hardness (as CaCOr) rnC/L APHA 2340-C
t8 Ca Hardness (as CaCO,) mgn- APIIA 3500-Ca-B
l9 Mg Hardness (as CaCOr) mg/L APHA 3500-Mg-B
20 Oil & Grcase rng/L APHA 5520.D
)l Total Kjehdal Nitogen mg/1,

2.67

APHA 4500-Norg-C
22 Turbidity N.T.U APHA, 2I30.B
23 Phosphate (as P) nrg,{- 0.6958 APHA 'I5OO-P.D
21 Sulphate (as SOo) mg/L APHA 4500-S04-E
25 Ammo. Nitrogen (as NHr) mg/L APIiA 4500-NHr-F
26 Nitrite Nitrogen (as N02) mg/L APHA 4500-NOr-B
27 Nitrate Nilrogen (as NOr) mg/L L26 APIIA,1500-NOjB

mgi'L APIIA 45OO.F.D
29 Sodium (as Na) mg/L APIIA 3500-Na-B
30 Potassium (as K) wL APHA 3500-K-B
I Chromium as Cr mS/1, APHA 3500-Cr B
32 Boron (as B) mgn- AP}IA 45OO-B.C
33 Faccal Coliform l\lPN/l00ml APHA 922I.E
3.1 Total Coliform MPN/l00ml APHA 922 I.B
35 Bioassay Test 7o Survival APHA 8910 A-C
36

37

3li

,M
Prepared hy:

1@ {'rn-rfiUzMitind itumar Nrrvriflil?+-tr',itq qqq q'.i FfdEIA Err6E ,
Scleltist. C' Lab He-ad & Government Anaty{i

ct-ilq f+tfiFf{f./ Regionat Orrectoratc l_a
6-;dtq q-{f,r ft{i?q at*.q}qre (q.cj''.:tal Pollution Cc'ntr0t BoatO,ahopat (M.p.)

boratory

I'roject Namc Tr\1 Rlporl No.

Dr.YKSarena,Sh RKumd,
Sh. R Bandcwar

2

s

1l

Fluoride (as F)

>1600

Ileadl
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